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LOK SABHA DEBATES 

LOKSABHA 

Monday.July26. 19931Sravana4, 1915 
(Saka) 

The Lok Sabha met at 
'Eleven of the Clock 

[MR. SPEAKER in the Chailj 

NATIONAL ANTHEM 

The National Anthem was played 

(English) 

MR. SPEAKER: Well, I welcome you to 
this session of ours. 

Secretary-General may call out the names 
ofthe Members who have to take oath or make 
affirmation. 

11.02hrs. 

MEMBERS SWORN 

1. Shri Ram Kripal Yadav (P atna) 

2. Shri Umrao Singh (Jalandhar) 

11.05hrs 

OBITUARY REFERENCES 

[English] 

MR. SPEAKIiA: Honourable Memb,·rs. 

the interval of about two and a half months, that 
has elapsed since we last met, has witnessed 
the passing away of Professor Saiyid Nurul 
Hasan, Governor of West Bengal and former 
Union Minister. This period had also witnessed 
thedeathoffiveofourformercolleagues.namely, 
Sarvashri Sudam Oeshmukh, Hynniewta 
Hoover, O. Basumatari, Narayan Rao Waghmare 
and Smt. Vijayamala Rajaram Chhatrapati 
Bhonsle. 

Prof. Saiyid Nurul Hasan. Governor of 
West Bengal,passedawayon 12July,1993at 
Calcutta at the age of 72 years. He had been 
GovemorofthatStatetwice and once of the State 
of Orissa. 

In 1971-72, Prof. Hasan was a member of 
the Union Council of Ministers. He was a 
Mernber of Rajya Sabha from 1968 to 1978. 

Prof. Hasan had a long and illustrious 
public career as an erudite scholar, an educa· 
tionlst. an eminent historian, an able parliamen-
tanan. a noted administration and a distinguished 
diplomat. 

Prof. Hasan tookachve part inthefreedom 
movement during hiS student days bad was the 
lounder member01 All India Students Federa-
tion. 

FI('P11 9::>4. hewastheProtessorand Head 
of the H!story department and Director of the 
Centf>[ :.,j c ,rjvci!lced Studies In History oftheset 
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Muslim University. He also taught History at 
Lucknow University and then moved to the 
School of Oriental and African Studies in Lon-
000. 

A well-known educationist, he strode like a 
colossus the corridors of education for abc;>ut 
three decades. He served as a Union Minister 
of EducaliOQ.SoCIaI Welfare Culturefr.om ,1972-
77, He was instrumental in introducing the 
innovative 10+2+3 educational system. 

A historian par excellence, he was the 
President of the Indian Histoncal congress three 
times and had been associated with the 
UNESCO in its preshgious "History of Man-
kind" Project. Committed to research in the 
socia-economic history of medical India, he 
made Significant contrbution to academic work 
on the condition:;; that prevs iled In the Moghul 
penod, He was also a Fellow of the Royal 
Historical Society and the Royal Asiatic Society 
of London. Prof. Hasan led Indian teams to 
UNESCO generalconferen,;es four times. 

A tormer Ambassador to the erstwhile 
USSR from 1983 to 1986, Prof, Hasan was a 
popularhgure In Moscow with his amiable diS-
position and suave manners. He was a vlSiling 
fellow of the Academy 01 sciences of USSR. 

He was a member of the Indian delegation 
to the UN General Assembly tWice In 1967 and 
1971 He was also member of the Indian 
d€legatlon to the 57th Inter -P arllamentary Con-
ference, He was also the chairman of the 
Political Commission and the International 
Conference of Parliamentarians on the Middle-
East cnsls (Cairo) in 1970, 

Intellectually agile, Prof. Hassan was a 
man of letters who had authored a number of 
books -Importantamongthern belng- 'Thoughts 
01 Agranarl Relations In Mughallnd!a', 'r"al-
lenges In education Culture and SOCial Wellare' 
<iwl some Problems of HI!)her Educalion in 
ImJla BeSides these, there are a"'. mber ot 
ICS03rch papers at hiS credit in Indian and 

Foreign journals ~n Medical Indian History. 

In his death, the nation has lost a great 
educationist. a historian of intention repute and 
a noble man who had left the deep imprint on the 
nation's public and academic life. 

ShriSudan Deshmukh was a member of 
Ninth Lok Sabhaduring 1989-91 representing 
Amravaticonstituency of Maharashtra. Earlier 
he was a Member of Maharashtra Legislative 
Assembly. 

Shri Deshnukh was an active social and 
poIiticalworker. He also participated in freedom 
struggle. 

He was an eminent trade unionISt and was 
associate with vanous peasant union move-
ments. He made significant contribution to the 
welfare of labor. He tirelessly worked for (he 
progress of tribals in the Melghat region, 

ShriDeshmukhwasanablepariiamentar-
ian. He served on the Railway Convention 
Committee. Earlier he has also served on 
various Committees of Maharashtra Legisla-
tive Assembly. 

ShriSudan Deshmukh passed away on 15 
May, 1993 at Amravati at the age of 70 years. 

Shri Hynmewla Hoover was a member of 
Second Lok Sabha during 1957-61. He repre-
sentedthe Autonomous distrICt constituency 01 
Assam. 

Shri Hoover was an educationist and an 
active social and political worke r, 

He was the President of the then Khasl -
jainba Students' Umon and General Secretary 
of Eastem India Tribal Union. 

In 1963, he was elected to Assam Legisla-
tive Assembly and In 1972, he became a mem-
ber 01 Meghalaya LI~glslahve Assembly. H'3 
also served as the Chairman of the Meghalaya 
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Tourism development Committee. Essentiafty 
an educationist he did his best to improve the 
level of education of people in Khasi Hills. 

Shri Hynniewta Hoover passed awayon20 
May. 1993 althe age of 64 years. 

Shri D. Basumatari was a Member of Sec-
ond, Third, Fourth and Fifth Lok Sabha during 
1957-62,1962-67, 1968-70 and 1971-77. He 
represented the Goalpara and Kokrajharcon-
stituencies of Assam. he was also a Member of 
the Constituent Assembly. Earlier he had been 
a Member of Assam Legislative Assembly 
during 1946-~7. HewasalsoamemberolRajya 
Sabha during 1983-89. 

A freedom fighter, Shri Basumatari partici-
pated in the 1942 National Movement and was 
Imprisoned. 

A well-known public figure of Assam. he 
worked hard forthe upliftment oftribal and rural 
sections and rural sections of society in the 
fields of social welfare and education. Hewas 
Instrumental in establishing panchayats. 
schools. dispensaries and cooperative have 
societies for the welfare of tribals. He was 
actively associated with various Commissions 
and eqUity committees established forthe wel-
fare of tribal and rural people form. time to time. 

An able parliamentarian. Shri Basumatari 
dunng his long parliamentary career. used the 
highest parliamentarytorum to raise the mailers 
concerning the welfare and development of the 
under -privileged. He also served as Chairman 
of the Parliamentary Committee on the Welfare 
01 Scheduled castes and Scheduled Tribes. 

Shri Basumatan passed away on 27 May. 
1933 at Guwahati at the age 0179 years. 

Shn Narayan Rao Waghmarewasa Mem-
ber of the First Lok Sabha dunng 1952-57 rep-
resenting Prabhani constituency of the then 
state of Hyderabad. 

A well-Known political and social worker, 
he actively participated in 'Vande Mataram 
Strike'. He was closely associated with the 
social, cultural and educational activities 01 this 
consIiIuency. He took keen interest in upliftment 
of rural areas and development ofviitage indus-
tries. 

He passed away on27 May. 1993. at the age 
of 77 years at Nanded. Maharashtra. 

Shnmatl Vijayamala Rajaram Chhatrapall 
Bhonsle was a member of Fourth Lok Sabha 
cbing(l967-70) representing Hatkanagalecon-
stituency of the state of Maharashtra. 

Shrimati Bhonsle took keen interest In the 
welfare of women and vigorously worked for the 
promotion of education amo'19 them. She d0-
nated a part 01 her Palace to Shri Shantidev 
Home Science Institute to run Maharani 
Vijayamala Women' S College. Kolhapur. 

She passed away on 14 July, 1993 at 
Kolhapur at the age of 55 years. 

We deeply mourn the loss of these friends 
and I am sure the House will join me In conveying 
our condolences to the bereaved families. 

The House may now stand in silence for a 
shortwhileasa mark of respecttothe deceased. 

( The members them stood in silence for 
a short while) 

SHRI BASUDEBACHARIA(BANKURA) 
Sir, we have given a Notice of No-Confidence 
Motion agalnstthis Government. 

MR. SPEAKER: Notnow. 

PROF. P J. KURIEN(MAVELIKARA) 
One thing has been left out. Mr. Alexanderwho 
was an MP passed away recently I think the 
details have not yet reached you. 

MR. SPEAKER: Wewill geUhe mlorma-
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tion in due course. 

ORAL ANSWERS TO QUESTIONS 

11.16hrs. 

Visit of US Official 
[English] 

"1 SHRI MANDRANJAN BHAKTA: 
SHRI NITISH KUMAR: 

Will the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whetherthe US Principal deputy Assis-
tance secretary of state visited I. Idia to discuss 
various bilateral issues including the threat of 
terrorism and Kashmir issue: 

(b) if so. the outcome of the VI':lt and the 
follow-up action taken so far: 

(c) whether he made any reference to hu-
man rights in India during the visit; and 

(d) if so, the details thereof and the reaction 
of the Govemmentthereto? 

THE MINISTER STATE IN THE MINIS-
TRY OF EXTERNAL AFFAIRS (SHRI R L 
BHATIA): (a) to (d). A statement is laid on the 
table ofthe House. 

STATEMENT 

Mr. John R. Malott, US Principal Deputy 
Assistant Secretary of State visited India be· 
tween 16-20 May, 1993. 

The Visit was utilised to diSCUSS a Wide 
range of bilateral issues, as well as matters of 
mutual concerns such as continuing support by 
Pakistan to terrorism in India, human rights. 
developments in Kashmir. non-proliferation 
tntellectual property nghts, narcotics, defense 

cooperation and bilateral copperation on inter-
national issues. 

These discussions are part of an on-going 
Indo-US dialogue at the level of offiCials. 

It was conveyed to the visiting US official 
that GOI hoped that the US would show greater 
understanding and recognition of ourconcems 
on terrorism and its grave impact on the situation 
in Jammu & Kashmir and the overall adverse 
security environment this region. Subsequent 
to the"visit, these matters remain under discus" 
sion with the US Govemment. 

The US official referred to concerns about 
the human rights situation in India in the US 
Congress. The Chnton AdminIStration viewed 
human nghts and democracy as central ele-
ments of Amencan foreign policy. Mr. Malott 
reterred to allegations of excesses by Indian 
secunty forces and to access to Kashmir for 
international human rlghls groups. The US 
official conveyed that the US regards Kashmir 
as disputed temtory on both SIdes of the LOC and 
that the issue should be settled peacefully by 
India and Pakistan. taking the views of the 
Kashmirls into account. United States wanted 
reduction in Indo· Pack tension through peaceful 
dialogue and IS prepared to be helpful In thiS 
process, ifthat IS deSired by both sides. The US 
Govemment have admitted that there had been 
credible reports that Paklslan IS prOViding offl' 
clal support to some militants In Kashmir. He 
conveyed that the US had conveyed ItS Con-
cerns repeatedly at the highest levels of the 
Government 01 Pakistan and was keeping the 
Situation under active review. 

Government conveyed to the US offiCial 
that India's commitment to human rights IS 
second to none and these nghts are gl,aranteed 
not only by Ihe Indian Constitution but also by 
other leglslalton. A bill has been Introduced Ifl 
the Indian Parliament tor setting up the National 
Human Rights Commission. II was also con· 
veyed that the US. helng a sister democracy. 
should be able to show greater sensitivity to 
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India'sopen sodety andsecularpolicy, consti-
tutionalsafeguardsfortheptotectionofhuman 
rightsandtheextraordinarysitualioncreatedby 
Pakistan's continuing sponsorship of terrorism 
in Kashmir. Govemment reiterated its position 
thatKashmirisanintegraipartoflndia Indiahas 
maintainedadiatoguewithPakistandespitethe 
latter's hostile actions which continue to vitiate 
the atmosphere. Pakistan had to take steps to 
create the right climate conducive for aproduc-
tive dialogue. 

SHRI MANORANJAN BHAKTA: Mr. 
Speaker,Sir, thehon. Minister,inhismply,has 
stated that Mr. John R. Mallet, US Principal 
Deputy A~istant Secretaty of state who visited 
India, had wide-ranging discussion with the 
Government of India. 

He had also made a statement thatlJ.S. 
Administration is considering to declare Paki-
stan as a Terrorist State. Iwanttoknow,whether 
this matter wasalso discussed wilhthe Govem-
ment of India; what is the presentstalus;wh9Iher 
US Government, by this time, has shifted its 
policy; and if so, what are the reasons thereof? 

SHRI R. L. BHATIA: When Mr. Mallet 
came here. this matter was discuss with him. 
We have placed before the US Govemmentthe 
information with regard to Pakistan. Theyseem 
to had been satisfied so much so of their own 
Information which U.S.A. had collectecl and the 
vanous statements made from time to time. 
They also gave an indication about the role of 
Pakistan with regard to tel ronsm. 

TheAnfluajRe~'ortoflheU.s.Govemment 

Publication· Pattern of Global Terrorism -says 
that the Government of Pakistan acknowledges 
that it continues to give moral, political and 
diplomatiC support Ie Kdshmir militants but 
denies allegation oi other assistance. However, 
there wert' CfI~rl,t11(" reports In 1992 about offICial 
Pakistani "";:;""! !Of f(ashrmr militanls who 
undertakE' Cll~' .' ,; k " '" ism In alien controlled 
Kashmir ,1;; w'·I'.) ",C" n<; ,'oports of support to 

: , Ji'r' :n terrorism against 

~. 

Similarly, Ambassador MacNamara, while 
he was appearing before the Senate Foreign 
Affairs Committee, also stated that intheir Ie-

centIy~ed reYiewof State-sponsorship, 
they determined that six nations, Cuba, Iran, 
Iraq, Libya, North Korea and Syria continueto 
quality as state-sponsors, Twoothernations, 
Pakistah and Sudan, remain under review as 
possible additions tothe list of State-sponsors. 

Similariy, the director (Intelligence) Mr. 
James Wooisay, also, in the Senate Judiciary 
Commiltee stated that Pakistan wasonlhebmk 
of being declared as a State-sponsored of 
terrorism also with Sudan and it was providing 
safe haven to Kashmir and Sikh terrorists. 

So, on the basis of the infOl'TTllltionsupplied 
by us and of their own information, they have 
made certain statements, 

SHRI MANORANJAN BHAKTA: During 
his visit, did you discuss it with him? 

SHRI R. L. BHATIA: Yes, we discussed it 
with him. Now, for their own reasons. forsome 
political reasons -not on the basisofinforrnation 
we hadSl.4JPlied. but on the basis of information 
theyhadoftheirown -they say they IleNe shifted 
their position. 

SHRI MANORANJAN BHAKTA: After the 
election of Mr. Mallot, It was expected by the 
Indian people that there would bea very qualita-
tivechangewilhregardto Indo-US relations. But 
it is astonishing that on the one hand, they are 
speaking about Pakistan supporting terrorist 
activities etc,; on the other hand, they are 
unethically creating pressure on another coun-
tty, the USA notlosupply ctycgenic tech logy to 
India. Also regarding human nghts. they are 
intemationally everywhere criticising India. In 
view of this. what is the represent level of India-
US relations? On the one hand. they are trying 
to deprive India from having bilateral relations 
with other countries andcreahng some obslruc-
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tion, some pressure on that country and at the 
same time, they want to haveabilateral relation 
withlndia 

SHRI R. L BHATIA: So far as India-US 
reIationsarec:oncerJ'leP, therearecertainareas 
inwhichwehaveacooperalion;lhemarecertain 
areas.where we have differences of opinion, 
especiaIyintbeeconomi::fieId. Therehasbeen 
a positive direcIion; there has been a good deal 
of interaction and cooperation between the two 
COlOries. Therearecet1ainareas-asyou have 
mentioned about human riglIsandolher areas 
-where we have a different percepIion and that 
perception cOntinues. India wiD continues to 
foIowitspolicies which are best in1heirnational 
interest. 

[T ransIaOOn) 

SHRI NITISH KUMAR: Mr. Speaker, Sir, 
the United States of America need not give 
sermon to human rights. Through you, Sir, I 
would like to know, the reaction of the Govem-
menttothetaAl:helclbythe USofticialforseeking 
permission for International human rights 
orgnisations to go to Kashmir and assess the 
sibJation. Is ita fact that duringthe visit of John 
R. Mohit India the Minister of Intemal security 
had met him and whetherthe Minislryof Exter-
nal Affairs knew about it and whether some 
officials of the Ministry of External Affairwere 
aIsopresent duringlhat meeting? I would like to 
know whether it is also a feci that the US 
administration on the basis of the details given 
by the Minister of Intemal Security about the 
situation in Kashmir and about the steps taken 
tocontrolterrorists activities in Kashmir did not 
think it necessary to declare Pakistan a Terror-
istState? The USofficialdrewconclusion from 
that meeting that the support tor terrorists by 
Pakistan has declined so it did not lind neces-
sarytodedare Pakistan a Terrorist State. What 
is the reaction of the Govemment inthis regard? 

SHRI. R. L BHATIA: As I said earlier that 
on the basis of the facts andfigures supplied by 
us and on the basis of theirown observations, it 

, 
appearadthatU.S. GovemrnenIwouIddeclare 
Pakistan a T errori$t~, but besides this, as 
I have said, there werecertain other reasons 
also, which were in the knowledge of U.S. ad-
ministration. These reasons may be political or 
non-political,butone .thing is clear that U.S. 
attitudehasoodergoneachange. Sofaras the 
atlitudeoftheGollemmentof lrdaiscorlCeOled, 
we think that Pakistan is aiding and abetting 
terrorist activities in Kashmir and Punjab in 
Indaandthatthesehavenotabatedatalso. This 
wehavebeenrepeatilagagainandagain. M0re-
over U.S. aaninistration has also saidthatthey 
wouIdconstmeloobserve Pakistan'sactivities 
in this regard. 

SHRI NITISH KUMAR: I wanted to know 
whether Shri Rajesh pilot met Mr. Mallot or not 
whetherand Amnesty International or Human 
Rights Commission were allowed 10 Gist Kash-
mirornot. Both of mysupplementary have not 
been replied to 

SHRI R. L. BHATIA: We have incited Am-
nesty IntemaIionaIandHuman RightsCorrmis-
sions to visits Ifda but the details wiH be know 
after things are discussedwith them. 

SHRI NITISH KUMAR: What about Shrt 
Rajesh Pilot, meeting with U.S. official? 

SHRI R. L BHATIA: Yes, he met him. Our 
Foreign Secretary. Military Secretary and Shri 
Rajesh Pilot had a meeting with Shri John R. 
Mailot. 

[English] 

SHRI JASWANT SINGH: Mr. Speaker 
Sir, during the visit of this U~ official, it was 
reported elsewhere also that the declared posi-
tion of the Government of United States, no far 
as the state of Jammu and Kashmir is con-
cerned, is that the entire State of Jammu and 
Kashmir is a disputed territory, that Pakistan 
has locus-stand in it and that the people of 
Kashmir are a third party to it. 
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In the vieWs of the Govemmentoflndia (a) SHAI A. LBHATIA: Our policy is very 
doesthisnotamounttomoraiencoiJragementto simple and clear. It has been stated may a times 
terrorism by the Govemrnem of United States of in this House ..... 
America? What is the reaction of the Govern-
mentoflndiatomysuggestion?; SHAIJASWANTSINGH: Itisnotsimple 

(b) Theentite State of Jammu and Kashmir 
Comprises 01 territories that have been ceded by 
Pak stan to the People's AepUbI;icof China and 
there are portions of the State ()f Jammu and 
Kashmirthatarecunentty undertheoccupation 
of the People's republic of China. By stating their 
positionastheyhavedC>ne,isittheinterpretation 
of the Govemment of India that the Govemment 
of United States of America has, therefore, 
accepted 80th the ceded territories as also the 
occupied territories in Ladakh? 

SHAI A.I..,BHATIA: It is a fact that Mr. 
Mallot, while in Delhi, has exPlained this posi-
Iton, whatthehon. Member is saying. 

SHAI JASWANT SINGH: I want the 
Government's reaction I 

SHAI A. L. BHATIA: He raised three points. 
Firstly. That Kashmir is a disputed territory 
including both sides of LOC; the second point 
they raised was that the opinion of Kashmir 
people should also be taken; the third point they 
salc was that India and Pakistan should have a 
dialogue and settlethisdispute; and fourthly they 
said that it will be the effort 01 USA to see that both 
Sides sit together andfindasolution and if there 
IS any assistance required, USA would be ready 
to give. This was the gist 01 accord which we had 
With Mr. Mallot on this issue. 

SHAI JASWANT SINGH: Parts of my 
question are not replied. The points relating to 
(a) whethersuch an attitude be treated as moral 
support to terrorism by the govemment of United 
States of America; and (b) what is the Govern-
ment of India's stand so far as ceded territories 
and territories under the occupation of People's 
Republic of China are concerned. where is that 
aspect of the reply? 

or clear. 

SHRI R. L. BHATIA: That Kashmir is an 
integral part 01 India. We cannot have aCOl'J1)rO-
mise on any territory you with regard to India. 

Privatisation of DESU 

'2. SHAI CHIAANJI LAL SHARMA: 
SHRI DE VI BUX SINGH: 

Will the Mmister of POW ER be pleased to 
state: 

(a) whetherthe Govemment propose to had 
over the management of the Delhi Electric Sup-
ply Undertaking to private sector; 

(b) If so, the details thereof and the reasons 
therefor; and 

Ic) the steps taken' to meet the power 
demand of Delhi? 

THE MINISTER OF STATE IN THE MIN-
ISTAY OF POWER iSHRI P. V. RANGAVY A 
NAIDU): (a) to (c). A statement is laid on the 
Table of the House 

STATEMENT 

(a) and (b): " is opposed 10 privets eIectric-
ity distribution in Delhi (excluding NOMC and 
Cantonment areas). Delhi Administration has 
been advised to invite offers from private parties 
In thIS regard. It is hoped that privatisation will 
augment and modernise the transmission and 
distribution system and improve quality of sup-
ply and service to consumers. 

(c): The power requirements of Delhi are 
metfmmDESU'sgeneratingstationsatRaglat. 
Indraprastha Power Station. Gas Turbines and 
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Supplies from Badarpur Power Station and 
Northern Grid. Delhi will have 90% share in the 
National capital Thermal Power Project 
(84OMW)amongupatOadri(U. P.). Besides 
this, setting upof4OOl450MW GasbasedTher- ' 
mal Power stations at Bawana (Delhi) is also 
envisaged 

SHRI CHIRANUllALSHARMA: Mycp!S-
tion was whethertheGovemmentproposedto 
had over the management of Delhi Electric 
Supply Undertaking to private sector? Theteply 
to this is. it is proposed to privates electricity 
distrj)ution in Delli (excluding NDMCand Can-
tonments areas). Delhi Administration has 
beenadvisedtoirMteoffersfromprivateparties 
in this regard. My question was regarding the 
management 

The hon. Minister's reply is in regard to 
electricity distribIfiOO. What about generation? 
There is no reply to this part of the question. 
Management includes generation and distribu-
tion. What are the reasons for privatisation of 
electricity distribution? How many offers have 
been received form the private parties in this 
connection? 

SHRI P. V. RANGAYYA NAIDU: Mr. 
Speaker. Sir. there is no proposal to had over 
gentian at presentto any private party. Genera-
tion will continuetobe with DESU. Theproposal 
is only to consider privatisation of distribution 
secondary transmission and distribution. 

The reason for such a proposal is that 
OESU has been incurring heavy loss forhe last 
several years. There have been several com-
plaints about the functioning of OESU. The 
attempts made by the Government. the Delhi 
Administration, to improve the financial position 
of DESU by increasing the tariff in March 1991 
have also not resulted in any improvemP.'its. 

One Proposal was revived and that had 
been examined by a high-power Committee 
headed by the Cabinetsecretary. This commit-
tee, referred to as Task Force, headed by the 

Chief Secretary of the Delhi A'dministration. 
And this Task Force had ~iven certain rec0m-

mendations. Onthebasis of the recommenda-
tionsrevivedfromthe Task Force, the Govem-
mentoflncia, the Ministry of Power, had advised 
,the Delhi Administration to examine this and 
take necessary action bycaHingforcompetitive 
tenders and not give it by any nomination. 

SHRI CHI RANJ I LAL SHARMA: In reply 
to part (c) of my question. the hon. Ministerhas 
repIiecIthatthepower requirements of Delhi are 

. mettrom DESU'sgeneratingstationsat Rajgtiat, 
Indraprastha Power Station, Gas T urbines.and 
supplies from Badarpur Power Station, North-
em Grid. He has said that this d"'tribution 
system will be modemisec( that is, privatiisation 
will modernise transmission and distribution 
system. By implication, it means, privatisation 
of electricity distribution will improve and 
modemstransmission. Itmeansthatthepresent 
system has failed. I want to know whether the 
Government will consider the desirability of 
introducing this system other cities of the 
country. 

SHRI P. VRANGAYA NAIOU: Nosuch 
proposal has been receive for privatisation of 
distribution in the cities. 

[T ransIationl 

SHRI DEVI BUX SINGH: Mr. Speaker, 
Sir, 'would like to know whether Govemment 
proposes to privates DESU completely? From 
the reply given. it seems that they propose to 
privets distribution of electricity in Delhi exclud-
ingNDMCandCantonmentsareas. May I know 
the reasons for which NDMC and Containment 
areas are proposed to be excluded from 
privatisation of distribution of electricity while in 
an interviews in June the hon. Minister had said 
that he would connect the entire counlry with 
DESU. What will be benefit ofthisprivaltsation? 

[English] 

SHRI P.V. RANGAYYA NAIDLJ: Mr. 
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Speaker, Sir,I havealreadysutmiltedthatthele (Englistif 
is no proposal to privets the entire DESU. The 
proposal is only to privates secondary trans-
mission and distribution. 

As regarcselimination of NDMCand Can-
tonmentarea, it isfeltthat most of the consumers 
in these two areas are Govemment Depart-
ments,So,itmaynotbenecessarytoprivatise 
this. Moreover, NDMC areas purchase power 
from DESU and distributes it. So, They do not 
directly generate any power. Thatiswhy,they 
have been eliminated from the privatisation 
scheme. 

As suggested by the hon. Members, atthe 
moment there is no proposal to privates both 
generation and distribution. The benefits are 
many. 

We feel that by per privatisation we can 
improve the transmission system because at 
the moment we do not have any funds to invest 
in improving the transmission system in Delhi. 
So, by privatisation the transmission system 
can be improved. On T & 0 losses, at the 
moment we have got 25 to 30 percenttransmis-
sions and distribution losses. They can be 
reduced. We hope that there will be better 
custom satisfaction when the privatisation takes 
place. 

( Translation] 

SHRI KALKA DAS: Mr. Speaker, Sir, this 
matter relates to privatisation of Delhi Electric-
ity Supply Undertaking. Besides DESU, sev-
eral other undertakings are proposed to be 
privatised. I would not iike to go into the merits 
anddemeritsofprivatisation Iwouldliketosay 
that with privatisation of DESU, employees 
belonging to Scheduled Castes and Schedule 
Tribes will have to suffer. I would like to know 
whether Govemments propose to provide a 
clause in privatisation agreement to the effect 
that existing provision of22112 percent reser-
vation for the Schedule Castes and Schedule 
Tribes wfII continue: 

SHRI P. V.'RANGAYYA NAIDU: I am 
sorry, this does not relate to my Ministry; it is 
somethingtodo with the Ministry of Personnel 
and that should be sorted 
out. ... (/ntenuptions) ... Letmecomplete. 

[T ranslaIiorij 

SHRI KALKA DAS: Mr. Speaker, Sir, so 
far as my information goes, There will be no 
provision for reservation for SC and ST s after 
privatisation but the hon. Minster is not giving 
any reply to it. ItseemsthattheGovemmenthas 
not gone into this aspect so fare. The hon. 
Ministershouldsaycategoricallywhetherthere 
wilbereservationforthemornol. .. (lnterruptions) 

SHRI RAM VILAS PASWAN: Itisaseri-
ous matter. The han. Pri~ Minister is sifting 
here. It is a policy matter. The Govemment 
should say whether provision for reservation for 
SC'sand srs will continue after privatisation 
particularly in public undertakin.gs. It is a policy 
matter. 

The hon. Minister should inform the 
House .. ( Interruptions) The hon. Prime Minister 
would like to say something. 

[English) 

SHRIP.V.RANGAVYANAIDU:Thesug-
gestionmadebythehon. MemberwiHdefinitely 
betaken into consideration. 

[ T ranslaIiorij 

SHRIRAMVlLASPASWAN: Mr. Speaker, 
Sir, ask the hon. Prime Minister ... ( IntemJptions) 

Mr. Speaker, Sir, today there IS a provision 
of reservation in aD private Organisations and 
public undertakings. Now the Govemment is 
going to privates some of the Public undertak-
ings. My question is whether the Government 
agmetoconlinuetopmvidetheexistingconsti-
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tutional right of reservation to the persons be-
longing to scheduled castes and Scheduled 
Tribes in those undertakings atterprivatisation. 
This question does not relate to any particular 
Ministry, this is a policy matter. We, therefore, 
would like to have to specific reply tromthe hon. 
Minister. It would be better it the hon. Prime 
minister throws some light on it in the 
House .. (Interruptions) 

THE MINISTER OF POWER (SHRI N. K .. 
P . SALVE): Sir, I have already replied and I have 
nothing more to say in this regard. (Interrup-
fions) 

SHRICHANDRAJEETYADAV: Itisnot 
a reply. His reply has actually createdcontusion 
and complications. 

[English] 

MR. SPEAKER: Mr. Minister, you reply 
to Chalk Dasji's question. This is an important 
question. You shall have to reply. 

SHRI N. K. P. SALVE: Sir, this is not the 
only undertaking which we are privatising. 
Whatever is the policy abut privatisation in 
respect of the employees of Scheduled Castes 
and ScheduIedT ribes will apply here. (Interrup-
tions) 

SHRICHANDRAJEETYAOAV' Whatis 
that policy? Sir, he cannot reply technically. 

[ Translation) 

SHRI N.K.P. SALVE: Sir, I would like to 
Slbnitandl haveSlbnitledearfieraisothatthe 
,matter of reservation after privatisation is a 
policy r.-.atter. "the provision of reservation for 
SClST van be extended to private sector and if 
such a decision is arrived at we will abide by it 
'( IntenupIions) 

SHAlCHAM:>RASHEKHAR: Mr.SpeaMr, 
Sir, I would like to present this matter more 
deartybeforethe Government. The Govern-

ment have adopted the policy of liberalisation 
and invited the multinational cOtnPanies to the 
country. I would like to know whether the Gov-
emment have put this proposalbeforethemthat 
they will have to extend the tacilityof reservation 
forthepeoplebelongingtobackwardclassesan 
that people beiongingto backward classes and 
the people belonging to Scheduled Castes! 
Schedules Tribes as is available to them in 
Public Sector Undertakings at present. I think 
that the Government has not taken any such 
step. They have made no such provision intheir 
policy in the matter. It appears that the Govern-
ment will be dictated the multinationals and 
these companies will not be dictated by this 
Govemment. (Interruptions) 

SHRI RAM VILAS PASWAN: Trnsmatter 
is related to their constitutional rights of the SCI 
STpeopie. You are here to protect us. Weare 
looking towards you. Kindly direct the Govem-
ment to make clarification in thiS 
regard ... ( Interruptions) 

SHRI ATAL BIHARI VAJPAYEE: Mr. 
Speaker, Sir, a malterof policy has been raised 
here and it seems thatlhe Government has not 
given a thought 10 this malter. Mr. Salve is right 
that it is not DESU along which is going to be 
privatised but may more public undertakings 
are beingprivatised. There has been provision 
of reservation in public undertaking so far. It 
needs to be considered seriously as to whICh 
policy we are going to adopt when these under-
takings will be privatised. The Government 
should eitherspefl out its policy in clear terms 
or say that it has not yet formulated any policy 
and it trying to fonnulate a policy taking into 
confidence all the Mermersofthe House. The 
hon. Minister is not saying even this thing. The 
hon. Prime Minister is also silent on the issue. 

SHRI N.K.P. SAlVE: Thts is a good 
suggestion. We wiH certainty considef it. 

[EngjshJ 

MR. SPEAKER: The question is impor-
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tant. It relates to the policy, it cannot be dis-
cussed during the Question Hour. I will allow 
haH-an-hourdiscussiononthispoint Youcome 
back with fresh points. 

I T rans/ation] 

Visit of Indian Team To China 

~ 3. SHRI ARVIND TRIVEDI: 
DR K. D. JESWANI: 

Will the Minister of STEEL be pleased to 
state: 

(a) whether any Indian team visited China 
recentlytoholdhi~levelabouttheexchangeof 

steel tech~ogybetween India and China; 

(b) if so. the details in this regard; and 

(c) the time by which these discussions are 
likely to be IInalised? 

[EnglISh] 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF STEEL (SHRI SONTOSH MOHAN 
DEV): (a) yes. Sir 

(b) A five member delegation led by the 
Minister of State for Steel Visited China from 
13thJune.1993-191hJune, 1993. 

(c) DIscussions were held, inter-aha. on 
the on-going projectslproposals, exchange of 
technology, export of iron ore from India to China 
and import of cooking coal ffom Chioa. 

[ TranslaIIonJ 

SHRIARvtNOmIVEDI: Mr. Speaker, Sir 
the Minister of Steel has given a vague reply to 
such an impoftant question. I would like to know 
from the hon. Minister the protects and their 
locations aboutwhic:h the discussion and nego-
tlallonS were held with the visiting chienese 
delegations. The Minister has not furnished aI 

these details in his reply. I would like to know 
whether the Govemment of China has offered 
any scheme in regard to production of steel in 
India, If so, the decision taken in regard to 
investment to be made therein? Who will invest 
in that, India orChina or it will be a Joint venture? 
Secondly, willinclia import coalforthe purpose 
of production of steel? if so, the quantum of coal 
out olthat, to be allotted to Gujaratto produce 
steel? I would like to know whether GUJarat will 
get its due share or not. 

[English) 

SHRI SONTOSH MOHAN DEV: Sir, dur-
ingoutvisitwehaddiscussions with the Minister 
far metallurgical Industry of China along with 
other officials. We visited Shougang Baorhan 
and Boatman steel plants and one of the mines. 
Wehadalsoofticialcliscussions. Weexpressed 
our desire asperthe trade protocol between the 
Nvo countnes. China is supPosed to take more 
ironorefrornourcountryandwe,inourtum,haYe 
offered to bnng more cooking coal. 

As regards iron ore, after our visit, a de1ega-
tion from Shougang have held discussions with 
Public sectors undertaking and Ministry.ofsteel. 

The only problem that has come IS, they 
want 60 per cent foreign Investment in mines. 
That is still to be processed n by the Govern-
ment. A legtslation is due to come on the floor 
of the Parliament. Afterthatonlywecandothat. 
They have expressed their desire to take out 
sponge iron tectmologywhich is based oncoal. 
Thereis<*eadyanagreelI IOOtbetweenMECON 
and Orissa Sponge Iron Limited for transfer of 
technology. On this a further visit of Chinese 
Delegation to our country will take place. In the 
pulverisedcoal system we have expressed our 
desiretohaveil MECON, oneofourconstAancy 
selVices has already an agreement. But m 
Vizag. we are trying to have an exploration on 
this because the coal which is needed to be used 
for this purpose IS not altailable freely in the 
country. We have to make an analysis whether 
by importing coal it win be coast effective and 
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this is yetto be done. Cooking coal is an item 
which any steel plant can importwilh fiveperce 
custom duty whether it is in Gujarat or in any 
other state. There is no restriction, but from 
chine we have not get to much of cling coal. It 
has not materiar.zed so far. When it material-
izes if any steel plantfrom Gujarat wants cook-
ing coal we will certainly consider it. 

[ Translation] 

SHRI ARVIND TRIVEDI: Mr. Speaker, 
Sir, my second Question is, what are the areas 
in which tech technology of China has been 
found bettlllr by the Indian delegation which 
visited China? Has thatdelegalion madenego-

tiations with other countries also? Is there any 
plan to import coking coal from other countries 
also? 

[English] 

SHRISONTOSH MOHAN DEV: Thesteel 
technology in China is definitely a success. 
Afterindependence when we prOOJcedtwomil-
Iiontonnestheyproducedonlyonemilliontonnes 
of steel. Today we have 15 million tonnes and 
they already had production of 70 million tOorleS. 
They expect to increase that to 100 million 
tonnes by 2000 A. D. The basic difference 
between ~rcountry and China is thattheirblast 
fumacetechnologyismuchbetterandtheyhad 
lot of mini steel plants. Those mini steel plants 
are contribution more than 50 per cent in their 
country's steel production which is less cost 
effective and thecapital expendture isaJso less. 
This is one areas where we are interested after 
decontrol and delicensing. We want that there 
should be more steel plants in the secondary 
sector and hence, we are trying to talk the mini 
steel plant technology from them. Bljt our 
sponge iron technology is very much success-
ful which is based on coal. They have shown 
positive interest for this and we will have more 
exchangeareonthis. 

Apartfrom that, though China is a Commu-
nist~rytheiremploymentpolicyissogood 

that if there is an excess, they do not hesitate to 
take out the labour and deploy them in some 
other area. They do not retrench them. They 
deploy them in other areas. Under our new 
economic policy, we have gotfunds fortraining 
of labour and we expert cooperation form the 
trade unions forthis purpose. We also do not 
wantto retrench, but we want the retrenched 
labourtobedeployed in some orthe otheL I take 
this opportunity to appeal to all the Members to 
help us in this respect. 

DR. K. D.JESWANI:Sir, I too feel thatthe 
questionhasbeen replied in an halfhearted way. 
I have asked whether any Indian team visited 
China and the hon. Minister has replied that 
team under the leadership of the t;1inister of 
State for Steel has visited. I have reports which 
have appeared in Swaraj India of 21 st June 
where it is stated that India has offered I ron ore 
and consultancy services to China for sponge 
iron and steel sections through the Chinese 
companies. TheCommerceMinlSter, Mr. Pranab 
Mukherjee, has made this offer to Mr. Li Bango. 
secretary of the Shanghai Committee of the 
communist Party of China during the former's 
visitto China. I would like to know from the hon. 
MinisterwhetherMr. Mukherjee. the then Com-
merce Minister had also visited China during the 
same period when our team VISited. 

SHRI SONTOSH MOHAN DEV: Sir, as 
faraslknow,Mr. Mukherjee did visit China. He 
visited before my going. Hehada discussion. 
China is very very keen because they utilise 20 
million tones of imported iron ore. Thereproduc-
tion is not much. They also import it from 
outside. They are only taking a milimumquainlly 
from us. But ourgovemment has made a policy 
that the iron ore which are needed within the 
country will not be exported. Any country that 
wants iron ore. wants good quality. We cannot 
rjve good qUality at the expense of the domestic 
market. ButChinahastakesomecaptivemine~ 
at Peru. Like that. they what to take a captive 
mineinlndia. Theyvisitedtwominesin Kamataka 
andthey arelOterestedtohavethem. Theyhave 
also visited Chiria in West Bengal. Chain is 
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underllSCO. Itisnotyetdecided. We are not [English]
negotiating on Chiria. On Kamataka mines, we -NTPC Projects
are negotiating. As Isaid, they want 60 percent
participation in management and control Which '4. 0 R. VASANT NIWR unI PAWAR:
is still to be decided. Once It is decided, then OR. D. VENKATESWARA RAO:
only,we can offer.

DR. K. D.JESWANI: He has deviated the
answer. Why is this answernot included in the
main replay?

SHRI SONTOSH MOHAN DEV: Iam not
supposed to answer about Shri Pranab
Mukherjee's visit. It is forthe Commerce Min-
istry.

SHRI MRUTYUNJAYA NAYAK: The
Government has shown a tavorable attitude for
selling up second steel plant in Orissa. In view
of this. the Chief Minister, Orissa has been in
constant discussion with the foreign countries
likeGermany and other countries.

!would like to know whether the Govern-
ment will considerto give priority to invite China
for joint col!aboration in Orissa for setting up
second steel plant.

SHRI SONTOSH MOHAN DEV: The
Government of Orissa is having a project in
Paitarialongwith capped group of U. K.,London.
Swraj Paul is the proprietor. We have already
inour Foreign Investment Board leased loseign
investment in the projects.

As regard China, mid-east India, a Delhi
based firm has started a project with five lakh
tonnes capacity in iron, and steel productwhich
Willultimately go to one million tonnes capacity.
Itisbasedonthe Chinese technology. C. M.I. E.
C.ofChina and Mid-East India are collaborating
~1()~ The project has already been taken up.
]Here is no difficulty with the capes group. We

-" have given all assurances from, the Govern-
ment of India to give all help to see that the plant
comes into existence.

Will the Minister of POW ER be pleased to
state:

(a) whether the World Bank has recently
approved a loan of 400 million dollars for he
National Thermal PowerCoporation projects;

(b) if so, theconditionalities of he loan;

(c)whether NTPC has identified the priority
projects for utilisation of he aforesaid loan; and

(d) ifso, the details of the projects along with
the power generating capacity thereof?

.THE MINISTER OFSTATE IN THE MIN-
ISTRY OF POWER OF POWER (SHRI P. V.
RAMGAYYANAIDU): (a) Yes. Sir.

(b) A statement is laid on the Tanqle otthe
House.

(c) and (d) Vindhyachal Super Thermal
Power Project Stage-I! (2x500 MW) and Rihand
Super Thermal Power Project state-!t (2x500
MW) have been identified as the priority projects
for funding underthis loan.

STATEMENT

MAJOR CONDIOTNS BASED ON THE
DRAFT LOAN AGREEMNTTO BE SIGNED
BETWEEN (BORRqWER)ANDTHEWORLD
BANK

, 1.The Borrowershall take all steps neces-
~i=irYtomaintain its accounts revisable at a level
not exceeding an amount equivalent to the pro-
ceeds of its sales of powerforthe two precedinq
months.

2. Except as the Bank shall otherwise
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agree. tile Borrower shall take all such mea-

sures (including, without limitation. adjustments

of the structure and levels of its tariffs) as shall

be required to produce. in the financial year

beginning April 1. 1993, funds from internal

sources equivalent to not less than fifteen per
cent ( 1.5%) ofthe annual averageof the Borrower's

capital expenditures incurred or expected to be

incl med during the Previous, current and follow-

ing financial year. and not less than twenty per
cent (20~t,,)in each financial yearthereafter.

I

3. The Borrowershall, not later than Sep-
iomber 30. 1994, reviews with the Bank the

results of the study on alternative strategies for
linancinq the Borrowers' long team develop-

ment and shall, theieafter implicit the agreed

recommendations arising from said review.

4. In respect of each project to be fiancee

from the proceeds of the Loan, the Borrower

shall implicate a resettlement action plan as

agreed upon between the Bank and the Bor-

rower. in a timely manner.

5. The Borrower shall: (i) carry out socio-

economic survey not later than December 31,

1994. to ascertain the present socioeconomic

status of Persons affected by the Ongoing
Projects of the Borrower: remedial action

proqrarnmes in conslellation with the Bankwhich
have C1S their objective the phased restoration of

the economic base of the persons so affected;
and (iti) thereafter, implement such remedial

action proqramrnes.

6. T~)(:)Borrower shall implement the Envi-

.onrnental Action Plan dated May 10, 1993

aqreed upon between the Bank and the Bor-

rower.

1. The Borrower shall. not later than De-
('.(;1111)01'31.1993, furnishtotheBankthescope

1)1ilK' financial man gent systems review sat is-
tactorv 10 tile Bank to be undertake by the
EOI rt ·;er., .nd shall review with the Bank. not'
111: I t1, III .Itme 30. 1'194. the implementation of

lil' :' .iond ,iiop ,-,nsin;J from said review.

8. Theborrowershall, notlaterthan March

31 , 1994, enter into Bulk power supply Agree-
ments with all th'e SEBs on regional basis. 'I.'

provided. however. that at last two such Agrec-

mentsshall be signed not later than December
31. 1993.

9. The Borrowershall furnish tothe Bank as

soon as a available. but in any case not later than

seven months alter the end of each such year:

(A) certified copies of its financial statements for

such year as so audited; and (B) the report of
such audit by said auditors. of such scope and

in such detail as the Bank shall have reasonably
requested.

10. The Borrower shall furnish to the Bank

forthe Bank's reviewnotlaterthan December 3 l
of each ear, starting December 31.1993, its
financial projections forhe next ten years.m-
eluding its invents programme and financing

plan.

11. The Borrowershallcreateinfavorofthe

Bank not later than December 31. 1993. an

equitable mortgage/charge in such form as the

Bank may reasonab;y require to constitute by

way of security for the Loan.

MAJOR CONDITONS BASED ON THE

DRAFDTGUYATANTEEAGREEMETNTO

BE SIGNED BETWEEN THE GOI (GUARAN-

TOR) AND THE WORLD RANK.

12. The Guarantor shall settle the

outstandings owed such by the SEBs to the

Borrower through the appropriations from the
Guarantor to the respective state of each such

SEB in accordance with the schedule furnished

tothe Bank.

1 :3. TheGuarantorshalltakeall such steps
as shall be necessarv to ensure adequate'se.p-
pliedol fuel for he eHic;,;nt operation of the pow~.
plants to be financed under tile project by the
time the first generat1n;) unn ..f or each such plan!

shall have been com-r-rssroned..'
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DR. VASANT NIWRUTTI PAWAR: Mr. 
Speaker, Sir, thllre is an overall shortage of 
power in India. There is acute shortage in 
Southern States like MaharashtraandGujarat. 
But at the same time, there is a surplus power 
in some Northem States. I am glad that the 
Govemment is planning to increase its power 
generation. 

My question is, beforenegotiatingwith the 
World Bank, whether the Govemmenthasex-
pIoredthe possi)iIity of taking IoaiTtromprivate 
andpublicsectorundertakingsalso. Whatisthe 
role of the Power Finance Corporation before 
approaching the World Bank? 

SeconQpart is, t~y have given priority to 
Vindhyachal Super Thermal Power Project 
Stage-II and Rihand Super Thermal Power 
Project Stage-II. I wantto know what are the 
criteria for giving priority to these two projects. 
While giving priority whether the Power Grid 
Corpoationoflndiah.asbeentakenintoconsid-
eraIion. 

SHRI RANGA YA NAIDU: Regarding the 
filSt question, the World Bank loan and the 
private sector investment have nothing to do 
with each other. They are independent. These 
projects are financed by the WorIcI BankthfOll!11 
the NTPCandthe NTPChasgot its own genera-
tion programme. Private projects are generally 
taken up by the State Govemment with the 
assistance of investment from abroad either 
NRlsorforeigners. So, there is no connection 
betweenthetwo. 

As regards selection of these two projects, 
these two projects are near the pitheads. They 
areveryciosetothecoaLmine. So, wecanavoid 
transportation of coal. It may be a marginal 
deficitinMaharashtraandsomeSouthemStates, 
but all over India there is a deficit and that is the 
reason why we are trying to improve power 
generation in the country as a whole. Wherever 
there IS possibilityofputting projects faster, we 
are giving prt'ferencetotherr . Both Rihand and 
Vlndhyachal i ICi Je all the clearances and they 

are in advanced stage of implementation and the 
WorIcI Bankhasalso favoured these two projects 
as compared to others. 

As regard the role of the Power Finance 
Corporation, it is not directly connected with the 
World Bank loan. E;:arlier, the World Bank was 
giving money to the Govemmentof India and the 
NTPC was getting it. Now this time the world 
Bank has negotiated directtywith the NTPC with 
the guarantee from the Govemment of India. The 
Power Grid Corporation has nothing to do with 
the generation. They only wheel the power 
generated by the various projects and naturaliy 
there is some kind of coordinatron when the 
projects are constructed to see that evacuation 
takes place. So. in that way. there is co-
ordination between the NTPC and the Power 
Grid Corporation. 

NTPC is also going to have 10lnt venture in 
Yamaha nagar and Godavari. 

DR. VASANT NIVRUTTI PAWAR: My 
second supplementary IS this. The hon. Minis-
ter has mentioned that the sites which are se-
lected are near the coal mines. So, I would like 
to know what will be the cost of generation in 
these two projects and secondly. whatprecau-
tions are being taken by the NTPC for the 
efficienttransmission, conversion and distribu-
tion of power all overthe counliy. 

SHRI P. V RANGAYYA NAIDU: At the 
moment, NTPC supplies power at 72 paise per 
unit to various States and when they take up a 
new project. we have to calculate on the basis of 
the capital cost as well as running cost and we 
shaU seethat the cost of supply from NTPCdoes 
not exceed much when compared to what is 
being supplied at present. 

DR. VASANT NIWRUTII PAWAR: What 
. isthecostofgeneration? 

SHRIP. V.RANGAYYANAIDU: Ilvanes 
from project to project. {depends on the age of 
the prOJects. In the older proJects. the cost of 
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[ Translation)generation is very .Iow and in the new projects,
because of the high cost involved, it is slightly
higher.

A..s-regardstransmission, I have already
said that NTPC is no longer connected with
transmission. Associated Transmission as
well as grid is taken care by the Power Grid
Corporation and if the State Governments have
to take powerlrom the NTPC projects, they have
to build their own transmission lines.

, Translation)

SHRI MOHAMMAD All ASH RAF FATMI:
Mr. Speaker, Sir, Iwould like to inform the hon.
Minister thatthe requirement of Bihar is about
1988 megawatt of electricity, whereas only 350
to 400 megawatt is being made available to
Bihar, which comes to about 28 per cent of the
requirement. The Govemment of India isgetting
loan from the World Bank. Is there any
programme ofthe N. T. P.. C. to set up a project
in Biharwith the assistance ofthe Wo~ld Bank
~o that its power requirement could be met to
some extent?

[English)

SHRIP.V.RANGYYANAIDU:Thisques-
tion is outside the purview ofthe main question.
I need a separate notice for it.

[Translation)

SHRI SATY A DEO SINGH: Mr. Speaker,
Sir,l would like to draw the attention ofthe hon.
Minister to SI. No. 5of the statementthat has
been laidonthe Tableofthe House inwhich ithas
been said that -

[Eng1lM't]

..The borrower shall carry out socio-eco-
nomic surveys not later than December 31,
1994, to ascertain the present socio-economic
status of persons affected by the ongoing
projects.' ...

Written Answers

Mr. Speaker, Sir, through you,l would like
to know Irom the hon. Minister whether he has
conducted any survey in regard to socioeco-
nomic status 01people residing in Vindhyachal;
area or not. What are these points of survey
earmarked by the World Bank on which itwould
grant loan?

[English]

SHRI P. V. RANGAYYA NAIDU: The
power generated us supplied to the entire State
and not only to Vindhyachal area alone. In fact,
this survey has already been conducted andthe
result 01was communicated to the World bank.
We are satisfied with the survey conducted.

WRITIEN ANSWERS TO QUESTIONS

[English)

Power Generation Capacity in
Meghalayaand Assam

*5. SHRI PETER G. MARBANIANG:
SHRI PROBIN DEKA:

Will the Ministerof POWER be pleased to
state:

(a) whether some proposals are ~nding
with the Union Government lor approval for
increasing the power generation capacity ofthe
existing power plants in Meghalayaand Assam;

(b) if so, the details thereof; and

(c) the names of the Power plants where
additional power generation capacity is likely to
be created during 1993-94 in each State?

. ~
T~E MINISTER OF POWER (SHRI N. k>'-..

P.SAlVE): (a) and (b) No Proposalfor increas-
ing the power generation capacity inthe existing
power plants in Meg~alaya is pending with the
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Union Government. Only one scheme for addi-
tion of 2 Nos. of 30 MW capacity each of Gas

. Turbine sets at Namrup in Assam is under
examination of the Central Electricity Authority
(CEA). The Assam State Electricity Board
(ASEB) had submitted a project report in Juiy,
1990 at an estimated cost of Rs. r40.1 0 crores.
However, as on date essential inputs of gas
linkage and environmental clearances are not
available. The scheme could be taken up for
tecbno-economic clearance of CEAassoon as
cl pending inputs are supplied by ASEB.

(c) No additional generation capacity is
likely to be commissioned during 1993-94
Meghalaya. In Assam, 60 MW additional gen-
eration capacity is expected to be commis-
sionedduring 1993-94 i41the Lakwa Gas Turbine
project.

Functioning of OTe

*6. SHRI JEEWAN SHARMA: Will the
MinisterofSURFACETRANSPORTbepleased
to state:

(a) whether the DTC is crippled due to lack
of proper managementlguideline and supervi-
sion;

(b) if so, the reasons thereof;

(c) the details of he measures taken so far
to improve the functioning of DTC and its fleet;
and

(d) the number of new buses added to the
DTC fleet during each of the last three years.?

THEMINISTER OF STATE OFTHE MIN-
ISTRY OF SURFACE TRANSPOF!T (SHRI
JAGDISH TYTIER): (a) No, Sir.

(b) Does not arise.

(c) The Government have been continu-
ously monitoring the performance of DTC with
a viewto improve its functioning. As a result and

due to better maintenance practices and
economy in expenditure, the following have
undergone an improvement:-

i) Fuel efficiency (KMs. driven per litre);

ii) Tyre life;

iii) Accidents have come down;

iv) Break downs have come down.

Plugging leakage of revenue is an another
measure which DTC undertakes through effec-
tive checking.

(d) The numberof new buses addedtoDTC
on replacement account during the last 3 years
isasunder:-

Year No. of buses added

1990-91
1991-92
1992-93

105
535
235

[ Translation]

KandlaPort

*7.SHRISURENDRAPALPATHAK:
SHRI RABl RAY:

Will the Minister of SURFACE TR..v-JS-
PORT be pleased to state:

(a) whether the Government have signed
an agreement with any multinational company
for production of salt at Candela Port:

(b) if so, the details thereof;

(C) whether the KandlafortTrusthad made
any recommendations in this regard; and

Ad) if no, the reasons tor handing over
thousands of acres of land of the Port to multi-
national company?
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THE MINISTER OF STATE OFTHE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGDISH TYTLEn) (a) No Sir. 

(b) Does not anse. 

(e) The Port Trust did not find the proposal 
acceptable. 

(d) No land has beer handed over to any 
multinational company. 

Demand and Supply of Power 

"S. DR. CHINTAMOHflN 

Will the Minister of POWER be pleased to 
state: 

(a)whethertheGovemetmnhaveassessed 
the requirement of power into the country for 

Year 

1992-93 

1993-94 

1994-95 

1995-96 

1996-97 

Energy Requirement 
(M~Nh) 

:Di162 

359612 

416274 

(C) to (e) A capacity additionprogramme of 
30, 537.7MW has been envisaged during the 
Eighth Five Year Plan 1992-97). whiCh com-
prises 9282.2 MW of hydro, 20155.5 MW of 
thermal and 11 OOMW of nuclearpower. Based 
on this capacity addition and the demand as-
sessed in the Fourteenth Power Survey, the 
c::oootryisestimatediohaveapeakingshortage 
of2O. 70/0 and an energy shortage 019.0% in the 
terminal year of the Eighth Five Year Plan. 

each of the year during the Eighth Five Year 
Plan; 

(b) if so, the details thereof; 

(c}whether any arrangements haVe been 
made to make the power available as per the 
requirement; 

(d) If so, the details thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF POWER (SHRI N. K. 
P.SALVE) 

(a) and (b) The Fourteenth P"werSurvey 
Committee constituted by Govemment has 
assessedthe requirementofpowerforthe Eighth 
Five Year Plan as follows:-

Peak Load 
(MW) 
atpowerstation busbars 

54634 

59122 

63750 

68541 

(E1J9IishI 

Visit of Foreign Minister of .... 
'9 SHRI BlRSINGH MAHATO: 

SHRI B. N. REDDY: 

WiH the Minister of EXTERNAL AFFAIRS 
be pleased to state: 
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(a) whetherthe Foreign Ministerof Israel 
visited India recentl\'; 

(b) if so. the subjects discussed and the 
outcome of the visit; 

(c) whether any agreemenVprotocol was 
Signed during the visit; and 

(d) If so, the salientfeatures thereof? 

THEMINISTEROFEXTERNALAFFAIRS 
(SHRI DINESH SINGH): (a)to(d)The Foreign 
Ministerof Israel Mr. Shimon Peres, paid offi-
cial visit to India from May 17to 19. 1993. This 
was the first high political-level: visit since the 
estabhshmentpf diplomatic relations between 
India and IsraellnJanuary 1392. 

Possibilities of cooperation in areas like 
agriculture. water management. solar energy, 
trade. tourism and culture were discussed. 
Views were also exchanged on regional and 
Internationa; ISSueS of mutual interest. It made 
il good beginning for develc pment a mutually 
beneficial relalionship between the two coun-
tries. 

Three agreements on Tourism. Culture, 
SCience and Technology, an MOU on Eco-
nomic Cooperation. and on Agreed Minutes for 
consultation between the Fe reign Ministnes of 
both Governments were singed during the visit. 
TheseAgreemenlSareotgenerainatureandare 
intendedto lay the baSiS tor future cooperation 
for our mutual benefit. 

Kashmir Issue At UN Conference on 
Human Rights 

'10 SHRI GEORGE FERNANDES: Will 
the Mintsterof EXTERNALAFFAIRS be pleased 
to state: 

(a) whether Pakistan raised Kashmir issue 
at the recent UN World Confarence on Human 
Rlghtstleld at Vienna; 

(b) if so, the details thereot: and 

(e) the respons'e of Indian delegation 
thereto? 

THE MINISTER OF EXTERNALAFFAIRS 
(SHRI DINESH SINGH):(a)to (c) The leader of 
the Pakistani delegation Begum Nusrat Bhutto 
in the Plenary statement inter alia alleged that 
campaign of repression was oolng earned out by 
India in the State 01 Jammu and Kashmir. 

The Indian delegation reluted Pakistan's 
allegations and pointed out Pakistan's support 
to terrorism and seceSSionism In India. and 
reaffirmed that Kashmir IS an integral part 01 
India and no one can change the boundaries of 
the nation. India's right 01 reply was exercised 
by Dr. FarooqAbdullah. 

U5Attackoniraq 

'11 SHRI SUDHIR GIRl: 
SHRIINDRAJIT GUPTA: 

Will the Minister 01 EXTERNAL AFFAIRS 
be pleased to state: 

(a) the stand taken by the Government on 
the recent US attack :10 Iraq: 

(bl whether Iraq approached the Union 
Govcmmentfe,r any kmdol hclp: and 

(c) II so. the reaction themio? 

THEMINISTERQF EXTERNAL AFFAIRS 
(SHRI DINESH SINGH): (a) An olficial state-
ment was issued on June 28, 1993 expressing 
Government ollndia's stand on this issue. The 
Statement is annexed, 

(b)whiletheGovemrnentollraqhasbrieled 
India about the incident, no spccific help has 
beensought. 

(c) Does not arise. 
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The Governmentof India is against state-
sponsored terrorism. Weareourselvesvictims 
of state-sponsored terrorism from across the 
border in the west. We support action against 
statesponsoredterrorism. On the other hand, 
we areconcemedabouttheviolation of national 
sovereignty. Suchphenomenacanaffedpeace 
sand stability in the West Asian region, where 
assiduous efforts are on to further the peace 
process. We have sympathyforthe people of 
Iraq and regret that the civilian population has 
suffered. We hopethat aH disputeswiH be settled 
peacefully without resort to force. New Delhi 

June2B,1993 

! T rans/ation] 

Fruits and Vegetables. 

'12. SHRIMATI SAROJ DUBEY: 
SHRI BHUPINDER SINGH HOODA: 

WiU the Minister of FOOD PROCESSING 
INDUSTR IES be pleased to state: 

(a)whetheramajorportionofthefruitsand 
vegetable produced inthecountryeitherwasted 
or perished every year; 

(b) if so, the steps taken or proposed to be 
taken by the Government in this regard; 

(c) the percentage of total production of 
tnuts and vegetables processed in the country; 

(d) whether the Government propose to 
lake any steps to encourage the processing of 
fruits and vegetables; 

(e) it so, fhedelails thereot; and 

(f) thestepsfakenIproposedtobetakenfor 
thcexportofprocessedfruitsandvegetables? 

THEMlNISTEROFSTATE OFTHEMlN-

ISTRYOFFOODPAOCESSINGINOUSTAIES 
(SHRI TARUN GOGOI): (a)t_AIthough no 
surveyhasbeenconductedtoasseSsthewast-
agesoffruilsand~,accordingto re-
port ot group of penshable Agriculture Com- . 
moditiesptE!jAil'adtnMaV.1981 undertheChair-
manship of the then Member, Planning Com-
mission Dr. M. S. Swaminathan, it is estimated 
that upt040%ofcertainfruits andvegetable goes 
waste dueto non-availability of appropriate post 
harvest infrastructure and perishability of the 
product. 

. It is estimated that at present 1 %ofthetotal 
fruits and vegetables in the country are pro-
cessedtorvalue addedproclucts. 

In orderto encourage investment in pro-
cessingoffruits and vegetable, the Govemment 
hcis excepted excise duty on all processed fruit 
and vegetable products, allowed automatic ap-
proval for foreign equity upto 51 %.Iiberalised 
proceduresforforeign technology agreements, 
and hiring offoreign technology, reduced import 
duty on capital goods from 40% to 25%. Be-
sides, the Ministryrorrnulated several develop-
mental schemes as has been given in the at-
tached statement for providing assistance to 
various organisation such as state Govemment 
undertakings. joint sector undertakings. coop-
erativesector. voluntary agencies. pnvate sec· 
tor. etc., for setting up/upgrading of fruit and 
vegetable processinginclustries. developing the 
infrastructures. training intruits and vegetables 
processing, marketing of product and develop-
ment of backward linkages. etc. National Horti-
culture Board also 'provides assistance for set-
ting up post harvest infrastructure. 

In order to encourage exportsof processed 
fruits and vegetables, the scheme of 100°/" 
Export Oriented Units is proving beneficial. 
Besides, promotional bodies such as Agricul-
tural Products Export Development Authoritv 
(APEDA) is providing a5S1stance to the export-
ersbylocalingthemarl<ets. etc. TheSChemefor 
development 01 exoort Infrastructure such ~s 
cold storages at exist points. transport infra-
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structure, etq .• is also being implemented by 
APE DA in collaboration with this Ministry. 

STA-.-eNT 

Sr. No. Name ofthe Plan Schemes 

1 . Scheme for Food processing andT rain-
ing Centres in Rural Areas. 

2. Scheme for Assistance to Stat~ovem­
menl Undertakings and cooperatives for Estab-
lishing or Upgrading of Fnlit and Vegetable 
Processingfacilities. 

3. Scheme forstrengthening backward Iink-
ages fo;"lhe Fruit and Vegetable processing 
Industries. 

4. Scheme for Development of infrastruc-
ture for Mushroom cultivation and processing. 

5. Scheme for development and process-
ingofhops. 

6. Scheme for generic advertising of pro-
cessing food and for providing marketingassis-
tance. 

7. Scheme for resean::h and development 
in food and vegetable processing. 

8. Assistance for infrastruclureforfruitand 
vegetable products (from 1993-94) 

'13. SHRI GOViNDA CHANDRA MUNDA: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government propose to 
open new lelephoneexchanges duringthe cur -
rent year; 

(b) it so. the details thereof. state-wise; and 

(c) the time by which the above telephone 

exchanges are likely-to be commissioned? 

THE MINISTER OF STATE OF THE MIN-
ISTRYOFCOMMUNICATIONS(SHRI SUKH 
RAM): (a) Yes Sir. 

(b) A new telephone exchange at a place is 
generally opened when he paid regIStered de-
mand for telephone connections reaches 100r 
more. Being a continuous process no specific 
state-wise details are readily available. How-
ever, 1 000 new telephone exchange are planned 
to be opened during 93-94 in the country. 

(c) By March, 1994. 

[English] 

Times Slots on Ooordarshan 

*14- SHRIMATI GEETA 
MUKHERJEE: 

SHRI K. RAMAMURTHEE 
TINDIVANAM: 

Willthe MinisteroflNFORMA liON AND 
BROADCASTING be pleased to state: (a) 
whetherlhe Doordasrshan proposetostartsat-
ellite beamed channels to entertain private pro-
ducers;and 

(b) if so, the criteria adopted for aHotment 
ottime-slottothe producers on these channels? 

THE MINISTER OFST ATE OFTHE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING(SHRIK. P. SINGH DEO): (a) and (b) 
Govemment has announced the scheme to allot 
time siots to private parties on the Entertainment 
(Metro )andfourothersatellitechannels, namely, 
sports. Business News and Current Affairs. 
Enrichment and Music. on the principle 0\ 'First 
Come First Served' basis. 

*15 

Subsidies to Pilgrims 

MAJ. GEN. (RHO) BHUWAN 
CHANORAKHANDURI: 
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SHRI MOHAN RAWALE: 

Will the Minister of EXTERNAL AFFAIRS 
be pleasedto slate: 

(a) whetherthe Govemment are providiog 
dlly subsidy of monetary granttopilgrimsgoing 
abroad on religious pilgrimages; 

(b) if so, the details thereof; 

(c) the amount spent on such subsides! 
grants during the last three years, year-wise and 
pilgrimage-wise; 

(d) the norms prescribed for providing such 
subsidies; 

(e)whether1heGovemmenthaveanypians 

to ruvitlw the scheme; and 

(I) if so, the details thereor~ 

THEMINISTEROFEXTERNALAFFAIRA 
(SHRI DINES'; SINGH): (a) to (b) Government 
of India have been providing organisation and 
logistical support to the Hindu/Sikh pilgrims 
visiting shrines in Pakistan; pilgrims visiting 
Kailash Mansarovar: and Mulsirn pilgrims pro-
ceeding tor Haj to Makkah. In the case 01 Haj 
pilgrims. besides the organisational assistance. 
Govemment have been arranging special fares 
both by sea and air. 

Following are the details r,l subsidy on air 
and sea travel by Haj pilgrims 10 the 1,%1 three 
years. 

----------------------_. ---_ ... _--
Year Air Sea 

1991 8.12 2.88 

1992 6.54 3.71 

+1.36A 

1993 14.00 3.96 

+1.078 
+8.3Oc 

(A) for Indian Airtines chartered flights 
belweenportBiairandMadrasnecessitatedby 
diversion ofship for Haj pilgrims) 

(B) cost of IncianAirfinescharteredftights 
betweenportBiairandMadr~fromApril5to 

ApriI,30, 1993b8fore the vessel; M. V. Flbiwas 
I inducted intothe islanc:fsservice) 

{(C)COSI of charter of M. V. Fbi deployed 
'or the commuters form A&N islands. The 
vessel wasirlducaedintotheisaands&eMCefOf 

Total No. of pilgrims 
(Rs. incrores) 

11.00 24,586 

11.61 24.00> 

27.33 25,00> 

thedurationofM. V. Nicobar's absence for Haj 
WIy} 

Passages at special rates are provided to 
the pilgrims selected through the process of 
draw of lots (Ourrah) underthe arrangements 
made through the Haj Committee. Assistance 
is provided to meet the requirements of Indian 
pilgrims proceeding on Haj. 

The level of support for the Haj pilgrims 
transportation is reviewedannuaRy in order to 
detetminetheappropfiatepassagecosl. 
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(T tanSlation) 

Japanese Assistance For Power 
Sector 

·16.SHRIKESHRILAL: ~ 

SHRJ DHARMANNA MONDA YYA 
SADUL: 

Will the Minister of POWER be pleased to 
state: 

(a)whethertheGovernmenthave~ved 

recently andfinancial assistance from Japan for 
the development of powersector; 

Name Implementing 
Agency 

(b) if so, the details of the projects to be 
assisted therefrom; and . 

(c) the extent upto which Japanese assis-
lance likely to help in the generation of power in 
thecountry? 

THE MINISTER OF POWER (SHRI N. K. 
PSALVE): (a)to(c) yes, sir. Out of the tolal aid 
forlndiaof 119.64bilfiQrlyenfortheyear 1993-
94announcedbytheGovemmentof~atthe 

Aid Indian Consortium meeting held in Paris on 
lstand2ndJuIy,l993.6825biAionYen.equiva-
lent to about Rs. 1840crores, istorthe toIIowing 
three power projecls:-

Capacity 
(MW) 

MAmount 
(in billion Yen) 

1. FaridabadGasBased 
Thermal Power Plant 

National Thermal 
PowerCorporation 

400 23.54 

2. BakreshwarCoaiBased 
Thermal Power Plant 
Corporation 

WestBengaJ Power 
Development 

420 27.07 

3. Anpara 'B' Coal Based 
power plant 
(ongoing) 

Uttar Pradesh 
Slate Electricity 
BOard 

lCXX> final tranche 
0117.64 

Power Supply In Deihl 

·17. SHRI BRIJ BHUSHAN SHARAN 
SINGH: 

SHRIMATI VASUNDHARA RAJE: 

Will the Minister of POWER be pleased to 
stale: 

(a)whetherthefourpowerstationsin Delhi 
are generating power half of their capacity at 
Present; 

(b) if so. thedetailsthereof and the reasons 

capital at present and the quantum of power 
available against it and 

(d) the details of the various schemes 
launched for increasing the powergeneralion 
thecapital'? 

THE MINISTER OF POWER (SHRIN. K. 
P.SAlVE):(a)and(b)Thefourpowerstations 
in Delhi have generated power during April-
June, 1993 at the tollowing pJant Load Factor.-

1. BadarpurThennat PowerStation 7O.~o 

theI'efor; 2.lndraprastha PowerStation 39.~o 

(c) the quantum or power required for the 3.RajghatPowerStation 42.]40" 
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4. Gas Turbines 82.0%

The low level of generation at Indraprastha
Station is due to the shut down of one unit for
cverhaulinq/renovation and outaQe of another
unit due to failure oMsturbine rotor. The reduced
output at Rajghat is due to the problems in its
stabilization and the units being under shut down
for carrying out repairs of Ash Handling System!
Electrostatic Precipitators for controlling the
pollution.

(c)Againstthe energy requirement of 2860
MU in Delhi during April-June, 1993, the avail-
abllitywas83 MU.

(d) With a view to meet the future power
requirementsof Delhi, 3x34.07 MW Waste Heat
Recovery Units are being installed at Gas Tur- I

bines and setting up of 400/4~)OMW Gas-based
Thermal Power Station at Bawana isalso envis-
aged. Delhi will also have 90% share inthe
National Capital Thermal Power Project (840
MW) coming up at Dadri (U. P.).

(English]

Farakka Hydro-Electric Project

*18. SHRI ZAINALABEDIN: Will the Min-
isterof POWER be pleased to state:

(a) whetherthe proposed Farakka Hydro-
electric project in West.Ben9al has since been
cleared;

(b) ifno, the reasons therefor; and

(c) the time by which the final clearance is
likely to be accorded by the Government?

,
THE MINISTER OF POWET (SHRI N. K.

P. SALVE):(a) to (c) The proposed Farakka
Barrage Hydro-electric Project (5x25 MW) was
found to be in order by Central Electricity Author-
ityon 11th Nov .. 1991 tor execution by Farakka
Barrage Hydro electric Project Authority, at an

~estimated cost 01Rs. 601 .69 crores at Septem-
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ber, 1991 price level, subject to the following
conditions:-

(i) Clearance of the project by Ministry of
Water Resources.

(i i) Concurrence by various beneficiaries
of the region to purchase powerfrom
the project at the sale cost determined
by Government from time to as per
prevailing norms.

(iii) Clearances of the Project from envi-
ronmental and forest angel from Min-
istry of Environment and Forests
(MOEF).

The final techno-economic clearance of
the project by Central Electricity Authoritywould
be given after the above conditions are met.
Thereaftcrthe project will be posed for invest-
ment approval by the Planning Commission.

[ Translation]

Crome Ore Mines

*19. SHRI RAJESH KUMAR: Will the
Minister of MINES be pleased to state:

(a) the total number of come ore mines in
the country afpresent and the,1cations thereof,
state-wise;

(b) whether some of the creme ore mines
have been given on lease to private sector;

(c) if so. the details thereof; and

(d) the names of mines being run byJhe
state Governments?

THE MINISTER OF STATE IN THE MIN-
ISTRY OF MINES (SHRI SALRAM SINGH
YADAV): (a) As perthe information received
from the Indian Bureau of Mines and the State
Government of Orissa, the State-wise distribu-
tion of chrome ore mines is as follows:
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[English]

Written Answers 5D

Orissa

Kamataka 5

Andhra Pradesh

Maharshtra

Manipur

(b) and (c). Yes, Sir. The details of the
chrome minesgiven to the Private Sector State-
wise are indicted below:

Orissa 8

Andhra Pradesh

Maharshtra

Manipur

(d) The Taliangi Mine in Jajpur District,
Orissa is being run directly by the state Govern-
ment at present engaging M/s. IDC Limited, a
public sector undertaking, as its agent.

Mini Steel Plants

'20SHRI R. SIJB~NDER REDDY: Will the
Minister of STEEL be pleased to state:

(a) the total licensed production capacity of
mini steel plants inAndhra Pradesh, Kamataka,
Kerala, Pondicherry andTamil Nadu;

(b) whether the production capacity has
been adversely affected by the hike in import
duty and excise duty;

(c) whether the steel Furnace Association
of India, Southern Region has sought complete
withdrawal of import duty on steel scrap and
sponge iron and also cut in excise duty; and

(d) if so, the reaction of the Government
thereto?

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF STEEL (SHRI SONTOSH MOHAN
DEV): (a)Thetotallicensed production capacity
of electric are furnace units (ministeel plants) in
each ofthe states ofAndhra Pradesh, karnataka,
Kerala, Pondicherry and Tamil Nadu is given
below:

SI. No. State

1. Andhra Pradesh

.2. Kerala

3. Kamataka

4. Pondicherry

5 TamilNadu

No. of
Units

Capacity
(in tonnes)

8 2,82,800

50,000

12 5,06,500

3 1,97,000

6 3,28.800

However, the iron and steel industry has
been delicensed with effect from July 1991 and
setting up of new production capacities does not
require an industrial license if the location is not
in a restricted area.

(b) The production of electric are furnace
units is affected by various factors such as
marker demand, input costs availability of power,
etc. The industry has represented that increase
of import duty on steel melting scrap and in-
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crease of excise duty on steel products in the 
8udgetfor1993"94has~affectedtheir 

proWcIion. 

(c) The steel FumaceAssociationof India, 
Southem Region, has sought complete with-
drawalofirJ1)Oltdutyonsteei scrapanctsponge 
iron and reduction of excise duty on steet prod-
ucts. 

(d) The representations madebytheindJs-
try are underconsi<:leration of government. 

[English! 

EIecIronic ExchdhgeslnOrissa 

1. SHRI APUUNCHARAN SETHI: Will the 
Minister of COMMUNICATIONS Pleased to 
state: 

(a)Whether1heGovl proposetoopennew 
telephoneelectronicexchangesinOrissa; 

(b)ifso, thedetailswilhlocalionthereof and 
particular1y at Bhadrak; 

(c)theamoootlikelytobe invoIvedtherein; 
<rd 

(d) the time by which these are likely to be 
cornm1ssior led? 

THE MINISTER OF STATE OFTHE MIN-
ISTRYOFCOMMUNICATIONS(SHRISUKH 
RAM) (a) Yes, Sir. 

(b) Details of new exchange planned to be 
set up during 1993-94 in Orissa Circle are 
p!acedat Statement attached. At Bhadrak. the 
existing MAX-II Exchange is proposed to be 
replacedby2048IL T Electrcnic Exchangedur-
tng 1993-94. 

(c)The approximate cost of the above will 
beRs. twenty eight crores. 

(d) ThP-se exchanges are likely to be com-

missioned during 1993-1994. 

STATEMENT 

NAMEOFTHENEWEXCHANGES(DIS-
TRleT WISE) INCLUDED IN 1993-94 
COMMISSIOKNG PROGRAMMED FOR 
ORISSA 

BALASORE DISTRICT 

1. Anantapur 

2.Rajghat 

3.Nauda 

4. Balasore 

5. Bhadrak 

MAYURBHANJDIOSTRICT 

1. Manitri 

2. Puruna Baripada 

3. Kuamara 

4. Goprumahisani 

5.Kuchai 

6.Baripada 

BOLANGIR DISTRICT 

1. Takula 

PHULBANTDISTRICT 

1.Dhalpur 

2. Dasingbasri 

CUTT ACK DISTRICT 

1 . Nandipur 
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?. Biribali 4. Berhampur . 
3. karilopatna SAMBALPURDISTRICT 

4. Kalan 1. LalJ'Tlunda 

5. Purunahat 2. Gosala 

PURl DISTRICT 3. Bhojpur 

1. Madhyakhanda 4.SubaJaya 

2. Baliput 5. Barkot 

3.Kuhudi 6. Khasimal 

4. Siaupalgarh 
SUNDERGARHDISTRICT 

5.Sarada . 
1.Gurundia 

6. Mahipur 
2.Mahapada 

7. Mancheswar 
3.Rourkela 

8. Pun 
KEONJHAR DISTRICT 

DHENKANAL DISTRICT 
1.Janghira 

1.Talamula 
2.BansapaJ 

2. Jarapada 
KORAPUTDISTRICT 

3. Godibandl 
1. Khaliguda 

4.Pingua 

2.Sunki 
5. Guneibil 

3. Mathili 
6. Mathakargola 

GANJAMDISTRICT 
4.Kodinga 

1. Choudhuri-Tikarpara 5.Kundra 

2.Sikula 6. Raighar 

3. Gumma 7. Chhandahandi 
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lTranslation]

Supply of Power to irrigation Pumps
lnU.P.

2. SHRI UDA Y PRAT AP SINGH:
SHRIARJUNSINGHYADAV:

Will the Minister of POWER be pleased to

state:

(a) whether the Government propose to
provide grants for supply of powerto the farmer

sin Uttar Pradesh for operating their irrigation

pumps;

(b) if so, the details thereof;

(c) whether the Goverment have fixed any

target in this regard during 1993-94; and

. (d) if so, the details thereof?

THEMINISTEROFStATEINTHEMIN-
ISTRYOFPOWER(SHRI P.V. RANGAYYA

NAIDU):

(a)to (d) There is no proposal under con-

sideration of the Union Government to provide

grants forsupply of Powerto the farmer in Uttar
Pradesh for operating their irrigation pumps.

STD/pca in Bihar

3 SHRI RAM LAKHAN SINGH YADAV
Will the Minister of COMMUNICATIONS be

pleased to state:

(a) the IIIuubor of S.T. D.lI.S. D. Public

telephonaCentres working in Bihar at present;

nnel

(0) I1 ~cnumber of applications lying pend-
ing for he allocation of such new booths in the
state?

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH
RAM): (a) At present 1375 STD/ISO PCOs are

JULY 26, 1993

working in Bihar.
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(b) The number of applications lying pend-

ingfor allocation of STD/ISO public Call Officers

in Bihar is 177.

[English]

houses forTelecom Employees in
Chandigarh

4. SHRI PAWAN KUMAR BANSAL: Will

.the Minister of COMMUNICATIONS be pleased
to state:

(a) whether a piece of land was altottedto
the Department of Telecommunication in Sec-

tor44-A, Chandigarh in 1984 for construction of

residential houses fortheir employees;

(b) if so, the details thereof;

(c) the reasons for not starting the construe-
tionsofar

(d) whether the construction of houses of

officers over land acquired in 1990 in Sector 30
has already been completed: and

(e) if not, the reasons therefor?

.THEMINISTEROFSTATEOFTHEMIN-

ISTRY OF COMMUNICATIONS (SHRI SUKH

RAM): (a) Yes, Sir.

(b) 1.80 acreas of land for construction of
staff quarters in Sector 44-A Chandigarh had

been allotted in the year 1984.

(c) The drawing submitted by the T elecom

Departmentwerenotapprovedbyt,i.T. (Admn).

, Chandigarh. _Revised drawings are under

preparation.

(d) Construction of 8 quarters (6 in Phase-
1,2 in Phase-II) completed.

(e) The remaining 4 quarters will-be con-.~
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structedinrutureasperneeds. THE MfNISTER OF STATE OFTHE MfN-
ISTRY OF SURFACE TRANSPORT (SHRI 

[Translation) JAGOISH TVTLER): <a) In Madhya PradeSh 
during the year 1992-93, 4 bridges viz. one 

NattonaI Highways In Bihar bridge on National HighwaysNo. and 3 bridges 
on National Highways No.3 have been con-
structed. Thirtyfourbridgesarepmposedtobe 

5. SHRt MOHAMMAD ALI ASHRAF constructedduring 1993-94asdetailedbelow: 
FATMI:WiII the Ministerof SURFACE TRANS-
rORT be pleased to state: 

(a) whetherthegovcrnmenthavereceived 
propose regarding new National Highways in 
Bihar. 

(b) the details of the roads proposed to be 
cleclared as National HlQhways in Biharduring 
tho Eight Five Yoar Plan and : 

(c) the time by which these roads are likely 
to be declared as Nati<..nal Highways ? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGDISH TYTLER): (a) to (c). Yes. Sir. Due to 
limited allocation of funds for National High-
ways in the Bth Plan. it is difficult at this stage to 
declare any new Nalional Highways in any state 
including Bihar. 

ConstructionofBridges,M.P. 

6. SHRI VISHWESHWAR BHAGAT: Will 
the Minister of SURFACE TRANSPORT be 
pleasedtostate: 

(a) the nurnberof bridges constructed on 
national highways in Macttya Pradesh during 
1992-93ancfthenumberofbridgesproposedto 
be constructed during 1993-94. location-wise : 

(b) the number of bridges repaired/under 
repairon national highways inMacilya Pradesh 
duringthelasttwo years: and 

(C)the details of the expenditure incurred 
on the repair of these bndgeson these national 
highwayt dutqJeachofthelasttwovear&? 

National Highway No. 3 
National Highway No.6 
National Highway No. 7 
National Highway No. 12 
National Highway No. 16 
National Highway No. 26 
National Highway No. 43 

16bridges 
1 bridge 
10bridges 
3 bridges 
1 bridge 
1 bridge 
2 bridges 

(b) During Last 2 years. the number of 
bridges repairedfunder repair is 8. 

(c) Expenditure incurred on repair of 
bridgeso.mg 1991-92 and 1992-93isRs. 41.19 
lakhs. and 21.47 lakhs. respectively. 

(English) 

Pooling of ReseMdllnputsofSAARC 
COta1Iries 

7. SHRI ATAL BIHARI VAJPAYEE: Will 
theMinisterofEXTERNAL AFFAlASbepieased 
tostate: 

(a) whetherthere isanyproposaltepootthe 
research inputs of member countries of the 
SAARC fordevelopmentandCOCJpelatioointhe 
region; and 

(b) if so. the details thereof ? 

THE MINISTER OF STATE IN THE 
M1NISTERY OF EXTERNAl AFFAtRS (SHRt 
SALMAN KHURSHEEO): (a) and (b). Yes, Sir. 
The H$ads of State/Government of SAARC 
NaIionsagnsedinprincpeat1hesecondSAARC 
Summitin8angloureinNovember. 1986thata 
SAAACOocumenlaIionCertreWOlJdbesett.f): 
ItwoukJbelocatedinlncla, in accorcIancewilh 
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a decision taken at the fifth SAARC summit in 
November 1990 in MALE.lnitiaUythe Institute 
lorStudiesinlndustrial~.newDeh, 
was designated forthis work. Subsequently, a 
decision was taken 01 shift the Centre to the 
Indian national Scientific Documentation Cen-
tre (lNSDC). New Delhi. 

The obJectives of the centre would be to 
provide rady and easy accessibility to informa-
tion lor scholars and academics in various 
fields of cooperation among the SAARCcoun-
tries. In particular it would provide infonnation 
about. and make available to scholars, pub-
lished literature in specified fields of SCIence 
andtechnoiogyanddeYeqJmentalmatters,and 
serve as a centralised repository for all scien-
IIflC technical and developmental literature pro-
duced In the region. It would standardise and 
work out modalities of exct)ange 01 SAARC 
documents. and at a later stage. access to 
Internaltonal data bases. \'v'ork would also be 
undertaken to computerise relevant operations 
and services and to evolve an electronIC data 
network inter -connecting aU the NFPs. SDCs. 
SAARC Secretariats and other relevant re-
gtonaIinstitutions. andto train manpowerin the 
fields of information sdenoo and technoletgy. 

Telecom Pr<Jiect'IRIDtUU' 

8. SHRI MANIKRAO HODL YA GAVIT: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(al whelherthe Government have deaIed 
the global telecom project 'Iridium' for invest-
ment by the Indian entrepreneurs regarding 
handhcldtelephonesconnectingpeopleacross 
the global: and 

(b) "so. the details thereof including Its 
cost oIfered to the Indian Investors? 

THE MINISTER OF STATE OF THE MlN-
ISTRVOF COMMUNICATIQNS (SHRI SUKH 
RAM) : (a) and (b). MIS Infrastructure Leasing 
and Financial SeMCes ltd. who Intend to par-

ticipate in the 'Iridum' project have been com-
municated by Departmeni of T elecommunica-
lions its willingness to grant a license on a non-
exclusive basis under Indian Telegraph Act 
1885 forprovision 01 global personal communi-
cation service through 'Iridum' project under 
detailed terms and conditions to be agreed upon 
in due course. It is also agreed that use of radio 
frequencies required for the project can be li-
censed after ensuring satisfactory completion 
of national and Intemational coordination in this 
malter. Details of cost offered to Indian investor 
are not known. 

External Publicity 

9. DR. SUDHIR RAY: Will the Minister of 
EXTERNAL AFFAIRS be pleased to state the 
measures taken/to betaken by the Government 
to lighten the image of the country abroad in 
various spheres through external publicity? 

THE MINISTER OF STATE IN THE MIN 
ISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMAN KHURSHEED): External Pubhcitv 
Division of MEA and mISSions and posts abroad 
project a balanced VIeW of India. olthe positive 
developments In the country as well as tho 
policies of the Government. other aspect 01 our 
vibrant and ancient Civilisation. and the sigOlfl-
cant strides we have made in difference arC,l:; 
such as agriculture. industry. science & tech· 
no6ogy. and the SOCIal weHare for our cities 
through reguiarbnefings of the medsa. dIstribu· 
Iton and exhibition of books and pamphlats 
photographs and audio-visual material includ-
ingfilms and documentaries. interaction with 
opinion-makers. official and politicians world-
wide. 

( T ranslatlOflj 

Target for Telephone Exchanges in 
Gujarat 

10. SHRIN.J. RATHVA: WtlllheMimster 
of COMMi :"ICATIONS be pleased 10 state; 
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(a) whethert~numberoftelephoneex- ISTRY OF SURFACE TRANSPORT (SHRI 
changes set up in the rural areas of Gujarat JAGDISH TYTLER)~ (a) No, Sir. 
particularly in Chhota Udaipur region during 
1992-93ismuchlessthanthetargetfixed: (b) to(e). Does not anse 

(b) if so. the reasons therefofandthedetails 
thereof: and 

(c) the steps taken to achieve the target 
fully? 

THE MINISTER OFST ATE OF THE MIN-
ISTRY OF COMMUNICATION (SHRI SUKH 
RAM): (a) No, Sir, 88 Nos. of exchanges where 
commISSioned in Gujarat as again the target of 
65 Nos. durinQ 1992-93. 

InChhola~5exchangeswerecon­

verted into electroq_ic exchanges as planned 
during 1992-93. 

(b) and (c). Does not arise in view of (a) 
aboI.<e. 

Construction of BridgeaoverGanges' 
in UP 

11. SHRI ANAND RA TNAMAURY A:. Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whethet'the proposal regardi ' con-
struction of big bridges over the river ganges in 
Uttar Pradesh particut.arly in this Varanasi dis-
trict is pending with the Govenvnent; 

(b) if so, the reasons therefor; 

~c) whether the Goveflll11liNlt propose to 
construct the said bridge in Vamishdistrict; 

(d) if so, by what time ; and 

(e) it f'lOl, thesten1lSproposedtobetaken 
by the GoIIemrnerWtosortout1hetrallicproblem 
oflhearea? 

THE MINISTER OF STA TE OF THE MlN-

TheftofTelephone Equipment 

12. SHRI CHET AN P. S. CHAUHAN: Will 
the Ministerof COMMUNICATIONSbepieased 
to state: 

(a) whether incidents of theft oftelephone 
equipments in the country are continuously 
increasing ; 

(b) if so, the extent of loss suffered as a 
resuhthereof during 1992-93: 

(c) whether the Government have formu-
laleda concrete programme to check the theft of 
telephone equipments : and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OFTHE MIN-
ISTRYOF COMMUNICATIONS (SHRI SUKH 
RAM): (a) 10 (d). The information is being 
coflectedandwill be pleaced on the table of the 
House. 

Encouragement of Food Processing 
Industries in U.P. 

13. SHRI HARIKEWAL PRASAD: Will the 
Minister of FOOD PROCESSING INDUS-
TRIES be pleased to slate: 

(a) whether the Government have made 
anyevalualionformalung II1veslrnent in the food 
processing industries in Uttar Pradesh in order 
10 encourage these industries In thai State: 

(b) if so, the details in thiS regard: and 

(c) the areas 01 the food proceSSIng sector 
which are likely to I::l8 encouraged in this regard? 

THE MINISTER OF STATE IN THE MIN· 
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tSTRYOFFOOOPROCESSING INDUSTRIES 
(SHRITARUNGOGOI):(a)to(c).Whilesome 
scctoral studies are avail::lble in Food Process-
ing Sectornostudy has 50farbeen made by this 
MInistry to evaluate the investment potential in 
U. P. However. the Ministry under its plan 
schemes provides assistal'\ce to State Govts. 
and other institutions and :>rganisations for 
conducting such studies in food processing 
sector. 

Besides. in order to enc()urage investment 
.n the food processing sector the Minister has 
foonulated several plan schemes which seek to 
provide assistanceto State Govt. organisations. 
cooperatives. jotnt sector units. aSSIsted sector 
units. voluntary agencies etc. for setting up or 
enlarging foodprocessingfacilities. developing 
backward linkages with farmers. marketing 
support etc. TRe Ministry seeks to encourage 
development of tood processing industries 
which includes areas such as fruits & veg-
etabiesprocessing. egg. and meat processing 
cereal processing and milk processing etc. In 

Uttar Pradesh. 

(English] 

Extradition Treaties with Countries In 
Gulf 

14. SHRI SYEDSHAHABUDDIN. Will the 
Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether the Government have pro-
posed hcooclusionofe~treatieswith 
triendly countries in the Gulf; 

(b) if 50. whether the Government have 
proposedanydrafttortheconslderaJionolthose 
Gavermlents: 

(c) the names of the Governments con-
cemed:ancI 

(d) the Iikety time frame forthe conclusion 

01 the proposed treaties? 

THE MINISTER OF THE STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMAN KHURSHEED) : (a) Yes. Sir. 

(b) Yes. Sir. 

(c) An extradition treaty has been proposed 
totheUAE. 

We have also proposed, as a first step. 
signing of an MoU'Joint Declarationtorsup-
pressing intemationalterrorism. organisedaime 
and illicit traffickmg in narcolic drugs and 
psyctropic substances and illegal trade wilhlhe 
follOWing Gulf countries. Oman. Qatar. Saudi 
Arabia. Kuwait. Bahrain. Yeme~andUAE. 

(0) Nodeflnitehme f~canbeindicaled 
at this stage 

Construction of overbridgHllIUII .... 
on national Highway-17 

15. SHRI MULLAPPALLY 
RAMACHANDRAN. Will the Minister of SUR-
FACE TRANSPORT be pleased to state: 

(a) whether the Government of Kerala has 
sent any project for the construction ot 
overbndges or subways on the National Hqt-
way No. 17betweenPaJghatandKasargod; 

(b) d so the details thereof ; and 

(c) the action taken thereon? 

THE MINISTER OF STATE AOF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLERj: (a) to (c). No. Sir. 
However, an estimate for land acquisition tot 
construction of Railway Overbri(Jge atChorede 
betweenKm. 196andKm. 197onNH-17has 
been received from the GovemmenlotKefala 
on which certain clearifications havebeencalled 
forfrornthem. 
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ConsIructioQofNational Highways in 
GujanIt 

16. SHAIMATI BHAVNA CHIKHALlA: 
WililheMinisterof SURFACE TRANSPORT 
be pleased to state: 

(a) Whetherthe Union Govemment have 
~proposedtoreleaseany amount tothe 
Government of Gujarat forlhe development of 
NattonaI Highways in the State: 

(b) tf so, the details thereof; 

(c) whether the Government propose to 
provide financial assistance for the develop-
mentofroads and construction of small bndges 
etc. Gujarat and 

(d) if so. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTEAY OF SURFACE TRANSPORT 
(SHRIJAGOISHTYTLER). (aland(b). Yes. 
Sir. AIIocaIion of Rs. 4800 Iakhs has been made 
for the development of National Highways '" 
Gutaffi1Wring 1993-94. 

(c) No. Sir. 

(d) Does 110t anse. 

Shifting ofTelephones in Delhi 

17. SHRIRAJNATHSONKARSHASTRI: 
Will the Minister of COMMUN ICATIONS be 
pleased to state: 

(a) whether the telephones are not being 
installed to persons which have been sanc-
tioned same for years back and delay are taking 
place in the shifting of telephones: 

(b)ifso, the number of appitcation pending 

forshiftinglhetelephones andinstallalionofnew 
telephones at presemin Delhi and the reasons 
therefor: and 

(C) the action taken or proposed to be taken 
by the Govemment in the matter? 

THE MINISTER OF STATE OFTHE MIN-
ISTRYOF COMMUNICATIONS (SHIRSUKH 
RAM): (a) to (c). The informahon is being 
collected and will be laid on the Table 01 the 
House. 

[ Translation] 

Aural Telephone Exchange in M.P. 

1 H. SHRI SHIVRAJ SINGH CHAUHAN: 
Will the Mlntster of COMMUNICATIONS be 
pleased to state: 

(a) thodlstnct-wlsetargetforsettingupol 
rural telephone exchanges 10 Madhya Pradesh 
particularly in Vldlsha. Raisen and Sehore 
districls dUring the last three years; 

(b) the details 01 the progress made so far 
In thIS regarcl: and 

(cl the acllon taken or prnposed to be taken 
to achlove the targot ? 

THEMINISTEROFSTA-: [OF THEMIN· 
ISTRY OF COMMUNICATIONS (SHIRSUKH 
RAM): (a) Distnct-wlsctargetsarenotltxedfor 
opening of rural telephone ochanges. How-
ever, a new telephone exchange IS opened at 
a place where total registered paid demandr 
reach 100rmore. 

(b) Details are annexed as Statement 

(c: riocsl1ol anse. 
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[English] 

T. V. Relay Centres in Bihar 

19. SHRI PIUS TIRKEY: WiBthe Minister 
oIlNFORMA TION AND BROADCASTING be 
pleased to state: 

(a) wheChet theGovemment propose to set 
1.4> T. V. relaycenlres at KhIxlIi (District Ranchi). 
GumIa (District Gurnla) anjChaibasa (East 
Singhbhumi District) of Bihar: 

(b) if so. by when : and 

(e) if not, the reasons thereof? 

THE MINISTER OF ST II, TE OF THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING(SHRIKPSINGHDEO):(a)to(c) 
Whereas a Low Poswer TV Transmitter IS al· 
readyfunctiofwlg at Chaibasa. a similar trans· 
miller at Gurnla IS presently under imp4emen-
Iation and is expected 10 be ready during 1993-
94_ Khnti faBs well within the coverage area of 
Hi!1l Power T ransmitterat Ranchi and assuch. 
there is no porposaI to set L p any transmitter 
!here. 

IT ranslaOOnl 

CordiE'ss Telephone System 

20. SHRI GOVINDRAO NIKAM: Will the 
MinrsleroiCOMMUNICATIONS be pleased to 
stale: 

(a) whether the Government havelOtro-
c1Jc:ed a cordess telephone system in BangIore: 

(b) if so. the details thereof : 

(c) whether the Government propose to 
provide this type of servICe In the other cities of 
the country also; and 

(d) if so. thedetallsthereof? 

THE MINISTER OF STATE OF THE MIN-
ISTRYOF COMMUNICATIONS·(SHRI SUKH 
RAM): (a) No, Sir. 

(h) Does notanse. 

(c)and(d). Tenders where rnvitedfrom the 
In<ian Companies with a view to provide CeUu-
lar Mobile Telephone Service. which is a 
cortIess Telephone system initially in Bombay. 
Delhi. Calcutta and Madras on a licence basIS. 
Ei!jltbidders. two in each city. where provision-
ally selected_ Some of the unsuccessful bid-
ders filed a civil writ petition In the High Court 
of DelhI. The judgement in the case has since 
been delivered and IS under study. Plan also 
exrsttoprovide Cellular Mobile System in other 
big cities in the country .ncludtng Banglore 
oormgthe8th Plan. 

[English} 

Construction of Bridges, GLJiarat 

21. DR. K.D.JESWANI : Will the Mirnster 
of SURFACE TRANSPORT be pleased to 
state: 

(a) the number of loco:mons of bndges 
whICh were to be constructed In Ciujarat dunng 
1992-93: 

(b) the amount of sanctioned for each of 
these project and the amount spent so far: and 

(C) the details of the prOjeCts completed and 
laying Incomplete and the time by which these 
projects are likely to be completed? 

THE MINISTER OF STATE OF THE 
MINIST RY OF SU RFACE TRANSPORT 
(SHRI JAGDISH TYTLER) . (a) and (b). the 
number locations and amount sanctioned for 
bndges which were to be taken up lorconstruc-
lion in GUlaralln 1992m 1992·93 are given 
below 
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Sanctioned 
Amount 

S. No. LocatIOns (Rs. mlakhs) 

Expenditure 
(Rs. in Lal<hs) 
upto9192/ 

1. Bridge across 118.39' 
Raindharo nver on 
DhoraJi bypass NH 8S. 

2. Km. 208/4-801 NH 8 441.50 

3. Km. 202/6 of NH 8 48924 

·1 Km.357/0-20INHB 253.94 

Km. 374/0- 201 NH 8 55.19 

(C) dunng 1992-93seventy bridge work-
. us were under different stafJ€ 01 execution on 

various National Highways in GUJarat Out of 
these. following four bndges have been com-
pleted' 

5 No. Location 

Construclion of additional two line bridge 
across nver Rangav in Km. 14012-4 ofNH 
8 

2 Wldenlngt041ane rruncrbndgeatchange 
1860 ot link road JOIOIng NH 8 & BA. 

3 ReconstructIOns of minorbndge No _ 2/60 
()f1 Porbandar-RaJkot- E!aman!)ore Sanc-
tIOn of NH BB. 

4 Reconstruction of minor bridge across 
GomatiN::lfaatKm.l/700nNHBB. 

Hematnlng 66 works are under different 
stnge of progress and are likely to be com-
pleted at different penods ty 199') subJect to 
availability of funds. 

[ TranslatlOnl 

DTCFleet 

:'2 DRCHATTRAPALSINGH 

502 

1.86 

0.45 

0.17 

DR. LAL BHADUR RAWAL : 
SHRI NARAIN SING CHAUDHARY: 
SHRI GA YA PRASAD KOR E: 

Vhll the Minister of SURF ACE TRANS-
t; .)F, i tc pleased to state: 

(a) the total number of DTC buars with-
drawntromtheDTCfleetduring 1990-91, 1991-
92 and 1992-93: 

(b) the total number of Red line. Blue line 
and White Line buses plaYlfl9IO Delhiatpresent; 

(c) the facilitJes provided to the commuters 
underthe system: 

(d) the action lank to make the dnvtng safe 
in Deihl? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGDISH TYTLER): (a) Details areas under:-

Year Numberofbuseswilhdrawn 

1990-91 112 

1991·92 552 

1992-93 
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(b) Read Line 2273 

White Line 

Blue Line 2 
(air conditioned). 

(c) Introduction of red Line buses has 
strengthened the public Transport system in 
Delhi and has reduced the waiting period atrhe 
bus stops and minimised the over-crowding in 
Ihe buses. The While LIne buses are lUXUry 
coaches and IS catering 10 the neeQ of those 
commuters who can pay hig'ler fair structure of 
battertacilities. Two blue line air-conditioned 
coadles have been startedtromlnter StateBus 
Terminus to!. G.!. Airport fortheconvenience of 
commuters. 

(d) The Government of National Capital 
Territory of Delhi has been exercising strict 
control on issuance of drivmg licences. As for 
the drivers of the stage carriage buses espe-
CIally redline buses. refresher courses have 
been introduced and drivers are required to 
undergo a proficieocytestform the Govt. Motor 
Driving Training School. Public awareness 
compaign has also been launched by the Trans-
port Department. All buses have been directed 
to Illstall speed governors adjusted at a maxi-
mum speed of 40 km. per hour. Besides. aU 
dnvers have to obtain PSV badge. 

The steps taken by Delhi Police to make 
dINing sate In Deihl are special drivers/random 
ahccking agaln~t traffiC violations. introduction 
of traffic slgnalsl blinkers in accident prone 
ilmasandstnctpunitiveactionagainstviolators 
of traffIC niles/regulations. 

Coastal National Highway 

23 SHRI CHHITUBHfl.1 GAMIT: Will the 
.vlinisterof SURFACE TRANSPOAT be pleased 
to state: 

(a) the number of letters receIved by the 

Government so farfrom the members of Parlia-
ment for constructing coastal N~tional Highway 
between Borrbay-Surat-Bhavnagar. 

(b) the action taken by the Government in 
this regard so far; 

(c) whether the Government propose to 
sanctiof'this project during the currenthnancial 
year. 

(d) if so, the estimated cost of this projeCt 
and,the time by which is likel~'to be completed; em . 

(e) the distance between GUjarat and 
BomQay likely to be reduced and the quantity of 
precious fuel likely to be saved after completion 
ofthis project? 

THE MINISTER OF STATE OFTHE MIN-
ISTAY OF SURFACE TRANSPOAT (SHAI 
JAGDISHTYTLER): (a) In the recent past. no 
such request has emanated from an Memberof 
parliament for constructing Coastal National 
Highway between Bombay-Surat-Bhavngar. 

(blto (e). Donotarise. 

r c. glishl 

Misuse of sro Calls 

24. SHRISRIBALLlWPANIGAAHI 
SHAI MOHAN RAWALE 
SHRIJAGATVIRSINGHDAONA: 

Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whethcrthc GovemrTl(,'Ot are aware that 
rackets of providing cheap domestic and inter-
national calls to bUSiness houses are being run 
with connivan of employees of Mahanagar 
Telephone Nigam LImited especially in Deihl as 
reported in the 'Hil dustan Times' date July 9. 
1993; 
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(b) if so, the details thereof; 

(c) the estimated loss suffered by the 
Govemment; 

(d) the number of persons held responsible 
and action taken against them; and 

(e) 'he measures Govemment propose to 
take to check such misuse in future and initiate 
deterrent action against uncrupulous Govem-
ment employees and businessmen? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF COMMUNICATIONS (SHIR SUKH 
RAM): (a) and (b). Yes. Sir. A racket was 
detectedi~AshokVihar. New Delhi where some 
outsiders in connivance with MTNL employees 
were found miSUSing two non metered lines 
diverted from the trunk automatic exchange to 
putthrough ISD/STDcallsunauthorisedty. The 
CSI assisted by the Vigilance staff of MTNL 
raided the premises on 24.6.93andapprehended 
the persons involvea 

(c) It is estimated that the loss suffered by 
the Government as a result of this misuse ~ 
approximately RS.25 lakhs per month. 

(d) Five officials of MTNL involved in the 
racket have been suspended. 

(e) There is a full fledged vigilance unit 
headed by an officer of Junior Administrative 
Grade In MTNL. New Delhi to keepconstantvi!jl 
to check such frauds. Assistance of CSI and 
local police is taken wherever necessary. 
Strike disciplinary action is taken against Gov-
ernment employees found involved in such 
frands. "is also proposed to set up dedicated 
cells of CSI at the fOUr metropolitan cities, each 
under the charge of a Superintendent of Police. 
to effectivety deal with such frauds incoordina-
tion with Departmental Officers. The Indian 

Telegraph Act is being amended to provide for 
deterrent penalities to those involved in such 
unauthorised diversion of telephone lines. 

passport Fee 

25. DR. C. SIL VERA 
SHRI R. SURENDER REDDY: 
SHRt RAM KAPSE: 
SHRI SHISU SOREN: 
SHRI CHANDRESH PATEL: 
PROF. P.J. KURIEN: 
SHRI MOHAN RAWALE: 

Will the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether the Govemment have recentty 
revised and rncreasedthe passport fee and the 
fee for renewal and other miscellaneous ser-
vices: 

(b) ifso, the detads thereof and the reasons 
therefor; 

(c) whether the Government propose to 
make any changeS'in the reviSion of passport 
fee; and 

(d) if so. the details thereof? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMANKHURSHEED): (a) and (b) YesSIi. 
The revised tee schedule IS annexed as state-
ment. The fees were reVlSedtobnngthem in line 
with the cost of production and preparation of 
passports and the proviSion of passport ser-
vices. 

(c) No SIr. 

(d) Does notarise. 
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( Translation] 

Voluntary Organisation in Food 
Processing Sector. 

26. SHRI MOHAN SINGH (DEORIA) : W~I 
the MinIster of FOOD PROCESSING INDUS· 
TRIES be pleased to state: 

(a) the amount sanctioned by the Union 
Government during 1993-94 to various private 
voluntary organisations engaged in promoting 
food processing programmes in various States 
in the Country; 

(b) whetherthese voIuntaryorganisations 
are iunctioning satisfactorily 11 their respective 
States;and 

(c) if so, the details thereol ? 

THE MINISTER OF STATE INTHE MIN· 
ISTRY OF FOOD PROCESSING INDUS· 
TRIES (SHRI T AAUN GOGOI): (a) to (c). An 
amount of Rs. 2 lakhs has been sanctioned 
during 1993 ·94 to two established societies! 
voluntary organisations in T ami! Nadu for con-
ductingttaining prograrrvneslseminar on food 
processing 1Ildustries. 

[Engftsh] 

Cancellation of Recline Licences 

27, SHAIMATI GIRIJA DEVE: Will the 
MIltsterof SURFACETRANSPORTbepieased 
to state: 

(a) the number of Redlines buses whose 
hcenceshavebeencanceKedandsuspended 
for vIolation of traffic rules and causing acci-
dents from April, 1993tiIiJune, 1993; 

(b) whelherlhe cancellation or suspension 
)f licences has not provided effective; and 

(e) if so, the steps taken by the Government 

to plug Ihe loopholes to make the procedure and 
rules more effective and foolproof ? 

THEMINISTEAOFSTATEOFTHEMIN· 
ISTAY OF SURFACE TRANSPOI1T (SHAI 
JAGDISHTYTLER): (a) Cancelled - 23 

Suspended - 29 

(b)hhasprovedeffechve. 

(c) Does not anse. 

[T ransIafion) 

Food Processing Irdustries 

28. SHRlGABHAJlMANGAJITHAKORE: 
Will the Minister of FOOD PROCESSING 
INDUSTRIES be pleased 10 state: 

(a) whelhersomeschemes relatmgtofood 
processingirdJstriesarebeing mplementedin 
GujaralwilhtheasslSfance altheUnionGovem-
ment;and 

. (b)tso. thepreserdstaleoftheseschemes? 

THE MINISTER OF STATE IN THE MIN-
ISTRYOFFOOOPROCESSING INDUSTRIES 
(SHRITARUNGOGOI): (a)and(b). Yes. Sir. 
FlIlaflCiaIassistaI ~t.-.dertheplan Schemesof 
the Ministry of Foodprocessing industnes was 
extended to the following schemes receIVed 
from the Slate of GlJI8rat: • 

(1) Setting up of 7 Agro-Parlours to market 
Gtnrat/JqoInclJ&lriesCotpolation'sprod-
ucts. 

(2) Setting uplenhaneing storage facilities at 
fruit processing units located at Gandhavi 
andJunagartl. 

(3) Tuna and other fish processing. T~ 
schemes are In various stages of ...... 
mentation. 
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Conversion ofTefephone Exchanges 

29. SHRI KESHRI LAL: 
SHRI SURYA NARAIN Y ADAV: 

Will lhe Minisler of COMMUNICATIONS 
be pleased to state: 

(a) the percentage and the number of 
telephoneexchangeinthecountryconvertedso 
far into electronic telephone exchanges, State-
wise: and 

(b) the target hxed for the Eighth Five Year 
Plan in this regard, State-wise; and 

(c) the utilisation rate of telephones in the 
country as compared to developed countries? 

THE MINISTEFlOF STATE OF THE MiN-
ISTRY OF COMMUNICATIONS (SHRI SUKH 
RAM): (a) Information isplacedin the statement 
'A' 

(b) As listed in the Statement "B 

(e) As compare1to the developed coun-
tries. the ulliisalion rate of telephone In our 
country IS more. This IS because telephone 
density In ourcountry is low. More persons use 
the same telephone and hence thP calls made 
perlelephoneishigh. 
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Outstanding Dues of DEStI 

30SHRI VISHWANATH SAHASTRI: Will 
the Minister of POWER be pleased to state: 

(a) the amo,m! of outstanding dues ofthe 
Delhi Electric Supply Undertaking to be recov-
eredfrom itsconsurners at present: 

(b) the details of the first thirty blges and 
medium industrial units against whom maxi-
mum amount is due: and 

(c) the action taken by the Govemmentto 
realise the outstanding amount? 

THE MINISTER OF 5T ATE IN THE MIN-
ISTRY OF POWER (SHRI P V. RANGAYYA 
NAIDU) : (a) to (c). The information is being 
collected and will be laid on the Table of the 
House. 

P& TSystem in U.P. and Biharin 
Eighth Plan 

31. SHRI RAJESH KUMAR 
SHRIMATI SHEELA GAUT AM 

W"'theMlnlsterof COMMUNICATIONS 
be pleased to state: 

(a) whether there IS any proposal for the 
development of post and telecommUnication 
system in Bihar and Uttar Pradesh dunng the 
Eighth Five Year Plan: 

(b) if so. the details thereof: and 

(c) if not the reasons therefor? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH 
RAM): (a)and(b) Post Offices: To develop the 
postal system. a target of opening 3000 extra 
departmental branchees post office and 500 
departmental sub post offices has been fixed In 
the Eighth Five Year Plan forthe country as a 

whole. State-wise allocation of targets and 
funds is done annually. In the ~ear 1992-93. 70 
extra departmental branches post offices and 3 
departmental branches post offices and 11 de-
partmental sub post offices in Uttar Pradesh 
havebeenopened. DuringAnnual Plan 1993-
94 a target of opening 90 extra departmental 
branchees post offices and 8 departmental sub 
post offices in Bihar and 93 extra departmental 
brancheespost offices and 12 departments sub 
post offices in Uttar Pradesh has been fixed. 

Telephones: Yes Sir The Eighth Plan en-
visages addition of 1.01 and 4.20 lakh new 
teiephoneconnecllonsin Bihar and Uttar Pradesh 
Telecom Circles respectively. Availability of 
subscriber trunk dialing faCility f~m all ex-
changes. provIsion of telephone for each gram 
panchayat and opening of suffiCient number of 
Urban PublIC Call Offices have been targetted to 
be sub post offices In Bihar and 100 extra 
departmental achieved dunng the Plan penod 
The Plan prOVides for provIsion of telephones 
practically on demand In rural and tnbal areas. 
Modernisation and upgradatlon of the Local 
Network to an extent of around 171akh lines and 
proVISion of Bureau tax centres at sub-dlvl-
sionaliThesil headquarter levels 

(c) Question does not anse. 

Post Offices in Delhi 

32. SHRIANANDAHIRWAR 
SHRI MRUTYUNJAYA NA YAK: 

WilltheMinlsterof COMMUNICATIONS 
be pleased to state' 

(a) whether It IS a factthatthe number of 
post offICes In Delhi Iscomlngdowneveryyear. 

(b) if so. the reasons therefor: 

(c) whetherrt IS proposed to open more new 
post offices In Deihl dunng i 993-94 : 

(d)lf so. the details thereot and 
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(e) if not. the reasons thereof; 

THE MINISTER OF STATE OF THE MIN-
ISTRYOFCOMMUNICATIONS(SHRISUKH 
RAM): (a) No, Sir. 

(b) Question does not arise. 

(c) Yes Sir, 

(d) Thetargetforopeningofsixdepartmen-
tal sub-J.XlSt offices has been fixed underannual 
Plan 1993-94. 

(e) Question does not arise. 

[EnglISh] 

Death of Indian in Gulf Countries 

33. PROF. (SMT.) SAVITHRI 
LAKSHMANAN: Will the Minister of EXTER-
NALAFFAIRSbepleasedtostate: 

(a) the number of Indians died in Gulf 
Countries during each olthe last three years and 
country-wise; and 

(b) the number of dead bodies brought to 
India during each of the last three years? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMAN KHURSHEED) : (a) and (b). The 
Information is being collected and will be placed 

on the T atMtofthe House. 

[ Translafian} 

TelepttanMloGram PMchayats to U.P 

34. SHRI RAJVEER SINGH: 
DR. LALBAHADUR RAWAL: 

WilltheMinisterof COMMUNICATIONS 
be pieasedto state: 

(a) the number of Gram Panchayats in 
Uttar Pradesh. provided with telephone facility 
during 1992-93 district-wise: 

(b) the amount spent for the purpose; and 

(c)thenumberofGramPanchayatswhere 
this facility is proposed to be proVided during 
1993-94. distrrct-wlse? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH 
RAM): (a) 7.037Panchayatvillages havebeen 
provided with telephone facility dunng 1992-93. 
Details there shown In the Statement attached. 

(b) Rs. 90 Crores approximately. 

(c) 10,000 Panchayat Villages are pro-
posed to be prOVided With telephone facility 
dunng 1993-94 subject to timely receipt of 
eqUipments. matnals. Details are shown in 
Annexure. 
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35. SHRI BHERU LALMEENA. Will the 
Minister of MINES be please to state: 

(a)whelhef~havebeenfound 

in Banswara (Rajasthan): 

(b) ifso. by when the mining work will be 
started: and 

(e) the details thereof? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF MINES (SHRI BALRAM SINGH 
YADAV): (a) to (c). As a resuH ofsurvery carned 
out by Geological surveryof India (GSI) dunng 
1991-92. incidence of goldminerahsation has 
::leen located form Anandpuri-Bhukia area of 
Banswara District, Rajasthan. GSI is presently 
engaged in preiminaryexploration of the area to 
assess the nature and extent of gold 
mineralisation. 

[English] 

PowerPro;ect Undertaken byNPHC 
Abroad 

36. SHRI RAMA KRISHNA KONATHALA 
Will the Minister of POWER be pleased to 

~tate: 

(a) whether the National Hydro-electric 
r ower Corporation proposes to take up projects 
, broad: and 

(b) rf so. thedetrulsthereof and the reasons 
merefor? 

THE MINtSTER OF STATE IN THE 
MINISTRYOF POWER (SHRI P V. 
RANGAYYANAIDU): (a)and(b). ThcNatlonai 
Hydro-electncPowerCorporallon(NHPC)has 
been identlfiedasthe prime construction agency 
for the Kurichu Hydro-electric Project (3 x 15 
MW) In Bhutan. The Govt. of India IS likely to 
provide financial assistance to Bhutan for the 

implementallon of this proJncl. 

Kayamkulam Thermaf Project 

'37. SHRI K.M. MATHEW: 
SHRI P.C. THOMAS: 
SHRI E AHAMED: 
SHRI PROF. P.J. KURIEN 
SHRIV.S. VIJAYARAGHAVAN: 
SHRI MULLAPPALL Y 

RAMACHANDRAN: 

WilllhcM,nlsterof POWER be pleased to 
refer to the reply given 10 Starred Question No. 
'1')4 on March 15. 1993 and state: 

(a) whetherhnancial tie up W,lh any foreign 
country or agency has been made for the 
construction of super thermal power proJect at 
kayamkulam In Kerala : 

(b) ilso, the details thereol and Ifnot.the 
reasons therefor: and 

(c) the time by which the Prolect IS likely to 
be commissioned ? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF POWER (SHRI P V. RANGAYYA 
NAIDU): (a)and(b). The KayamkulamThermal 
Project of the National Thermal Power Corpora-
tion has been posed for financial assistance to 
the Overeas Economic Cooperation Fund 
(OECF). Japan. 

(c) the prolect can be taken up fonmple-
mentation after funding IS tied up. 

[ Translation] 

Telephone System in M.P. and Punjab 

38. SHRI PHOOL CHAND VERMA 
SHRI JAGMEET SINGH BAAR 

Will the Minister of COMMUNICATIONS 
be pleased to state: 
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(a) whether it is Elfactthat communication taally to all the districts of Himachal Pradesh. 
system is in order in Madhya Pradesh and 
Punjabandteleptlone complaints are not being 
attendedforweei<s ; 

(b) if so, the reasons therefor: 

(c)whethertheGovemment have fixed any 
time limit to attend telephone complaints: and 

(d) if so, the details thereof? 

THE MlNISTER OF STATE OFTHE MIN· 
ISTRY OF COMMUNICATIONS (SHRI SUKH 
RAM) : (a) No. Sir. the telephone services 
remain In ordere:ceptwhen unusual conditions 
result due to natural calamities like flood etc. 

(b) does not arise 

(c) and (d). Yes Sir. thetargetfixedlsto 
clear 90 of the faults wrthin 24 hrsexcept Incase 
of cable break downs. 

[Engtish] 

T.V. Cowwagein HillyOistrictsofH.P. 

39. MAJOR D.O. KHANORIA : Will the 
Minister of INFORMATION AND BROAD· 
CASTING be pleased tostate: 

(a) whether the hilly distficts of Himachal 
Pradesh are convered by the Doordarshan; 

(b) if not. whether the Government have 
iaken steps for increasing the relay capacity of 
towers in these districts and also the connect 
them with satellite: and 

(c) if so. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTERYQFINfROMATIONANDBROAD· 
CASTING (SHRl K.P. SINGH DEO): (a) TC 
service. at present, is available wholly or par· 

(b) and (c). to further strengthen TV ser-
vice. power of existing 1OCM/ TV transmitter at 
Shimla is being upgraded to 1 KW. it is also 
envisaged to upgrade the power of the existing 
1 DOW transmitters Dharmshala to 10 KW. In 
addition. 2 Low Power Transmitters (LPTS) at 
Sujanpur. Sundemagarand3 Very Low Power 
Transmitters (CLPT s). one each at Ajhu Fort, 
Dalash and Palampur are at various stages of 
implementation. With the commissioning of the 
above mentioned transmitters, TV services is 
excepted to be availabletoabout70.5% p0pu-
lation of the State. Satellite devided regional TV 
service is planned to be introduced in the State. 
subJect to future availability of requisite space 
capacity. 

[ Translation] 

Tetephoneto Panchayats in Puejab 

40. SHRI JAGMEET SINGH BRAR: Will 
the Ministerof COMMUNICATIONS be pleased 
to state: 

(a) the number of panchayats in different 
districts of Punjab that have been providedwrth 
telephone facility upto lune 1993 and the district-
wise details thereof: and 

(b) the names of panchayats III each district 
of Punjab which are likely to be provided with 
telephone facility during 1993·94? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH 
RAM) : (a) 4.163 as per details given in the 
Statement-I attached. 

(b) Selection of the names of Panchayat 
villages in the districts of Punjab will depend 
upon technical feasibility. However. the number 
of Panchayat villages In each district 01 Punjab 
that are likely to be provided with telephone 
faCility during 1993·94 are given in the State· 
ment·" attached. 
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[English] 

Propagdon of Hindi Abroad 

41.DA.KARTIKESWARPATRA: Willthe 
Ministerof EXTERNAL AFFAIRS be pleased 
to state: 

(a) whethertheGovernment propose to 
implement the official language policy and 
lorpagation of Hindi abroad: and 

(b) if so. the details thereof? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF EXTERNAL .I\FFAIRS (SHRI 
SALMAN KHURSHEED) (a) and (b) The 
Official Language Policy IS already being imple-
mented by the Ministry of External Affairs. 
Insofar as the Propagation of Hindi abroad is 
concerned. the Ministry through its Missions 
abroad actively propagates and popularises 
Hindi. To facilitate the teach,ng and learning of 
Hin<i, the Ministry provides text book. childerns 
books, teaching aids like cassettes and charts. 
The Ministry also sends books of Hindi litera-
ture, religion, history, art. culture. etc .. tostock 
Missions; libraries as wen as for the purpose of 
gifting to voluntary Hindi organisations in foreign 
countries. Devnagaritypewritersarealsogtted 
to voluntary organisaions with the same aim. 
Presently. there are seven posts of Hindi Offic-
em in Indian MissIons abroad. located in coun-
tries where there is large concentration of 
people of Indian origin. The Ministry also pro-
vides extensive assistance whenever interna-
tional Hindi Conferences are held. 

[ Translation) 

Transmission Capacity of Air, Rewa 

42. SHRI BHEEM SINGH PATEl: Willthe 
Minister of INFORMATION AND BROAD-
CASTING bepleasedtostate: 

(a) whether the transmission capacity of 
Airstation at Rewa in Madhya Pradesh is being 
increased; and 

(b)ifso.bywhen it IS Itkely to be increased? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF INFO!=lMATION AND BROAD-
CASTING (SHRI K. P. SINGH DEO): (a) No. 
Sir. 

(b) Does notarise. 

[English) 

Telephone Exchanges in Raja athan 

43. PROF. RASA SINGH RAWAT: Witt 
the Ministerof COMMUNICATIONbepieased 
to state: 

(a) the district-wise number of telephone 
exchanges in Rajasthan with type and capacity 
each of them and the nurrber out them with STO 
facility; 

(b) the amount spent thereon; 

(c) the places proposed to be provided 
telephone exchanges with STO faCility dunng 
1993-94; 

(d) whetherthe Government havereceiwJd 
complaints regarding crossbar system In the 
AjmerCity; and 

(e) If so. the details thereof and the action 
taken thereon ? 

THE MINISTER OF STATE OF THE MlN-
ISTRY OF COMMUNICATIONS (SHRI SUKH 
RAM): (a) Information is given tnthe Slatement 
-I Attached 

(b) Assets of RaJasthan Circle upt091-92 
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were As. 579/- crores. Addition of assestsdur-• ing 92-93 total As. 165/-crores. At present total 
assests are As 744/- crores. 

(c) Inlormahon IS given in the Statement- " 
II attached. 

(d) Cross Bar exchanges system In Almer 
City is working satisfactorily. No Serious com-
plaints has been received recentty. 

(e) Does notarise. 
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STATEMENT-U 29. SadulShahar 

132p1acesareproposedtobeprovided (B) PILGRIMIT.OURIST 
Telephone Exchanges with STDfacility :). Deshnok during 1993-94. Nameofplacesareas 

follows: 31. Diggi 
(A)SDMIDHQ 32. GaIiakot 
1. Asind ~ Kaladevi 
2. Amod 34. Ramdeora 
3. Barisadri (C)OTHERS 
4. 8egl.-I 35. Arrt>ah 
5. Dhadesar 36. AnandpurKaiu 
6. BoI11i 'JT. AnaOa 
7. 8hadra 38. ~ 
a Chhoti &xiri 39. Sarod 
9. Doongia 40. BibiRani 
10. Didwana 41. Bhusawar 
11. Dhariwad 42- Bassi (CTI) 
12. Gharsana 43. Bidasar 
13. Jhajpur 44. Bichhiwara 
14. Kama 45. Sap 
15. Kukri 46- Boranada 
16. Katri ~. Bormda 
17. Kanv1pur 48. Basni 
18. I...achJ 49. BKiyad 
19. MandaIgarh 50. DankIi 
20. Nagar 51.Bharoti 
21. Nohar 52.. BanwaIi 
22. 'Pahari sa BinjhaUa 
23. Pratapgarh 54. Bhinder 
24. Parbatsar 55. 01haIarga!tl 
25. Padampur 56. Chhapar 

26. Rajakhora '57. Chittora RalOwal 
27. Aaisi1glnagar sa 0"laU<ha 
28. Shatlua 59. ChhotiKhatu 
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ED. C.C.Head 96. Marta 'Aoai1 
61. OulawadKoh gr, MlntNaMarwar 

62- DeoIi Pabuji 98. MatuNaRoad 

63. GoYindgartl 99. Mohi 

64. Gudaiya 100. Napazar 

65. Golan 101. Nikoom 

66. ~ 102. NagaI>ari 

fiT. ~ 103. Nagni Purohit 

68. GaneshgaIh 104. NaOOI 

m. ~ 105. Neemaj 

70. HMleoigalh 106. Parihara 

71. Himmatsar 107. Posana 

72. Iowa 100. PacoaSama 

73. ~ 109. ~ 

74. JawaIi 110. AanlXJr 
75. Jetsar 111. AMwaI 

76. KeMara 112- Ranstgaon 

n. K.cnn! 113. Ran 

78. KaIu 114. RawIamandi 

79. Kiangada 115. ReedmaIsar 

fI>. Kouipt.Ia 116. Raila Road 

81. KaiItul 117. ~ 

82. Kuchera 118. Sin<I1ari 

83. KushaIpura 119. Seekri 

84. KeIwa 120. SatMa 

85. KaIandri 121. SaIasar 

86. Kukhalldra 122- &Met 

ffl. t4a1ad 123- SuItar4XJr 
8B. l.oorwl 124. Sanrp> 

lB. laIgaIhjadlan 125. Sribalaji 

fIl MirzawaJa 126. Someswar 

91. MokaIsar 127. TaiwaraJheel 

92- Momasar 
128. Talchatgarh 

129. Tawal 
!Ii ~ 130. Tapa 
94. Mozmabad 131. T8IJlL*ora 

95. MalIOhaIIaIB 132. l.Jc:dW1in. 
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Broadcast of Sports News ill Re-

ISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMAN KHUR~HEED): (a) No Sir. 

gionaILMguages (o)ano(c). Doesnorarise. 

44. SHRIC.P. MUDALAGIRIYAPPA: Will [TtanSIation} 
the Mioisterof INFORMATION AND BROAD-
CASTING be pleased to slate: 

(a) whether the sports news is broadcast 
only in Hindi and English; 

(b)whetherthereisdemandforbroadcast-
Ing sports news in all the regional languages; 

Ie) ifso, the details thereof ; and 

(d) if not. the reasons thereof? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRI K.P. SINGH DEO): (a) Yes. 
Sir. All India Radio. Delhi broadcasts Sports 
News Bulletins in Hindi and English daily, for a 
duration of live minutes each. 

(b)to(d) All news bulletinesinaHlanguage 
cover news ot sports events depending upon 
their importance and listeners interest. This 
practice has been lound to be adequate. 

... walofNRI Passports 

45. PROF. RAM KAPSE: Will the Minister 
of EXTERNAL AFFAIRS be pleasedto state: 

(a) whethefthe Union Govemment have 
directed its missions abroad to have passports 
of Non-Resident Indians (NRI) renewed by the 
original passport issuing authority ; 

(b)wtleIherIheGovemment areawafethat 
this policy haspulthe NRlsintolotof hardships; 
em 

(c) if so. the steps taken/proposed to be 
taken in this regard? 

Facility of Incoming Calls on peos in 
Delhi 

46. DR. LAXMINARAYAN PANDEYA 
SHRITARACHAND KHANDELWAI.. 
SHRI SATYA DEO SINGH: 
SHRI PANKAJ CHOWDHRY: 
SHRI V. SREENIVASA PRASAD: 
PROF. PREM DHUMAL: 
SHRI G. DEVARAYA NArK: 
SHRI MADAN LAL KHURANA: 

will the Mimslerof COMMUNICATIONS 
be pleasedto state: 

(a)whetherthe Government havedecided 
todoawaythefacilityofincomingcallsonPCOs 
and Pay Phones in Delhi; 

(b) if so. the re8500S therefor: 

(c) whether the Government propose to 
restore this facility; and 

(d) it not. the reasons therefor? 

THE MtNISTER OF STATE OF THE MlN-
ISTRY OF COMMUNICATIONS (SHIR SUKH 
RAM): (a) to (d). Orders have recently been 
issued to restore incoming cal! facility in all 
Public Telephones (both local & STD). 

[English) 

Public Telephone Booths 

47. SHRIP.C.THOMAS: 
PROF. K.V. THOMAS: 

Will the Minister of COMMUNICATIONS 
THE MINISTER OF STATE IN THE MIN- be pleased to state : 
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(a)the numberot Public Telephone Booths 
working in the country; 

(b)whethertheGovemmenthavereceived 
any representation regarding reasonable c0m-

mission and otherfaallties to public telephone 
booth owners; 

(c) if so, the details thereof; and 

(d) the action taken orproposedtobe taken 
by the Govemment in t~is regard? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH 
HAM): (a) As on 31.5.93. about i .G9 !3khs 
Public C<111 Offices are working in the country. 

(b) and (c). Yes. Sir. Some representations 
llainly for enhancement 01 the commission. 
)rovision of incoming call facility. service 
:harges etc. have been receIved. 

(d) The policy of STD PCO's has been 
eVlewed. The Incoming callfacility has already 
:leen ordered to be resotred in all public call 
'ffices (both Local & STD) 

Translation) 

Challan of Smoke Emitting Vehicte5 

48. SHRI SWAMI SURESHANAND: Will 
"e Minister of SURFACE TRANSPORT be 
·leasedtostate: 

(a) the numb€;vt vehiciesemittingsmok-
Ig checked in Delhi during January 1993 to 
unel993: 

(b) the number 01 vehicleschallaned during 
Ie same period: and 

(c)therev~ueeamedbytheGovemment 

s a result thafeof ? 

THE MINISTER OF STATE OFTHE MIN-
nRY OF SURFACE TRA.NSPORT SHRI 

JAGDISH TYTLER) : (a) 27275 

(b) 6362 

(c) Rupees 39,04,000/-

Export of meat andftleat products 

49. SHRI UPENDRA NATH VERMA: Will 
the minister of FOOD PROCESSING lNOUS-
TRIES be pleased to state: 

(a) whetherthedemand for Indian meat and 
meatprocl'_oMs i:; :ncrcasir.g ir: foreign countries; 

(t) if so. the details thereof. and 

(C) whether the Govern'Tlcnt havetakenl 
propose to take any steps to Increase the export 
of meat and meat prClducts ? 

THE MINISTER OF STATE IN THE MIN-
ISTRYOFFOODPROCESSING INDUSTRIES 
(SHRITARUNGOGOI)(a)and(b). Yes. SIr. the 
demand for Indian meat and meat products has 
been steadily Increasing bcth in the terms of 
quantity and value The export of mutton and 
bulfalomeatin 1991-92 was 01 the order of 95000 
MT as againsltheexport of 69.238 MT in 1989-
90 and 71 ,290 MT in 1990-91 Similarly in terms 
of value also. export realisations In 1991-92 
were to the tune of Rs. 230 crorcs as agains the 
reaIisationm 1989-90 and 1990-91 ofRs.118.97 
and 139.69crores respectiv€'ly.ln 1992-93 the 
export of meat & meat products poultry, animal 
caSings etc. wasapproxlmatelyRs. 330crores. 

(c) The Government have takenl propose 
to take following steps to increase the export of 
meat and meat products :-

1. Standards for export of raw meat 
(chilledlfrozen) have been notified. Acllon for 
notifying standards for processed meat prod-
ucts and for registration of processing plants at 
meat and meat products has been Undertaken. 

2. Efforts are being made to get the ban 
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,,"posed by certain countries like Saudi Albia. 
r I" key 011 Import of Indian Bovine (Buffaloes) 
I11mt. lifted. Eqypt has recent:y lifted the ban and 
the marked IS now open for 11dian meat. 

:l. EtfortsarebfJing made to open mar-
kf"ts tor tndlan meat by invrtinq delegations from 
for(~ign countries to inspect and evaluate our 
processing facilities. 

4 An authority knovlI1 as Agricultural 
;lIld processed Food Products Export Develop-
'Ilcnt Authority (APEDA) has been set up under 
,11(' ildmll1lstrallve control of Ministry of Com-
f1)! ,rcc to monitor and develop exports of agricul-
turalandprocessedfoodprocucts. The authority 
IlIlrlerthel'!'developmental schemes forincreas-
IWI the C'xports extends assistance for 
I Ipqradation/modernlsation of slaughterhouses 
In ttlC public sector: 

purchase of rcfrigrated trucks. 
Strengthel1lng the quality control: 
Publicity and promotion and 
packaqlng Developmer t. 

c). MII1IStry of Food processing Indus-
tIles (jIve ~)O' c. of the cost of the modernisatton 
Itlr.ludlng setllng up at lab. to the municipal 
liollies as grant for modern sation of eXlsllng 
,Ihatlolrs prOVided they are exclUSively for ex-
POlt purposes. The Ministry also asslstt in 
developing :nfrastructure for storage and trans-
port3tlon of meat for export. i=or IIlCreaslngthe 
'-'xport of poultry and poultry products. the 
MII1I:;tIV provldeupto 15%01 the capital cost of 
IIH: plOlect as qrant-in-ald provided the 250 0 

., xpol1 ot obhgallons IS undertaken by promoter 
,md elll agreement IS made With CCI&E to this 
"«net 

Regulation of cables T.V. Networks 

!iO. SHRITARACHANJKHANDELWAL: 
SHRI V SREENIVASA PRASAD: 
SHRI G. DEVERYA NAIK: 

Will the Mlntstcrof INFORMATION AND 

BROADCASTING be pleased to state: 

(a) whetherthe Government have recently 
approved the proposed legislation forregulating 
Cable television network in the country; and 

(b) if so. thedetallsoftheprovisionolthe 
proposed legation? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRI K. P SINGH DEO): (a) and 
(b) Yes. Sir. The Bill on the subject which is 
being II1troduced 111 Parliament proposes the 
enactment of a law to regulate various aspects 
of Cables TV Network In the country viz. man-
datory registration. adherence to programmel 
advertisement codes to be prescribed by 
Government. carrying of one Doordarshan 
channel of choice. use of eqUIpment conforming 
to BIS specifications and penalties forviolallon 
of obltgations. 

Power Stations in Delhi 

51 . SHRI MRUTYUNJA YA NA YAK: Will 
the Mi"ister of POWER be pleased to state: 

(a) whether a Ccmmittec has beenconsti-
tuted with regard to labourers working In power 
stations 111 Delhi and to mlntmlSe pollutton and 
suggest measures to improve the working of 
these :SidtiOOS: 

(b) if so. whether the Committee has sub-
mitted liS report; 

(c) if so. the details of the recommenda-
tlons;and 

(d) the ac!ion taken by the Government 
thereon? 

THE MINIISTER OF STATE IN THE MIN-
ISTRYOFPOWER (SHRIPV RANGAYYA 
NAIDU): (a)to(d). Dclht Electnc Supply Under-
taking IDESU) had set up a commtltce headed 
by the Chief Enqllleer to rovlew the vanous 
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safety measures and to suggest measures for 
improving the working COI'ldtiorlI=>at Indraprastha 
and Rajghat Power Stations. The Committee 
has submitted its report to DESU. The recom-
mendations include measures tobe adopted for 
compliance of rules under the Factories Act. 
1948 and to prevent dust pollution. noise pollu-
tion and other health and safety measures. 
Further actIOn on the recommendations is to be 
takenbyDESU. 

[English] 

Widening of Anakapally-
Visakhapatanam Sector-5 A.P. 

52. SHRI BOLLA BULLI RAMAIAH: 
DR.D. VENKATESWARARAO: 

Will the Minister of SU RFACE TRANS-
PORT be pleased to state: 

Whetherthewideningof 4 lines Anakapally-
VlSakhapatnamsection-5 in Andhra Pradesh is 
going on schedule; 

(b) if so, the progress made so far; 

(c)theamountspenton this project so far: 

(d) whether arnount allocated is not likely 
to be sufficientforthe completion oftheproject; 
:n:f 

(e) whether the project is likely to be 
~ompIetedwithin the stipulated period? 

THE MINISTER OF STATE OFTHE MIN· 
STRY OF SURFACE TRANSPORT (SHRI 
JAGDISH TYTLER ) : (a) and (b) the work is 
>elngdone in two packages. Work on Package 
I has just commenced and the progress for 
'ackagelisand31%. The project rssomewhat 
lehindschedule. 

(c) The amount spent on this prOjeCt till the 
mdofjune.1993isRs.20.77crore. 

(d) No. Sir. 

(e) No, Sir. 

Programmes Telecast by Foreign 
Companies 

53.SHRI MANJA Y LAl: Will the Minister 
of INFORMATION AND BROADCASTING be 
pleased to state: 

(a) whether SOCIal organisations and 
women organisations have expressed their 
Aungish regarding the programmes being tele-
cast by various foreign compames: 

(b) whether these telecast make Ir. fringe-
ment of values of Indian cullure and normal 
codes: and 

(C) if so. the action being taken by the 
Govemment in this regard ? 

THE MINISTER OF STATE OF THE 
MIINISTRY OF INFORMATION AND BROAD-
CASTING (SHRI K.P. SINGHDEO): (a)to(c). 
The contents of the programmes of foreign 
television network. which are considered by 
many as being alien to our culture and values. 
do not come within the ambit of the regulations 
of Govemment of India. 

Power Supply to Bihar 

54. SHRI VIJA Y KUMAR YADAV: Will the 
Minister of POWER be pleased to state: 

(a) the quantity of power supplied to Bihar 
andother States fromtheeentral pool during the 
last one year; 

(b) the reasons of supplying less power to 
Bihar than its requirement: and 

(e) the steps taken by the Governmentto 
provide sutficientand regular power sUpp'ly to 
Bihar? 
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THEMINISTEFjOFSTATEINTHEMIN-
ISTRYOFPOWER(SHRIP.V.RANGAYYA 
NAIDU): (a) and (b). State/Systemwiseentitle-
rnent vis-a-vis Actual drawl of power by Bihar 
and other States form Central Sector Genera-
tion during 1992-93 is given in the statement 
attached. It would be seen that Bihar has over 
drawn 875.1 MU during 1992-92 asagainst its 
entitlement. 

(c) It is envisaged that 476.9 MW capacity 
in the State Sector and 500 MW capacity in the 

Private Sector would be added in Bihar during 
theSlh Plan. The State ~ aIsogetilsrue share 
from the Central Sector Projects which are 
being set up in the Eastern Region. Various 
other measures taken to improvetheavailabil-
ity of power in Bihar included maximising the 
generation frOm the existing generating sta-
tions, implementation of Renovation and 
Modernisation progFarnrne of ge~rating sta-
tions, reWction in Transmission and Distribu-
tion losses, effective load management and 
conservation of energy, assistance form 
neighburing States and systems etc. 
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Singrauli-KanpurTtansmission Line

55. SHRI BRAHMANAND MANDAL: Will
the Ministerof POWER be pleased to state:

(a) whether the Sinqrauli-Kanputpower
transmission line went out of order recently;

(b) if so, the reasons theretor:

(c) the total amount of loss suffered due to
the power supply failure;

(d)whether the Govemment has declared
any enquiry in this regard; and

(e) if so, the outcome of it and the action
taken by the Governmentthereon?

THEMINISTEROFST.A,TEINTHEMIN-
ISTRYOFPOWER(SHRI P.V. RANGAYYA
NAIDU): (a) Yes, Sir.

. (b) to (e) An enquiry Committee has been
setuptolook intothe cause of grid disturbance
and to suggest remedial measures to avoid
recurrence ofthesame in future. The Commit-
tee hassubmittedan interiMreporton 19th July,
1993 and the final report is expected shortly.

Indian POWS in PakJails

56. SHRIGIRDHARI LAL
BHARGAVA:

SHRI ASHT BHUJA PRASAD
SHUKLA:

Will the Ministerof EXTERNAL AFFAI RS
be pleased to state:

(a) the number of Indian prisoners of war
in Pakistan;

(b)whether any proqresshas been made in
regard to the release of these prisoners during
the last three months;

(c) itso, the details thereof and the number

JUL Y26, 1993 Written Answers 164

of war prisoners released and repatriatedasa
result of negotiations held in this regard; and

(d)the steps proposed to betakentogettha
remaining war-prisoners released and repatri-
atedfrom Pakistan?

THEMINISTEROFSTATEINTHEMII'l-
ISTRY er EXTERNAL AFFAIRS (SHRf
SALMAN KHURSHEED): (a) Accordingto
information available, 54 mi~sing defence per- J

sonnet are believed to be in Pakistani jails,

[English)

(b) to (d). Government have repeatedly
taken up with the Government of Pakistaothe
release and early repatriation of all Indian pris-
oners. These efforts continue. The Govemment.
of Pakisthan, however, maintains that there are
no Indian defence personnel in its custody.

Allocation of Funds for Nati<ma~
Highway works to West Bengal-

57. SHRI RADHIKA RANJA~
PRAMANIK: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) the amount demanded by the Govem-
ment of West Bengal forthe.maintainanceand
construction of National Highways during 1'993-
94;

(b) the amount sanctioned against that so
far;

(c) whether there is any proposal to widen
the National Highwayfrom Diamond Harboorto
Sagar Island's Kapil Munis Ashram-andfrom
Calcutta to Basanti Gatew~ to Sundaraball;

(d) if so, the details thereof; .and

(e) if not, tl'te reasonstherefor?

THE MINISTER OFSTATEOFTHEMIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAG DISH TYTLER) : (a) and (b). Thearnounls,
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demand and allotted a~ under:-

Demand1~94 

i) Original wo~s 6645.44 

ii) Maintenance and Repairs 2325.75 

(c)to (e). The road from Diamond Harbour 
to Sagar Island's kapil Munis Ashram and from 
Calcutta to Bansanti Geteway to Sundarban is 
not a National Highway. However, a proposal 
was received from Government ofWes1 Bengal 
for declaration of the road as national Highway 
but due to paucity of funds. it has not been 
possible to decl~e the road as National High-
way. 

Allotment 1993-94 

43X)'OO 

961.71 

RwaiTelecom Nelwork in Maharashtra 
58. SHRI PRAFUL PATEL: Will the 

Minister ofCOMMUNICATIONSbepieasedto 
state the district-wise details of expansion 
programme of rural telecom. network of 
Maharashtra? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF COMMUNICATIONS (SHIR SUKH 
RAM): Details are given in the Statement 
attached. 
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[T ranslatiorij 

59. DR. RAMESH CHAND TOMAR: 
SHRIMATI BHAVNACHIKHAUA: 
SHRI SATYA DEO SINGH: 
SHRI PANKAJ CHOWDHRY: 
SHRI BALRAJ PASSI: 
SHRI SIMON MARANDI: 

Willthe Mintsterof POWER be pleased to 
state: 

(a) whetehrer there is power crisis in 
Delhi. U. P. and other parts olthe country at 
present; 

(b) if so. the details ofthe demand and 
supply of each State andthe reasonstheretor; 
cnt 

(c) the effective steps taken or proposed to 
betakenbytheGovemmenttomeettledemand 

of power inthecountly? 

THE MINISTER OF STATE IN THE MiN-
ISTRY OF POWER (SHRI P. V. RANGAYYA 
NAIDU): (a)and(b). Statewisepowersupply 
position during April, 1993-June 1993 is given 
in the Statementattached. The main reason for 
power shortage in various States is the demand 
0l.Il-stJ1lping1he avaiIabiIily' of power, constraints 
of funds with power utilities, onsatisfactory 
performance of some Thermal Power Stations 
due to short receipt of Coal. System constraints 
etc. 

(c) Various measures being taken to 
imporve the availability of power in the country 
include (i) expediting commissioning of new 
generatingcapaaly (ii) in1JIett tel Itatiol1 of short 
gesta1lon proJects (iii) Improving the perfor-
manceotexillling powerstatJons(iv) Reduction 
of Transmtsaion and Distribution losses (v) 
Implementation of demand management and 
energyconservalionmeasures and (vi) arrang-
ing transfer of energy from surplus to deficit 
areas etc. 
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Increase in Telephone QuoIaofll.P.S. byKuwaitCeloflheMinistryfromGUfretumecs 

60. DR. S.P. YADAV: • 
DR.A.K.PATEl: 

WiU the Minister of COMMUNICATIONS 
be pleasedtostate: 

(a) whether there is any proposal under 
COIlSideraIionof1heGcMmment to increase the 
IeIephonequota ofM.P .s; 

(b) if so, the details thereof and 

(c) if not. the reasons therefor? 

THE MINISTER OF ST."TEOFTHE MIN-
ISTRYOFCOMMUNICA TIONS(SHIR SUKH 
RAM): (a) and (b). Yes, Sir. OuoIaofM.P.sper 
caIendaryear. forscn:tionoftelephoneconnec-
lionsonoulof1tmba!;is, hasbeeninaeasedas 
~beIow: 

Members of Parliament (lS) : 
25 Telephones (1 Otefephol IeS within their 

respedillec:onstiluency and 151e1epho11eSany-
IIWhere in Incia). 

Members of P8I1iament (AS). 
25T eiephoIleS(10T eIephoIleSwilhintheir 

respediYeSlaEand 15 T eIephoIleSanywhere 
inlnda). 

Maximum of 5 additional tetephone con-
rIeCIions wiI be given to the M.P.s who are 
members of Consultative Committees and 
S&ardng oOITWlIittees. 

(c) Doesnotarise in view of (a) & (b) above. 

61. SHR! E. AHAMED: Will the Minister 
rJf EXTERNAl AFFAIRS be pleased to state: 

(a) the number of a applications received 

for compensation to the property left behind 
them; 

(b) thequanlU'nof amountrequiredforthe 
compensation to their Claims; and 

(c}lhestepstakerVproposed to betaken by 
the Government in this regard? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI 
SAlMANKHURSHEED):(a)Thenumberof 
CJAlIi;alioIlSreceived I.n:IerUN~ 
Commission forms 'C' & '0' which relate to 
incividuaIdaimson account of loss 01 property 
isapproximately36000. 

(b) According to the present estimate, the 
quantum is of lheorderof USS 1400miIion. 

(c) Atxx127, 000 'C. daimsforanasserted 
value of abouI US DoIars 726mi1ionaqdabout 
580'0' claimsforanasserledvakJeof about US 
doIaIs237 miIionhavealreadybeenforwarded 
totheUnitedNations~nsationCommis­

sionin Geneva Anotler about 3.000 'C' claims 
for about USS 69 miUion are in the process of 
beingdespatched. Most of the remainingappli-
cations are defective or incomplete, in respect 
ofwhichletlefs were issuedto individual claim-
ants, and their response is awaited. Public 
notices have been issuedinnewspapertoexpe 
ate replies. It is proposed to sent aI the remain-
ing claims to Geneva in August 1993. 

IT tanSIabon) 

NewBusTerminaI.in~· 

62. SHAIAAJENDAAKUMAI1SHAAMA: 
Will the Minister of SURFACE mANSPORT 
be pleased to state: 

(a) whether there is any proposal to con-
struct new bus terminals at various places in 
Oeh; 
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(b) if so, the details thereof; and tionof regional economic co-operation between 

(c) the time by which these are likely to be 
constructed? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGDISH TYTLER): (a) Yes Sir. 

(b) and (c). DUring the year 1993-94 the 
Govemment of National Capital Territory of 
Delhi h~cs plans to make two additionallSBTs 
operational. One of them has started functioning 
atSara"<ale Khan with effecl lorm 5.7. 1993. The 
otherlSBT at AnandViharin EastDelhi,islikely 
to be started by the end of this year. 

[English) 

Economic Block of SA ARC Countries 

63. SHRI B. L. SHARMA PREM: Will the 
Minlstefof EXTERNAL AFFAIRS be pleased to 
state: 

(a) whether the formation of economic 
blocks by membercountnes of NAM iscompat-
ible with the aims and objectives of NAM; 

(b) if so, the details therof; 

(c) whether1hereisanyproposaltolaLn:hes 
an economicltrading block of SAARC coun-
lries;and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI 
SAlMAN KHURSHEED): (a) to (d). Theobjec-
lives of NAM emphasize international co-op-
oration in political and economic fields. Tenth 
NAM Summit at jakarta welcomed thecraation 
among developing countries of organisations 
for regional cooperation & subregional eco-
nomic groups,which should constitute a main-
stay fOr South-South cooperation. In this con-
text the NAM Summitwelcomed the acceIera-

the member States of the South Asian Associa-
tionforAegionalCo-operalion(SAARC). SAARC 
Professional T radingagreement (SAPT A) was 
sighed during the 7the SAARC Sumit held at 
Dhaka in April, 1993. 

[ Translation) 

Non-Functioning of DoordarshanlAir 
Kendras 

64. SHRI MOHAN SINGH 
(FEROZEPUR): Will the MinISter of INFOR-
MATION ANDBROADCASTINGbepieasedto 
state: 

(a) the details of Doordarshan and 
Akaslivani Kendras in the country, which have 
since been completed and staff already posted, 
but have not started functioning for want 01 
formal inauguration; and 

(b) the steps being taken by the Govem-
rnentto make these kendras lundtional? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF INFORMA nON AND BROAD-
CASTING (SHRI K.P. SINGHDEO): (a) and (b) 
Four stations of All India Radio atObra (Uttar 
Pradesh). Raichur (Kamataka). Mercara 
(Kamataka) and Mercapuam(Ardva Pradesh) 
are readyin aRrespects. Effonsarebeingmade 
to inaugurate and commission them into ser-
vice early. However. there is no Doordarshan 
Kendra which IS ready for commissioning in aD 
respects. 

Some other Kendras/Stahons of 
DoordarshanandAIIlndia Radio aretechnicaly 
ready and wiJI be commissioned into service as 
soon as minimum essential staff is in position. 

Power Proiect by NRts 

tiS. SHRI SHRVANKUMARPATEL: 
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SHRI HARIN PATHAK: 
DR.A.K.PATEL: 

Will the Minister Of POWER be pleased to 
state: 

(a) whether any private sector power 
projects, including multinational company and 
Non-Resident Indians sponsorted ones, have 
been cleared during the last six months; and 

(b) if so. the details thereof. indicating their 

S. No. Name of Project Capacity 
(MW) 

, 
1. DabhoI, Maharashtra 1005 

2. JegurupaduGBPP, A.P. 172 

3. Kakinada GBPP. A. P. 200 

4. Manglore TPS. 1 <XX> 
Kamataka 

5. IB Valley TPS, Orissa 420 

Therefore, it is not possible to indicate the 
resultant per capita availability at this stage as 
thiswilldependonthepopulationgrowltlandthe 
projects coming on stream. 

Indians Detained in PBkand 
Bangladesh 

66. SHRI HARIN PATHAK: 
SHRI DILEEPBHAI SANGHANI: 

WilltheMinisterof EXTERNAl AFFAIRS 
be pleased to state: 

(a) the number of Indians detained in the 
jails of Pakistan and Bangladesh separately: 

Iocation,costinvolvedandttTaadditionalgener-
ating capacity likely to arise thereby and the 
resultant per capita availability in the different 
States as against the All India average? 

THE MINISTER OF STATE IN THE 
MINSTRY OF POWER (SHRI P.V. 
RANGAYYANAIDU): (a)and(~). Thelollow-
ing private sector power projects have been 
cleared from foreign investment angle during 
the last six months; 

Provisional 
Est. Cost 
(Rs. Crores) 

675 

655 

200J 

1 <XX> 

Name of. 
Company 

EnroPower 
Development Corpn. 
& Genl. Electric 
Corpn., USA 

GCVK Industries Ltd. 

Spectrum Power 
Gen. Ltd. 

Cogentrix Inc. 
USA 

AESCorpn., USA 

(b)whelherlhe Govemment have taken upI 
proposed to take up the matter with both the 
countries to get them released; and 

(c) if so. the details and the responseof both 
the countries in thIS regard? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMAN KHURSHEED): (a) The number of 
Indians reported to be detained in Pakistan and 
Bangladesh are 998 and 252 respectively. 

(b) and (c) Govemment if India have on 
several occasions taken up with the Govern-
ment of Pakistanthequestion olthe release and 
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earty repatriation 01 aU Indian prisoners and 
efforts tosecure their release continue. 

Our Missions in Bangladesh is also in 
regulartouchwiththe Bangladesh Govemment 
in regard to mattersconceming Indian Prison-
ersin that country. 

[ Translation) 

Import of Spare parts for Power plants 

67. SHRI LAl BABU RAI: 
SHRI . RAM TAHAL 

CHOUDHARY: 

Willthe Minister of POWER be pleased to . 
state: 

(a) the amount spent on import of spare 
parts for power plants during each of the last 
three years and the estimated amount to be 
spent on them by the end of the Eight Plan; 

(b)Whetherthe Govemment propose to set 
upaspare parts bank to meet the requirement 
for power sector. 

(c) it so, the details thereof; 

(d) whether the after sale service for im-
ported powerequipment's is satisfactory; 

(e) if not. the reasons therefor; and 

(f) the steps takenl proposed tobe taken by 
the Government in this regard? 

THEMINISTEA OF STATE FOA POWEA 
(SHAIP.V.AANGAYYANAIDU): (a)t9(f) The 
timeandeffor1srequiredforthecollectionofdata 
from State Governments, State Electricity 
Boards. private Sector Generating Companies 
ahdoCherorganisations maynotbeCQ(l1ll'l6"SU-
ra,Je with the results to be achieved. 

PrivaIJIatlonof speed post aervlce 

68. SHAI BAAE LAL JATAV: Will the 

Ministerof COMMUNICATIONS be pleased to 
state: 

(a) whether the Govemment have consid-
ered the proposal of having participation of 
private sector in Speed post Service; 

(b) if so, the details thereof; and (c) the 
rea900S therefor? 

(c) the reasons therefor? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY COMMUNICATIONS (SHRI SUKH 
RAM): (a) No, Sir, not so far. 

(b) and (c) Does notarise . 

[English) 

Skyline Buses in Delhi 

00. SHRI ANNA JOSHI: 
SHRISHRAVANKUMARPATEL: 

Will the Minister of surface transport .be 
please to state: 

(a) whether skyline bases have been 
granted S. T .A. permits for operation in Delhi; 

(b) if so. whether the monthly DTC passes 
are acceptable in these buses: and 

(c) if not, the reasons therefor? 

THE MINISTEAOF STATE OFTHE MIN-
ISTRY OF SURFACE TRANSPORTS (SHAI 
JAGDISH TYTLER): (a) Conseq~tUpohthe 
termination of agreement with the Delhi T rans-
port Corporation the private bases which were 
paying underDTCpriorto 31.5.93 have been 
granted permits by the STA to meet the require-
ment of the commuters on the roUtes where 
these bases hand been plying. These buses are 
painted in sappire blue and cream colour. 

(b) Yes. $fro 
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(c) Does notarise .. 
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T.V. Centre at Silchar in Assam 

70. SHRI KABINDRA PURRKA Y ASTHA: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

~a) whether T.V. Studio Centre set up at 
silcharinAssamafewyearsbackhasnotbeen 
functioning fully; and 

(b) if so, the steps being taken by the 
Govemment tofunction the T. V. Studio Centre 
and to extend facilities to the local artists? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRI K.P. SINGH DEO): (a) and (b) 
The TV Studio Centre at Silcher in Assam has 
teen made fully funcbonal with effect from 30-
4 ·1993. The Studio set up at DoordarshanKendra 
~ ilchar is presently prodUCing programmes for 
a limited duration of 30 minutes with the help of 
k,cal artists. 

Clerance of power Projects 

71. SHRI AMAR ROYPRADHAN: 
SHRI UDA Y PRAT AP SINGH: 
SHRI HARIKEWAL PRASAD: 

Will the Minister of power be pleased to 
state: 

(a) whether the process of commissioning 
andearlycompletionofpendingpowerprojects 
in the country is not done In stipulated period; 

(b) if so, the reasons theretor; and 

(c) the steps taken orproposedto be taken 
by the Government in this regard? 

THE MINISTER OF STATE IN THE MIN-
ISTRYOF(SHRIP.V.RANGAYYANAIDU)(a) 
to (c) The time taken lor according approval to· 

the proposaIsteeeived would depend upon the 
details given by the State Govemments/State 
Electricity Boards and upon clearances from 
variousconcemedCentialagenciesl'Minis, 
such as the Cent~al Electricity Authority from 
techno economic point of view, Ministry of pe-
troleum & Natural Gas and Ministry of Coal tor 
establishing tuellinkages, Ministry ot Surface 
T ransportand Ministry of Railways in respect of 
transporatations and handingottuel. Ministryot 
Railways in respect of transportation and han-
dling otfuel. Ministry of Environment and For-
ests for environmental clearance and Ministry 
of Finance and Planning CommiSSion tor in-
vestment approva •. 

Concertedefforts are being made by aBthe 
concemed agencies viz. S(ate Electricity 
Boardsl projects Authorities. Central Electricity 
Authority (CEA). BHEL and other suppliers, to 
meet the dommissioning execution. bothbythe 
Ministryof Power and the CEA at the Central and 
Electricity Board! Projects Authorities at the 
State level. is also undertaken. 

Proposal of Maharashtra Govern-
menton National Highways 

72. PROF. ASHOK ANANDRAO 
DESHMUKH: Will the Minister 01 SURFACE 
TRANSPORT be pleased to slate: 

(a)wheChertheGovemmentofMaharastMa 
has sent some proposals on national Highways 
to the Union Govemment; and 

(b) if so. the details thereof? 

THE MINISTER OF STATE OF THE MlN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGDISH TYTLER): (a) and (b) During 1993-
94 Govemment of Maharashtra has so far subo 
mitted seven estimates for clevelopment of na-
tional Highways. Out of these, one each is for 
wideningofbridge.landacquisition. SlINey and 
investigation~prOYisionofpalt8d&houlders 

andlhe remainingthfee are for miscelaneous 
improvemenIwor1cs. 
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Construction of Roads in Uttar 
Pradesh 

73. SHRI SANTOSH KUMAR 
GANGWAR: wiil the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) the details of highways approved to be 
constructedduring 1992-93 by the State Public 
Wor1<s Department of Uttar Pradesh; 

(b) whether the above wor1<s have been 
started; 

(c) if not, the reasons for the delay; and 

(d) the time by which these wor1<s are likely 
tobestarted? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGDISHTYTLER)(a)Presumbiy,theHonbie 
member is referring to the construction of Na-
tional Highways in Uttar Pradesh. During 1992-
93, Projects arTUlting to As. 27.20 crores were 
approved for construction on various national 
HighwaysinU.P. 

(b) to (d) The projects are in the process of 
tenderingandwilbetakenaftertheageociesare 
fixed by the U.P. State PWD. 

Indian Abroad 

74. SHRIIMCHALEMBA: Will the Minister 
of EXTERNAL AFFAIRS be pleased to state: 

(a)whethertheGovemmen~haveanydata 

about Indians settled in foreign ~ountries: 

(b) if so, the details thereof. country-wises 
on July 15,1993; 

(c) whether Incidents of atrocities on Indi-
ans in some countnes has been reported: 

(d) if so, the country-wise details thereof: 

(e) whether the Governmt:"" 1" vpvse to 
take some measures to ensure non-QCCurence 
of such incidents In future; and 

(I) if so. details thereof. and It not. reasons 
therefor? 

THE MINISTER OF ST ATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMANKHURSHEED): (a)and(b) The Gov- . 
emment maintains figures of Indians abroad 
which are periodically updated. A Statement 
giving the estimated number :'as on 1.12.1992 
lor most countries. is placed on the table of the 
~. 

(c) No, Sir. 

(d)to(f) Does nol anse. 
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75. SHRIPRITHVlRAJD.CHAVAN:WiII 
theMinisterof C<M.1UNICATlONSbepieased 
tostale: 

. (a) whether it isa factthat C-DOT is deve!-
oping a40,OOO line digital exchange; 

(b) if so, the progress made so far in this 
regaRf? 

THE MINISTER OF STATE OFTHE MlN-
ISTRYOF COMMUNICA TlONS (SHRI SUKH 
RAM) (a) Yes. Sir. 

(b) The design and development of the 
exchange is in an advanced stage. 

[T ransIationJ 

Gold Extracted from Mines 

76. SHRITEJ NARA Y AN SINGH: Wtllthe 

trom various mines at present; 

(b) the quantity of GoIdeldractedeachyear 
tromeachmineduringthelastthreeyeans;and 

(c) the effort being made to find out gold 
mines in the other parts ofthe country? 

THE MINISTER OF STATE OFTHE ..... 
ISTRY OF MINES (SHRI BALARAM5INGH 
YADAV)(a)and(b)Thetotal~otplimaly 

gold producedfrom various minesinthecounlly 
during the past three years is given in the 
statement attached. 

(c) The Geological survey of India (G5I) 
which is the principal exploration agency of 
Govemment, have been canyingCUSUlY8Yand 
exploration for gold in about 40 il'l'Wl!aigaknsin 
AnctlraPradesh, Karnataka, Tamil ....... ~ 
Bihar, Orissa, Madhya Pradesh, Maharast*a, 
Uttar Pradesh. Punjab, Himacha. pradesh. 
AIu1achalpradesh,westBer.galandR j tan. 

Minister of MINES be pleasedto state: As a result of exploration in recent years, 
following gold reserves have been a stablished 

(a) the quantity of Gold being extracted by GSI in Andhra Pradesh and Kamataka:-

Sfate'AIaa Reserves in Grade in 
million tonnes gnsttonne 

Ard1fa Pradesh 

i) E!haciaillap8lle 0.006 2.34 

ii) &npaIe 0.114 5.0 

iii) Chigargunta-BoIIV (West) 0.60 3.34 

Iv) Oligi¥gooIa-North BIock.1 O.<m 12.74 

v) Ranapuran 0275 524 

vi) KoIapaIe 0.773 3.50 

vii) . MoIappakordJ 0.773 3.50 

viii) OIdBisanalham 0.134 5.10 
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State/Area Reserves in Grade in 
million tonnes gmsIfonne 

Karnataka 

i) Chinchergi 0.06 5.00 

ii) T~r 0.089 3.95 

iii) Sangli Min~s 5.5 3.77 

IV) Kempinkote 3.5 122 

v) Ajianhalli 0.69 3.47 

vi) Uti 0.88 4.00 

vii) wanoalh 0.65 -+.00 

viii) Kadoni 0.064 4.00 

IX) Mysore Mi:1e 023 3.00 

x) HosurChampion 1.63 2.60 

XI) Bellara 0.25 4.50 
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[English] 

Upgradatlon of Barbhanga AIr Station 

77. SHRI BHOGENDRA JHA: Will the 
Minister of INFORMATION AND BROAD-
CASTING bepleasedtostat8: 

(a) whethertheGovenvnenthavereceived 
representation for upgrading the transmitting 
capacity of AIR Darbhanga (MiInIa) station and 
broadcasting of news buRetins in Maithili Ian-
~ 

(b) if so, the details thereof; and 

(c) the action taken by the Govemment 
thereon? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRI K.P SINGH DEO): (a) and (b) 
Yes, Sir. This malterhasbeen raised in the past 
in Parliamentandlhrou!tt letters by the Hon'ble 
member. 

(c) The matter has been exarninedbut it has 
not been found feasible, for the present, to 
upgrade the transmitting capacity of the trans-
mitter or introduce a news biBetin in Maithili. 

[ TransIationJ 

78.SHAlK.D.SUlTANPURI:WiltheMin-
ister of COMMUNICATIONS be pleased to 
sIaIe: 

(8) die criteria fixed for opening of post 
offices in IliIIy areas; and 

(b) the details of new norms adopted for 
mail delivery in the hiIy areas to provide more 
faalities during the last oneyear'? 

THE MINISTEAOF STATE OF THE MIN-
ISTRYOFCOMMUNICATIONS(SHRISUKH 

RAM): (a) ThepreseOtcriteria fixed for openihg 
of post offices in hilly areas are set out in the 
statemenlattachad. 

(b) Noons for hilly areas in the country are 
being revised. 

CriterialNonns fixed foropening new post 
offices in hiRy areas (effective from 1.4.91 ). 

The foflowing norms for opening branch 
post offices (effectivetrom 1 .4.91) have been 
adopted for tiIy , trit>aI, desert and inaa:essilte 
areas:-

(i) PopUation 

(ii) 

500 population in an individual 
village or 1000 population in a 
group of villages. 

Distance 

The minimum distance from the 
nearest exi9lingpost ofti:e stlot.*j 
be 3 Kms. This limit can be re-
laxed by the Directorate incases 
v.tlereSt.dlleIalCaIioIlisWllrn!l1Bj 
by special circumstances which 
stlot.*jbecleertymenlioned'Nt* 
Stbmitting theproJXlS8l. . 

(iii) anticipatedincome: 

ThelTliWnlma llidpaledincxJme 
will be 15% of the cost. 

Sell Food Indumy. 

79. SHRI VIJA Y NAVAL PATIL: Will the 
Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state: 

. (a) the pl'8S8l'tposition of sea food incl.IsIry 
in the country; 
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(b) the production achieved during each of 
the last three financial years; 

(c) whether the Govemment have any plan 
to develop sea food industry during the Eighth 
Five Year Plan; and 

(d) if so, the action plan prepared in this 

Year 

1990-91 

1991-92 

1992-93 
(Provisional) 

Marine Inland 

23.00 15.36 

24.47 17.10 

25.40 1820 

The export of marine products from India 
recorded a growth 28.45% in 1992-930verthe 
pervious year earning foreign exchange worth 
RS.1767.43croresin 1992-932,08,602MT of 
marine products were exported. The marine 
products are harvested by approx. 23,0(.'0 
mechnised boats, about 1.83 lakh non-
mechanised and country crafts and about 185 
deep sea fishing vessels. There are 299 fish 
processing units althe end of October, 1992. 

(c) and (d) Information is fumlshed at state-
ment attached 

1. Promotion of production for export: 

(a) Capurefisheries: 

Resource data collection analysis 
and investment promotion. 

Investment promollon cell. 

participating in International Fish-
ing Exhibition. 

Training 01 master fishermen and 
plant managers. 

regard? 

THE MINISTER OF STATE INTHEMIN-
ISTRY OF FOOD PROSSING INDUSTRIES 
(SHRITARUNGOGOI):(a)and(b)Theproduc-
lion both inland and marine during the last three 
financial years has been steadily increasing 
which is indicated below: 

(Figures in lakh MT) 

Total 

38.36 

41.57 

43.60 

MonitOring and price-reimburse-
ment on HSD consumed by export 
oriented deep sea fishing vessels. 

EqUity participation. 

Assistance for diversified fishing by 
mechanised fishing vessels. 

Establishment of a Fishery Enter-
pnses Development & Research 
Centre. 

(b) Cuiture Fisheries: 

Promotion of commercial hatcher-
Ies for seed production. 

Development of new farm and in-
creasing production from eXisting 
farms. 

promolion of technology transfer in 
commercial aquaculture. 

T raining for weaker sections of the 
society in aquaculture. 



2ZT Written Answers SRAVANA4. 1915 (SAKA) Written Answers 238 

2. 

Strengthening of prawn farmingof.. 
ficeofMPEDA. 

Assistance for modemisation of 
processing facilities: 

a) Installation of IOF machinery and 
~. 

b) Installation of f1ake/ohip/tube ice 
~ingmachines. 

c) Installation of improved plate freez-
ers. 

d) Upgradation of deficient cold stor-
ages. 

e) Installation of captive powergener-
atingset. 

f) • AsslStancetopre-processingcen-
tres. 

g) Assistance for refrigerated trucks;' 
relrigeratedcontainers. 

h) distribution of insulated fish boxes. 

3. Product developmentlor export 
a) Research andproducl development 

of new product. 
b) T raining in new technology and in-

viting overseas tE.Jchnical experts to 
India. 

c) AssIstanceforprcdJctdevelopment, 
packaging and test marketing. 

d) Subsidyforexportingmarineprod-
ucts in consumer packs. 

4. Quality improvement: 

5. 

6. 

a) Installations of mini laboratories in 
seafood processing units. 

b) Training of Indian quality control 
technologists in overseas labs. 

c) special research project on quality 
problenls. 

d) InstaHation of automatic chlorina-
tionunits. 

Schernefor assistance in deepsea 
fishing and processing ventures. 

Assistance tor diversified fishing. 

7. Secores for and other fish process-
ing. 

[Translation] 

l1iegai Mines in Rajasthan 

80. SHRI SHIBUSOREN: Will the Minister 
of MINES be pleased to state: 

(a) whether despite Supreme Court'sdeci-
siononApril.8.1993.about262minesoperating 
in protectedlorest area (Sariska). Rajasthan 
have not been closed down so far; and 

(b) if so, the reasons thereof and the steps 
taken by the Government to ensure the imple-
mentation of the Supreme Court's decision? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF MINES (SHRI BALRAM SINGH 
YADA): (a) and (b) The Informallon IS being 
collected and will be placed on the Table of the 
House. 

Steal ling of Drafts 

82. SHRI VILAS MUTTEMWAR: Wililhe 
Minister of COMMUNICATIONS be pieasedto 
state: 

(a) whether attention of the Government 
has been drawn to the newsitem captioned Chon 
Ka Bank Drafton se thaggi karne wale teen glrttr 
appeared in the 'Jansatta(Delhi) dated June 6, 
1993; 

(b) if so. the detaiis thereof; and 

(c) the action taken orproposedto be taken 
by the Government In this regard? 

THE MINISTER OF 5T ATE OF THE MIN-
ISTRYOFCOMMUNICATION5(5HRISUKH 
RAM). (a) Yes, Sir. 

(b) During the investigation Into a case 
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• reported by a member of public. the police at (b) and (c) 
Jama masjid arrested three persons namely Sf 
Shri. Vijay Kumar. Ramesh Kumar an~ Rohts 

II Kumar suspected tobe involved in the theft of 
bank drafts. Shri Vijay Kumar disclosed to the 

. police to have received 10 drafts worth Rs. 
735281-fromshriRohtasKLmarwhowasanex-
postal empIoyeewhofurtherconfessed to have 
stolen these these drafts from Sarojini Nagar 
head Post Office. The Police have filed aciimi-
nalcase against all the three accused who are 
now facing trial. 

(c) The Department has also conducted 
investigations into the case 01 loss of registered 
letters containing draftsand cheques and has 
reported the matter to C.B.L Supervision. at all 
~. has been stregthened. 

Telephoneand Post &. Telegraph 
OfficesinU.P. 

83. SHRI RAM BADAN: Will the Minister 
of COMMUNICATION be pleased to state: 

(a) the number of such villages. towns in 
Uttar Pradesh without facilities of telephone. 
telegraph and post offices at present; 

(b) the number of viBages where the said 
facilities proposed to be PrOllidedin rural areas 
particularly in the Azamgarh and I..aIgani dis· 

I trictsduringthecurrent years; and. 

(c) the time bywhlr;h the said facililies ate 
likely to be provided? ~. 

THEMINISTEROFSTATEOFTHEMIN-
ISTRYOFCOMMUNICA TIONS (SHRI SUKH 
RAM): (a) The number of villages. Towns in 
UttarPradeshwilhcUtaciIilyofT~ Tale-
phones and PostOfticesatpresentisasl.llder. 

(i) (a) 10000 Panchayat villages are pro-
posed to be provided with public telephone 
facility during the year 1993-94 including 
Azamgarh District and lalganj Tehsil (not ots-
trict). 

(b) Locating of aboIIetelephone wi depend 
upon techinical feasibility. howev .... 150 
Panchayatvilagesareexpectedtobeprovided 
with telephone facility in Azamagarh district 
including Lalganj Tehsil (notalStrict) during the 
currentfinancial year. 

(c) Telegraph facility is also proposed to be 
introducedlhroughtheabolle pt.dctelephones 
depending upon demand andwilinglessofthe 
Agents to work on licence basis. 

(ii) (a) it is proposed to open 93 extra 
departmental branch PostOfficesin rural areas 
of U.P. during the current financial year. 

(b) to (c).1t is proposed to open 2 extra 
departmental branch post offices in Azamgarh 
District and Lalganj Tehsil (not district). 

[English} 

DieeeI based Power Stations In KeraIe 

84. PROF.K.V.THOMAS: 
SHRI M. RAMANNA RAI: 

W.theMinisterof POWERbepieasedto 
referto the reply given to Unstarred Question 
No. 101 SonMalch 1. 1993andslate: 

(a) whelherfinalclearancehas&ince been 
accordedfortheseaingupoflnecieeelba8ed 
powerstationsin KeraIa; 

(b) if so. the time by which these ate likely 
tobecommi8sioned; and 

(c) if not; the reasons therefor? 

THE MINISTEROFSTATE IN THE MIN-
Towns Nil Nil Nil ISTRYOF(SHRIP.V.TANAGAYVANAlDU): 

Ca) The Central EJectrictty AuIhorIly(CEA) has 
_VIIages_-=-__ 1O,_;.7f17 ___ ffT__;.21_4_--,,1.:..._1XJ_;.968_ giventechnoeconomicctearance in regard to 
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the installation of Diesel Generation Power 
Pr.ojects .at Kasargode (60 MW) and 
Brahmapuram (100 MW) in Kerala The pro-
posaIforBratlrnaPuramhasbeenrecommencled 
to the Planning Commission for investment 
decision. The clearance given in Tespect of 
KasargodeprojectisStbjecttolheclearanceof 
the Ministry of Environment & Forests from 
environrnerIaIangieandCentral GroundWater 
Board for ground Water for cooling system, 
being obtained byKeraia State Electricity Board 
(KSEB). As regards KOzhikode Diesel Gener-
atingproject (126 MW) the CEA has not c0nsid-
ered itfortechnoenomic appraisal asthe essen-
tial inputs/clearances such as water availabil-
ity, environmental clearance, clearance of the 
Civil Aviation authorities, COfT4)Iianceof section 
290fthe Eleclricity(SLipply)Act, 1948etc. have 
not been tied up by the KSEB. 

(b) and (c} The first unit of the Diesel 
Generating Project could be commissioned 
within 18 months after the placement of orders 
on the suppliers. However, the construction 
work leading to the commissioning of the Diesel 
Generating Projects could commence only af-
ter investment approval by the Planning C0m-
mission has been accorded and funding ar-
rangernentsfortheirimplementationaretied~. 

National Food processing Policy. 

85. SHRI V. SOBHANASREEWARA 
RAO: Will the Minister of FOOD PROCESS-
ING INDUSTRIES be pleased to state: 

(a) whether the Government have since 
formulated the newfood processing policy; 

(b) ifso, thesalientfeaturesthereof; and 

S.No. Place 
From 

(c) the time by which it is likely to be 
if1llIemeIlted? 

THEMIt4ISltROFSTATEINTHEMIN-
ISTRYOFFOODPROCESSINGINDUSTRIES 
(SHRI TARUN GOGOI) (a) to (c) Action has 
been initiates to formulate a National Foodpro-
cessing Policywhich will address issuesrelat-
ifigto ~leratedgrowth and development of 
Food Processing Industries which a view to 
augment employment opportunities and in-
comes, both in rural and urban areas, reduce 
post harvest losses, establish productive link-
ages between industry and farmers, increase 
exports of processedfoodand generaIy!qlpOlt 
the productive efforts of agriculture and aIied 
activities. 

[ Translation] 

AirlDoordarshan Kendras InMat'erashtra 

86. SHRI VILASRAO NAGNATHRAO 
GUNDEWAR: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased to 
slate: 

(a) whetherthe Government have identi-
fiedthe Akashwani and Doordarshan kendras 
tor~FlMaharashlracUing 1993-94; 
and 

(b) if so, the detais thereof? 

THE I'y1INISTER OF STATE OFTHE MiN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRI K.P. SINGH DEO) (a)and(b) 
Yes, Sir. The following schemes of AI India 
Radio in the State of Maharashtra have been 
identified for upgradation during 1993-94:-

Scheme 
To 

1. Bombay 10KWSW SOKWSW 

2. PSlbhani 

3. parbhani 

Relay Centre 

10KWMW 

Ful-fledged radio station 

20 KW MW 
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2. In respect of Doordarshan, however, 
there is no approved scheme during 1993-94 to 

. ~anyof1heexislingDooldarshankendras 
in Maharashtra. 

[English] 

Reviewof~Repeirs 
of8ridges in M.P. 

87. SHRI SURAJBHANU SOLANKI: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whetherthe progress of worksrelating 
10 construction and repairs of bridges on the 

national Highways is being reviewed; and 

(b) if so, the names of the bridges in Madhya 
Pradeshforwhichthe reviewofthe wOrk relating 
totheirconstruction and repairs has been made 
during each of the last two years andthedetails 
of shortcomings found therein ? 

MINISTER OF STATE OF THE MINIS-
TRY OF SURFACE TRANSPORT (SHRI 
JAGDISH TYTLER) (a) Yes, Sir. 

(b) List of bridges in Madhya Pradesh 
reviewed during the lasttwo years IS annexed as 
statement Shortcoming found generally was 
slow progress due to various reasons. 
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Extraaltlon Treaty with Sri Lanka of repairs does not arise. 

88. SHRI ERAANBARASU:WilltheMin-
ister of EXTERNAL affairs be pleased to state: 

(a) whether the Government have made! 
propose to make any initiative for concluding 
extradition treaty with Sri Lanka; and 

(b) if so, the details thereof? 

THEMINISTEROFSTATEINTHEMIN- .. 
ISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMAN KHURSHEED) (a) No, Sir. So far 
there is no proposalforentering into an Extradi-
tion Treaty with Sri Lanka. 

(b) Does not arise. 

[Translation) 

Grand Trunk Road 

89. SHRI BHUBANESHWAR PRASAD 
MEHTA: Will the Ministerof SUR FACE TRANS-
PORT be preased to. state: 

(a) whethertheGrandTrunk Road is in bad 
condition; 

(b) if so, whether there is any proposal to 
carryout repairs; and 

(c) if so, the date by which it is likely to be 
completed? 

lHE MINISTER OFSTATEOFTHEMIN-
ISTAY OF SURFACE TRANSPORT (SHRI 
JADISHTYTLER)(a)and(b)presumably.the 
Hon'ble member has in mind national highway 
No 1 from Indo-parkborderto Delhi and national 
Highway no 2 from Delhi to Calcutta. the Road 
is notin bad condition. Repairworkisundertak-
ing froru_timeto time within the funds aVailable 
to ~ fhe road In traffic worthy condition. . 

(c) Since maintenance is a continuing ac>-
tivity, the question offixinga dale forcompletion 

[English) 
Rural programmes 

90. SHRI G.M.C. BALA YOGI: Will the 
Minister of INFORMATION AND 
AROADCASTION be pleased to state: 

(a) whether the Government propose to 
give any priority to the rural areas in the Eighth 
Plan to cover all the Rural programmes; 

(b) if so, the details thereof; and 

(c) thestepstaken toavoidthe gap between . 
rural and urban in covering the programmes? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRI K.P.SINGH DEO): (a) Yes, 
Sir. 

(b) It is proposed under the Software 
Development Schemes of the Eighth Plan to 
strengthen the Farm and Home Units at various 
stations of Allln~ia Radiotoenlarge and enlarge 
the programmes forthe rural audience. 

Doordarshan will also give due priority to 
rural programmes during the Eighth Plan. 

(c) Although All India Radio Stations! 
Doordarshan kendras are located in Urban ar-
eas, it is ensured that adequate coverage is 
provided to all the rural areas In their respective 
programme zones. 

AtpresentAU Incia Radio and Doordarshan 
Coverage isavailableto 962:%and82.4%ofthe 
population of the country, respectively. 

[T tanSIation) 

Operation on ofDffferent Bus 
Servtoas In I)eIhI 

91. SHRI MADAN LAl KHURANA: Will 
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the Minister of SURFACE TRANSPORT be 
pl€asedtvstate: 

(a) the number of buses plying under 
different se rvices besides DTC in :Jethi; 

(b) the number of persons died and injured 
in road accidents in Delhi during the last nine 
months: 

(c) the number of such accidents caused by 
DTC and other buses plying under different 
services: and 

(d) the 3teps taken by the Govemmentto 
curb these accidents? 

1. DTCbuses 

2. Red Line buses 

3. UnderDTC buses 

4. Mini 

5. Private 

(d) The Delhi Police have taken the tollow-
ing steps to mrnimise the road accidents in 
Delhi: 

1 ) Strict and rigid enforcement of Traffic 
Rules and Regulations. 

2) organisation of special drives against 
rash and negligent criving. driving 
WIthout hsence. drunken dnving, red light 
jumpIng. road h::,gging, 
unauthorised parking at inter-sectIons 
etc. 

3) ReglJlarprosecution of violators by issue 
of notices. 

THE MINISTER OF 8T ATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRt 
JAGDISHTYTLER): (a) Bedises DTC, 3,088 
Red Line buses (including 815 old ST A premit 
buses) 90 while Line buses, 2 blue Lme 
airconditioned buses, 578 Suvidha bus s'.:wa 
(saffair blue and cream colouri buses are plying 
on city roads in Delhi as stage carriages. 

(b) 1424 persons were killed and 6154 
injured in road accidents In Delhi during the 
periodfrom01.10.92to30.6.93. 

(c) The number of such accidents caused 
by DTC and 0therbu5cs plyin9 under different 
services during the above penod is gIven be-
Iow:-

No. of ACCidents 
Simple Fatal 

Z35 72 

214 77 

39 31 

48 17 

522 128 
~----- -"--"---_"_- -.-

4) Special mobile checking on National 
Highways. 

5) prosecution through most modem &juip-
ments viz. Penscope Van, Radar 
Guns, Alcometer etc-

6) Synchronization of Traffic Signals in a 
Network 

7) Random morning, evening. night and 
group checkIng for reckless driving. 

8) Distribution of lIterature 10 Ihe drivers. 

9) Special Road Safely l elures 10 the driv-



SAAVANA4, 1915 (SAKA) 

~of DTC, and otheroperators in 
nethi. 

1t), 'tntmeuction of Bus Box, Yellow Box etc. 

'n) '-'Iorepolicepresence in Accident Prone 
Ateas. 

12) Road Safety education to school chil-
dren. 

(Engtish) 

92. SHAI SUDHIFl SAWANT: Will the 
Minislerof ccNMUNICA TIONS be pleased to 
&late: 

~pogI esso! wori< to install electronic 
~STD~SindhudurgandAatn<9ri 

~rauptoJune3Oth.1993; 

~theproposed STD and electronic ex-
d-.corwersion ~ year 1993-94 with details; 

Name 

1. AIore 

2. Gln3khaopoli 

3. Pophali 

4. Savarda 

5. 0eDh0I 

6. OapoIi 

7. Hamai 

a Panohanadi 

9. Guhagar 

10. Shrungar Tail 

(c) me number 0] viIages which wit be 
provided .... teIephonest4*>31stmaldl, 19!r3 
; end 

(d) the number of villages that wiI be 
providedtetephorleSin 1993-94? 

THEMINISTEAOFSTATEOFnE .... 
ISTAY OF COMMUNICAllON(SHRI SUKH 
RAM): (a) Details are given in the statemenlA 
aItaChed. 

(b) Details are given in the statement B 
altached. 

(c) Ratnagiri District 
Sirdludurg Oistt 

(d)Ratnagiri 
SinctlUdurg 

241 Nos. 
122Nos 
(Ptupased) 

- 72Nos 
- l08Nos.. 

(Proposed) 

Li.st of Electronic Exchanges III RaInagIr. 
commcssionedas on 30.6.93 

Type 

C-OOT 128 

C-OOT 128 

M..T 

C-OOT 128 

C-OOT 128 

C-OOT 128 

C-DOT 128 

C-OOT 128 

C-OOT 128 

C-OOT 128 



256 Written Answers JULY¥6.1993 WrittenAnIsMNs 2!IB 
I 

Naine Tp 

11. Furus C-DOT 1"28 

12. khed C-DOT 128 

13. Lote ILT 512 

14. Murrbake C-DOT 128 

15. Shiv-budruk C-DOT 128 

16. Ianja C-DOT 128 

17. MfM'ldMgad C-DOT 128 

1& Adiware MLT 

19 Nata C-DOT 128 

20. P~ C-OOT 128 

21 Rajapur C-OOT 128 

22. Sagave MLT 

23. Basani MLT 

a4. I-iatkhani>a MLT 

2S Jaigad MLT 

26- Jakadevi C-DOT 128 

Zl. Karanjari MLT 

28. KhandaIa C-OOT 128 

29. MaIgLnd C-OOT 128 

:J). Neware MLT 

31. Pali C-OOT 128 

32- Pawas C-OOT 128" 

33. Ptmagad MLT' 
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Name Type 

34. ·SaIwada MlT 

35- Devrukh C·DOT128 

36. Kadvai MlT 
. 

'.J7. Makhjan C·DOT 128 

38. Nayri MlT 

39. Sakharpa MlT 

40. Sangameshwar •. C·DOT 128 

. STO staIionsat Ratnagiri district as on 30.6.93 

1.~ 2. ChipII.I1 4.08p0ti 5.Khed. 

lisIof~IicExchangesin~~ason30.6.93 
,....,. Type 

1. Oeogad C·OOT128 

2. MiIhbav M..T 

3- Shigaon C·OO"5128 

"- Vijaydurg C·OOT128 

S. ' wade M..T 

6. \KankavaIi LT512 

7. ~ C:OOT 128 

a I<hInIpaIaI i M..T 

sa. Nabdgacli M..T 

10 PhoIIdactIIII C·OOT 128 

11 ~ MlT 

, 12. J<aaII. C·OOT128 
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Name Type 

._----------- -

13. Mangem C-DOT 128 

14 II.bIpen MlT 

15 Achara C- DOT 128 

16 Kalta MLT 

17 MaIvan C - DOT 128 

18 AmboIi MlT 

19 Arond6 MlT 

211 Banda C-OOT128 

21 Bhedsi C-OOT 128 

22- Red C-DOT 128 

23. SiJwa1lwa(i C-DOT 128 

~ Shiroda C-OOT 128 

25. Vaitlh3vwcd C-DOT 128 

2& Talawada C-DOT 128 

Zl_ VengUa C-OOT 128 

28. Dldaiilillg MLT 

STDstaIionsatSinclhudurgOlstt. as on 30 6 93 

1_KudaI 2_SaMrIIwacI 3. Vengur1a 4 Kankawali 

ProposaIofconversionofelectronicexchangesandSTO dunng93-94forRatnagirtand 
SlIIdhudurg Oistncts 

---------_-- ------_._._--_ .. --------- -- -- .. _----------
Sindhudunng Olstlct 

'---. - ---------
S.No Name of Exchanges S.No Name of Exchanges 

1. Malvan 
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Ratnagiri District 

S.No Name of Exchanges 

2. Chiplun 

3. RaJClPUl 

4. Hodvi 

5. ladwan 

6. Lave! 

7. Matga&at&) 

8. Talval! 

PlanforSTD 

Name of Districts 

Ratnagin 

Supern...nat ...... !1 • ,. 
Alenglltina... 

93. DRKRUPASINDHU BHOI: Will the 
Mlnlsterot POWER be pleased to state: 

(a) whether the Government propose toset 
up a super thermal power Plant at Rengali in 
Orissa; 

(b) If so, theestimatedcostinvolvedandthe 
power generation capacity ot the plant; and 

(cl the time by which it is likely to be 
completed? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF (SHRI P V RANGAYYA NAIOU) 
(a)No,SII. 

(b) and (c) Does not arise. 

Sindhudurlng Distict . 

S.No. Name of Exchanges 

2. Masure 

3. Tale bazar 

Name of Stations 

5.T.DP.c"OiIt& js 31 

94. SHRI RATILAl KAUODAS VARMA: 
Will the Minister of COMMUNICATIONS be 
p!eased to state: 

(a)whether theGovemmenthave fixed any 
quota or norms tor setting STD/PCOs. State-
wise or District -wise. it so, the details thereot: 

(b) the number and details ot STD!PCOs. 
set up dunng last three years each district In 

Gujarat; and 

(c) the steps taken or proposed to be taken 
by the Government lor the extension of thiS 
faCility In the larllung rural and backward tnbal 
areas 01 the State? 

THE MINISTER or STATEOFTHEMIN· 
ISTRY OF COMMUNICATIONS (SHRI SliKH 
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RAM): (a) Telecorncirc!e-wisetargetsforSTD (i) 
peOs are fixed annually,andtargetsfortheyear 
1993-94 are undeq;rocess of fixation. 

(b) The required information is furnished in 
the staternent attached. 

(c) Following steps are being taken; 

(ii) 

(iii) 

Written Answers 264 

installing electronic exchanges in ru-
ralareas 

connecting them to the STD network 
through stable media and 

Providing telephones on Radio using 
Multi-access Radio Relay System in 
remote and far flung areas. 
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ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISH TYTLER) (a) NO,Sir.

Doordarshan Coverage inGujarat

95. SHRI DILEEPBHAI SANGHANI:WiU
the Minister of INFOF~MATION AND
BRODCASTING be pleased to state:

(a) whether programmes of Doordarshan
arebeing received at Kodinar, Rajula, Jafrabad,
Una and Verawal in Arnerli and Junagarh dis-
trictsof Gujarat; and

(b) if not, the steps Government propos:eto
take in this regard?

THEMI.NISTEROFSTATEOFTHEMIN-
ISTRYOFINFORMATIONAND,BROADCAST-
ING (SHRI K.P.SINGH DEO): (a) Low Power
TV transmitters are presently functioning at
Verawal and Junagarh in junaqarh district and
Amreli in Arnreli district of Gujarat. parts of
thesetwo distr.icts are also covered by the Hign
Power TV transmitters at Rajkot and Dwarka.
UnainJunagarh district and Kodinar, Rajula and
jafrabad in Amreli district are. however,outside
thecoverage range of these transmitters.

• (b) Extension of TV service to the remain-
inguncovered parts of the country including the
above mentioned places in Gujarat is being
carriedout ina phased manner depending upon
availability of resources and inter-se prioities.

Declaration of National Highways

96. SHRI ASHT BHUJA PRASAD
SHUKLA: Will the Minister of SURFACE
TRANS PORT be pleased to state:

(a)whether there isany proposal for declar-
ing Gorakhpur nautanva and Gorakhpur-
Thuthiwari (Nepal) Border as national High-
ways;and

(b) if so, the details thereof?

THEMINISTEROFSTATEOFTHEMIN-

(b) Does not arise.

Action Plarrtor Red line Buses

97. SHRI JANARDAN MISRA: Will the
Ministerof SURFACETRANSPORTbepleased
to state:

(a) whether there is any proposal to
prepare an action plan and polices forthe red line
buses plying in Delhi;

(b) ifso, the details thereof; and

(c) if not, the reasons therefor?

THE MINSTER OF STATE OFTHE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER): (a)and(b) the Govern-
ment of National Capital Territory of Delhi have
asked a Committee of Officers representing the
Deptt. of Transport, DTC and the RITES to
examine the Report submitted by the RITES
regarding rationalisation of routes and time-
table of the redline buses.

(cl Does not arise.

Computers in Post Offices

98. SHRI RAJENDRAAGNIHOTRI:'Wil1
theMinisterofCOMMUNICATIONSbepleased
to state:

(a) whether the Government have formu-
lated any comprehensive scheme to computer-
ise the post offices;

(b) if so, the details thereof;

(c) the number of computers likely to be
installedbytheendoi Eigth Five Yearp!an; and

(d) the time by which the scheme for
computerisation of post offices is likely to be
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, MINISTRY OF COMMUNICA :rIONS (SHRI
SIJKH RAM (a) Sir, the details of the total
n~mt>erof ~rsonsregistered fortelephones in
,~ngalore in differentcat~riesbythe end of

, June', 1993, are asunder: '
, '
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"

implemented?

THE MINSTER OF STATE OF THE MIN-
'~ .

ISTRY OF SHRI SUKH RAM) (a) to (d) The
Departmenthasdrown,upalimitedProgramme
of~puterisatlonofcertaincour:rteroperatiClns
and savings bank operations inselected post
offices in the Country. During the Eighth Five
year Plan (1992-1997) 5000 computer based
m,ultipurposecountrerm8chinesarepropbsed
'to be installed in selected post offices in the
country, subjectto availability of resourcesand '
other infrastructure. The programme will be
continued overthe next Plan period, subject to
Government approval and availability of re'-

'sources.

[ERglish]

Telephone ConnectiQIls in Bngalore

99.SHRIMATICHANDRAPRABHAURS:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) the total number of persons registered
Iortelephones in Bungalore in different catego-
riesbythe end of June 1993;

(b) how many of them out of which, regis-
teredaftertheenhaOcement of registration fees;

,
(c)whether the difference int\1eregistration ,

fee will be collected from those who registered
earlier at the time of giving them telephone
connections;

(d) the rate of interest being given on these
registration deposits;

(e) the nul11ber of new connections pro-
posed to be given by the e':ldof December 1993;
and

(f) the time by which all the waiting list is
likely to be cleared?

THE MINISTER -OF STATE OF THE

95170

NOYTSpl 5333

OYTGenl

OYTSpl

, (b) The details ofthe number of persons
registered fortelephone connections, afterthe
enhancement'~f registration ~ees is as ~nder:

NOYTGenl

NOYTSpl 202

OYTGenl " 248

'OYTSpl 113

(c) No, Sir"

(d)The deposit shall carry an interestforthe
period commencinq on the date deposit and
ending with the date immediately preceding the
date of installation of the telephone connection,
atthe rate payable by the State bank of Indiaon
fixed deposits made with such bank for a period
~f one year and the interest shall be calculated
forthe completed number of months at the rate,
in force on date of deposit.

(e) The number of new connections likely
to be given between 1,8.93and31.12.93is2,OOO
subject to receipt of switching equipment and
underground cables.

(f) The waiting lists of 1,05, 144 as on
30.6.93 is likely to be cleared either by end of 8th
Plan period or by begining of 9th Plan period,
subjectlo receipt of necessary switching equip-
ment and underground cables. '
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Telephone Connections In OrIssa march31.1993;and 

100. SHRIK. PRADHANI: Will the Minis- (c) by when the waiting list is likely to be 
terof COMMUNICATIONS be pleased to state: cleared? 

(a) the details of waiting list of telephones 
in Bhubhneshwar. Cuttak and Pun 10 Orissa THE MINISTER OF STATE OFTHEMIN-
dunngl990-9~ 1991-92 and 1992-93; ISTRYOF COMMUNICATIONS (SHRI SUKH 

RAM) (a) The year wise waiting list position is 
(b) the latest position of waiting list as on asunder: 

Bhubhneshwar: 

Year OYT N-OYTSpi N-DYT(G) Total 

1900-91 Nil Nil 1764 1764 . 
1991-92 10 1543 1554 

1992-93 44 79 3110 3233 

Cuttack 

1900-91 Nil Nil 605 605 

1991-92 Nil a> 1432 1458 

1992-93 Nil 41 1570 1611 

Puri: 

1900-91 Nil Nil E5 E5 

1991-92 Nil Nil 55 55 

1992-93 Nil Nil 51 51 

(b) Waiting Ust Position as on 31.3.93 is as under: 

Place OYT N-DYTSpI N-DYT(G) ToIBJ 

Orrissa E9 220 10033 10022 

8tUlhneswar 44 79 ,3110 3233 

Cuttack Nil 41 1570 1611 

Puri . Nil Nil 51. 51 
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(C) Most otthewaitKtgtist as on 31.3.93 in thee8for? 
Orrissa as wetlas inBflubfte&wer. CtIlta<* & 
Puriislif<elytobedearedbyttleo::>ndofMarch. 
1994 subject to aY8llabilityofequipn lent. 

[ Translation) 

PotatoPmcealil1 gURitsinUP 

101. SHRI SHYAM BHAR MISRA: Will 
the Ministerot FGOD PfiOCESSING !~ .. 0US-
TRIESt>eplease<1tostate: 

(a) wttetherthe Govemment Offi j)f(.\'Idin;J 

any assistance forsctting up ~f potato pr')c:BSS-
109 industries in the flit "I; 3.f,,,aS 01 Dist,icts 
FalUfidlabadandkanpUi otUPwhI<:tlaremajof 
producers of potatoes m the country; and 

THE MINISTER OF STATE IN THE MfN-
ISTRYOFFOODPROCESSINGN>USTRtES 
(SHRITARUN GOGOI): (a,and(b) Whi4eMin-
istry of Food Processing Industries is imple-
menting vanous Plan scheMes which prOYlde 
for grant of assistance to public sector. !Oint 
sector. cooperatrvesectorW1its.etc .. for98tling 
up/development of food prooosstngindustl1es 
includingpotatoprocessingindusary, no pro-
posal seeking such assiii.tance has been re· 
ceived setting up of potato prooessing units in 
districts of Farukhabadand~ of U. P. 

Pt .......... s. ....... ege 
from~ ...... t " ..... 
102. SHRI SURYA NARAIN YADAV. Wdl 

the Ministerof INFORMATION AND BROAD-
CASTING be pleased to sta~e: 

(a) wh,?ther the GoveMment propose to 
:;tart programmes in Saraiki language from All 
India Radio and Doordarshan Kendra of 
Jalandhar: and 

(b) if so. by when If not. the reasons 

THEMtNSTER OF STATE OF THE MtN-
ISTAY OF INFORMATION AND BROAD-
CAST1NG~K.P.SfNGHDEO):(a.and(b) 

There is at present no proposal to start Saratki 
language programmes from All India Radio 
SMtiMand DooIdarshan Kendra at Jalandhar. 
Ptogia",,,,es in Saralki are however, being 
broadcast in AIR's external service exclusively 
once aweei<on Saturdays and repeated on AIR, 
~onWednesdays. 

ComIIIuctionaf a 8ridgeinUP 

103. DR. G.L.KANUJIA:WiIIlheMinister 
of SURf'ACE TRANSPORT be preased 10 
state: 

(a~'llhelthefanyproposalforconstructionof 

a~acrossriverYamunanearNatnion 

NIIIIIionaIHighway No. 27 in district Allahabad of 
Uttar Pfadesh has been pending for approval 
~theunion Government for a long tnne: 

(b)ifso. the present status thereof; and 

(c) the time by which It IS likely 10 be 
~ 

THEMtNSTER OF STATE OFTHEMIN-
lSTRY OF SURF I'I,CE TRANSPORT (SHRI 
JAGOtSHTYTLEfl) f;l)tO(qNo. Sir. proposal 
for construction 01 ,1 new bridqc across river 
VamtMlaoearNaml already ~,tilnds approved. 

fII!oduction of Zinc 

104. SHRIGAYA PRASAD KORI: Will the 
MinisterofMtNES be pleased to state: 

(attMtotaiproductionofzl(lc.copperand 
aluminum in the country, State-wise. during 
1990-91, 19<J1-92 and 1992-93: 

(b) the contribution of Rafasthan in the 
~ofoapper; 
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(c) the cons(Jmption of zinc, copper and 
aluminium in the country at pre~nt; 

(d) the percentage out of me total production 
constitutes in respect offomign trade; and 

(e) ttleportion in incollie eamcd from ex-

Zinc 1990-91 

1. Andhra Pradesh 28,~'52 

2. Kerala 1.608 

3. Rili3sthan 44,310 

Total: 73,970 

Copper (Cathodes) 

1. Bih~r 14,588 

2. Rajasthan 26,010 

Total: 40.596 

Alurmnlum 

Kilrnalaka 3'3.940 

2. Kerala 20,282 

3. Madhya Pradesh 91.745 

4. (llissa 161.941 

5. Tamil Nadu 2.:l2O 

fi. Uttar Pradesh 139.022 

Total: 449,450 

(b) The contribution of Rajasthan during 
1990-91 1991-92 and 1992-93 in the totallndtg-
cnousproductionofcopper has boon 54%. 71% 
and 72% respectively. 

portspentforzinc cooper and aluminium deveI-
~? 

THE MINSTER OF ST ATE OF THE MlN-
ISTRY OF MINES iSHRI BALARAM SINGH 
YADAV): (a) The production of zince, copper 
and aluminum in thec0untryduring 1990-91 to 
1992-93 is as under: 

1991-92 1992-93 

28,141 29.702 

16,538 20.036 

56.527 76862 

101.206 126.600 

13.100 12.730 

32.395 32.545 

45.495 45.275 

30.311 10.955 

19,587 18.549 

92,010 91.034 

205.565 200.205 

188 

106.519 162.346 

514.100 483.009 

(c) The cousmption of Z!OC. copper and 
_ alumintum in the country ouring 1992-93 is 

estimated as under: 

(intonnes) 
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1,35.000 INDUSTRIES(SHRITARUN GOGOI): (a) No, 
Sir. 

Copper .• 1,50,000 

Aluminium 3,8>,000 

(d) The export of aluminium (including 
semis) by primary producets was about 1.13 
Iakhlonrle$againsttheindgenousproWctioOof 
4.83lakh tonrleS during 1992-93. In respect of 
zinc, out of the primary production of 1,26,600 
tonnes,20,036tonneshavebeenproducedby 
using imported concentrates in 1992-93. In re-
spect of coper, about 30% of the estimated 
demand is met by indigenous production. 

(8) During 1992-93, foreign exchange of 
abo,.I4' As.7,os crores and Rs. 4.5 crores was 
epfned by exporting' alumina & aluminium and 

;iinc respectively. The income earned from 
expOrt is not separately and exclusively spent 
for development of respective metals. 

lncentiV'88to Primary PrOducers 

105. PROF. UMMAREDY 
VENKATESWARLU:WiltheMinislerof FOOD 
PROCESSING INDUSTRIES be pleased to 
stale: 

(a)whelhertisMinisterhasconciJctedany 
talks wilh marine Products Export Develop-
ment AuIhorityto evolve incentive scheme to 
r8IIivethe deep sea fisherysector; 

(b) If so, theoutcomethereof; 

(c) whether a vest array of incentives are 
available for exporters of marinecatch while 
primaryproduoersaredeniedsuchincentives; 
n 

(d) if so, staps being taken to enhance 
....... forprimaryproduceraofexportable 
8Iwimp1 

THE MINSTER OF STATE IN THE MIN-
ISTRY OF FOOD PROCESSING 

(b) Does noi arise. 

(c) and (d) FIfl8llCiaI assistance to registerd 
. exporters of marine products isavailablethrough 

marine Products Export Development Author-
ity schemes tlyway of subsidies. These are as 
foIIows:-

1. Subsidy for automatic flake/chip ice 
making machines. 

2. Subsidy for generator sets. 

3. SubsiclyforinstaJlationof impivvedplate 
freezers. 

4. Subsidyforrefrigeratedtruck/container, 
trailorwith prime mover and gener-
atingsel 

5. . Subsidy for upgrading deficient cold 
storages. 

6. SubSidy for acquisition of machinery 
andequipmentforpr~on of IOF 
shrimps. 

7. Sllbsidiseddistribulion of insulated fish 
boxes. 

a SubsidyforquaJitycontroiminHabs, for 
processing plants. 

However, incentive schemes f~r primary 
prosucers of shrimp for export i.e. shrimp trawl 
operatorsarealsobeing~whichare 
as follows:-

1. &ilsidyfornewfarmdeveldprnent. 

2. sub8idy on feed and seed to step up 
productionfromtndtionalfarms. • 

3. . SubIiidy for eatabII8hment of prawn 
hatcheries~ 
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4. Subsiclyfor eslablishment of ~ W.Ihe·Ministerof SURFACE TRANS-
bIoodstockbanklnaupllileasingcen- PORTbe.,....to~. 

tre. 

5. DeveIopmentofCoastatmaline.Fishllt-
ies throughmotoJisationoftracIIiDIlBI 
crafts. 

6. Development of Coast marine F ... -
iesthrough.reimbursementofCer*al 
Excise Duty on High SpeectOiesaIOiI 
suppliedtomechansedfishng boaIs. 

It 16. SHRIS.B. THORAT: WiltheMnisler 
of P( .·.VERbepteasedtoslate: 

t~) whether the Government have paid 
compensation'to the French Consortium lor 
siow,progressofworkaltkJlhaslihydro-eledric 
project in .Jammu & Kashmir; and 

(h! if so. thedet~ thereofalongwilhhesh 
stcpstakentocxp.,"<ik:·«J01)Ietionot1heprqocr? 

THE MtNSTEF1( I ',TATEINTHEMtN-
JSTRYOFPOWEf", i R1RV.RANGAYVA 
NAIDlJ): (:l)No. Su. 

(bl The projcctlS tnrH19delaysonacoounl 
ofthcFrenchConImctOi swilhdrawaltRlmthe 
flI'OICCI :>ile on account oIthedislurbedsecurily 
(·nvironmnnlJf1theKishlwafareaofDodaOislt. 
inJ&K. ThoGovt. hastakenstepsinconsulla-
lion with the J&K. TheGovt. 'laS taken steps in 
consuHation with the J&K. TheGovt. has taken 
steps in consultation with the J&K Govt. to 
strenglhen securilyarrangements. 

Malntenance of NatIonal Highwaysin 
Bihar 

107. . SHRIRAMLAKHANSINGH 
YADAV: 

MOHAMMAD ALI ASHRAF 
FATMI: 

(a) the details of works done to make the 
naIianaIH9JwaysIl'lOb'ablep8!5Sing~ 
Bllarcl.lingeachofthelasttwoyears.1ocaIion-
wise;'" 

(b)thewortcsiKelytobeCOtltp"'edcUing 
lhewnentfinancialyears? 

THE MlNSTEROFSTATE OFTHEMJN.. 
ISTAY OF SURFACE TRANSPORT (SHRI 
JAGDfSHTYTLEA): (a) and (b) The National 
HighufaYSin Biharhavinga1alallenglhof2117 
Kms., are being maintained in traffic worthy 
condition by canyingout repairs and mainte-
nancewod<sonllemas ... whenrequired. The 
maintenance of .NationaI Hqlways in Bihar 
during last 2 years W818as oodcr. 

YP.W AJIocaIions Iormaintenance 
(Rs. in l.-.khsl 

1991-92 ... 1012.30 

A:'C" :cmonsformaQcnancc8ledonefolhe 
naiIoIlo.l: tbghwaynelWolk as a wtlole and not 
IocaIion-wisc. 

Repeirsof~I~II.P. 

108 SHRI VlSHWESHWAR 
BHAGAT; 

SHRIKHELAN RAMJANGDE: 

Wililhe Minister of SURFACE TRANS-
PORT be plcasedtoSlate: 

(a) the length of national highways in kil0-
meters in Madhva Pradesh which require re-
pairs; 

(b)thetotalarml.lntsan:· 10 Madhya 
Pradesh for the repair of nill. • ·.tI highways 
during each of the lasttwoye..,:.: and 
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(c) the details of length of highways in
kilometers which have been reopaired with this
amount?

THEMINSTEROFSTATEOFTHEMIN-
ISTER OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER):(a) Total length of National
Highways in Madhya Pradesh is 2946 km. their
maintenance and repairs is a continuous pro-
cess and they are generally kept intraffic-worthy
condition by taking up necessary repairs from
time to time within the available funds.

(b) and (c) The following amounts were
allotted during 1991-92 and 1992-93formainte-
nance and repairs ofthe total length of 2946 km
of national Highways in Madhya Pradesh.

Year Amount allotted
(Rs./akhS)

1991-92 1195.69

1992-93 i213.25

[English)

Power Theft by Industries in Delhi

109. SHRI JEEWAN SHARMA: Will the
Minister of POWER be pleased to state:

(a) the number of majorpowerconsuming
industries in Delhi:

(b) how much power load has been sanc-
tioned in respect of each of these industries, per

{i month:

(c) how much power load is being con-
'~llme(;H:tythese industries per months,

Id) the number of instances of power theft
by tnese industries have come to the notice
riunnq last one year:

(e) th" .iction taken thereon together with
111(~measures adopted to check such theft:

I
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(f)whether the DESU official are inconniv-
ance with these industries in power theft; and

(g) if so, the details thereof?

THEMINSTEROFSTATEINTHEMIN·
ISTRYOF (SHRI P.V.RANGAYYA NAIDU):
(a)to (g)There are about 86, 000 Small Industrial
and 600 Large Industrial connections in Delhi.
Time and efforts involved incompilation of vast
information about sanctioned and connected
load, instances of theft of power etc. in each
individual case of major power consuming in-
dustries would not be commensurate with the
results achieved. DESUcan, however, look into
any specific case of irregularity brought to its
notice. Surprise raids are conducted by DESU
fortime to time to check theft, midsuse of power
and load violations by industries/otherconsum·
ers. Appropriate action including lev of sur-
charge/misuse charges is taken as per rules.
Appropriate departmental action is also taken
against the DESU officials foundto be inconniv-
ance with cases of theft of electricity.

[Translation]

probiems Faced by .ndianHajees

110. SHRI SLJRENDRA PAL PATHAK
Will the Ministerof EXTERNAL AFFAIRS

(a) whether the Government are aware that
hajees were alleged to have faced a lot 01
problems during the recent Ha]:

(b) if so, the details thoreo]: •

(c) whether the Government have taken
any steps to find out the problems faced by them
and to assist them: and

(d) if so. the details in this regard?

THE MINSTER OF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMANKHURSHEED): (a) and (b) Some
complaints pertaininq to the accommodation in
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makkah were received from pilgrims among a (a)whethersome€l'Jl)loyeesofMahaoagar

group of 2300 out ofthe total of 25,000who were Telephone Nigam Limited. Bombaywerefoond

allolted accommodation at a distance of about involved in the tempering oftheteleptmne 013-

1500 metres from the Haram Sharif, the rest ters for specific clientele in the Malabar Hill

beinqaccommodated within 1000 meters. De- telephone exchange, in July 1993;

spite1he availability of special transport ar-

rangements forthese 2300 pilgrims, some of

thernnad difficulty on occasions in reaching the
GraneJl'Mosque for prayers, which led to com-

plaints. 'Fhe more remote location oftheirlodg-
ings occurred because accommodation arrange-

mentsmade through a private contractor where

not accepted by the Saudi authorities and fresh

'efforts a had to be made to find the requisite

accommodation at a late stage, by which time
buildings closer to the Haram Sharil had already
been rented out.

There were also complaints from pilgrims
abotit-the flight arrangement forthe Haj. Uncer-

GUltiesil'l Air India's operations necessitated a

cnarterwith Aeroflot, which was unable 10make

adequate arranqementsforfhe baggage of all the

relumingpilgrimes. Subsequently, specialar-

ranqements were made to beinq their baggage

to India and to distribute it to them.

(c) and (d) Government were in continual

. toucnwith the Hajees in orderto find outtheir

proolerns as they arose, and to take immediate
action ontheirbehalf. Members ofthestaff in the

Consulate General of India, Jeddah, paid visits
on a regularbais to accera in the problems faced

nbu the pilgrims. The Consulate helped effect
liaison between the pilgrims and the Moalims in

charge of providing amenities like water, . light,
air-condition in and proper hygiene conditions at

Ihe places of pilgrim's' slay.

[English]

Tempering of Telephone mater in
Bombay

111. SHRI MOHAN RAWALE: Will the

Minister 01 COMMU N ICATIONS be pleased 10

state:

(b) if so, the details thereot,and

(c) the action taken so far against those

employees foundquilty?

THEMINSTEROFSTATEOFTHEMIN-

ISTRY COMMUNICATIONS (SHRI SUKH
RAM) : (a) Yes, Sir.

(b)TheC81Iladregisteredacaseon9.7.93
againsttwoAssislantEngineelSandthree..L:riof

T elecom Officers (of MalabarHill ~ elephone
Exchange) who were involv~ in tampering
·telephonemettercircuitsaoomalenea<ings

(c) Theebove men!ionedfiveofficiaiswere

arrested on 9.7.93 and released on bail by the

court. All of them havebeensuspemied.

Shortage of Power in Hilly Areas of
U.P_

112. MAJ. GEN. (READ.) BHUWAN
CHANDRA KHANDURI; Will the Mimster of
POWER be pleased tostate:

(a) whelherthehill diStricts of UttarPmdesh

particularly pauri Garhwal and Chamoli suffer
from acute shortage of power at present:

{b) if so, the reasons therefor:

(clthepercapitspowerOO!lSlJl1"lf)OOl1atlhe

national levelandthatin Himacha~ Pradesnas
compared to the five hill districts of U.P.; and

(d)lhe steps taken orproposedtobetaken
by the Govemmentto increase lIheper~
power consumption of these hili districts of
U.P.?

THE MINSTEA OF STATE INlHEIMIN-
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ISTRY OF POWER (SHRI P.V.RANGAYYA THE MINSTEA OF STf,TE OFTHEMIN-
NAIDU): (a) and(b)DuringtheperiodAprii1993- ISTRY OFSUAFACE TAANSPORT (SHAI 
June1993.theenergyshoMgeinLlttarPradesh. JAGDISHTYTLEA): (a) No Irregularities have 
including hill distracts of P auri Garhwal and been brouQhttolhe notice of the Government. 
Chamoli. was 10.6%. The main reasonS for 
powershortageinUttarPradesharedemand (b) and (c) Do not arise. 
out-strippingavailabilityofpowerandunsatis-
factory performance of its Thermal Power Sta- (EngIisIIJ 
lions. 

(c) Theper-capitaconst.mplion of eIectric-
ityinthecountryduring 1991-92 was 267. 95 
Kwh and that in Himachal Pradesh was 209.55 
Kwh and in Uttar Pradesh (including five hill 
districts) was 173.52 Kwh. 

(d) Thepercapita~ofelectric­
ity depends upon the extent of eIeclrification of 
villages. energisation of pump sets and the 
extent of industriaIisati of IheState. Various 
other measures being taken to increase the 
availability of power in Uttar Pradesh inclUde 
maximising generating from existing generat-
ingstations.~ofRenovationand 
Modernisation Programe . Reduction in T rans-
mission and Distribution losses, effective load 
management and energy conservation mea-
suresandassistancefromneqltxlurilgStates 
and Systems. 

r Translationj 

Voluntary Retirement Scheme in DTC 

113.SHRIN.J.RATHVA:WlltheMinister 
ofSURFACETRANSPORTbepieasedlostate: 

(a) whether the Govemment are aware of 
the irregularities being committed under the 
voluntary retirement scheme in Delhi T ransport 
Corporation: 

(b) if so. the details thereo1 and the number 
of such incidents which have come into the 
notice of the Govemment: and 

(C) the steps takenlproposed to be taken to 
check these irregularities? 

114. SHAlMANORANJANBHAKTA: WII 
IheMinislerof ccu.4UNICA llONSbepieased 
to slate: 

(a) whether India and Kuwait held any 
<isa lSSionsinKuwaitinJune 1993tos1rellQlhen 
theirtiesinlheareaoftelecornrrulK!a; and 

(b) ifso. the details thereof? 

THE~~EAOFSTATEOFTHEMR~ 

ISTAYOFCOMMUNICATIONS(SHAISUKH 
RAM): (a) Yes. Sir. 

(b) The existing cooperalion between the 
two countries in thetelecom IieId will countinue. 
The scope ofcooperation waslurtherelCp<Vlded 
to incIude:-

(i) T raining of Kuwaiti nationals in India or 
depi ltaIionof Irdan Instructors and required by 
PTT Kuwait, and 

(ii) Establishment of manufacturing base 
of small size exchanges of Indian design. 

TeIephoIle~withlSDlSTD 

inKfdla 

115. SHRJ MULKLAPPALL Y 
RAMACHANDRAN: 

SHAI K.M.MATHEW: 

Wil the Minister of COMMUNICATIONS 
be pleased to state: 

(a)thenumber~oneeXChangesin 
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Kerala which have been provided ISDISTD 
facilitiesduring 1992-93; 

51. No. Name of Station 

10. 01azh00r 
(b)whiltntlOletelepholleexchangesarebe 

given such facilities this year, if so, thedetails 11. CheIakkara 
thereof; and 

12. CheIannur . (c) lhedetailsofexchanges expanded 1lJr-
ing 1992-93andlblytobeeJCP8lldedcbinglhe 
currentyearseparately? 

13. Chen1JU 

14. Olemad 
MINISTER OF STATE OF THE MINIS-

TRY OF COMMUNICATIONS (SHRI SUKH 15. Chennappady 
RAM) (a) 96 telephone exchanges in Kerala 
were provided STOIISO facililiesduring 1992- 16. Ctu1dakkuzhi 
00. 

17. EdaI<kad 
(b) Yes Sir. The details are given in the list 

alAnnexule-I. 18. Edakkara 

(c) Detliisofexctalg8Sexpandedduring 19. Elamdesom 
1992-93aregiveninthelistareAnnexure-lI and 
details of exchanges Iikefy to be expanded 20. Elamkulam 
duringthecunentyearisgivenalAnnexure-lII. 

21. Elanlhur 
STA nONS PROPOSED FOR TAX 

PARENTINGOURING 1993-94 22. EIappuUy 

SI.No. Named Station 23. Elavanlhitta 

1. AIanaIur 24. Enzanciyoor 

2. Anapn 25. ~, 

3. Anchiri 26. Ettikulam 

4.' AraIIcurvan 27. EzhaIlur 

S. Araacode 28. EzhamkuIam 

6. AIekuzha 29. kadachira 

7. AJOOl :I). l(adakIiaI 

8. IfynJoI '\,. 
9. a.Jhannur-PG'T 32- ~ 
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Sf. No. NameotStalion SI.No. Name of Station 

33. Kadroor 56. Kottayi 

34. KaIaiIoda '57. Kozhuvanal 

3i ~ 58. Kozinjappara 

3&. ~ 59. Kudavechoor 

'3l. ~ 00. Kunnamthanam 

3B. Karmra 61. Kunnicode 

:B. KariYeIIoor 62. KUI1flOI1i'Iy 

40. KaItanam 63. Kurichikkara 

41. l(a&qtaIe 64. Kuriyannoor 

42- Kecheri 65. Kurumannu 

43. Keechefy 66. Kuttipuram 

44. KdJt IQBlIIOtJr 01 M Perumathura 

45. KodeIlChery 68. Madathara 

46. KodikUam 00. Malayattoor 

41. t<oIa:ssefy 70. Mangalam 

48. KoIsItu 71. Mangalam Dam 

.n KoIappaIIy 72. Marangattupally 

50. K<JIaWaIIy 73. Mathanlangalam 

51. Kallbellad 74. Mattom. 

52- KootickaI 75. Melukawrnattom 

.5a .~ 76. Meppayur 

54. K.odIDde Tl. MonipaHy 

55. KdIapiW\I 78. ~ 
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SI.No. Name of Station SI No. Name of StatIOn 

79. Mukkottuthara 100. Pordala 

80. Mullurkkara 101 Poringalam 

81. Mundur 102 Ponngathoor 

82. Munnjakal 103 P8fumptlavu 

83. Njeezhoof 1(.) Pilathara 

84. Nooranad .(!,). Ponmen 

8.') Ongallur l i 01. Pooyapally 

86. Padaglri 1(1'- Punnapra 

87 Padlngara~jadl 108 na!<.puram 

R8 Prtllikkara 100 Flandathant 

Hil Palhpuram 110 SrceKnshnapuram 

'Xl Pampavalley 111 Teekov 

91 Panavoor 112. Thacnampara 

42. Pang 113. Thakazhy 

:.(3 Pantheerankavu 114. Thazhckode 

94 Parappuzha 115. fheodK:al 

95. Parppllr 116. Thoovakkunl)ll 

!)6. Pathampuzra 117 Thottappaliy 

97. Pathlnpala 118. Tlntnavaya 

~ Pattanakkad 119 Tnkkanpur 

99. Pazhavannur 120 Uzhavoor 
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Sf. No. Name of Station SI.No. Named Station 

121. Valancherry 124. Vamappuram 

122. Valikunnam 125. Vorkady 

1Z3. Vaniyamkulam 126. Walayar. 
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116. SHRICHlRANJI LAlSHARMA: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether there is any proposal to sell I 
auction more than 300 OTC bumt buses in 
MayurViharPhase "depotof OTC; 

(b) if so. theflllancial losses suffered as a 
resulttheroot, and 

(c) the time by which these are likelytobe 
soId'auctioned? 

THE MINSTER OFSTA TE OFTHEMIN-
ISTRY OF SURFACE TRANSPORT (SHRt 
JAGOISH TYTLER) (a): There are no such 
bumtbuses. Therefore, thereisnoproposal to 
sellauction. 

(b) and (c) Do not arise. 

S.No. Period 

1. Jan -Jtme. 1993 

2. Jan -JtMle. 1992 

3. Jan-June. 1991 

4. Jan-Jtme.1990 

(c) TheDelhiPoficehavetaken1hef~­
ing steps to minimise the road accidents in 
Delhi: 

(1 ) Strict andrigidenlolOBfuelltofT rat-
fie Rules and ReguIalions. 

(2) Organisation of special drives 
against rashand negligent driving. 
driving withoullicence. drunken 
dnving. red lighlJUlllpmg. road hog-
ging, unauthorised parkIng at mter. 
secllons etc. 

117. 

Roed Accidents in Delhi 

SHRI ARVINOTRlVEOI: 
SHRIC.P.MUOALAGIRtYAPPA; 
SHRt RAM SINGH KASHWAN: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) the nurmerof road accident occurred in 
DelhiduringJanuarytoJune1993: 

(b) tf:le correspondingfigtM'es forthesame 
period durlng each of the last three years; and 

(c)1hestepstakenorproposedtobetaken 
to prevent1he accidents in Delli.. 

THE MlNfSTER OFSTATE OFTHE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGOISHTYTLER); (a) and (b) Theoormerof 
roadacciderllsOCCOO'edinDeh~ 

toJune. 1993andfor1hecofrespoudilllgperiod 
in 1992. 1991 and 1990aregivenbelow:-

No. of AccidsnIs 

4110 

41Sl 

(3) Regular Prosecution of Violatofs 
by ISSue of notices. 

(4) Special mobile checking on Na-
tional Highways. 

(5)· Prosecution through most modem 
equipments VIZ. Periscope Van. 
Radar Guns. Alcometeretc. 

i 6) Synchronizahon ofT raffre signals 
in a N.::"',(",, 



375 Written Answers JULY 26, 1993 'WrilfenAnswers 376 

(7) Random moming, evening, night 
and group checking for reckless 
driving. 

(8) Distribution of Literaturetothedriv-
et'S 

(9) Special Road Safety Lectures to 
drivers of DTC, and other operators 
in DeihL 

(10) Introduction of Bus Box, Yellow 
Box etc. 

(11) More Police presence in Accident 
prone Areas. 

(12) Road Safetyeducationtoschool 
children. 

[English] 

DooradaI stwI Kendraat Sural 

SHRI CHHITUBHAI GAMIT: Will the Min-
isterof INFORMATION AND BROADCAST-
ING bepleas&dtostate: 

(a) whetherthe Govemment propose to set 
up a high power T. V. transmitter at Surat in 
Gujarat during 1993-94; 

(b) if so, the details thereof; and 

(c) the revenue eamed by Dooradarshan 
Kemdra, SuratfromCommercialadvertisements 
during last one Year? 

THE MINISTER OF STATE OFTHE MIN-
ISTRYOFINFORMATIONANDBROADCAST-
ING (SHRI K. P. SINGH DEO): (a) and (b) A 
high power ( 1 OKW) TV transmitter is envisaged 
to be set up at Surat in Gujarat in replacement of 
the existing low power transmitter .. The site for 
the project has been finalised. Completion of the 
project will take more than 3 years. 

(el No commercial revenue is earned by 

TVRC;Surat. 

Pilferage of Power 

119. DR. VANKATESWARARAO: 
SHRI BOLLA BULLI RAMAIAH: 

Will the Minister of INFORMATIION be 
pleasedtostate: 

(a) the number of defaulters detected in 
connection with piHerageof power in the country 
during each of the last two years : 

(b) whettlertheGovemmenl havetaken any 
action against These persons; 

(c) if so, the details thereof; 

(d) if not, the reasons therefor: and 

(e) the steps proposed to be taken to check 
such cases in future? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF POWER (SHRI P. V. RANGA YYA 
NAIDU): (a) to (e) The the1t of energy has been 
made a conginzable offense in August 1986 by 

• amending Sec-39ofthe Incian Electricity (Sup-
ply) Act, 1910. Various power utilities viz. State 
Electricity Boardsl Energy Departments are 
empowered to detectthe defaulters involved in 
the pilferage of power and take suitable action as 
pertheexisting provisions. As per the informa-
tion available in the Central E lectricrty Authority 
(CEA) the number of defaulters detected in 
connection with pilferage of power by various 
power utilities in the country are 1 ,32,181 and 1, 
10,447 during theyears 1990-91 and 1991-92 
respectively. 

In addition to making theft of energy a 
congizable offense underthe Indian Electricity 
(Supply) Act, 1910, various guidelines have 
bee., issued by Govt. of Indian to the power 
utilities tor installing tamper proof meter boxes, 
tor conducting surprise raids and for carrylngour 
Energy Audit in their systems to Identify areas of 
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high energy losses. 

120. DR. CHINT A MOHAN: Willthe Min-
ister of STEEL be pleased to state: 

(a) whethertheGovemmenthave decided 
to modernise the existing steel plants for in-
creasing the production of steel and to reduceits 
cost; 

(b) whether the Government have con-
ducted any surveyor made any study of tech-
niques prevalent in the worid before deciding to 
change the production techntqueto achieve the 
target in steel production; 

(c) if so. the details of the techniques in 
prevalence in the various countries aIongwith the 
value and the production cost thereof; 

(d) the total production of steel in the country 
dunng 1950--51 andpertonnecostotproduction 
thereof; 

(e) the esllmated production and per tonne 

Name of Steel Plant 

costolproductioncluring 1992~? 

THE~TEROFSTATEOFTHE~ 

ISTRY OF STEEL (SHRI SONTOSH MOHAN 
DEV): (a) to (c) Currently, Steel Authority 01 
India Limitedisimpletr'lefllillg1hemodernisation 
programmes at Durgapur Steel Plant and 
Rourkela Steel Plant. Government have re-
cently approved modernisation of Bokaro Steel 
Plant. The objective of the modernisation 
progammeistoincreaseproduction and reduce 
costs1hroughbettertechno--oconomics. 

Prior to taking up the modernisation 
programmes, high levef teams from SAIL visited 
some 01 the advanced steef making countrie 
suchasU.K. ,Germany ,Japan,etc. toleam 
aboutthe latest techniques prevalent in those 
countries. these techniques included L. D. pro-
cess in steel making. energy efficient continu-
ous casting process with complete computer-
ised process control systems and these tech-
niques are being adopted in the modemisation 
programmes in the SAIL steel plants. 

(d) The production of two integrated steel 
plants in the year 1950-51 was as follows : 

Year Production 
(million tonnes) 

Indian Iron & Steel 
Company (liSCO) 

1950 
(Calendar Year) 

027 

(now a subSIdiary of SA IL) 

T ata Iron & Steel 
Company (TiSCO) 

1!£0--61 1.00 

(e) In the year 1992-93, the total production 
of crude steel in the country was 18. 16 million 
~onnes and production by the Integrated Steel 
Plants was 13. 66 million tonnes. The cost of 
production of steel will vary trom plant to plant 
and product to product. 

EIec:tronk: Exchangein West Bengat 

121.SHRIBIRSINGHMAHATO:Willthe 
Minister of COMMUNICATIONS be pleased to 
state: 

(a) the number of telephone exchanges 
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proposedtobecovenldintoelectronicexchanges vehicls including DTC and STAr permit buses 
in West Bengal during H)92-93; in accordance with the provisions 01 the Motor 

Vehicles Act and Rules thereunder. 
(b)thenumberofexchanges.outofthem. 

convertedsofarandyettobeconverted.sepa-
rately;and 

(c) the time by which the remaining ex-
changes are likely to converted? 

THE MINISTER OF STATE OFTHEMlN-
ISTRYOFCOMMUNICATIONS(SHRISUKH 
RAM): (a)222 numbers of telephone exchange 
wereproposed. 

(b) (i) 133 telephone exchanges covered 
upt031.3.93. 

(ii) 89 telephone exchanges are yet to be 
corl'IeI1ed. 

(c) By March. 1994. 

{English] 

Adherence to Pollution Control laws 

122. SHRIGEORGE FERNANDES: Will 
the Minister of SURFACE TRANSPORT be 
pleasedtostate: 

(a) the steps being taken to ensure thatal 
DTC. Red-UneandSTApermitbusesacflere 
to poIutioncontrollaws: and 

(b) the actiontakenorproposedtobe taken 
against the erring operators 10 this regard? 

THE MINISTER OF STATE OFTHEMIN-
ISTAY OF SURFACE TRANSPORT (SHRI 
JAGADISHTYTLER): (a) AD DTC. Red---l.W1e 
andST A pemlitbuseshavetoundergoperiodi-
calpoUonlevel1estandc:JbminpoUonconlrol 
c;beckcertificales. 

TheMobieteamofTransportDepartment. 
GovemmertolNalionalCapitalT erritoIyofDeh 
conduCtS regutarpollutioollevelchecking of all 

(b) During the period January 1993to 1993 
action against 1359buses ofOTC. Redline and 
ST A permit buses was taken as per details given 
beIow:-

ChaIenged 

Pollution under control 
certificate canceled. 

Certificate 01 fitness 
canceled. 

[ Translation] 

599 

30 

1359 

Offer of a Channel by StarT. V. 

123. SHRIMA TI SAROJ DUBEY: Will the 
MinisterlNFORMATION & BROADCASTING 
be pleased to state: 

(a) whether StarT. V. hasoHeredachannel 
to Dooradarshan free of co~t on its proposed 
SatelliteASIASAT -2: 

(b) whether the Govemment proposes to 
accept the offer; and 

(c) if so. the names ofthecountnes in which 
Oooradarshan would be able to telecast its 
programmes on this channel? 

THE MINISTER OF STATE OFTHE MIN-
ISTRYOFINFORMA TIONANOSROADCAST-
ING (SHRI K. P: SINGH DEO): (a) Yes. Sir. 
STAR TV intends to offer an encrypted digital 
'channel' free of cost on ASIASAT -2. likely to 
be launched towards the end of 1994 or early 
1995. 

(b) Details oHarms and condittons of the 
offer have not been specified to enable 
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Dooradarshan to anive at a decision. 

(c) The proposed channel is expected to 
cover area from Japan to Turkey and China to 
Australia. 

TaJcumHeadquarterinKeojhar,Orissa 

124. SHRI GOVINA CHANDRAMUNDA 
: Will the Minister of COMMUNICATIONS be 
pleasedtostate: 

(d) if so, the details thereof? 

THEMINISTERSTATEOFTHEMINIS-
TRY OF COMMUNICATIONS (SHRI SUKH 
RA¥): (a) to (d) Allotment of STD/ISD PCO's 
was temporarily suspended as the whole policy 
has been reconsidered and orders has been 
issued. 

Decline in Pass Holders 

126. SHRI VISHWANATH SHANSTRI : 
(a)whethertheGovemmentproposetoset Will the Minister of SURFACE TRANSPORT 

upteleconl1U IicatiOIlSheadquartern~ be pleased to state : 
district of Orissa; 

(a) wheIherthe number of DTC pass hold-
(b) if so, the details thereof; and ers hasdedined afterthe introduction of private 

buses underS. T.A.permit;and 
(c) if not, thee reasons therefor? 

THE MINISTER STATE OF THE MINIS-
TRY OF COMMUNICATIONS (SHRI SUKH 
RAM): (a) No, Sir. 

(b)Doesnotarisenviewofthe replyagailst 
(a). 

(c) At present KeonjharRevenueDistrictis 
a part of Dhenkanal SSA and is headed by a 
SeniorT nne Scale dfficer with hadequarter at 
DhenkanaI. Since. eachSecolIdarySwitching 
areaisabasicooitofmanagement. it cannot be 
bifurcatedful1her. 

125. SHRIMA TI GEET A MUKHERJEE: 
W. the Minister of COMMUNICATIONS be 
I)Ieasedtosate : 

(a)whelherpenlissiol IofsalMgl4>dSTDI 
ISDcalbodhs has been stopped; 

• (b) Iso, the reasons therefor; 

(C)whe1hertheGovemmentatecontem-
pla!ingtotake .... towilhdraw1heseorders • 
P8f'ticutartynthefU1'81 amas; and 

(b)the remedial steps taken in this regard? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF SURACE TRANSPORT (SHRI 
JAGADISHTYTLER): (al Yes. Sir. 

(b) DTC has introduced a new category of 
general all route pass @ Rs. 220/-p. m. and 
studentpass 0 AS. 55.'- p. m. enablinglhepass 
hoIderstotravelinallcityserviceofDTCinclud-
ing limiIed Bus Stop and Green line services but 
exduding PaiamCoach. Tourist and Inter-5tate 
services of DTC. 

Telecast ofWortd Cup Cricket Matches 

127. SHRIBRUBHUSHANSHARAN 
SINGH: 
SHRICHETAN P.s. CHAUHAN: 

Will the Minister of INFORMATION& 
BROADCASTING be pleased to state : 

(a) whetherany accOfd has been signed 
between the Dooradarshan and the T. S. L . 
recently to telecast the Wor1d Cup Cricket 
matches; 

(b) if so, the broad details of the accord; 
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(c) the profit likely to be earned by the 

Dooradarshan as a re~ult thereof: 

(d) whether 1. S. L. is likely to provide 
technical assistance to Dooradarshan to tele-

. cast the matches; and 

(e) if so, the details thereot? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF INFORMATION AND BROADCAST-
ING (SHRI K. P. SINGH DEO). (a) Since the 
contract has not been decided rtwill be premature 
to disclose the details. 

(b)to(e) Donotanse. 

[E'?g/ish] 

Reception of Dooradarshan Programmes 
in Chandigarh 

(d) Does notarise. 

[ Trans/arion] 

Theft of Telephone Cables in Delhi .... 
Bombay 

129. SHRI HARIKEWAl PRASAD: 
SHRI KASHIRAM RANA: 

Will the Minlsterof COMMUNICATIONS be 
pleased to state : 

(a) the number of persons arrested In 

connection with the theft ot telephonecables in 
Delhi and Bombay: 

(b) the method adopted totrace\hepasol IS 

involved In such theft cases: 

(c)the number of such Incidenlstakertpa:e 
in Deihl and Bombay du ring each olthe last two 

128. SHRI PAWAN KJMAR BANSAL. years; 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state. 

(a) whether the reception at Dooradarshan 
programmes ir CtJandlgarn from Jallandhar 
through Kasauli tower continues to be poor: 

(b) if so. the steps Initialed to improve Ihe 
reception: 

(c) whether there IS a proposal to instal a 
high power transmitter at Kasaultl: and 

(d) if so. by when it is likely to beset up and 
startfunclloning? 

THE MINISTER OF S'rATE OFTHEMIN-
ISTRYOFINFORMATIONN-IDBROADCAST-
ING (SHRI K. P SINGH I1EO): (a) and (b) TV 
reception atChan<;ligam hae'been reported to be 
satisfactol)', In general. except lI1{!er adverse 
propagation conditions. 

(c) There IS no proposal, to instal another 
High Power TV Transmitter at Kasaull. 

(d) whether any proper arrangement has 
been made to check such Incidents: and 

(e) if so. the details thereof? 

THEMINISTERSTATEOFTHEMINtS-
TRY OF COMMUNICATIONS (SHRI SUKH 
RAM): (a) The Information ISbeingcollec.tedana 
shall be laid on the table of the House_ 

(b) FIR Isbelng lodged in each individual 
case With police and closeco-ordlnationwilh 
police authOrities is malntained.Besidesinlen-
sive patroling of important cable routesisunder-
taken. 

(c) The informahoo is being collected and 
shall be laid on the table of the House 

(d) and (e) In additlOO to steps takenas per 
(b) above follOWing measureshavebeen ..... 
to contl'!In incidents ot1t1elt-

1. Double locking of manhole covers and 
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cover on-cable ducts and external check & 
lodGiRgam!ll tgement of PCM cabinets. 

2. 8uf'fying of cables in concrete in open 
culverts. 

3.lnstaItation of alarm circUits for vulner-
ablecables. 

{English) 

.. wj _ing of Cultural Festival 
'"Thri&oor Pooram" 

130. PROF. (SMT) SAVITHRI 
LAKSHMANAN : Wili the minister of IN FOR-
MAnON AND BROADCAST I NG be pleased to 
state: 

(a) whetherthe Govemment have received 
any demand from the State Govemment to tele· 
cast the Kerals's famous cultural festival 
"ThrisoorPooram" in the National Net-woli<: 
in:! 

(b) if so, action taken by the Union Govem-
rnentthereon? 

THE MINISTER OF STATE OF THE MIN-
ISTRYOFtNFORMA nON AND BROADCAST -
ING(SHRIK.P.SINGHDEO): (a) and (b) No, 
Sir. However, a report and a d:x:umentary on the 
festMllwere telecast by Dooradarshan In the 
nationalnetwor1tonBth May and 20th May 1993 
respectively . 

Telephone Connections in Metro Cities 

131. SHRI R. SURENDER REDDY. Will 
IheMinisterof COMMUNICATIONS be pleased 

tostate: 

(a) the number of telephone connections 
proposed to be installed in the four metropolises 
during the current year, indicatingthebreak-up 
in each metropolis: 

(b) whether the Govemment have recently 
selected five telecommunication giant compa-
nies for supplying and manufactUring large 
switching system in the country; 

(c) If so. the details of the companies so 
selected indicating their base countries and the 
number oftechnologies proposed 10 Inducted; 

(d) whether the Govemment have Initialed 
negatiatlon with these countries: and 

(e) If so. the broad details of the terms 
agreed upon ? 

THE MINISTER STATE OF THE MINIS-
TRY OF COMMUNICATIONS (SHRI SUKH 
RAM): (a) 1.86.800telephone connections are 
proposed to be installed dunng this year with 
following breakup : 

New DeIhl 76,600 

Bombay 42,800 

34,200 

Madras 33,200 

Total 1.86,800 

(b)and(c) SIX compaOles haveofferedthetr 
equipment for validation. So far eqlllpments of 
five companies have been validated. 

Names of CompanIeS whose 
S.No. eqUipmentshavebeen validated Base Cauntl}' 

1. AT&T USA 

2. FUJltSLI Japan 

3. Seimens Germany 

4. Ertcssio!1 SWf'<.1e!l 

5. Alcotel France 
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Finance deossion is yettobetaken by the THE MINISTER OF STATE IN THE MIN-
government) thenumberofthetechnologiesto ISTRY OF EXTERNAL, AFFAiRS, (SHRI
be inducted SALMAN KHURSHEED): (a)The composition

ofthe Indian delegation to the World Conference
on Human ~ights. Vienna is enclosed. The
criteria for selection was expertise in human
rights.public eminence of the memberof delega-
tion concerned and functional requirements.

387

(d) the govemment isdea~ngwith thecom-
panies and not with the countries directly.

(e) Question does not arise.

UN Conference on Human Rights

132. SHRI NITISH KUMAR:
SHRI HARI KISHORE SINGH:
SHRI SUSHIL CHANDRA
VERMA:
SHRI SYED SHAHA:', BUDDIN:
SHRI MANJA Y LAL:
SHRI DAU DA YALJOSHI:

Willthe Ministerof EXTERNALAFFAIRS
be pleased to state:

(a) the composition on the Indian delegation
to the UN international Conference of Human
Rights held in Vienna i'l June 1993 and the
criteria adopted tortheirsetection;

(b) the expenditure incurred on thisdelega-
tion;

(c)the issues discussed at the Conference;

(d)the salientteature ofthe Final Statement
and Resolutions ofthe Confe rence;

(e)the main achievements ofthe delegation
at the Conference:

(f) Whether official delegation held talks
with various delegations attended the Confer-
cnce:and

(g) if so. the details thereof?

(b) The information is being collected and
will be placed before the House.

.
(c) The Conference discussed the promo-

tion and protection of human rights. analysed the
international human rights in orderto enhance
and promote a fuller observance of those rights
in ajustandbalanced manner. The Conference
also indetified obstacles for progress in this area
and considered the inter-relationshipbetween
development, democracy and universal enjoy-
ment of all human rights. '

,I

(d) and (e) The Conference adopted the
Vienns Declaration and a Programme of Action
which encompasses the central concerns of
human rights in today's world. The Indian del-
egation played a cqnstructive role andcontrib-
utedgreatlytowards the evolution of aconsensus
formulation in theUeclaration. Our approach
was reflected in satisfactoryforrnulations onthe
indivisibility ot human rights, the right to devel-
i:>pmentasan universai and inalienable right,the
thereat posed by Terrorism to human rights and
to the territorial integrity and security of States
and stability of!egitimately constituted Govern-
ments We played a major role in highlighti~g a
forward looking approach for ameliorating ad-
verse conditions of women and children.

(f) and-(g) The Indian delegation held dis-
cussions with delegations ofother countries with
aview to evolving aconsensus on various issues
beinn iL ,(.I: ·;.:o.dat the Worlrl r.()nference qn
HUIll "i ,',-,1'0,-
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Share of Indian Ships in Overseas Trade foregoing companies 

133. SHRI ARJUN CHARAN SETHI: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state : 

(a) the percentage of share of Indian ships 
in the total overseastrade achievedduring 1991-
92 and 1992-93;and 

(b) the steps being taken to increase 
country's share in overseas trade to eam more 
foreign exchange? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGADISH TYTLER): (a) The share of Indian 
ships in the overseas trade achieved during 
1991-92 and 1992-93wasabout36%. 

(b) The govemment have taken the follow-
Ing stepsto increase the share of Indian ships in 
overseas trade and to eam more foreign ex-
change: 

1 . Automatic approval is now given lor:-

(i) Acquisition of all categories of 
ships except crude tankers and 
OSVs, by PrivateShippppowning 
companies. 

( II ) Sale of ships tor further trading 
scrapping to a company within 
Indian or abroad. 

(II i) Acquisition of ship from an Indian 
Shipyard; and 

(IV) AcqUisilion for replacement ton-
nage. 

2. Shipping companies l'lave been allowed 
to retain sale proceeds of Iheirshlps abroad and 
IltillSC them for fresh acqUisition. 

3. shiPPing companies have been given 
ft(~edom to time charter out Indian ships to 

4. Shipping companies are allowed to ac-
quirevesseisthroughbareboatcharter---<lJln-
demise method. 

5. Quarterly Block Allocation Scheme for 
repair of ships has been dispenseclwith entirely 
and Reserve Bank of India now release foreign 
exchange for ship repair drgdocking and spares 
for imported capital goods without any value 
limit. . 

6. Freightchargeson account of movement 
of fertilizer and petroleum products are now 
allowed to be paid in convertible currency on par 
with other commodities. 

7. With a view to attracting foreign qlpitalfor 
acquIsition of ShiPS, government have relaxed 
the mlntmum percentage of share capital of an 
Indian company to be held by citizens of India. 
from 60% to 49% as per Section 21 (ii) (b) of 
Merchant shipping Act 1958. 

{ T ranslationj 

Road Accidents in States 

134. SHRI UDA Y PRAY AP SINGH: 
SHRI KASHIRAM RANA: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) the State-wise details of the people 
killed in road accidents dunngeach of the last two 
years: and 

(b) the measures taken or proposed to be 
taken by the Govemment to minimise the road 
aCCidents? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGADISH TYTLER) . (a) Statement I, IS at-
tached 
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(bIMeasule&takenOl JlfOPCJII8d~ dentsaregiven in the statementatstatement II, 
by the Government to minimise th •. roadacci- aIIIIdled. 

SI'A~-f 

SINo. Names of Slate Union No. ofpersons kiHed 
TelTitory 

STATES: 1991 1992 

1. AncIlra Pradesh 5598 6036 

2 Arunachal Pradesh m 175 

3. Assam 867 940 

4. Bihar 23)4 2013 

5. Goa 177 200 

6. Gujarat :m9 4(0) (E) 

7. Haryana 1916 100) (E) 

8. Himachal Pradesh 414 E> 

9. Jammu&. Kashmir :m 443 

10. Kamataka -i079 5000 (E) 

11. Ketaia 1813 1963 

12. MadlyaPradesh 3398 3474 (P) 

13. Maharashtra 6100 6726 (P) 

14. Manipur 111 111 

15. MeglaIaya 129 150 (E) 

16. r,Alloram 29 Z1 

17. Nagaland 57 34 (E) 

18. Orissa 1m lXXJ (E) 

19 PUIljab '141 1200 (EI 
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SINo. Names of State Union 
Territory 

STATES: 

20. Rajasthan 

21. Sikkim 

22. TamiiNadu 

23. Tripura 

24. Uttar Pradesh 

25. west Bengal 

UNION TERRITORIES: 

26. A&Nlslands 

27. Chandigarh 

28. Dadra &Nagar Haveli 

29. Deihl 

~ Daman & Diu 

31. Lakshadweep 

32. PondK:herry 

TotaI:-

E---Estirraed 

TheStepstakenibeingtakeninclude:-

1. 

2. 

~M. V.Ad.1988andtheRtJes 
framed thereunder provide for 
stricter requirements in respect 
ot issuance of drivIng licences 
and stnngent penalties for of-
fences. 

Formal training in a driving 

No. of persons killed 

1991 1992 

3736 3862 

34 44 

6400 7r:rT3 

!!5 125 

?fa) 70CYJ (E) 

2559 2700 (E) 

5 12 

72 !:B 

11. 11 

1820 1727 

7 11 

0 0 

107 132 

56625 '::/iE17 

P-PmvidsionaI 

3. 

4. 

school is made a pre-requisite 
for issuance of licence to drive 
transport vehICles. 

Maximum safe laden weights 
have been prescnbedfortrucks 
including light commercial ve-
hICles. 

Maxirrunspeedlimitshavebeen 
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prescribed for all vehicles except 14. More Police presenoe in acci-
light motor v~hicles. dent prone areas. 

5. Uniform intervals for checking 15. Special moming drives and night 
the fitness of vehicles have been mobile patrolling. 

. prescribed throughout the coun-
try. 16. Use of Dooradarshan/AIRIP(ess 

of giving wide publicity on road 
6. It is prescribed that road safety safety. 

devices would be fitted in the 
vehicles viz. direction indicators 17. Painting of bus boxes, yellow 
with blinker system for vehicles, boxes. 
special labels on carriages car-
rying dangerous or hazardous 18. Special night checkingon High-
(})Ods. ways. 

7. A Nalional Road Safety Council 19. Special Drive against buses, 
has been setupforformulation of HTVs. TSRs, Taxis etc. 
road safety measures. State 
Govemments were also re- 20. Painting competitions and other 
quested losel up Stale level road road safety activities are being 
safety counci Is. organised by Road safety Cell to 

j,lCUicalethesenseof road safety 
a Strict and rigid enforcement of among various road users and 

traffic rules and regulations. children. 

9. Regular special drive against [English) 
rash and negligent driving, deriv-
ing without driving licences, Conversion of Telephone exchanges in 
drunkendrMng,deIecIive~ KeraIa 
lights. over-speeding. over-
loading etc. 135. SHRI K. M. MATHEW: Will the Min-

islerofCOMMUNICA TIONSbe pleased to state 
10. Regularprosecutionofviolation 

through issue of notices. 
(a) the district_lse details of telephone 

11. School children are regularly exchanges being converted into electronic in 
irrpartednecessarytrainingedu- Kerala. 
cations in the schools about the 
rules of the roads and related (b) the present status I stage of progress of 
saletyaspedSbVIle roadssalety each exchange; and 
cell or Delhi Traffic Police. 

(c) the dates on which each oneoflhem are 
12. Introduclion otblinkersl signals likely to be completed? 

at accident prone areas. 
THE MINISTER STATE OF THE MINIS-

13. Prosecution through Radar TRY OF COMMUNICATIONS (SHRI SUKH 
GU1s. RAM): 
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[ T I3I1SIation) 

Export of Processed Food. 

136. SHRI PHOOL CHAND VERMA: Will 
the Ministerof FOOD PROCESSING INDUS-
TRIESbepleasedtostate: 

(a) the countries to which processed food 
wasexportedduringthefirstthree monlhsofthe 
year 1993-94a1ongwith quantity; 

(b) the names of the States from where 
these processed foods were procured toexport; 
cn:l 

(c)thequanlityofprocessedfoodestimated 
to be exported during 1993-94 and the total 
loreignexchangelikelytobeeamedtherefrom? 

THE MINISTER OF STATE IN THE MIN-
ISTRYQFFOCX:l PROCESSING INDUSTRIES 
(SHRITARUNGOGOI): (a) Processedloods 
are mainly exported to European Middle East 
and far eastern countries. During April-June. 
1993, processed foods including processed ce-
reals but excluding marine products worth ap-
proximately Rs. 617 crores have been exported. 

(b) Inlormation regarding the State from 
where the processed foods are procured for 
exports is not maintained. 

(c) The exports ot processed foods incIud-
ingprocessed cereals is expected to be of about 
As2000crores<iJring 1993-94. 

[Engishj 

Communication Facilities to Tourist Places 
in Himachal Pradesh 

137. MAJORD.D. KHANORIA: Will the 
MinIster of COMMUNICATIONS be pleased to 
state: 

(a) whether the Govemment propose to 

provide communication facilities to important 
touristplacesoftrbalpopulatedareasin Himachal 
Pradesh in order to link them with the major 
cities; and 

(b) if so, the details thereof? 

THE MINISTER STATE OFTHE MINIS-
TRY OF COMMUNICATIONS (SHRI SUKH 
RAM): (a) Yes, Sir. 

(b) There are eight tourist places in tribal 
districts of Himachal Pradesh. These are 
Keylong, Sangla Kaza, Tabo, Lossar, Nako, 
Sarchu and Mani Mahesh. 

[ T ransIatlOn) 

-Keylong is the head quarter of 
Lohaul and Spit district. STD fa· 
cility is available. 

-Sangla is in Kinnaur district. 
There is a plantoprovide satellite 
earth station and an electronic 
exchange<iJring93-94. 

-Kaza is head quarter of Spiti 
sulJ-<livislon. Satellite earth sta-
tIOn and electrOflicexchange are 
planned to be provided during 
~ 

- Telephone facility is planned to 
be provided during the 8th Five 
Year Plan periodatthe remai1ing 
places subject to availability 01 
resources. 

T. V. Centres in Pun;ab 

138. SHRIJAGMEET SINGH BRAR: Will 
the Minister of INFORMATION AND BROAD-
CASTING be pleased 10 state : 

(a) whether the govemmentpropose 10 set 
~more T . V centres in Punjabdlling 1993-94 
forthe benefit of rural population: 



WrittenAnswelS JULY 26, 1993 

(b) if so, the details thereot; and 

(c) if not, the reasons therefor? 

THE MINISTER OF ST,~ TE OF THE MIN-
ISTRYOF INFORMATION AND BROADCAST-
ING (SHRI K P. SINGH DEO): (a) and (b) At 
presentthe entire state of Punjab is covered by 
the existing TV network. High Power (1 OKW) TV 
Transmitter (HPT) with programme playback 
facilities is envisaged to be set up at Fazilka 
subject to availability of resources. 

(c) Does not arise. 

[English] 

Rice Mills in Orissa. 

139. DR. KARTIKESWAR PATRA: Will 
the Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state : 

(a) whether the Unton Government have 
any proposals to set up rice mills in Orissa during 
1993--94;and 

(b) if so, the locations thereof? 

THE MINISTER OF ST ATE IN THE MIN-
ISTRYOFFOOD PROCESSING INDUSTRIES 
(SHRI TARUN GOGOI): (a) No, Sir. 

(b) Does not anse. 

[ Translation] 

StoneOuerries in Madhya Pradesh 

140. SHRI BHEEM SINGH PATEL: Will 
the Minister 01 MINES be pleased to state: 

(a)whetherthere are large numberofstone 
quarries in Hanumana East area, District Rewa 
in Madhya Pradesh; 

(b) whether the Government have any pro-
posal to acquire it; 

(c) the number of people given licence to 
mines these queries on lease basis; 

(d) itso, the details of the revenueeamedby 
the Govemment during each 01 the last there 
years; 

(e) whether Government have for formu-
lated any scheme to check the exploitation 01 
labourers by the middlemen: and 

(f) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTERY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) to (f) The information is 
being collected and will be placed on the Table 
of the House. 

[Eng/ish] 

Ulegal Mining in Bhatti Mines Area 

141. PROF. RAM KAPSE : Will the Minis-
ter 01 MINES be pleased to state: 

(a) whether it is a fact that the Chairman. 
Delhi State Mineral Development Corporation 
had recently brought to the light the extent of 
illegal mining done In Bhatti Mines area of Delhi 
side of Haryana border: 

(b) whetherrt is also a lactthatthe Mehrauli 
Police Station authorities refused to lodge the 
cases; and 

(c) if so, the steps taken to stop such 
activrties? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF MINES (SHRI BAKLRAM SINGH 
YADAV): (a) Reports about Illegal mining in 
Bhatti area are received from time to time and 
action as per Ihe Mines and Minerals (RegulatIOn 
& Development) Act, 1957 is taken by the Gov-
ernment of the NatIOnal Caprtal T erritoryof Delhi. 

(b)No.SIr. 
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(c) Thepolice department has intensified WlltheMinisaerofSURFACETRANSPORTbe 
patroilingintheBhatliareaandhasputupastalic placedtostate: 
picketpostaroundtheclock.besides.theForest 
Department has also deployedfieldofficials to 
curb illegal mining. From time to time, fieldstaff 
of the Collect orate of Mines & Quarries also 
conduct inspections. 

[ T rans/ation} 

FuHillmentofTargetsafMD." is.tign 
poojeds 

142. DR. LAXMINARAYAN 
PANDEY: 
SHRIMATI ><RISHNENDRA 
KAUR: 

Will the Minister of COMMUNICATIONS 
be pleased to state : 

(a) whether the nonfulfillment of targets of 
modemisation projects on time had resulted in 
heavy loses to the country; 

(b) if so. the main reasons therefor: 

(c) whether the funds earmarked for re-
search and development have been reduced; 
iY1d 

(d) if so, the main reasons therefor? 

THE MINISTER STATE OF THE MINIS-
TRY OF COMMUNICATIONS (SHRI SUKH 
RAM): (a) No, Sir. 

(b) Question does not arise 

(c) No, Sir. 

(d) Question does not arise. 

[EnglIsh] 

143. SHRI RAM KRISHNA KONATHLA : 

(a) whetherthere is any proposal regarding 
capital restructuringofthe Hindustan Shipyard, 
Vrsakhapab1am. and 

(b) if so, thedetai!s thereof? 

THE MlMSTEROF STATE OFTHE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGADISHTYTLER): (a) Yes, Sir. 

(b) The proposal involves conversion of 
deveIopmentaIloanstoequily. wnte--ctfol non-
plan assistance and accruedddd interest on 
Govemmentloansandconversing of portion of 
theeachcreditbalanceoutsiandingwiltitheState 
Bank of India into a long term loan With morato-
rium. 

BuifdingforTelecom Offices in 
MahanIshIra 

144. SHRI DHARMANNA MON DA YYA 
SADUL : Will the Minister of COMMUNICA-
TIONS be pleased to state : 

(a) whether it is a fact that most 01 District 
Telecommunication Offices in the country espe-
cial of district Solapur (Maharashtra) are func-
tioning in rented buildings and department is 
paying huge amount as rent: 

(b) if so. the total amount spent tnthlS regard 
during the lastthree years: and 

(c) the guidelines issued proposed to be 
issued to build departmental bUildings In coming 
years and if not. the reasons thereof? 

THE MINISTER STA TE OFTHE MINIS-
TRY OF COMMUNICATIONS (SHRI SUKH 
RAM):(a)YesSlr.lnSolapur felecom. Dtstnct. 
offices at Pandharpu[. Barsl and offices of SO 
OPI SO OT at SolapllT aTe In rented buildings. 

(b) The rent paid forthe rented buildings in 
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Solapurforthe last three years is Rs. 7,91,378 
(Rupees Seven lakhs. Niltety one thousand 
three hundred seventy eight only) 

(c) Guidelines already exist for construc-
tion of departmental buildings. Departmental 
buildlngsarehowever,plannedandconstructed 
on the basis of availability of adequate Funds and 
land at various places. 

Privatisation of Telecom Services 

145. SHRIMATI VASUNDHARA 
RAJE: 
SHRI PRAFUl PATEL: 
DR. VASANTPAWAR: 
SHRIS.B. THORAT: 

Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whetherthe Govemment have decided 
to pnvets telecom services in the country; 

(b) if so. the plan drawn up by his Ministry 
in this regard; and 

(c) the response of private sector thereto? 

THE MINISTER STATE OFTHE MINIS-
TRY OF COMMUNICATIONS (SHRI SUKH 
RAM): (a) to (c) Government !"lave nottakenany 
decision to privatise basic telecom services. 
However, certain value- added servICes like 
Electronic Mail Service Cellular Mobile T ele-

phone Services, Paging Services. Video tex. 
VideoConfrencing, Voice Mall. Data Services 
(Via Stellite), Direct Acess Code Dialing, 
Audiotexetc. Have been openedforplivate sec-
tor participation on franchIse basis. The re-
sponse of private sector has been encouraging 
in the case of Cellular Mobile Radio 'I" elephone 
Service, Radio Paging Service and Electronic 
Mail. while in other cases it has been of moderate 
nature. 

[T ranslationj 

Visit of Leaders from Foreign Countries 

146. SHRI MRUTYUNJA YA NA YAK: 
SHRIBORELALJATAV: 

Will the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) the names of the Heads of the States, 
Heads of the Govemments and otherleaders and 
officials who visited India during the last three 
months, country--wlse: and 

(b) the ISSueS discussed With each of them 
and the outcome of each such visits? 

THEMINISTEROFSTATEINTHEMIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMANKHURSHEED):(a)and(b)Theinfor-
mation as regards Heads of state, Heads of 
Govemment and other leaders is given in the 
statement attached, 
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[English] 

Allocation of Road Funds to A.P 

147. SHRI BOLLA BULLI RAMAIAH: 
DR. D. VENKA TESWARA RAO: 

Air Stations in Gujarat 

14B.DR. K. D.JESWANI : Will the Minister 
of INFORMATION AND BROADCASTING be 
pleased to state: 

(a) the numberof AIR Stations in Gujarat 
Will the Minister of SURFACE TRANS· stale; 

PORTbepleasedtostate: 

(a) the total amotJnt providedtotheAndhra 
Pradesh from the Central Road Funds during 
92-93and93--94; 

(b) the total roads developed in Andhra 
Pradesh during 92-93; 

(c) the number of roads likely to be under-
taken during 93-94; 

(d) the details of the items in which the 
amount allocated in 92-93 have been utilised? 

THE MINISTEROFSTATEOFTHE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGADISHTYTLER): (a) The following alloca-
tion of funds was madetothe State Govemment 
of .A.ndhra Pradesh under Central Road Fund 
(CRF) during 1992-93and1993--94: 

Year Allocation 
(Rs. in Lakhs) 

33.00 

NIL 

(b) to (d) The Central Govemment does not 
make scheme-wise allocation of funds to the 
State Govemments under Central Roads Fund. 
Only a lump sum amount is placed at the dis-
posaJoflhestatesagainstlhe approvedschemes. 
DUring 1992-93 development of one road was 
approved under the CRF in Andhra Pradesh. 
There is no proposaltotake up any road in 1993-
94undertheCRFasthereisnobalanceavaiJabIe 
as per Old Resolution. 

(b) whether there is any demand to set up 
new AIR Stations in the Siate; and 

(c) if so, the details thereof? 

THEMINISTEROFSTATEOFTHEMIN-
ISTRYOF INFORMATION AND BROADCAST-
ING (SHRI K. P SINGH DEO): (a) Six radio 
stations are presently functioning in the State of 
Gujarat. 

(b) and (c) Yes. Sir. Representations are 
received from lime to time with various types of 
demands. Theseareexaminedthoroughlykeep-
ing in view the available resources. need, feasi-
bility etc. and appropriate action taken thereon. 

[T rans/atian]. 

Post Crop ProceSSing Facilities. 

149. MOHAMMAD ALI ASHRAF FATMI : 
Will the Minister of FOOD PROCESSING IN-
DUSTRIES be pleased to state: 

(a) whether the Govemment have formu-
lated various schemes to provide post-crop 
basic processing facilities along with monetary 
assistance to the public sector units; and 

(b) if so. the State-wise details of the, 
facilities provided during each of the last three 
years? 

THE MINISTER OF STATE OF THE 
MINISTRYOF FOOD PROCESSING INDUS-
TRIES (SHRI TARUN GOGOI): (a) and (b) 
While the Ministry of Food Processing Indus-
tries do not set up post-crop basic processing 
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facilities directly in any State, various schemes 
have been formulated wt1ich provide for grant of 
assistance to the public sector. joint sector. 
cooperative sector units etc. for setting upl 
development of food processing industries in-

Sr. No. 

1. 

2. 

3. 

Name of the organisation 

Matlarashtra State Agncultural 
Marketing Board, Pune 
(Maharashtra) 

Maharashlra Slate Agricultural 
Marketing Board. Pune 
(Maharashtra) 

Honhcultural Producers' 
Cooperative Marketing and 
Processing Society Ltd., 
Bangalore ,:Kamataka). 

Post and TetegraphOfficesinRajasthan 

150. SHRI GIRDHARI LAL BHARGAVA: 
Wililhe Minister of COMMUNICATIONS be 
pleased to state: 

(a) the total number of Post and Telegraph 
offices opened in Rajasthan dunng the Seventh 
Plan period and their number distnct-wise: 

(b) the number of Post and Telegraph of-
flees and Telephone Exchanges proposed to be 
openeddunngtheEighthFiveYearPlanandthe 
targetfixed for 1993---94; 

(c) the number of villages in Jaipur region 
withouttac~ity of Sub Post Office and Telegraph 
Office and Telephone Exchanges: and 

(d) the number of villages covered under 
prescribed norms forlhe purpose of opening of 
Sub-Post offices, telegraph offices, and tele-
phone exchanges in Jaipur region and the 
number of villages selected lorthe purpose? 

THE MINISTER STATE OFTHE MINIS-

cludingpost-harvestprocessingfacilities. Un-
der the Scheme for providing assistance for 
setting upfruil and vegetable peoessing facilities 
this Ministry has provided the following assIs-
tance forpost--<:rop handling and precooling: 

Year 

lffil~ 

1002--93 

1002--93 

Amount of assistance 
released. 

Rs.57.10Iacs 

Rs. 50. 00 lacs 

Rs. 50.00 lacs 

TRY OF COMMUNICATIONS (SHRI SUKH 
RAM):(a) PostOffices 

The lolal number of Post Offices opened in 
Rajasthan during the Seventh Plan penod Is 174. 
The Distnclwise delaills glvcn In the Statement 
-A, attached. 

Telegraph Offices. 

T olal number of combined posl and tele-
graph offices opened III Rajasthan during the 
Seven Plan period are 66. HlOlrnurnberdlstnct-
wise are given In the Statement attached 

(b) PostOftlcos 

Dunng Eighth five Y (!dr F'lan. II IS proposed 
to open 3000 extra departmental branch post 
offices and 500 departmental sub post OtflCOS In 
the country as a whole. A tar9CI for opening of 30 
extra departmental branch post offices and 5 
departmental sub post offices has been fixed 
under Annual Plan 1993-94 for Rajasthan as 
targets are fixed under Annual ['Ians 
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Telegraph Offices: 

Number of combined post and telegraph 
offices proposed to be openej during the Elghlt1 
Five Year Plan are 40 and tle target fixed for 
1993-94is5. 

Telephone exchanges: 

(i) Around 500 numbers during Eighth Five 
Year Plan period. 

(ii) 100numbersduring 1993-94. 

(c) Post Offices 

The number of villages In Jaipur region 
without facility of sub post offices IS 8789. 

Telegraph Offices 

Number of villages in Jaipur region without 
telegraph facility of Offices IS 2801. 

Telephone Excnanges 

2788 villages ion Jaipur region are without 

SIND. Name 01 D,strict 

1. Alwar 

2 Bharatpur 

3 Barmer 

4. Bikaner 

5. Banswara 

6. Chitlorgarh 

7. Churu 

B. Dungarpur 

9. Jhalawar 

the facility of telephone Exchange 

(d) Post Offices 

There IS no such VIllage WIthout sub post 
offICes which fulhlls the prescnbed norms. 

T elegraphOfflces. 

FOf1hept.rpOSeof~ 

in villages. therearellOprescribednorms. 
However, faciity is provided subject to 
demand and teas1bility iorprovislon of a 
long cistancept.dictelephone 

Telephone Exc1lange 

(i) 105 villages already covered. 

(ii) 12 more villages am proposed uno 
prescribed barns tor opening of n 
tetephone exohanges in Jatpur regl 

Details of number of post offlOes openec: 
inRajasthandunngttJeSeventhPlanpenod. 

dtstnct_tSe. 

Number of post offtces 

31 

18 

13 

9 

2 

2 

12 
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SINo. Name of District Numberof postoffices 

10. Jaipur 24 

11. Jodhpur 15 

12. Jalore 

13. Jaisalmer 2 

14. Kota5 

15. Nagaur 7. 

16. Sirohi 

17. Stiganganagar 27 

18. Udaipur 3 

174 

STATEMENT -8 

Numberof Combined Offices opened in Rajasthan during 7th five Year Plan district-wise 

Name of District 

Pali 

Banswar 

Sirohi 

Bikaner 

Barmer 

Jaisalmer 

Srigarganagar 

Churu 

Jodhpur 

Ajmer 

Nagaur 

Number 

2 

15 

16 

2 

2 

4 

4 

18 

448 
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[English) 

Agreements with Israel 

151.SHRI E.AHMED:Willthe Ministerof 
EXTERNAL AFFAIRS be pleased to state : 

(a)whetherlndiaand Israel havesigled any 
agreement, memorandumoftnierstandingand 
protocols in various areas during the last six 
months;and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMAN KHURSHEED): (a) and (b) Yes, Sir. 

Following Agreements MOU have been 
signed between India and Israel: (i) Tourism 
Agreement, (ii) Cultural Agreement, (iii) Agree-
rnentforScientific and Technological COopera-
tion. (iv) MOU for Economic Cooperation, and 
(v) Agreed Minutes for consultation between the 
Foreign Ministries of two Governments. 

All these Agreements were signed during 
the visit to Indiaofthe Israeli Foreign Minister on 
May 17-19. 1993. Theyareofgeneralnatureand 
are meant to lay the platform forluture coopera-
tion for out mutual benefit. 

Canellatlonof DrIving Licences 

152. SHRI B. L. SHARMA PREM: Will the 
MinisteroiSURFACETRANSPORTbepieased 
tostate: 

(a) whether driving licences of erring driv-
ers have been canceled during the last drive by 
the Delhi Police for enforcement 01 traffic rules; 

(b) if so, the number of such cancellations; 

(~the mandatory provisions for cancel of 
driving licences; and 

(d) whether such canceUations arecomput-

erisedto prevent such persons from applying for 
licences again? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGADISH TYTLER): (a) and (b) Thepowerto 
cancel the driving licence is vested with the State 
Transport Department. The Transport Depart-
ment of the Government of National Capital 
Territory of Delhi have canceled 24 driving li-
cences in respect of those drivers of redltn~ 
buses who have caused fatal accidents. 

(c) The cancellation have been effected In 
exercise olthe powers vested under Section 19 
olthe Motor Vehicles Act, 1988. 

(d)No, Sir. 

Democratisation of UNSC 

153. SHRI SHRAVAN KUMAR PATEL: 
Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) The steps ta1<ellby the Governmentto 
ensure democratisation and improving the rep-
resentative character of UN-Security Council 
(UNSC), during the past three months: amd 

(b) the response of the UN and the other 
member States thereto? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMAN KHURSHEED) : (a) and. (b) The 
Government of India in its response to UNSG' s 
letterirwitingcomments oftha Mernber-5tates 
about possible review of membership of the . 
Security Council has emphaSised the need to 
expand the size of the Council to make it more 
representative of the expanded membership of 
the UN General Assembly. We have been in 
touch with friendly states to grant supportforthis 
view. The UN Secretary General is to prepare a 
report on the basis of responses received from 
theMerrber--8tatesforstbmissionto48thUNGA 
Session commencing 21 st September. 1993. 
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[ TranslaJionl

Wai\ling101f~m(j)\JInttCl)f1ielepn(i)neBin's,

15:4>.SHHII~1l. B:A:BtJH~~I':W.iIMI'le'l'll1imiS'-
rerofj<GOMMUNIC;:;:A:TIONS'be~lDlease·cct:t0)sfafe'

(a) wh'etlTer1the (Gover,mmenthal\le wai,ved
the·amount}oftelelD·h'pne.oills;

(1Dlifso, the circle-wise-details tt!1epeo~for
..crrofthe tasttnreeyears;

(c) the tetalamountof'tlresebills: and

(d), the reasons for waiving the; aI!J0'\18'
amount?

THEMlrNISTE.R S:fAliEOIFliHEMINIS-
TRY'8F <G.OMMUr\JICATI'<DNS ~SH,RIISlU~f!-il
R:A.M):(a»to (d)'Vhe inform13tiQ.l'l,is,l!JeimgJ(I:OI~
lected an(iJwill belaid'on tne;1;able'0ftl'leliH'olllse'.

[ English],

Ne.ws Bulletins in AssameseamclB.'emgalij
frCl)IT{Silcl7larrll: Vl..Statier:ll.

155'. SHfRl.~hl:BIr.J[i)fRA PW;fR~fIl:W:A:S;'jTHA:
Will' thee rvl1r;)ister (i)ff Ir\JFo.RM~vl:01N AlNlDi

BIi10:A;DJ:~h\'STIr\J(6'be'JDlease.cll'0;state':

(a1Iwhetherthe)6ovemlillemltliras)st:alffie:cl'
refying) news bullettn ,imlh1issames€l)fr(i)r;m,Sil(;:.lira~
Dooradarsharrtsendra:

(b) whether tl1lel(6o.venl1memttJjl'n0JD·ose't([))
stEwt B.engali, News' ID:t:llletinfno'rr.JlSllt>fenlL VI.
Station'fbrtne'benefit(i)f'theBamkVJall}llp:e(l)pie';
amd

(c )Iii.so,.by wl1lem,if'no.t',tlile'r.eas:oms.tiner.e>-
lor?

THEMINISlTER'OF&T.LIlJTE:<anll-l~~1I'N-
ISTRY OFI r.JF.OR~;Il.'lTIONA'l\JlJlBfR0't,1;[Q«;'hliS;]i-
ING (SHfRT K. f? SJNGHIDED): fa,)iYfes;, Si.n.·

(b) and (c) Due.to cemstramtscfteseunces,

no such proposal is under consideration at
present,

Tel'ecastofWorldTennischampionsbips,

1993
/

1!56. SHRI SYED SHAHABUDDIN: Will
the Minister of INFORMATION AND BROAD·
CASTI NG be pleased to state:

(a) the total numberof hours of live andpre-
recorded telecast on the National Channel of
Dooradarshan in connection with the WorldT en·
nis.Ctrarnpionships 1993atWimbledon, U. K.,

(b}theduration of prime time covered by the
telecast,

(c)'tl1e duration of commercials included
therein;

id}thetotal expenditure including national
value.ot the telecast time and the royalty etc.; and

(e) the total income from commercials
included in the telecast?

THE MINISTER OF STATE OFTHE MIN-.
ISTRiY OF INFORMATION AND BROADCAST-
ING(SHRI K. P. SINGH DEO): (a) Thirty four
hOIiJ~sthere minutes.

(IDj>Sixhours.

(C.)' Fifty minutes fifteen seconds.

~d'}ljlS $ 65,37510wards TV rights fee and
teeinlilicaUtape dubbing charges.

~e)'The total Gross income (provisional]
eamed IbyDooradarshan is Rupees Eighty Lakhs
f1llf1letylivethousand.

Money Orders Through Fax

1157.SHRt. AMAR ROYPRADHAN : Will
tihe'tl.i1ililisler01COMMUN ICATIONS be pleased
testate:
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Cost of Power Generation(a)whether any decision has been taken by
theGovernmentregardingtransmission ofmoney
orders through FAX, if so, the details;

(b) the names of districts headquarters in
eachState covered upto March 31, 1993; and

(c)the names of district headquarters likely
tobecovered underthe scheme inthe currentand
nextfinancial years?

THEMINISTERSTATEOFTHEMINIS-
TRY OF COMMUNICATIONS (SHRI SUKH
RAM): (a) No, Sir.

(b) and (c) Does not arise.

[Translation]

Metaring of Canal-Ways, U.P

158. SHRI SANTOSH KUMAR
GANGWAR : Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a)the numberof and the details of canal-
ways proposed to be made metalled in Uttar
Pradeshduring 1992-93;

(b)the number ofworks started inthis reard;

(c) the details of amount allocated and yet
tobe allocated forthis purpose; and

(d)the details of the scheme tor completing
theseworks?

THEMINISTEROFSTATEOFTHEMIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGADISH TYTLER): (a)The Central Govern-
rnentis responsible for development of National
Waterways Inthe country. There are no canal-
ways inUtlar Pradesh which are National water-
ways. Therefore, there was no proposal to de-
velop the canal - ways in Uttar Pradesh for
navigationduring 1992-93.

(b)to (d) Do notarise.

.Written Answers 454

159.SHRITEJ NARAYANSINGH: Will the
Minister of POWER be pleased to state:

(a) the per unit cost of generating hydro-
electric as well as thermal power at present inthe
country; and

(b) the percentage of power consumed in
aqricultuial, industrial and domestic sectors
separately. out of the total quantity of power
generated in the country?

THEMINISTEROFSTATEINTHEMIN-
ISTRY POWER (SHRI P. V. RANGAYYA
NAIDU): (a) Based on 1991-92accountsofthe
State Electricity Boards, the average per unit
cost of generation of hydroelectric and thermal
(coal based ) power was 17.99paise/kwh and
82. 34 paise Ikwh respectively.

(b) The percentage of power consumed in
agricultural, industrial and domestic sectors
during 1991-92wasasunder:-

(Mkhw)

Agricultural Sector . 26.57%

Industrial Sector 39.37%

Domestic Sector 15.07% I

Purchasi n9 of Machinery for Telecom
Network

160. SHRI K. D. SUL TANPURI : Will the
Ministerof COMMUNICATIONS be pleased to
state:

(a)the countries from which machinery has
been purchased during the last one year for
strengthening the telecommunication network in
orderto expand it with new technology; and

(b)the total amount incurred in this regard'>
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THE1MfNISTER,. OF,STATE OF THE by the Govemment as pertheexisting policies,
MINISTRY OF COMMUNICATIONS (SHRI certain special conditions such as foreign ex-
SUKH RAM): (a) and (b) Equipment worth Rs. change neutrality,non-repatriationofdividends,
12.89 crore has been purchased by DOTfrom restrictions in operations capacity in certain
USA, UK, Japan, Sweden, Switzerland, Ger- areasarealsostipulatedbyGovemmentoncase
many, Netherlands and Franceduringthe Finan- to case basis -,
cial year 1992-95.

[English]

Foreign Participation in Food Processing
Sector.

161.SHRIVIJAYNAVALPATIL:Willthe
MinisterofFOOID PROCESSING INDUSTRIES
be pleased to state:

(a) whether response of foreign countries
for investment in Food Processing Sector is
satisfactory;

(b) ifso, the countries which have shown
interest;

(c) the present position offoreign equity in
food processing industry; and

(d) the conditions laid down for foreign
participation?

fHE MINISTER OF STATE OFTHEMIN-
!~YOFFOODPROCESSINGINDUSTRIES

~::'HRITARUN GOGOI): (a) and (b) Since the
announcement of the New Industrial Policy in
July, 1991, Foreign Campanies have shown
considerableinterestto invest in food process-
ng mdustnes in India. Approval has been ac-
.orded to many companies of U.K., U.S.A.,
Jernands, France, Italy, Japan, Sweden, Ger-
nony, Korea, Thailand, Belgium, Philippines,

ISi ac.', etc. for such participation in different
sectors.

(c) Approval has been accorded forforeign
equity participation to the extent of about Rs.980
crores in the food processing industry,

(d) Besides, the usual conditions laid down

Teral Relations with China

162. SHRI SHIBU SOREN:
SHRI SIMON MARANDI :

Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) the steps taken by the Govemmentto
strengthen further the diplomatic, political, eco-
nomic and commercial relations with China
since January 1, 1993;

(b) whether some Indian Ministers visited
that country during this period;

(c) ifso, the achievementso theirvisits; and

(d) theexpenditureincurred on their visits?

THE MINISTER OF STATE IN THE MIN·
ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHURSHEED): (a) to (c) Statement
'A' and 'B' are attached.

(d) The information is being collected and
will be laid on the Table of the House,

STATEMENT-'A'

The momentum ofthehig~evel political
dialogue with China in rnaltersof mutual concem
has continued', as witnessed by the recent ex·
change of visits between the two countries. The.
Hon'ble Speaker of Lok Sabha, Shri Shivarj
Patil, led adelegation of Indian Parliamentarians:
to China in January, 1993. Chinese Ministerfor
Radio, Film and TV Mr. Ai Zhisheng and State
Councilor and Chairman of the State Science
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and Technology Commission, Dr. Song Jain bythethenMOS(Commerce) Prof. P.J. Kurian 
visited India in February and April, 1993, respec- with his China cou~terpart, which envisages 
tively.OurfonnerCommerceMinister&Deputy increasedChinesepurchasesoflndianironore 
Chairman of the Planning Commission, Shri and chrome ores, pointmarketsurveysforiden-
Prnab Mukherjee, MOS(Steel) Shri Santosh tification of commodities and trade promotion 
MohanDevandMOS(Mines)ShriBalramSingh measures such as organising trade fairs, ex-
Yadav, visited China in June, 1993.ACongress change of trade delegations, in ordertodiversify 
(l)delegationledbyShriS.K.Shinde,~neral and expand bilateral trade. Midest (India) Ud., a 
Secretary of AICO(I) , also visited China in July, Delhi based company and the Chinese CMIEC 
1993. This on-going dialogue will be further have tied up to form the first India-Ghina joint 
strengthened with the expected visit of Prime venture to set upa steel plant in Dietary in Orissa 
MinisterShri P. V. Narasimha Rao, to China in usingChinesetechnoiogyandcapital.ANunber 
September this year. The Chinese VICe Foreign ofotherprojectsinsteelmakinganphannaceu-
Minister and senior Chinese Leader are also 
expected to visit India. 

Meanwhile, India and China relations in 
various fields such as trade and economic 
cooperation, cultural exchanges, science and 
technology, agriculturalcooperation and party to 
party relations, continue to beconsolidated and 
strengthened. AT rade Protocol with China for 
1993 was signed in Beijing in January this year 

ticals are also under discussion. China has 
shown some interest in Indian sponge irontech-
noIogy, engineering constancy, buffalo breeding 
and milk and dairy manufacturing technology, 
and a joint venture in iom are mining 

A table giving specific dates and achieve-
ments of Ministerial visits to China since Janu-
ary1, 1993 is enclosed. 

STATEMENT-'S' 

S. No Minster !Dates of visit 

1. Prof.P.J.Kurian 
FormerMOS (Commerce) 
Jan. 3. 6.1993 

o 

2. 

3. 

Ms. Selja 
Dy. Min. for Education and 
Culture 
March 1-4, 1993 

Shri Pranab Mukherjee 
Former Commerce Minister 
and Dy. Chairman Planning 
Commission 
May31~une6, 1993 

Achievements 

Led the Indian delegation to the 4th Meeting of 
the lndia-ChinaJoint GfOI.4) on Economic 
Relations and Trade. A Trade Protocol for 1993-
94 wassigled which envisages increased Chance 
purchase of Indian iron and chrome ores andjoint 
mar1<et surveys for identification of commodities 
to diversify and expand bilateral trade. 

Attended the China National Conferenceor. 
" Education for All", organised as part of 
UNESCD-UNICEF initiative to achieve 
education for all in nine developing countries. 

Give impetus to India's trade, commerce, 
investment and plariningties with China. 
India is to supply iron and steel and other 
construction material for China's construction 
activity. A number of measures faCilitate 
trade, including border trade, were discussed. 
Regularcontacts between the Planning 
Commission will take place to share experiencef 
in economic reforms and liberlisation. 
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S. No MinsterlOatesofvisit 

4. Shli Santosh Mohan Dev 
MOS(Steel) 

5. 

[English] 

163. 

Jt.n? 12-19-1993 

Shri Balaram Singh Yadav 
MOS(Mines) 
June 28--July2 

Cochin Shipyard 

SHRIV.S. VIJAYARAGHAVAN: 
PROF. K. V. THOMAS: 
SHRI RAJNATH SONKAR 

SHASTRI: 
SHRIVIJAYNAVALPATIL: 

Will the Minister of SURFACE TRANS-
PORT be pleased to states:; 

(a) whether attention of Government has 
been drawn to the news item captioned "Mount-
ing loses, few orders may ground Cochin Ship-
yard" appearing in the Economic Times dated 
July6,93; 

(b) if so, the facts thereof; 

(c) the action taken thereon; 

(d) whether there is any proposal to buildthe 
third oil tanker; 

(e) ifso. thedetailisthereof; and 

(f) if not. the reasons therefor? 

THE MINlSTER OF STAATE OF THE 
MINISTRY OF SURFACE TRANSPORT (SHRI 
JAGDISHTYTLER): (a) Yes, Sir. 

Achievements 

Discussed possibility of setting up joint 
ventures as well as transfer of technology in 
the area of steel and cooking coal. China has 
agreed to lift at least one million tonnes 
of iron ore from India in 1993. 

Discussions held with China for Intensifying 
collaboration in the field of mineral resources 
Agreement was reached to set up joint vent-
ures in India and China as well as in third 
countries. 

(b) the newspaper item refers to the mount-
ing losses, poor order book position and capital 
restructuring of Cochin Shipyard limited. 

(c) The following proposals are under con-
sideration for revival of the Yard: 

1. 

2. 

3. 

Revision of price of the 3 tankers 
ordered by Shipping Corporation of 
India (2 ofthesetankers have already 
been delivered). 

Capital restructuring of Cochin Ship-
yard Limited involving conversion of 
developmental loans into equity. 
write-off ofnon--plan assistance and 
accrued interest on Govemment loan 
etc. 

A general proposal for revival of all 
Indian ship--i:luilding yards including 
Cochin Shipyard Limited involving 
revision of the pricing formula and 
provision of soft loan for Shipping 
companies placing orders with Indian 
Yards. 

(d) Yes, Sir. 

(e) As mentioned in part( c) ofthe question 
a proposal for revision of the price of the 3rd 
tanker, a 86,000 DWT Crude Oil Tankerforthe 
Shipping Corporation of India is under consider-
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ation. 

(f) Doesnotanse. 

Visit of President of Nauru 

164. SHRI VILAS MUTIEMWAR: Willthe 
MinlsterofEXTERNALAFFARIRSbepieased 
tostate: 

(a) Whether the President ot Nauru visited 
India recently: and 

(b) if so. the bilateral Issues figured in his 
talks with Indian leaders and:he outcome otthe 
talks? 

THE MINISTER OF STATE INTHEMIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI 
SAlMAN KHURSHEED): (a) Yes. His excel-
lencyMr. BERNARD DOWIYOGO, President 
ofRepublicofNauruvlSrtedlndiafrom9-11 June 
1993. 

(b) The visit was primarily to conclude an 
agreement forthe purchase by the Government 
of India of the equity held by the Govemment of 
Nauru in Parddeep Phosphates Lirnited(PPL). 
a joint venture between the Government <jlndia 
and Nauru. The agreementwassignedbelween 
the Govemmentof India and Naururon 101tlJtxle, 
1993. 

Rourkela Steel Plant 

165. DR. VASANTNITWRUTIIPAWAR 
:Will the Minister of STEEL be pleased tostate: 

(a) whether it is a fact that RourkelaSteel 
Plant is entering into computer consultancy field; 

(b) whether it is also afact that there is going 
to be a Joint Financing Agieement among United 
Nations Development Organisatioon and Gov-
ernment of India: 

(c) the delaiisof the modalities of the agree-
ment? 

THE MINISTER OF STATE OF THE MIN· 
ISTRY OF STEEL (SHRI SONTOSH MOHAN 
DEV): (a) Yes. Sir" 

(b) and (c) Aftersuccessful Implementalion 
of the work on ComputerisatJon Maintenance 
Functions at Rourkeia Steel Plant of SAIL started 
in March. 1986 (Computer Managed Mainte-
nance System (CMMS) Phase I} with the assis· 
tanceof UNIDOI UNDP with the government of 
India andSAIL's participation. another projeCt on 
CMMS Phase" was finalised With UNIDO/ 
UNDP as ex1ension to phase I. 

Boradlythe scope of CMMS Phase" also 
Includes the following: 

" Establishment of the Centre With 
depositor of know-how and expertise 
to disseminate the technology with 
appropriate adoption to other Steel 
Plants and relevant industnes In India 
and abroad. These Centre could also 
act as Centre for Technology Coop· 
eration among Developing Countries 
(TCDC) and would envisage disseml' 
nation of technology through UNIDO " 

Indian Telephone Industries Ltd. 

166. SHRI SOBHANADREESWARA RAO 
VADDE: Will the Minister of COMMISSION be 
pleased to state: 

(a) the details 01 the present Installed capac. 
ityoftelephone exchange lines with various units 
of Indian Telephone Industries Ltd. and several 
private companies which obtained hcense from 
C-DOT. separately; 

(b) the telephone exchange hnes procured 
by the Department of T elecommunicalions as 
well as the M. T. N. L. form these units during 
each ofthe last three years: 

(C) the total telephone eXChange lines reo 
qUired during each year of the Eighth Plan 
period: 
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14.60 lakh lines (d) whether orders have been placedlor6 
lakhtelephoneexchange.ienswithforeigncom-
panies; 

(e) if so, the details thereof; and 

(I) the reasons lherefor? 

THE MINISTER STATE OFTHE MINIS-
TRY OF COMMUNICATIONS (SHRI SUKH 
RAM): (a) The present instaHed capacities of 
Telephone Exchange lines with ITI Units and 
with other Companies who obtained licence lor 
G-OOTtechnologyareas loIIows: 

ITT Ltd. 

Unit 

lakh 
lines 

15.60 Lakh lines 

17.0 19.0 

(d) to (1)0. 901akhlineson units (India) Ltd. 
andl.101akh1ineson Ud.havebeenordered. 
Orders are underprocessforothers. TheSe are 
Indian companies set up in collaboration wit 
loreigl~. 

[ T ransIaIionJ 

BusShedsin Delhi 

167. SHRI VILASRAO NAGNATHRAO 
GUNOEWAR:WilltheMinisteroISURFACE 
TRANSPORT bepleasedtostate: 

(a)thetotallllJfOOerofbusstancisbus stops 
in Delhi; 

(b) the numberoutofthemarenothavingthe 
sheds;and 

(c) the time by which these bus stops are 
likely to be provided with the proper sheds? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGAOISHTYTLER):(a)5600 

Other Companies 

(b) Thetotalquantityof orderslorprocuring 
the telephone Exchange tinesbyDOTand MTNL, 
takentogetherduringeach olthe last 3 years are 
indicated below: 

Unit 1~ 1001---G! 1sm-oo 

lakh 
lines 

10.90 6.72 12.07 

(c) The total projected requirement oftele-
phone exchange lines during each year of the 
Eighth Five Year Plan period are: 

21.5 25.0 27.5 

(b) 3770 

(c) There is no Budgetprovision in 1993-
94 to construct Bus Queue Shehers. 

[Eng/ish) 

Telex Facility in Assam 

168. SHRI PROBIN OEKA: Will the Min-
isterofCOMMUNICATIONSbepieasedtostate 

(a) the places in Assam where telex facility 
is available; 

(b) whether the Govemment propc' 
expand this facility at other places of the ~ 
cn:l 

(c) if so, the details with location thl 

THE MINISTER STATE OF I r, 
TRY OF COMMUNICATIONS (SWll SUI< ' 
RAM): (a) Telexlacility isavailableatthefollo' 
ing places in Assam;-
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2.DIBRUGARH 

3. JORHAT 

4. TINSUKHIA 

5.SILCHAR 

6. TEZPUR (Notional Telex) 

(b)No,Sir. 

(c) Does notarise. 

Western Coastal Highway 

170. SHRI SUDHIR SAWANT : Will the 
MinisterofSURFACETRANSPORTbepieased 
tost8te: 

(a) the length and the estimated cost of 
Western Coastal Highway proposed by 
Maharashtra Govemment as National Highway; 

(b) whether the areas served by this pro-
posedhighwayhasbeenbroughtunderNationai 
Tourist Circuit; 

(c) whether the road has been given priority 
for conversion to National Highway; and 

(d) the number and places where bridges 
need to be constructedandproposedcostforthe 
same? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGADISHTYTLER): (a) ThelenglhofWestem 
Coastal Highway proposed by Maharashtra 
Governmentfordeclaration as National High-
way aggregates to 704 Kms which is estimated 
tocostRs.1008.70Crores. 

(b) Part of the route is under the travel 
CIrcuits identified for development under Na-
tional Action Plan. 

(d) As per information given by the State 
Government, 43bridgesn cistrictsof line, Raigad, 
Ratnagiri and Sindhudurg are required at an 
estimated cost of As. 759.59Crore. 

Loss In State Mining Corporation 

171. DR. KRUPASINDHUBHOI : Will the 
MinisterofMINESbepleasedtostate: 

(a) whether it is a lacttha! most of the State 
Mining Corporations are running in loss; 

(b) if so, the present situation of each and 
eve! 't State Mining corporation; and 

(c) the suggestions given to the state Gov-
ernments to j,! provethe performances of those 
corporations? 

THE MlNISTEROF STATE OFTHE MIN-
ISTRY OF MINES (SHRI BALARAM SINGH 
YADAV) : (a) to (c) The information is being 
collected andwillbe placed on the Table of the 
House. 

[ T rat'lSIa1Dl) 

Tele Films Produced ByDooradarshan 

172. SHRI RAJANATH SONKAR 
SHASTRI: WllltheMinister oflNFORMATION 
AND BROADCASTING be pleased to state: 

(a) thetotalrunberoftele filmsproWcec:j 
by the Dooradarshanduringthe last three years 
indicabngthedurationandthecostofeachofthe 
tele--filmsand names oftheirproducers; 

(b) whetheroppot1U1ityforthe prodJcIion of 
tele-filmsis not given to the new producers by 
DooracIatshan; 

(c) ilso, the details ofthefilmsproWcec:j and 
proposed to be produced by the newproducelS 
during the lastthree years; and 
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(d)theprocedureprescribedforproduc:tion (b) whettlerthis Division directs registered 
oftele-films for Dooradarrnanby1tlenewpro- partiestoOlg8nisedifferentsongl drama cultural 
ducers? programmes; and 

THE MINISTER OFSTA.TE OFTHEMIN-
ISTRYOF INFORMATION A"JDBROADCAST-
ING (SHRI K. P. SINGH DEO): (a) The 
infonnation is being collected and will be laid on 
the table of the House. 

(b)No,Sir. 

(c) Does not arise 

(d) In orderto meet its programme require-
mentsfromtimetotime, Dooradarshanatpresent 
assigns commissioned programmes only to 
those producers/ directors v"ho are impanelled 
with it based on the following criteria. 

(i) Past experience in film television 
medium (Supported by documentary 
evidence) 

(i i) Diploma holders in film direction of the 
film & Television institute of India, 
Pune and film & Television Institute, 
Madras. 

(iii) Graduatesof~Milliaanddipioma 

[English] 

holders of the National School of Dram., 
who have done some work in the film! 
television medium aftertheir gradua-
tion. 

Activities of Song and Drama Division in 
GYjarat 

173. SHRI RAT ILAL K,f\UDAS VARMA: 
Will the Minister of INFORMATION AND 
BROADCASTING bepleasedtostate: 

(a) the activities of the Song and Drama 
DiviSIOn In Gujarat as compared to otherplaces 
III the country; 

(c)ffso, the steps taken orproposedtobe 
taken to organise more programmes? 

THEMINtSTEROFSTATEOFTHEMIN-
ISTRY OF INFORMATION AND BROADCAST-
ING(SHRI K. P.SINGHDEO): (a)thesong& 
Drama Division arranges programmes in the 
State of Gujarat through its own departmental 
troupes and also through registered private par-
tiesonthesamelinesasisdoneinother~a~s. 

There are 21 private registered troupes !n vari-
ous parts of Gujarat. These troupes are allotted 
programmes to carry out information and educa-
tional communication activities of the diVISion. 

(b) Yes, Sir. 

(c) Efforts are being made to organise as 
may programmes as possible throlJ(]h I egls-
tered private parties subject to availability of 
funds. 

[T ranslatjon] 

f"iIIenIge of Diesel in India Prastha Depot 
ofDTC 

174. SHRI JANARDAN MISRA: Will the 
MinisterofSURFACETRANSPORT be pleased 
tostate: 

(a)whetheranycaseof largescaleptHerage 
p of diesel in the Indra Prastha Depot of Deihl 

transport corporation has come into light; 

(b) if so, whether the Government have 
conducted any inquiry into the matter; 

(c) ifso, theaclion takenagainstthepersons 
found guilty; and 

(d) if not, the reasonstherefor? 

THE MINISTER OF STATE OF THE MIN-
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ISTRY OF SURFACE TRANSPORT (SHRI cash compensation @ 1.5 Paise iunil of power 
JAG DISH TYTLER ): (a) No, Sir generated attheBair;a-Siul Hydr~lectric 

PowerStalion (H. P.). Salal Hydr~lectric 
(b) 10 (d) Do not arise. PowerSlation (Stage-I), J&K and Loktak Hy-

dro-electric PowerStalion (Manipur) respec-
tively. 

[English] 

Power Royalty to States 

175. SHRIATAL BIHARI 
VAJPAYEE: 

PROF. PREM DHUMAL: 

Will the Minislerof POWER be p!eased to 
slate: 

(a) whether any norms have been formu-
lated by the Union government for payment of 
hydel power royalty to the States: 

(b) if so. the details thereof. State-wise: 

(c) whether the government have since 
taken the final decISIon on the demand of provid-
Ing power royalty to Himachal Pradesh: 

(d) ifso, the details thereof; and 

(e) if not, the reasons therefor? 

THEMINISTEROFSTATEINTHEMIN-
ISTRY OF POWER (SHRI P. V. RANGA YYA 
NAIDU): (a) and (b) As per formula adopted by 
the government in 1990forsharingofpower and 
henefits from Central Sector Hydro--etectnc 
PrOlects, 12% of the energy generated by the 
Power Station would be supplied free of cost to 
those States of the region (including the State 
where the Power Station is located) where dis-
tress IS caused by setting up of the project in 
te rms of SUbmergence of land and dislocation of 
I'opulatton. The formula applies to all Central 
Soctor Hydro-electric Projects commissioood 
.llter 7. q 1990. The projects commissioned 
lJcf(JIC tillS date would, contlr ue to be governed 
by the under·-standings reached eartier. h. p .. 
J& K and Manipur are presently being given a 

(c) to (e) It has already been decided that 
Himachal Pradesh WIll begetting 12%powerfree 
ofcostfromthe Chamera Hydr<r--€lectnc Project. 
StiJ,ge-1 (540MW). which IS at an advanced 
stage of completion. In so far as projects which 
were operational priorto 7.9.1990. past commit-
menls between the Centre and the States and 
between the States themselves preclude any 
compensation of this nature. 

Tie-4JpswithMulti-fo4ationalsbyStates_ 

176. SHRI RABI RAY: Will the Minister of 
FOOD PROCESSING INDUSTRIESbepteased 
tostate: 

(a) whether the Union Government have 
decided to allow the State Governments to enter 
into industnaltie--ups with mulb--national com-
panies in the food processing sector; 

(b) itso, the details thereof: and' 

(c) the names ofmulti-national food indus-
tries that have expressed their willingness to set 
up food processing industrtes In this rega rd ? 

THE MINISTER OF ST ATE IN THE MIN-
ISTRY OF FOOD PROCESSING INDUSTRIES 
(SHRITARUNGOGOI): (a)to\clAsperthenew 
Industrial Policy of July 1991 most food pro-
cessingindustries has been grantedhtgh prionty 
status for automatic approval tor directforeign 
equity investment upto 51"" " of equity. Some of 
the State Government Public undertakings much 
as Mis. SICOM. a Maharashtra State Govern-
ment Undertaking and MiS PunjAb Agro Indus-
tries Corporation have set up loint ventures III 
food processlIlg industries With M s. BRITCO 
Food co. Pvt. Ltd .. and MiS . .:leps! Foods Ltd. 
respectively. 
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177. SHRI JEEWAN SHARMA: Will the 
Minister of POWER be pleased to state the 
details of total quantity of coal purchased and 
consumedcategoryandq~iseduring 

each of the last three years by Indraprastha 
PowerStatioi'iDelhi, rnonth--wise? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF POWER (SHRI P. V. RANGAYYA 
NAIDU): 
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FaiknofSoundSystem in Annual Film 
Festival 

178. SHRI SURENDRA PAL PATHAK: 
Will the Minister of INFORMATION AND 
BROAOCASTlNGbepieasedtostate: 

(a)WhethertheGovemmenthave received 
tneReportoftne Enquriy Committee regarding 
lhefikJm ofsound system during the Annual Film 
Festival held recently in Siri Fort Auditorium 
New Delhi andforidentifing the persons respon-
sibleforsuch lapses; 

~ fso.lhemainfindings oflheCommittee; 

(c) the action taken against the quality 
personsheldresponsible; and 

(d)lhemeasuresbeingtakentoavoidrecur-
renceofsuctt lapses in future? 

THEMINISTEROFST ATE OFTHE MIN-
ISTRY OFINFORMATION AND BROADCAST-
ING(SHRI K.P. SINGH DEO): (a) Yes. Sir 

(b) The matterbeingconfidential mnature. 
it will not be in public interest to divulge the 
information. 

(c) The four officers found prima facie re-
sponsibIeforthesaidincidenthavebeenplaced 
undersuspensionanddisciplinary proceedings 
lor major penalty have been initiated against 
them. 

(d) The guidelines formulated by the High 
Level Committee have been Circulated among 
an concerned authorities for stick compliance. 
The committee has also devised a checklist of 
civil and electricity services in connection with 
VIPNVIPfunctions. The Ministry has instructed 
the concerned authorities to ensure strict com-
P'iance of the check points mentioned by the 
Committee in ordertoavoid recurrence of such 
lapsesin future. 

[English) 

Supply of Coal to Power Stations in 
MaharaIhIra 

179. SHRI MOHAN RAWALE: Will the 
Minister of POWER be pleased to state: 

(al whetherthe GovemmentofMaharashtra 
has requested the Union Government to make 
avaiiableadequatequanityofcoaJlorthethermal 
powerstations recently: 

(b) if so. the details thereof: and 

(c) the reaction of the Goverrmentthereon? 

THE MINISTER OF STATE IN THE MIN· 
ISTRY OF POWER (SHRI P. V. RANGA YYA 
NAIDU): (a) to (c). Yes Sir. MaharashtraState 
electricity Board has been taking up the issue of 
inadequate coal supply at their Parli and 
chandrapur Thermal PowerStalions. from time 
totime. There had been shortage of coal supply 
at Maharashtra State Electricity Board Power 
Houses during the first quarter of 92-93. How-
ever. thereafter the due to various efforts made 
the position has improved expect at Parli TPS 
which has still critical stock position due to some 
transprtation constrants as well as problem of 
unloadingofwagons. 

Payment ofN.S.C.s in Hilly Areas ofU.P. 

180 MAJ. GENRAL (RETD.) BHUWAN 
CHANDRA KHANDURI: Will the Minister of 
COMMUNICATIONS be pleased 10 slate: 

(a)whethertheGovemmentareawarethat 
the NSCs(6yearsand7years)of Van Panchayals 
in Hilly areas of U.P. are not being encashedby 
post offices even offer the expertly of the due 
period; 

(b) whether Govemment are aware that the 
post offices are refusing 10 pay the due amount 
on fumsy grounds; and 
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(c) if so, the action to punish the guilty 

pelSOns and to give the due money to Ven-
Parchayats? 

THE MINISTER OF STATE OFTHE MIN-
ISTAYOFCOMMUNICATIUONS(SHRISUKH 
RAM): (9a) and (b). There are certain cases 01 
irregular issue 016 year NSCs (VI-Issue) issued 
to Van Panchayats in HlIIyareasofU.P. Asper 
NSC (VI-Issue) rules, the certificates are to be 
issuedtoincivicllaJpersonsandvanPCWlChayats 
being not individual persons, theissueo1certifi-
cates to them was irregular. 

(e) Action against officials responsible for 
irregular issue is being taken, acIionisaisobeing 
taken to reguiarise the irregularity. 

[T~ 

181. SHRI N.J. RATHVA:WtHtheMinister 
01 COMMUNICATIONS be pleased to state: 

(a) the c1atewhen the Athreya Committee 
Report on reorganisation of Telecom Depart-
ment was submitted to the Govemment; 

(b) the details 01 recommendations and 
other matters suggested by the Committee; 

(e) the reaction 01 the Govemmentthereon; 

(d) the steps taken by the Govemmentsofar 
10 implement the recommendations; 

(e) it not, the reasons therefor; and 

(f) the time by which the recommendations 
of the Committee are likely to be implemented? 

THE MINISTER OF ST ATE OFTHE MIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH 
flAM): (a) The Committee submitted its report on 
25.3.1991. 

(b) The malonty 01 Membefsolthe Athreya 

Coi,., illeemcon 1'lefldedacorporateSblx:tu'e 
forthe management ofT eIecom set'Vicesinthe 
CCllIilIryintheformahoidingeornpanywilhfour 
zonatoperatingcorporations and one long dis-
tanceconneclorcorporation. 

(c) to (e). The recommendations of the 
Athreya Comrnitteeare Wlder active consider-
aIion. 

(f) AsGovemmenl have not yet takendeci-
sions on the report, the time frame tor 
~cannotbe~edatthisstage. 

[Engishl 

DeepSea Fishing Policy 

182. SHRI MONORANJAN BHAKTA: WiI 
the Minister 01 FOOD PROCESSING INDUS-
TRIES bepleasedtostate: 

(a) whether the Govemment propose to 
modify the deep sea fishing policy; 

(b) it so, the details thereof; 

(c) whether any committee has been sett4) 

to look irtothe problems of the deep sea fisuing 
industry; and 

(d) if so. the details thereof? 

THE MlNISTEROFSTATEOFTHE MIN-
ISTAY OF FOOD PROCESSING INDUSTIES 
(SHRITARUN GOGOI): (a) No, Sir. 

(b) Does not arise. 

(c) and (d). Technical Committee has re-
centIy been constituted under the Chairmanship 
of Shri P. Murari a former Secretary to the 
Government of India with a view to assess the 
factors which have contributed to the sickness of 
the deepsea fishing Industry andto identityothcr 
problems being faced by the industry. The Com-
mittee would suggest measures for rehabilitat-
ingthe sick deepsea hshing units and measures 
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SHRI GABHAJI MANGAJI 

THAKGlRE: 
foraff~toapartoflheexisting 
deepseafishingW".e~'lliIteewoUdaiso 
review and make suggestions regarding the 
existing policy on deep sea fishing with a viewto 
making investment in this sector more attrac-
tive. 

[T tanSlation) 

OavpAdvertisemenls 

183. SHRIARVINDTRIVEDI:WilIheMin-
ister of INFORMATION AND BROADCAST-
1NG be pleased to state: 

(a) the value. in rupees. of the advertise-
ments issued to newspapers of different lan-
guages by the Directorate of Audio VISU8I Pub-
licityfromApriI. 1992toJanuary. 1993; 

(b)whethertheDirectoratehasissuedmore 
advertisements to the English newspapers as 
compared to language newspapers; 

(c) if so. the reasons therefor; 

(d) whether the Govemment propose to 
issue~togivemoreadYet1isements to 
language newspapers; and 

(e) it so. bywhattime; andifnot,lhe reasons 
thefefor? 

THE MINISTER OF STATE INTHEMIN-
ISTRYOfINFOAMA TlONANOBROADCAST-
ING (SHRI K.P. SINGH DEO): (a) During the 
period from April. 1992toJanuary.1993.DAVP 
released advertisements amounting to Rs. 25. 
01.26.955'-

(b) No. Sir. 

(c) to (e). Do not arise. 

ElectronIc Ext::hangesinG,,-

164. SHRI CHHlTUBHAI GAMIT: 

Will the Ministerof COMMUNICATIONS 
be pleased to state: 

(a) thellumber 01 electronic exchanges 
furdioninginGl4aratasonJune3O. 1993andthe 
number 01 exchanges out ollhem where S. T. D 
facility is available district-wise; 

(b) the number 01 such exchanges pro-
posed to be set up during 1993-94 with STD. 
facility; 

(c) whether the Government propose to 
provide new telephone connections in the State 
during 1993-94; 

(d) if so. the details thereof district-wise; 
an::I 

(e) thenumberoftelephone exchanges to be 
expanded cistinct-wise during the current year? 

THEMINISTEROFSTATEINTHEMIN-
ISTRY OF COMMUNICATIOblS (SHRI SUKH 
RAM): (a) 823 Electronic Exchanges arefunc-
tioning In GujaralasonJune 30, 1993 putofwhich 
209 exchanges are with S.T.D. facility. distract-
wise details are given in statement -I attached 

(b)40newexchangesare proposedtOOe set 
up during the year 1993-94. However. no ex-
changes wilbe opened with simultaneous S.T .D. 
facility. 

(c) Yes, Sir. 

(d) The details are given in the statement-
II attached 

(e) 458 telephone exchanges are to be 
opened/replaced during the current year. The 
district-WISe details are given in the statem~"-' -
III allacheri 
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Visit of Indian IndustrIiststoFrance (c) a (d}. Noagteemel.thasbeensinged. 

185. DR.D. VENKATESWARARAO: 
SHRIMATlMAHENORA 

KUAMRt: 
SHRIBOUABULURAMAIAH: 

WiltheMinistermFOOO PROCESSING 
'llDUSTRIESbepieasedtostate: 

(a)wheIher a high-powered delegation to 
l(jan Industrialists visited France recently; 

(b)wheIherFfar1cehasshownkeenintefest 
1 setting up of food processing tndustries in 
1CIa; 

(c)whetheranyageemet Ilhasbeen&9W3d 
JiIh that countYyin this regard; and 

(d}thesalientfealsoithetqeelIlEllllandthe 
JIIow-upactiontaken inregardthereto? 

THE MINISTER OF STATE OFTHE M1N-
STRYOFFOODPROCESSINGNlUSTRlES 
9SHRITARUNGOGOI): (a) Yes, Sir.AdeIega-
lOI1'epesa iii IgtheFederalionoikdanCham-
JerSof Cot MI6fCe and Indusbyvisited France 
1.ble,l993. 

(b). Quite a few French business men 
Mnced inI8rest in joining hands wiIh 1nct81 
JUSinessinseveraisectorsincludingfoodpro-
:essing. 

However, theCOllfecleratiol,oItndia FoodTrade 
& UIbdystrt (CIFTI) is taking necessary action in 
this regard. 

[TtanSIationJ 

Post Offices in West Bengal 

186. SHRI BiRSINGHMAHA1t>: 
SHRIMATI GEETA 

MUKHERJEE: 

Will the Minister of COMMUNICA nONS 
be pleased to state: 

(a) the number of new post offices opened 
in West Bengal, during the last three vears; 
category-wiseand district-wise; and 

(b) the details of the new post olficeslikely 
to be opened during 1993-94? 

THE MINISTER OF STATE of THE MIN-
ISTRYOFCOMMUNICATIONS(SHRt SUKH 
RAM>:(a) Therunberofnewpostarasopened 
in West Bengal, during the last three years, 
category-wiseand dist,ielw1se it-wi&e isgiYen 
in the Slatementattached 

(b) Thedetaitsot newpostofficesliketyto 
beopenedcbing 1993-948i9gilleinthestate-
mentA aa.:hed 
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Expansion of Kandla Port 

187. SHRI GEORGE FERNANDES: 
SHRIMATI SAROJ DUBEY: 
SHRIINDRAJIT GUPTA: 
SHRI LOKANATH 

CHOUDHURAY: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) whetherthe Kandla Port Trustauthori-
ties have taken any steps with regard to the 
proposed expansion of Kandla Port; . 

Name of the Scheme 

(1 ) Additional Oil Jetty at 
Kandla 

(2) Additional Cargo berth at 
KandIa 

(3) Development of Container 
Handling facilities 

(4) Constriction of 4th Oil Jetty 
atKancia 

(c) and (d). No such proposal has been 
~. 

[ T TaIlSIationj 

Shipping Corporation oflndia 

188SHRIMATISAROJDUBEY:Wlllthe 
MinisterofSURFACETRANSPOATbepieased 
to state: 

(a) the number 01 ships in the fleet of the 
Shipping Corporation of India at present; 

(b)whether1hisnumberlssufticienttomeet 

(b) if some the d ~!aii~ thereof; 

(c)whetherthe allotment of 15.000acresot 
land opposite the Kandla Port to a muttinational 
company will hamper the expansion scheme; 
am 

(d) if so, the details thereof and the steps 
taken or proposed to be taken to stop handing 
over of the said land? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGDISHTYTLER) (a) and(b).lntheBthPlan 
the following major schemes of. Kandla Port 
Trust have been included for implementation: 

Proposed Plan Outlay 
in crores of rupees 

19.47 

37.20 

11.00 

23.10 

1hereqlirement; 

(el if not. whether it is proposed to increase 
the number of ships in the fleet; and 

(d) if so, lhe details thereof? 

THE MINISTER OF STATE OFTHEMfN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGDlSHTYTLERHa) The Shipping Corpora-
tionollrKiahasa lleetof 123shipsof 48. 14lakhs 
f1NT. 

(b) No, Sir. 
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(c) and (d). The Shipping Corporation of 
India has plans to acquire 79 vessels of 28.33 
lakhs DWT during he 8th Plan period to meetthe 
requirement. 

189. 

PowerTheftinU.P. 

SHRIBALJBHUSHANSHARAN 
SINGH: 

SHRt RAJENDRAAGINIHOTRI 

Will the Minister of POWER be pleased to 
state: 

(a) the number of cases regarding power 
theft detected in Uttar Pradesh during 1992-93; 

(b) the number of persons arrested in this 
regard: 

(c) the amount of loss suffered by the Gov-
emment as a result thereof; 

(d)thestringentstepsproposedlobelaken 
by the Government to check such incidents in 
future? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF POWER (SHRI P.V. RANGA YYA 
NAIDU): (a) to (c). During 1992-93. the Uttar 
Pradesh State Electricity Board (UPSEB) had 
detected 64 18powertheftcases and arrested 
2425 persons. The loss to ttle UPSEB due to 
these power theft cases has been assessed 
approximately as Rs. 699. 96 lakhs by the 
UPSEB. 

(d) To curb power theft, UPSEB has taken 
various measures which inter alia include de-
ployment of 33 police Enforcement Squads at 
differentstrategicplacesfOfraidingtheconsum-
ers indulging in theft of electricity, fixing up a 
monthly target for checking of consUmers for 
UPSEBoffices at different levels, and loading of 
F.1. R. wheneverpowertheftcases are detected. 
In addition to making theft of electricity a 
congniZable aodnon-brilable offense. charging 
threetimesthenormaltarifffromtheconsumers 

including in thief of electricity, monthly morning 
of the consumption patten of all the consumers 
with connected load of above 500 KV A and 
making concerted efforts to check consumers 
with the contracted load of 100 KV A and above 
etc. is also done. 

[English] 

Arrears of Oesu 

190. SHRI R. SURENDR REDDY: 
SHRI BARE LAL JA T AV: 

Will the Ministerof POWER be pleased to 
state: 

(a) the estimated amount of arreasst of the 
Delhi Electric Supply Undertaking (DESU) due 
from its consumers: 

(b) the category-Wise breakup of domestic, 
industrial commercial and other bulk consum-
ers, 

(c) the total amount blocked in cases pend-
ing in the courts: and 

(d) the details of the efforts made from time 
totimebyDESUtorecoverthearrearstocluding 
the deterrents applied? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF POWER (SHRI P. V. RANGA YYA 
NAIDU): (a)to(d). The informatIon to the extent 
ava~abIe is being collected and will be laid on the 
Table of the House. 

Profit Earned by Sail 

191. SHRI NITISH KUMAR: Will the Min-
ister of STEEL be pleased to state: 

(a) whether the Sleel Authority of India 
LImited has earned profit dunng 1992-93: 

(b) thetOlal amount of the profit: 
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(c) the total capital invested in SAl L as on [English]

March 31 ,1992;

(d)the percentage of profit against the total

capital invested;

(e)whetherthe amount of profit is not suf-

ficient in view of the capital invested; and

(f) whether the prices of steel in the country

are more than prices in international market?

THEMINISTEROFSTl,TEOFTHEMIN-

ISTRY OF STEEL (SH R ISONTOSH MOHAN

DEV): (a) and (b). Yes, Sir. Steel Authority of
IndiaLimited has earned a net profit of Rs. 425.82

crores during 1992-93 which is, however, sub-

jectto CAG Audit u/s 619 (4).

(c) As on March 3, 1992 the total capital

invested in SAIL was Rs. 7622crores intemsof

Net Fixed Assiets and Net Working Capital

(d) During 1991-92, the profit (before inter-

est and taxes) on total capital investment was
10.9%

(e) The retum on capital invested isshowinq
anupward trend as is evident from the data given
below:

(Retum on Capital

Invested) (%)

1989-90 7.9

1990-91 8.3

1991-92 10.9

1992-93 12.3

(f) International prices of steel fluctuate

from time to time and varyfmm place to place,

Moreoverdomestic prices of steel are subjectto

tertain levies and taxes. Therefore a compari-
sonbetweendomestic and international price of

steel will not be appropriate.

Written Answers 51(

External Publicity on Economic
Liberalisation

192 SHRI K.M. MATHEW: Will the Minis-

terof EXTERNAL AFFAIRS be pleased to state
the taken. steps proposed to be taken by the

.Government to propagate the recent economic

Liberalisation among investors in foreign coun-
tries?

THEMINISTEROFSTATEINTHEMIN-

ISTRY OF EXTERNAL AFFAIRS (SHRI

SALMAN KHURSHED): Steps taken include
and aggressive promotion drive to project India
as an attractive investment destination. Indian

missions abroad have been instructed to accord

high priority to this and are developing a wide

range of contacts with the local business come.

munity and NRI businessmen. A large number'
of high level seminars have been organised i",
important business centres in Europe, Japan
South-east Asia and the US to create greater

awareness of business opportunities in India.
Sector-specific industrialsectors. Publicity kits,

including audio-visual material has been distrib-

uted in large numbers to target oranisatrions,
-complains and individuals. A large number of
foreign business delegations have also been

hosted and intensive interaction organsied with
our government and business community.

[T ransfation]

Telecast of Programmes on Child Educa-
tion in Madhya Pradesh

193.SHRI PHOOLCHANDVERMA:Will

the Minister of IN FO RMATION AN 0 BROAD-

CASTING be pleased to state:

(a) whether programmes on child educa-

tion are telecast by 000rdashan in Madhaya
Pradesh; ..:»

(b) if not, the reasons theretor; and
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(c)thestepsbeingtakenbytheGovemment (a) thedistrict-wisenumberoftelephone 
totelecastsuchprog..ammes? excharlgElSinHinachalPradeshandrunberout 

THE MINISTER OF STATE OFTHE MIN-
ISTRYOFINFORMATIONANDBROAOCAST-
ING (SHRI K.P. SINGH DEO): (a) to (c). While 
no separate programme has been started by 
DoordarshanKenclra, BhopaI<iJetolimitedtrans-
mission time. it continues to really programmes 
on child education and relatedthemestelecastin 
the national network. 

Conversion ofTeIephontt Exchanges in 
Himachal Pradesh 

194. MAJOR D.O. KHANORIA: Will the 
Minister of COMMUNICATIONS be pleased to 
state: 

of them Which are electronics exchanges; and 

(b) the details of telephone exchanges pro-
posed to be converted into electronics ex-
changes during the current year particularty in 
districts Kangra and Chamba? 

THE MINISTER OF STATE OFTHE MIN-
ISTRYOF COMMUNICATIONS (s.HRI SUKH 
RAM): (a) Details are as given inthe statement 
-I attached. 

(b) D~tails are as given in the statement-II 
attached. 
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T. V. Center in Border Area of Punjab 

195. SHRI JAGMEET SINGH BRAR: Will 
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) whether the Govemment propose to set 
upanewT. V. Centre in the borderareasof Punjab 
and also to telecast qualitatl ve programme to 
check invasion offenng T. V. networks; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OFTHE MIN-
'ISTRY OF INFORMATION AND 

BROADCASTINGS (SHRI K.P. SINGH DEO): 
(a)and(b). Yes, Sir. A high power(10KW) TV 
transmitter is envisaged to be set up at F azilka 
In Punlab as part of the scheme for TV Coverage 
In Border Areas. The project also includes pro-
Vision of Programme Playback facilities at 
Fazilka. Site forthe project has been taken over 
and eqUIPment has been ordered. 

(c) Does not arise. 

[English] 

Micro-WaveTpwersinOrissa 

196. OR. KARTIKESWAR PATRA: Will 
the Ministerof COMMUNICATIONS be pleased 
to state: 

(a) whether micro-wave towers are being 
set up in Orissa to improve telephone system: 

(b) if so, the locations thereof: and 

(ct when this workwas started and progress 
made so far in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. 

(b) and (c). The locations of Microwave 
lowersproposedtobe erected in Onssa by 1995, 
are give in the statement attachedalongwith the 
progress. The work 01 Microwave tower installa-
tion has been going on in Onssa since early 
seventies and by now a number of towersexisl 
at various places such as Cutback, Sambalpur. 
Bhuaneshwar. BoIangir, Tlflagam, etc. 

STATEMENT 

51. 
No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

Name of Place 

Jharsuguda 

Puri 

Salepur 

Kendrapara 

Kakadima 

NavarangJUr 

Jagalpur 

Locations of Microwave Towers in Orissa 

Progress of work 

Foundations complete 

-do-

Yello start. land available 

-do-

-do-

·do· 

-do. 
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S/. Name of Place 
No. 

a Paradeep 

9. Pansala 

10. Bhadrak 

11. Soro 

12. Dtlarangam 

13.. Dhatmagar 

14. Basta 

15. Korua 

16. KishoIaaagar 

17. Panikoli 

18_ Tirtof 

19_ ftaikahariar 

20_ BaIlakta 

21_ Olilrada 

22. Aasrp.1rJ:Ja(u 

.23. UdaIa 

24. SaIIhi!JJpaI 

25. KonaI1t 

26. BhataIi 

Zl_ BarpaIi 

I Translation) 

Reply to Letters ofM.Ps. 
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Progress a/work 

-do-

Yettostart,land being acquired 

Under survey 

-do-

Y ettostart.land being acqulfed 

Erection is yet to betaken up 

-do-

-do-

-do-

-do-

-do-

-do-

-do-

-do-

-do-

-do-

-do-

-do-

-do-

-do-

WiD the Minister of COMMUNICATIONS be 
pleasedtostate: 

197. SHRI VISHWESHWAR BHAGAT: 
(a)therunberollettersreceivedfromJuly. 

1992toMarch.1993andthenumberolM.Psto 
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whom a final reply has not been sent so far; 

(b) whether the final reply to the letters 
written by M.Ps is not sent by his Ministry and 
other~attachedtoit; 

(c)whethertheGovemmenthavefixedarry 
responsibility in this regard; and 

(d) ifso, the details thereof? 

THE MINISTER OFSTATE OF THE MIN-
ISTAYOF COMMUNICATIONS(SHRISUKH 
RAM): (a) to (d). The Information is being c0l-
lected andwilbelaid on the table of the House. 

[English) 

RelaySlation .. Varoraln .............. 

198. SHRI AAMKAPSE: WiltheMinister 
oflNFOAMATIONANOBAOADCASTINGbe 
pleasedtostale: 

<a) whether the people of Varora, Oist. 
ChandrapJr, MaharashlraarelRJbletoseelhe 
T. V. programmes especiaIy during summer 
season; 

(b)wheIa repll¥lEllltaIioIlShIMbeenmada 
tosetuparelaystalionbetween Varora-Wani or 
to increase the capacity of relay station at 
~meet1heirderra1d;n 

(c) if so, the action taken in the matte(? 

THE MINISTER OF STATE OFTHEWN-
ISTAY OF INFORMATION AND BR0AD-
CASTING (SHRI K.P. SINGH DEO): (a) Yes, 
Sir. Ouetothe large intervet'llngdstanoes, and 
terTainCOldtiollS, IhesiglalfromlheHql Power 
Transmitter(HPT)atNagpuriscomparatively 
weak at Varora. 

(b) and (c). Representations have been 
received from time to time for setting up of aH9l 
Power TV Transmitter at Wani With a view to 

stlalQlhaL TV-servic8r.thearea,aHVlPower 
TVTraiSiilillei naLowPowerTVTraiSi ..... 
are envisaged to be setup at Chandrapu-and 
Wani respectively, subjecttoavailability of ad-
equate resources forthepurpbse andinter-se 
priorities. 

Mass Rapid Transport System 

199. SHRI DHARMANNA 
MONOAYVASAOUl: 

SHRI V.L SHARMA PREM: 
SHAlMANOAANJANBHAKTA: 

Will the Minister of SURFACE TRANS-
'"l()AT be pleased to state: 

(a) whether ther is any scheme of mass 
.apidtranspoltsystern; 

(b) if so, thedetailslheleof; 

(c)~Gotoa •• I .. lthwe8llJllOll8d 
ertrusIWlgtleqJelaliondfina ICiil!Jl1esctane 
to aptdclimiledCOf1'4)8f1y. and 

(d) if not, whetherbodltheschemeandils 
implemeliIaIioilaulhorilywilbelWldertisMin-

-isIry? 

THEMINISTEAOFSTATEOFTHEYN-
ISTAY OF SURFACE TRANSPORT (SHAI 
JAGDISH TYTlER): (a) to (c). AprcposaIfor 
inInxb:tiondMassAapidTnnportsystamtor 
OeIlihasbeenlA'ldertleaclNecortsitBalluild 
IheGovemment. Thedetailsd1hei.!pIei.I8iU-
tionof the scheme are being worked out by the 
Ministry of lJiban [)eo,;eIopment 

A FeasiliIity Studsywasgotoonducledby 
the Ministry of Urban DeYeIopment, Govem-
ment of India. for interdicting Lqlt ~Transil 
System in Hydfclbad on a distance of 23 Km. 
approximatefyatacostofAs.300CfOfeSatthe 
price level of 1989.90. Joint Stock Company 
constantofGovemmentoflncia.AnchPiadesh 
and Intrastrueture Leasing and FIfl8flCiaI Ser-
vices has been coostituted to ~ the 
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project. The Joint Stock Company will provide 
equity contribution and raise resources in the 
market for implementing ti1e project. 

(d) Does not arise as at present. 

Capacity ofTetephone Exchanges in 
Gu;arat 

200. DR. K.D. JESWANI: Will the Minister 
of COMMUNICATIONS be pleased to state: 

(a) the number of telephone exchanges 
functioning at present in Gujarat, district-wise; 

(b) lhecapacilycieachoflheseexchanges; 

(c) whether the Government propose to 
increase their capacity; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OFTHE MIN-
ISTRYOF COMMUNICATIONS(SHRISUKH 
RAM): (a) Information is given in the statement 
-A attached 

(b) Information is given in the statement-8 
attached 

(c) Yes, Sir. 

(d) Information is being collected and will be 
laid on the talble of the House. 
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(T tanSlation] 

Processing offruitsand vegetables 

201. MOHAMMAD ALI ASHRAF 
FATMI: 

SHRI ARJUN SINGH YADAV: 

WiHthheMinisterof FOOD PRO-
CESSING INDUSTRIES be pleased to state: 

(a)whethertheGovemment havefixedany 
Ialgel.egardrlgprocessingdlruitsandwgetales 
sofar; 

(b) if so. the details theroof; 

(c) if not. the reasons therefor; and 

(d) the details of processing capacity of 
fnilsandvegetablesduringeachd1he Iastthre 
. years.State-wise? 

THE MtNISTER QF STATE OFTHE MIN-
ISTRYOFFOOOPROCESSINGINDUSTREIS 
(SHAt TAAUN GOOOI): (a) to (d). While no 
targethasbeenJixedforplOcessi IQdfruilsand 
vegetable$.itisestimatedthatthecapacityyof 
fruits andvegetab!esprocessi1g industries dur-
ingthe8th Plan Period is likleyto increase from 

.50 Iakh tonrleS to 20 Iakh toones. The total 
Iino:: .... .nprocessingcapacity opffurils andveg-

products licensed under Fruits Products 
• 1955duringtheyeareochn last 3 years is 

under: 

8.94lakhtonoes 

9.50 Iakh tonnes 

11.08lakhtonnes 

Stalewisedesegrationof1hecapacities is being 
done and win be laid in the Table of the House. 

upgradation of P Ie T Offices in Rajasthan 

202. SHAIGIAIDHARI LAL BHARGAVA: 
«II the Minister of COMMUNICATIONS be 
Jleasedtostate: 

(a) the places where new Post and Tele-
graphofficesproposedtobeopenedinRajasthan 
and upgraded during the current year; 

(b) the places where new telephone ex-
changes are proposed to beset up in the State: 
en! 

(c)thenamesoftetephoneexchangesbkely 
to be upgraded and the places which are likely to 
belinkedwithS.T.D. facilities? 

THE MINISTER OF STATE OFTHE MIN-
ISTRYOF COMMUNICATIONS (SHRI SUKH 
RAM): (a) POST OFFICE It is proposed to open 
30 Extra Departmental Branch Post Offices and 
5 Departmental Sub Post Offices during the 
current year.n RaJasthan. The names of places 
where new post offices will be opened/upgraded 
<i.Jringthecurrent yearhave notbeendetefTl1ll'led 
yet . 

TELEGRAPH OFFICES.' It is proposed to 
open Telegraph Offices during the current year 
in Rajasthan at the following places. 

1. Bankil 2. Reader 3. Sunderao 4. Syala 
5. Ahmedabad 

It is aIsoproposed to upgrade the telegraph 
facilities during the current year in Rajasthan at 
the following places:-

1. Boudi 2. Materaia 3. Suratgarh 
4. Jhalawar 

(b) Number of new telephone exchanges 
proposed to be set up in Rajasthan is around at 
100 places. List of such places tentatively IS as 
per statement 'A' attached 

(c) (i) 205 telephone exchanges are likely to 
be upgraded. list of such exchange is 
as pe~statement 'B" attached. 

(ii) 132 numberoftel,ephone exchanges 
to be linked with STD facilities during 
1993-94.List of such exchanges is as 
per statement 'C' attached 
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STATEMENT . 

P;roposals for Opening of New Telephone Exchanges 

SSA Si. No.Name 

Jaipur 1. KoIhawda 

2. Balaji 

3. Biwar 

4. AsthiKalan 

5. Ilqwa Bhopji 

6. KlMldaI 

7. • Rt.ndaI 

& ~ 

9. AncI1i 

10. HcrrdplIa 

'1. ManpuraMachedi 

12. CttletNaIi 

13. Olharsa 

14. 8habru 

15. KhcJtiyonkidhan 

A1war 16. Kanawas 

17. dabpara 

BharaIpur 1& GaduIi 

19. Nagapandabi 

20. p, ~""l1J08O 

21. A "(jill 

22. MatlUa 
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SSA . SI. No.Name 

Kola 23. Simaria 

24. Da!Jua 

25. CabIenoper 

Sikar 26. Jukhod 

'ZT. Olandana 

28. Khandaiya 

29. AIoda 

3:1. Jajod 

31. Kayansar 

32. Ghassu . 

33. Ganeshwar 

34. Toda 

35. MU1dru 

Sowaimactlopur 36. Basni 

'37. Jithat 

38. AnNa 

~. Gucflachandji 

40. MOO 

41. Ma1lI1da 

42. Rajmahal 

43. Sawase 

44. Thnt 

45. Datwas 
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SSA SI. No.Name 

Bikener 46. ~ 

47. Girinajsar 

48. PugIa 

49. Pauchoo 

!D. KebardasJatbaw 

Barmer 51. Bamaar 

52. Junamllhokhera 

53. Ankal 

54. RataOOo 

55. Khuri 

NagaUr ~. Hariyal 

57. Sadloobani 

58. loha 

59. Oahuli 

00. Khiyala 

61. ~ 

62. Nimbijoctla 

63. Gangall 

64. M.Upadhaya 

65. Paclalkalan 

Sriganga 66. Mersanda 

Nagar 01. Indaraptr.l 

68. Jokhiyana (33H) 
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SSA Si. No.Name 

69. Aohirawali 

70. AD 365 

71. Kanwaskapura 

72. Kosana 

73. Hijdalgo 

74. Kankari 

75. Jaleritajra 

Beawar 76. Kotdi 

77. Bhasook 

78. Aamgarh 

79. Pramhara 

ED . Dho<xtu1 
• 

Bhilwara 81. BawIas 

82. 0Iikarda 

& BadszooChIi 

84. DzIot 

85. Amoda 

Par-:va 86. 0heIsaItI 

fJT. ChaIi&irwa 

88. Narwai 

89. MabIpn 

90. GMIeIDMII 
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SSA SI. No.Name 

Udaipur 91. ~ 

92. ChilWa 

~. Kalhar 

94. Kurad 

95. Soventri 

Pali 96. FzIka 

97. Kerwara 

9B. Morseen 

99. Kudki 

100. Khuwarli 

STATEMENT 

UpgradaionofExchangesdunng '993-94 

Name of District SI.No. NameofExchage 

Dausa 1. Badiyal Kalan 

2. Balaheri 

3. KhereIa 

4. Paotall 

Jaipur 5. Badlal 

6. 8hwawa 

7. 8ichoon 

8. Bora, 

9. Dhankiya 

10. HingOniya 
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Name of District SI.No. NameofExchage 

11. Jhag 

12. Kalandera 

13. Macttorap.Jra 

14. Mahlan 

15. Rampura 

Atwar 16. Ajarka 

17. Barodakan 

18. Basni 

19. Bhindusl 

20. Bidhagaon 

21. Dosad 

22. Gothda 

23. Gultashahpura 

24. Hamirpur 

25. Berkheda 

26. Dehra 

27. Januthar 

28. Pahari 

29. Rasia 

Oholpur 3). BasaiNawab 

31. Tasimo 

Jhalawar 32. ~ 

33. Hamawada 
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5tH". .fVame@fE'IdIiIige 

:34. Misrdli 

35. Slrola Kalan 

36. Bakra 

37. Pr.QI1I(!l 

38. Awolfl 

39. D~rl1 

40. ";onw::.s 

41 !~alar 

42. ~'lZl':;;).;::;tI'a 

43. i(asiri G;!Zipur 

44. 'l(bilchioar 

45. Kundera 

Sikar 

Tonk 46. ·Jhirana 

47. ~a:-ooaHansMgh 

48. lawa 

49. Par'~ 

31 Ratdl 

Batmel '51. Asa:a 

52. ·snoo 

33. ~3RGaa 

54. ~ 

!li. ~ 
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Name of District SI.No. NameofExchage 

Bikaner 56. Oaitra 

'57. Mahajan 

58. Bain 

59. I:loodNaIdua 

00. Parihard 

61. Pulasar 

62. GancU 

Jaisalmer 63. Mohangarh 

64. Nachna 

65. PhaIsoond 

66. BadiKhatu 

67. 8hadwasi 

68. Bidsu 

69. Day~ 

70. Harsor 

Snganga 71. Arjunsar 

Nagar 72. Chak12G 

73. Oabli 

74. DaUaIpura 

75. Oholipai 

76. FaIuhi 

77. Bausar 

78. Saori 
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Name of District SI.No. NameofExchage 

79. BeIwa 

00. 8isaIpur 

81. Dhancttora 

82. Gajsinglpura 

83. Ght.bwra 

84. Gwiha Vhanagar 

85. JaUuGagari 

Ajmer 86. Ajmer 

fIl. BabaIcha 

88. Baglefa 

89. Bandar Sindri 

00. Barana 

91. 8hacbln 

~ Bhasuri 

~ 8hanwIa 

94. Bhatiyani 

!IS. Deerd.vaa 

96. ~Ian 

w. GcMndgarh 

98. Harmara . 

99. Juniz 

100. Kadaru 
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51. fWJ. NameofExchage 

101 

11:)2. ~ab. 

1m ~ 

1tJ4 SIinagaf 

1,'!l5 TharIIIaB 

I~ Banxiya 

107 ~ 

1€1i. 0Ianci.9 

1~ O'hJIa[)u-qa 

~10 Katinfara 

'11 Bad)was 

1'i,2. B9Jd 

;1.3 K.aI::tRJiii 

114. KoshIhat 

115 ~ 

116. ~ 

«7 1-, MarqqJ 

1ttl Polan 

119. BansiBatlera 

l2D. Baavarda 

m. Dindoi 

;,22. KansIa 

.. ~ ... ~ 
iL,~. MarqJiya 
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Name of District SI.No. Name of Exchage 

Dun~rpur 124. Antri 

125. Bankora 

126. Mada 

127. Nithvagamri 

128 Pal Dewal 

Ja!u, 129. Bagora 

130 Balwara 

131. Bargacn 

132. Btlooti 

133. Chamdral 

134 Daspan 

135. Hadai'.a 

136. Jaswantp._;ra 

137. Jeewana 

138. Slyara 

Pa!i 139. Apar:'! 

1'}O Auwa 

141. Sabra 

142 Bago! 

143. BagriNagar 

144. Salrai 

145. Baiunda 

146. Banta 
-----
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Name of District SI.No. NameofExchage 

147. Beelawas 

148. Baraml 

149. Bera 

150. Berkalan 

151. Bharoonda 

152 Bhatoond'l 

15: Bhatoond 

153. Bhavn 

154. Chacholi 

155. Chandawal 

156. Charod 

157. DeoliAuwa 

158. DeoliKalan 

159. DhanIa 

160. Dujana 

161. Ghanerao 

162. Ghoneri 

163. Mundra 

164. Nana 

165. Ranawas 

166. Rohal 

167. Roopwas 

168. Sewan 
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NameofDistnct SI.No. NameD' Exchage 

Sirohl 169. Bhar)a 

170. Posaliyan 

171. Bhatana 

172. Dantrai 

173. kailash Nagar 

174. Neeba) 

175. Padiv 

176. Palri 

RajOOITland . 177. Binol 

178. Chor Bhu)o)i 

179. Dawer 

180. Galwa 

181 GaonGurho 

182. Ghanta 

183. Gheraghati 

184. G,lund 

185. Kunwarin 

186. lawa Sredargarh 

187. Sernal 

188. Kharnnor 

189. Kauthal 

Udaipur 100. Babalwere 

191. Bmana 
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NiJme of District SI.No. 

192. 

193. 

194. 

195. 

196. 

197. 

198. 

199. 

200. 

201. 

202. 

203. 

205. 

STATEMENT 

The places propose-j to be provided 
T eJephone Exchange. with S TO faci!tiy during 

1993-94 

132 places are propsed to be provided 
Telephone Exchanges with STD facility during 

1993-94. Name of places are as fO/lows. 

(A)SOMfTHO 

1. Asind 

2. Amod 

Nameo! Exchage 

Bambola 

Bhr.JlTJtawar il 

Chand Sara 

Ghosa 

Gingld 

Kileroda 

Parsad 

Rama 

Samad 

Bhiwadi 

Bilolpur 

Bhilwa:a 

KrishluJJdj Manul 

3. Bari5adri 

4. Begun 

5. Bhadesar 

6. Bonli 

7.Bhadra 

8. ChholiSadn 

9.Doorl!ja 

10.0idwana 

Written Answers 748 
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11.~ 34. Ram Deora 

12. G-harsua Others 

13.JaI'laJu 35. Antha 

14. Kama 36. AnandpurKaiu 

15. Kekri 37.Anadr~ 

16.KcAti 38. BandanNaIa 

17. K~ 39 Sarod 

18.LacftJ 40. BibtAani 

19. Madatgaltl 

20. Nagar 42 BassllC.TTl 

21. Pahari 43 91dawar 

22 Mohar 

23. PratapgaIh 4S.Bap 

24. Parbal'sar 46 I30ranaea 

25. PadampUr 47. Borunda 

26. RajaktIora 48. Basni 

27. Haisinghnagar 498dciyad 

28. Sf'laIlUa 50. Banldt 

29.~ 51.BhamIt 

(8) PilgmlT ouriBt 52.Bonwai 

3O.o.twIt* 53. 8injba11a 

31.QW 54.Bhinder 

32. GaIiaI«Jt 54. Shinder 

33. KaIadl!M 55. ChhatatgaItl 
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56.Chhapor BO. Kou-ipUra 

\ 
57. Chittora Raiiwal 81.Kaithun 

58.Chaukha 82. Kuchera 

59. Chhotj Khatu 83. Kushalpra 

GO.C.C.head 84. Kelwa 

61. ChunawadKothi 85. Kalandri 

62. Dooli Pabuji 86. Kulcandri 

63. Govindgarh 87.Kanod 

64. Guda6ya 88.Loonwa 

65. Golan 89.lalgamJattan 

66. Gudhasalt 90. Mirzawala 

67. Gajsinghpur 91. Mokalsar 

68. GaneshgartJ 92.Momasar 

69. GuIabewaIa 93.Manyan 

70. Himmalsat 94. Mozmabad 

71.ldwa 95. Manohar1hana 

72. Himmergarh 96. Merta Raod 

73. JaiJ'al11)Ul"a 97. MoodwaMarwa 

74.Jawafi 98. Mahuwa Road 

75Jatsar 99.Mohi 

76.Kefwara 1 00. Mapsar 

n.K.anana 101. Nikoorn 

78.KaIu 102. Nagabari 

79. KhaJgada 103. NagaI Purohit 
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104.NadoI 

105.Neemaj 

106. Parjhara 

107.Posana 

108. PaccaSarna 

109. Ramsinghpur 

110.Rampur 

111. Rainwal 

112. Ranslgaon 

113.Ron 

114. Rawlamandi 

115. Reedmalsar 

116. Raila Road 

117. Shahjahanpur 

118. Suinghari 

119.Seekan 

120.Salwa 

121 SaIasar 

122.Suket 

123. Sullanpur 

124.Sangoo 

125. Sribalaji 

126. Somasar 

127. TalwaroJheeI. 

SRAVANA4. 1915 (SAKA) Written Answers 754 

128. T akhatgalh 

129.Tawab 

130.Tapra 

131. Tapukara 

132. Ucohain 

Instalation of Telephones in Delhi 

203. SHRI S.l. SHARMA PREM: Will the 
MinisterofCOMMUNICATION5bepleasedto 
state: 

(ajthenurnberofpersonsundereachtele-
phone exchange in Delhi who received lettersfor 
telephone installations in the month 01 April 1993 
but the same were not installed by July. 1993; 

(b) if so. the reasons therefor: and 

(c I !he aClloobeingtaken by Govemmentlo 
provide telephoneconnectlOfls to these persons 
immediately? 

THE MtNISTER OF 5T ATE IN THE MIN-
ISTRYOF COMMUNICATIONS (SHRlSUKH 
RAM): (a) to (e). The inlorrnation IS belOgcol-
lected and will be laid on the table of the House. 

[English] 

Hike in PowerTarift by Desu 

204 SHRI SHRAVAN KUMAR PATEl: 
Win the MlOISterof POWER be pleased to state 

(a) whether the Deihl E lectnc Supply Un-
dertaking(DESU)proposetohtkeitspowertariff: 

(b) if so, thedetailslhereof:and 

(c I its likely impact on the Itnancial posItlOfl 
otDESU? 

THE MINISTER OF ST ATE IN THE MIN· 



(3)MI5. JMRPCO Hong Kongformanutac-
tunng 1524MT of non-alcoholic beverage bases,
259MTofeldrudedsnacks,3553MTprocessed
nlltsand 1103MT ofsanckablepotatocl1ipsper
annum in conaoorauon \'lithMfs. Britannia In-
dustries limited., Calcutta, madM/s. S!COM, a
GOlfermnentofMaharashtra undertaking. Mls.
JMRPCO Ltd., wili hetd 66% of the equity inttle
joint venture amounting to Rs. 17.72 crores.

755 Written Answer.s JULY26,1993 WtittenAnswer.s 756

ISTRYOF POWER (SHRI P.V. RANGAYYA the existing license capacity; (ii) establishment
NAIDU): (a) to (c).lnviewof·penodicincreasein ofafacilityforproduction offruitjuicesandfruit
costs, options, forincreaseintariffareconsid- product s with a combined paucity of 50000
eredbyDESUfromtimetotlme..ltisootpossible tonnes per annum; (iii) establishment of re-
it indicatethe precise timing and extent of in- searchandde'ffllopmentfacilityforresearthinto
crease in tarlff pnorto the actual increase. Taoft raw-materialsot'spirits. wines and furltprOOucs
increases have a positive impact on DESU's asalsotor developing quality industrial alcohol
financial position. forthe cosF!'etics industry.

Foreign Collaboration

205. SHRI SYED SHAHABUDDIN: Will
the Minister of FOOD ROCESSING
INDSUTRIESbepteasedtostate:

(ajwhetherforeigncOllabcraticnhasbeen
approved recently forthe production of scotch
whisky, hambu rger and soft drinks;

(b) itso, the rationai forforeigncollaboration
in these fields; and

(c) the names of the Indian parties con-
cerned and theirforeign collaborators, the for-
eign investment and the productioncapacit'l and
envisaged as well asthetimeframeforthepiants
coming on stream?

THE MINISTER OF STATE OFTHE MIN-
ISTRYOFFOODPROCE8..'3iNG INOSUTRIES
(SHRI Tf'.RUNGOGOI): (a) to (c). The govern-
ment has accorded approval; forfOf'9i<;Jncollabo-
ration/investment to;

(1 ) 11.1/5.Distillers, UK for a joint venture with
M/s. United Breweries Group, Banglore with a
foreign investment of Rs.Bcrcres for manufac-
ture of 50, OOOca5eSof superior quality blended
whisky per year using existing licensed capac-
ity; servicingthe Indian marketvlith 30,OOOcases
of locally bottled scotch.

(2) M/s. Sea gram Limited, Canada with an
investment of RS.25 crores for (i) establishment
of non-molasses base alcohol m ••ru.jJacturing
facility upto ~OOO Kilo Literper annum in col-
laboratio~ with an existing license holder using

(4) Mls. McDonald Corporation, USAtoset
.upawhoily owned subsidiary inlndia for setting
up of about 20McDonalcf chain ot restaurants
which will be developed/operated primarily
through directly by the Indian subsidyiary' for a
limited number of restaurants; jOint venture be,
W>IOOfl Indian subsidiary and Indian partners; and
Indian licensees. M/s. McDonald will initially
.invest US $11akh to be raised to US $20 million
within a period of seven years.

,"
(5)M/s. CocoCola South Asia Holding Inc.,

USA for establishment of a 100% ownedventure
in India tor manutacture of beverage essences
and beverage bases andforfurtherprocessing
into Mishc-d beverages by licensed bathers. The

'foreign investrnentof Rs. 60croresequivalent "
US $20 million will be held by this company or
through its subsidiaries or associate compa-
nies.

The rationale behind these approvals inter
alaiindudethe inflow of foreign exchange through
equity and export, Upgradation of technology,
research and development for agricultural and
horticultural raw-materials for processing, pro-
moting competition in the domestic market for
the benefit of consumers, generatingdirect and
indirect employment.
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CommemorathieStamps to complete their education in the successor
republics on the same terms and conditions on
which theywere admitted to educational institu-
tions in the former Soviet Union.

7fi7

206. SHRI AMAR ROY PRADHAN: Will
theMinisterof COMMUNICATIONS be pleased
tostatethe number ofeminent persons inwhose
memoryspecial commemorative stamps are
likelyto be issued during the current and next
financialyear?

THE MINISTER OF STATE IN THE MiN-
ISTRYOF COMMUNICATIONS (SHRI SUKH
RAM): On the of decisions taken so far, the
numberofsuch stamps likely tobe issued during
1993-94and 1994-95 is 11and 1 respectively.

[Translation]

Students RetumedFrom Erstwhile Soviet
Union

207. SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of EXTERNAL
AFFAIRSbe pleased to state:

(a) The number of Indian students who
droppedtheirstudies and returned back to the
countyfrom the independent States of meerst-
whileSovietUnion after the disintegration ofthat
country;

(b)Whether the Government have made
anyinitiativefor these students to continue their
studiesin India; and

(c) Ifso, the details thereof?

THE MINISTER OF STATE iN THE MIN-
ISTRY OF EXTERNAL AFFAIRS .(SHRI
SAlMAN KHURSHEED): (a) As perintorma-
tion available, three Indian students had
anamdoned their studies and returne to India
afterthedissolution of the former Soviet Union.
Further57students left Tadiikistan late last year
duetodisturbanesinthat country. Some of these
studentsare reported to have since returned to
Tadjikistan.Government have made strenuous
effortsto ensure that Indian students who were
studyinginthe former Soviet Union are enabled

.(b)and (c). Studentswhoreturntolndiaare
. governed,by normal rules of admission that are
laid down by respective educational institutions
in India.

[English]

India'sRoIe in Implementation of SA ARC
Programmes

208. SHRI VIJA Y NAVAL PATIL: Will the
MinisterofEXTERNALAFFAIRSbepleasedto
state:

(a)The roleofthe Government inthe imple-
mentation of SAARC Preferential Trade Ar-
rangement (SAPT A) and other SAARC
programme relating to property alleviation and
child welfare; and

(b)The benefits tobeaccruedtothecountry
therefrom?

THE MINISTER OF STATE INTHE MIN-
iSTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHURSHEED): (a) and (b). TheSev-
enthSAARC Summit held inApril 1993in Dhaka
finalised a frame work Agreement on aSAARC
Preferential Trading Arrangements relating to
tariff. para-tariff, non-tariff and directtrade mea-
sures. Negotiationoftariff preferences wili ini-
tiaUy be on a product by product basis. The
Government of India has initiated action for
preparation of our product lists in consultation
with other SAPT A member countries, and ex-
pectto have them ready shorty. Efforts are also
underwayto settleon renueof negotiations tonne
inter-Governmental Group (IGG) to work out
these product lists and obtain information on
tariffs and other measures concerning these
products.

Decisions regarding poverty alleviation
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weretakenduingheOhakaSummitwilhMem-
berGovemmentscommitledthemseivestothe 
eradication of poverty iii SouthAsiapreferab!y 
by 2002 A.D. This would be done though an 
Agenclaof Action which embodies a straetegyol 
social mobilisation • decentralisedagricultural 
development. small-scale labour intensive 
industrialisation and human development po-
licesemphasisingthe rightto work and primary 
ed.I:ation 

With regard to child weHare. a SAARC 
MinisEriatIewfConlerellC8was~inColombo 

in September 1992 in succession to earlier 
SAARC Meetings on thesujecl This SAARC 
Minisleriallevel meeting adoptedthe Colombo 
Resolution on Children along with reports of 
Working Groups on Child Survival safe Mother-
hood. SrnaI Ramble. Mother -and-chilecl Nutri-
tion. Basic Education. Safe Water Sensation. 
Emrironn'lert. Soci-eIIipIicaIStrategy. Conven-
tionon1her9*oftheChiidandPoverty ReciJc-
tion and Economic Base for the faimy. The 
Colombo Resolution on children identified a 
number 01 "iIIustrat goals- for the region's 

. childreninareoledilCationheallhandnutrition. 
TheseikJSlralinegoaishavebeeninc:orporated 
as intermediate goals in our National Action 
Plans. The beyits to the county would be an 
ertJiIIlCa.ailofcusociaiandeoorlOmic:deveI-

. oping inwcurence with orneighbouringcoun· 
tries in SAARA 

ProducIionofllagll8titein Kera~ 

209. SHRIV.S. VUAYARAGHAVAN:WiII 
the Minister of STEEL be pleased to state: 

(a)whelhercommercialproductionofMa!;t 
netJte has been convnenced in Kerala; 

(b) if so. the details lhereof; and 

(c) if not. the reasons therefor especially 
when large reserves of this ore have been 
discovered in Kerala? 

THEMINISTEROFSTATEOFTHEMIN· 

ISTRY OF STEEl(SHRI SONTOSH MOHAN 
DEV): (a) No: Sir. . 

(b) Does not arise. 

(c) Accordinglothe mineral inventory as on 
1.4.90preparedbythe Indian Bureau of Mines. 
the recoverable reserves of magnetite in Kerala 
Stale areestimatedatabout35. 46 miIiontonnes 
which are mainly concentrated in Kozhikode 
District. It is reported by the State Government 
thatthe NationaIMineralOeveIopment Corpora. 
tion has conducted adetailedstudyonthecom-
mercial possibilities of utilising Kozhikode iron 
ore. It has been reported by the State Govern-
mentthat a mining lease has been granted to a 
privatefirmforexploitingthe Kozhikode iron ore 
Deposits. but rnining has not been commenced 
by them till date. 

Changes in Film Censorship Regulations 

210. SHRI SOBHANADREESWAR RAO 
VADDE: WiH the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whether the Government propose to 
amend the fitmcensorship rules: 

(b) if so. the reasons therefor; and 

(c) the details thereof? 

THE MINISTER OF STATE OF THE MIN-
ISTRYOFINFORMA TIONANDBROADCAST· 
ING (SHRI K.P. SINGH DEO): (a)to(c). Under 
Section 58 (2) of the Cinematograph Act. 1952 
the Central Govemrnent can issue guidelines to 
the Central Board of Film Certification for certi· 
fication of films. The guidelines issued early 
were revised by Governrnent on 6. 12.91 forthe 
purpose of dealing inter alia with sex and vio-
lence in films. A copy of these guidelines is al 
statementattached.lnordertomakethecensor-
-ship provisiens more effective. a Bill to amend 
the Cinematograph ACt. 1952 has been intro· 
duced in the. Rajya Sabha on 18.8.92. 
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The Board of Film Certification shall be 
guided by the following principles: 

1 . The objectives of film certification will be 
to Cll'''lJre that 

(a) the medium 01 film remains responsible 
and sensitive to the values and standards of 
society; 

(b) article expression and creative freedom 
Llre not Unduly curbed; 

IC) certification is responsive to social 
change; 

(d) the medium of film provides clean and 
hei1lthy entertainment: and 

le)asfaraspossible. the film IS 01 aesthetic 
villue and clnematierlly of good standard. 

2. In pursuance of the above objectives. the 
Board of Film Ce rllfica lion shall ensure that: 

(I) ilntl-socialactivities such as VIolence 
.. re not glorified or justified: 

(il) the modus operandi of Criminals. other 
vlsuul or words likely to incit:! the commission 
of clnvoflense arenol depicted; 

(IIi) scenes:-

(<1) !.llowing Involv' ment of chddren In VIO-
lence as vICtims or as perpetrators or as forced 
witnesses to violence. or showing children u!. 
being subjected to any form of child abuse: 

(b) showing abuse or ndlculc of physically 
nod mentallyhandicappcd pmsons: and 

(c) showingcruclly 10. 01 abuse of animals. 
arc not prcsonted needlessly. 

(IV \ pOintless or avoidable scenes of via-

tence. cruelty and horror. scenes of viole nCR 
promptly intended to provide entertainment and 
such scenes as may have been the effect of 
desensitising or dehumanising people are not 
shown: 

. (1/) sciences which have the effect 01 justi-
fying or glorifying drinking are not shown: 

(VI) scenes tending toencoulugr:. '1' Ie-Ilfy or 
glamor ise drug addlcllon are not sl10vm 

(vii) Human sensibilities are not ottentl('~i 
by vulgarity obscenity or depraVity; 

(viii) such dual meaning words as obvi-
ouslycaterto baser instincts are not allowed: 

(ix ) scenes degrading or denlgrallng wornen 
in any manner are not presented; 

(XI Sennes Involving seuual against women 
like attempt to rape. rape or any form of moles-
tation. orsecenes of asimilarnature are avoided. 
aod if any such incident is gcrmanetothetherne. 
they shall bE) reduced to the mlOimum and no 
details are shown: 

(xi) scenses shoing sexual perverSions 
shall be aVOided and of such mailers are ger-
mane to the theme. they shall bE) reduced to the 
minimum and no details are shown: 

(xii) vislilas or words whICh promote com-
munal. obsculi,nllsl. anti-scientific and anti-na-
tional attitudes are not presented: 

(Xlii) visulas or wordscOI'Itemptuos or ra-
cial religious or other groups are not presented; 

()ClV) the sovereignty and integntyof Indais 
not called in question: 

(xv)thesecurityoltheStatelSnotlOOPilrQsed 
orendangered: 

(xvi) fnendly relations WIth foreign Stutes 
are not strained: 
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(xvii) PtMc8tderisnotendangered; 

(wMi) WiualsorwordsinvoMngdefamalion 
of an individual or a body of individuals, or 
contempt ofCOt.ll1are not presented; 

EXPLANATION: Scenesthattendtocre-
atescom disgrace ordisregar:tof rules orunder-
mine the dignityorcourtwillcome undertheterm 
'contempt of fourt'; and 

(xix) National symbols and emblems are 
not shown exempt in accordance with theprovi-
sionsofthe Emblems and Names (Prevention 
of Improper Use) Act, 195O(120f195O) 

3. The Board of Fdm Certification shaH also 
ensure that the film:-

(i) is judged in its entirety from the point of 
view of its overall impact; and 

(ii) is examined in the light of the period 
depicted in the film andthe contemporary stan-
dardsofthecountry and the people to which the 
film relates, provided that the film does not 
depravethemoralityof~audience. 

4. Films that meet the above mentioned 
criteriabutareCOIlSidetedunsuitabieforexhibi-
tiontonon-aduIIsshailbecertifiedforexhibition 
toadott audiences only. 

5. (i) While ceftifying films for unrestricted 
publicextlbition, theBoardshailensurethatthe 
film is suitable forfamilylitewing, that is to say, 
the film should be such that all the members of 
thefilmy, including children can view ittogether, 

(i)lftheBoard,havingregardtothenature, 
content andthemeof1hefilm, isoftheopinionthat 
it is necessary to caution the patentslguartianto 
consider as to whether any child below the age 

~yearsmaybeBlowedtoseesucha", 
thefilmsftallbe oef!ifiedfor unrestricted public 
~withanendorsementtothateffect. 

(fii) If1heSoard. havingregardtothe nature, 
COAtentand1hemeof thefilm, isoftheopinion\tlat 
the exhibition otthe film should be restricted to 
members of an profession of any class of per-
sons, the film shall be certified for public exhibi-
tionrestrictedtothespecialisedaudiencestobe 
specifiedau:iences to bespedfied by the Board 
in this behalf. 

6. The Board shall scrutinisethetiles of the 
films carefully and ensure that they are not 
provoastive, vulgar, offensive orviolat of any of 
the above mentioned guidelines 

[T tanSlation] 

AirKendRlSinMaherashtra 

211. SHRI VILASRAO NAGNATHRAO 
GUNDEWAR: Will the Minister of 
INFORAMATION AND BROADCASTING be 
pleased to state: 

(a) thetotal number of Akashvani Kendras 
in Maharashtra; 

(b) whether there is any demand to set up 
some more Akasvani Kendshras in the State; 
In1 

(c) if so, the details thereof ? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK.P. SINGHDEO): (a): 17 AIR 
Stations are presently functioning in theStateot 
MaharcSltra. 

(b) and (c). Yes. Sir. The details are an-
nexedasstatement 
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T~DirectoryofGuwahati 

212. SHRI PROBIN DEKA: Will the Minis-
'erofCOMMUNICA TIONS be pleased tostate: 

(a) whetherthe latest telephone cirectoryof 
Guwahatihasyetbeen~; 

(b) if not, the reasons forthe delay; and 

(c) the time by whic~ it is likely to be 
plbIished? 

THE MINISTER OF STATE OF THE MIN-
ISTRYOFCOMMUNICA nONS (SHRI SUKH 
RAM): (a) The latest Telephone Directory for 
Guwahati for 1992 has been published during 
Fetruary 1993. 

(b) Does not ~rise. 

(c) Does not arise 

Post Offices in M_P. 

213. SHRI SHIVRAJ SINGH CHAUHAN: 

51. Name of District 
ftkJ. 

1. ChattaIpur 

2.Damoh 

3. Olhindwara 

4.Regaon 

5,ShahdoI 

6.BetuI 

7.Bastar 

8.MancIa 

Will the Minister of COMMUNICATIONS be 
pieasedtostate: 

(a) the district-wise total number of post 
offices in Madhya Pradesh as on date; 

(b) the district-wise number of villages 
without post offices as on date; and 

(c) the number of post offices alongwiththeir 
locations proposed to be opened during 1993-,.. 
94? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH 
RAM): (a) and(b). The distnct-wisetotal number 
otpostoffice<iinMadhyaPradeshasondateand 
the district-wise number of villages without Post 
offices as on date are given In the Statement 
atta::hed 

(c) During annual Plan 1993-94, a target of 
35 extra departmental branch post offices and 5 
departmentalsubpost.officeshavebeenfix8dfor 
Madhya Pradesh Circle. The foUowing81oca-
tionshavebeenidentifJedforopemngofbranc:h 
post offICeS and locations for opaning of remain-
ing27 extradepartmental branch post officesand 
5 departmental sub post offices have not been 
identified. 

Name of Post Office. 

Bagnau 

AgarAnjeni 

Lotia 

RengaKalhera 

Barf<achha 

Sillot 

Dangara 

Bondar 
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Telephone Connections Under Non-OYT in 
BangaIore 

214.SHRIMATICHANDRAPRABHAURS: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) tpre number of telephone connections 
(moor Non-OYT releases from January 1992 to 
June 1993ln8angalore 

(b) the percentage oflel~nes released 
tor Non-OYT In each allotment· 

(c \ whether the Government propose to 
IIlcease the prcentage of telephon under the 
above category: 

(d) if so ,he details ther€<>f: and 

(e) " not. the reasons therefor 

THE MINISTER OF ST ATE OF THE MIN-
ISTRY OF COMMUJ'IIICA TlONS (SHRI SUKH 
RAM): (a) The number 01 Telephone ConrleC-
tlonsreleasedlromJanuary 1992toJune 1993 
under NON-OYT category is , 1332 

(b) The percentage of Telephone kept lor 
relaase lor Non<>yt -It IS 40°'~ 

(c) There IS no proposal to Incease thiS 
parentage at present 

(d) Does not anse 

(e) SU1Ce 'he spll over of the allotments In 
other categones are released under non-IYT 
cetgory. no reVISion In thiS percentage IS con-
tCfl1)lated 

Payment to Contractors by NTPC 

215.SHRI PIUSTIRKEYWllltheMtnlSter 
of POWER be pleased to state: 

(a) whether the National Thermal Power 
Corporation has allegedly held up paymer1t of 

. smaHcontractors during the last three years; 

(b) if so, the details thereof and the reasons 
therefor: and 

(C) the action taken orproposed to be taken 
by the Government in this regard? 

THE MINISTER OF ST ATE IN THE MIN-
ISTRYOFPOWER (SHRI P.V. RANGAYYA 
NAIDU): (a) No payments which are contractu-
ally due to the contractors are held up by the 
NTPC 

(b)and(c). Do notarise. 

[ T ranslatronj 

National High ways in U_P_ 

216. DR. G.L KANAWIA: Will the Mnster 
of SURFACE TRANSPORT be pleased to stale: 

(a) the number and the names of the higl-
ways in Uttar Pradesh. in respect of which 
requests have been made by the StateGoYem-
ment Since 1981 hll now to declare these tvgh-
ways as natIOnal hKJhways: and 

(b) the namcs and the number out 01 these 
highways whICh have Since been declared as 
national htghways? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGDISHTYTLER):(a)TheStateGovemment 
of Uttar Pradesh has been representing tothe 
Central Government from lime to time for dec-
laratlon of certain roads as new Nattonal Htgh-
ways. The list containing the proposals for new 
National Highways recerved from the State Gov-
emment of Utta, Pradesh for the EiglthFtve Year 
Plan IS annexed as statemer1t 

(b) Lucknow-sultanpur -Jaunpur -varanas 
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road aggregatingtoa IengIh of 285 Km. already 
stands declared as National Highway No.56 
since 17-11-84. However, olherproposatscould 

not be included in the national Highway system 
manvtorwantoftundsandotherpriorityconsid-
erations. This position stiH holds QOOd. 
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[English) 

Charter Permits to Deep Sea Fishing Units 

217. PROF. UMMAREDDY 
VENKATESWARLU:WilltheMinisterofFOOD 
PROCESSING INDUSTRIES be pleased to 
state: 

(a) whetherthe GoYemmenthave taken any 
action on the applications receIVed from sick 
deep sea fishing units for Charterpennits: 

(b) if so, the details thereof; and 

(e I rt not. the steps taken by the Govemment 
for the chartenng of deep sea fishing vessels by 
sick deep sea fishing units? 

THE MINISTER OF STATE OFTHE MIN-
ISTAYOF FOOD PROCESSINGINDUSTAIES 
(SHRITARUNGOGOI): (a)to(c). There IS no 
specificdispensationforgrantofCharterpermits 
to sick deep sea fishing units. As regards the 
applications received bytheGovemment under 
the 1989 Charter Policy annonuneed during 
August, 1989, a decision has since been taken 
not 10 operatJonalise the said Policy and to finaIy 
scrap the same. Govemmenlhowever enter-
tains applications from entrepreneursforgrant of 
permission for jOint ventures, leasing and test 
fishing In deep sea fishing sector. 

Privatisation of Air Programmes 

218. SHRI SUSANT A CHAKRABORTY 
Will the Minister of INFORMA nON AND 
BROADCASTING be pleased to state: 

(a) whether it is a tact that the Ail India 
Radio's F .M. Channets in Delhi and Bombay are 
being opened up to private producers from Au-
gusl1.1993: 

(b) d so. the reasonstheretor; 

Ie) whether such actron is backed by any 
I'rf)frlc of listeners: and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OFTHEMIN-
ISTAYOFINFOAMA TIONANDBROADCAST-
ING (SHRI K.P. SINGH DEO): (a) and (b). Yes, 
Sir. This scheme has been devised in order to 
offer a greater degree of freedom to private 
broadcasts and more variety to the listenelS. 

(c)No,Sir. 

(d) does notarise. 

[ Translation) 

Power Projects in Rajasthan 

220. PROF. RASA SINGH RAWAT: Will 
the Minister of POWER be pleased to state: 

(a) the details of thermal power projects In 
Rajasthan pendmg with the UnIOn Government 
for approval and since when: 

(b)whethertheGovemmenthavegoneinto 
the matter of increaSing cost o! these prQJeCts: 

(c) the time by which these prOJectS are 
likely to be approved: 

(d) the number of viHages targeted for pro-
vidtng ~ncity during 1993-94 alongwith the 
ano 10 agriculture. domestic and industrysec-
tors, district-wise: and 

(e) the arnount earmar1<ed lor power sector 
lorthe State lor 1993-94? 

THEMINISTEROFSTATEtNTHEMIN-
ISTRY OF POWER (SHRt P V. RANGAVYA 
NAIDU): (a) to (c). The requisite details in 
respect of Thermal Power PrOjeCts cding techno 
economrc clearance of the CEA are given in the 
statement attached 

These protects are not to st3teof readtness 
fortec::l'lno-ecooomlCappralSalbytheCEAasthe 
essential inputs clearances Indicated agaesnl 
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them have not been tied up by the concemed 
project authorities. These proposal could be 
consideredfortechno-economicclearancesonly 
after all the essential inputslclearances have 
beenlied l4'bylheconcemedproject authorities. 

((I) During 1993-94, 650 villages are tar-
geted for electnflcation in the State of Rajasthan. 

The districl-wiseinformatlOO regarding supply of 
electricity to agriculture domestic and industry 
sectors is awaited and will be laid on the Table 
of the House 

(e) during 1993-94, Rs.467.05coreshas 
been earmarkedforlhepowersectorforthe State 
ofRClJasthan 
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Telephone Connections in Kerala 

221. PROF. P.J. KURIEN: Will the Minister 
of COMMUNICATIONS be pleased to state: 

(a) the details of telephone exchanges In 
.Pathanamthitta and Alleppa '{ districts in Kerala 
WIth existing number of phone connections and 
waiting list as on date: 

(b) the proposed expansion plan of each 
exchange: and 

Ic) the steps bemg taker. toclearthe waiting 

list in each case? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH 
RAM): (a) and (b). The details are given in the 
Statement attached 

(c) The expansion of the exchanges are 
beingplannedtomeetthegemal8th Plan objec-
tive of redUCing the waiting perrod to two yea rs 111 

large telephone systems and providing the tele-
phone pracllcaliy on demand In rural·'trlbal ar-
eas. 
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[ T ransJatlOl1j 

AirIDoordarshan Network in Rajlrslr_. 

222. PROF. RASA SINGH RAWAT: Will 
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) the target ftxed and achieved for setting 
up and expansion of Radio Stations and 
1100rdarshan Kendras In Ralasthan during the 
last two years Indicating thE' names of places 
where the work had been undertaken: 

(b)thPscheme of the Go'lemmentfor1993-
94 and the provIsion made tor each stations 
lIndt'rthls schcm(' 

(c) whcthcrttlP Govemment propose to set 
Uflil hV.lh rll)w£:ll V If~layCfonter at A,mer: and 

I rl) If so. thf! rrogre,·s nad£' so tar In thiS 
;, '(prO anti th£' lime fly whlcr It IS likely to tl£' f.e! 
,,:' 

1 HI:::MINISTER(lF STAiT Ir~THEMIN-

ISTRY OF INFORMATION AND BROAD-
CASTING (SHRI K.P:SINGH DEO): (a) The 
posibon in respectotAIR and Doordarshan is as 
under: AIR The targets tor completion of new 
Radio stationsat~, Banswara, Chittorgarh. 
8armer. Sawai Madhopur. Churu andJhalawar 
were fixed c ld these stations were commis-
sioned dun, '9 the last two years. 

DOORDARSHAN: A High Power T rans-
mitter at Bundl. and LowerPoY/er Transmitters 
at Nathdwara. Karanpur. Ralslnghnagar, 
Vallabhnagar&Kotputliweretargetedandcom-
mlssloned dUring the last two years. Besides. 
HPT. Barmer (inteslm set-up) and LPTs at 
Sridungargash. Sujangarh andGangapur and 
technically ready and will be commissioned 
once the minimum staff IS in position. 

(b) The approved Annual Plan Allocation ( 
Capital & Re'lenue) for 1993-94 for All India 
Radto and Ooordarshan is Rs. 373 Crores (Rs 
2030(lres for Allindia RadIoandRs 170crores 
for Doordarshan I This allocation also Inetudes 
prOVISion for schemes m Rajasthan The 
schemes targeted for commlssionm9 dUring 
1993-94inRaJasthanareasunder-
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(c) Yes, Sir. There is a proposal toestablish liSCO. Govemment had constituted a Commit-
a high power TV transmitter at Ajmer which is tee of Experts (COE) to obtain bids for private 
under the Active consideration of the Gpvem- participation in Indianlron and Steel Company 
menl. Limited (liSCO), with the objective of 

(d) In anticipation ofthe approval, the site 
has been taken over and orders for equipment 
have also been placed. It would take aboutthree 
10 four years afterthe scheme has been formally 
approved. 
[English] 

Modernisation of lisco 

223. SHRIRAMVILASPASWAN: 

to state: 

SHRI SANAT KUMAR 
MANOAL: 

SHRI ASHT BHUJA PRASAD 
SHUKLA: 

DR. SUOHIR RAY: 

WiltheMinisterof STEEL be pleased 

(a) whether Modemisation of liSCO is not 
likely to be taken l4>bythe Steel AuIhority of India 
Limitedtilltherepaymenlofitsloansandinvest-
ments: 

(b) whether1heGovernmenthaYeaIsobeen 
thinking of handing over lISCO to a private party 
as favored by the Shankar Committee; and 

(c) the decision taken by the Govemmentin 
thisregard? 

THE MINISTER OF STATE OF THE MIN· 
ISTRYOF STEEL (SHRI SONTOSH MOHAN 
OEV); (a) It has not been possible for Govem-
ment to lake an investment decisior; for 
Modemisalionof lISCO by the Steel Authority of 
India Limited (SAIL) basicaIy due to inadequate 
availabilityofplanfundsandinternalresources 
with SAIL and liSCO. 

(b) and (c). Among the various options, 
GovemmenIareCOlISO!ri 198proposa1forseek-
ingpnva\epa~in\hemodem\sa\mo\ 

modernising/expanding lISCO to a crude steel 
capacity of 1.5. million tonnes per annum in a 
cost-and time effective manner. The recom-
mendations of the COE are currently under 
examination and a decision wiD be taken in due 
course. 

[T~ 

Alleged Cheating in Speed Post Centres 

224. SHRI RAJENORA KUMAR 
SHARMA: 

SHRI RAM BAOAN: 
SHRIJANAROHAN MISRA: 
DR. LAXMINARAYAN 

PANOEYA: 
SHRI CHET AN P.S. CHAUHAN: 

Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether attention of the Govemment 
has been drawn to the news-itemC8JXion 'Speed 
Post Kendroper Shari Dhokhadadappearingll'l 
the 'Nallbharat T mes' datedMay 17, 1993L11'1der 
the caption Oak Gharo Main Videshi Nagriko se 
Dhokha Dhari; 

(b) if so, the resufts of the investigations 
conducted in !his regard; and 

(c) the disciplinary action taken against 
tLese foundguily? 

THEMINISTEROF-STATEOFTHEMlN-
ISTRYOF COMMUNICA TlONS (SHRI SUKH 
RAM): (a) Report in NavunaratTemesdatecl13-
5-93captioned'SpeeclPostKendronPerBhari 
Dhoka Dhadj' has CIJ ••• ~ to notice. Reportcap-
tioned 'Oal Gharo .... -... vrieshi Nagriko Se 
DhokaOhcd inthesarnenewspaperdaled 17-
5-93 has also come to notice. 
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compIaintregardingoverchargingofSpeedPost MinisteraFOOD PROCESSING INDUSTRI.ES 
articles, two officials ofll')draprasthe Head Post be pleased to state: 
office New Delhi were found charging Rs.1 01-
extra for theraticles for which reates were re-
rucedw.e.f.18-1-93."Thecomplaintwasallowed 
refund of Rs. 30/. Both the officials were placed 
undersuspursion and disciplinary proceedings 
have been initiated againstthem. 

(ii) Parcels No. 8416 and 8417 for Japan 
were booked from Connaught Place Post Office 
in 1986 and on Investigation. the booking clerk 
wastoondtohaveoverchargedthesendertothe 
extent a Rs.2OOI-. Thesenderwasascertalned 
to be the representative of a local frm. 

No Parcel nurnber0412 was found booked 
for Canada during the last three years from 
Connuaght Place Post Office. 

Air parcel service for Fiji was restncted on 
12-11-90bythecounlerclerkConnaughl r:lace 
Post OffICe. being unaware booked six parcels 
to that country. These parc~ls were received 
back and delivered to the serder. A refund of Rs. 
1425/- towards postage was also gwen tohimon 
1-11-91. 

The oItlClalS found guilty.n both the cases 
were suitably punished. 

Projects in joint Sector 

?25. SHRI SIMON MARANO,: Wili the 

(a) the details projects to be set up by the 
Union and States Governments in the joint Sec-
tor dunng the Eighth Plan? 

(b) lhedetails of assistance given for these 
projects in each State; and 

(e) the details of projects being run in Bihar 
in the Jointly Sector? 

THE MINISTER OF STATE OFTHE MIN-
ISTRYOFFOOD PROCESSING INDUSTRIES 
(SHRITARUNGOGOI): (a)to(c). The Ministry 
of Food Processing Industries does not set up 
Food Processing Industries directfy in any State. 
However. this Ministry has formulated several 
Plan schemes for the Eighth Plan for providing 
assIStance 10 State Government Organisations. 
JOint SecorrCompanles. Cooperatives Societ-
ies. Voluntary Agencies elc.for setting up/up-
grading Food Processing Industnes. The outlay 
approved by Planning Commission for these 
schemes dUring the Eighth Plan IS Rs. 146 
crores. During the ftrst year of Ihe Eighth Plan I. e 
1992-93. the (If)ta.t~, of Financial ASSistance 
extended In II"s req,lrrl IS 9,ven at statement 
attached. M:s Bih"r r rlIll Clnd Vegetable Devel-
opment Coopr:ratl'JIl. Pain,' lu~; bE'p.n estab· 
hshC'd ;lIth tbr> eqUIty ClSSI"!,,II(,( f,om C':ntlll 
GOVt':fnl n(:1l1 rj'Jllflq the; Sf)<l1l Plan 
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Royalty Rates of Minerals . (e) if so, the details thereof? 

226.SHRIRAMESHWARPATlDAR:Wtll THEMINISTEROFSTATEINTHEMIN-
the Minister of MINES be pleased to state: (STRY OF INFORMATION AND BROAD-

CASTING (SHRI K.P. SINGH DEO): (a): No, 
(a) whetherrnatterrelatingtothe revision of Sir. 

royalty rates regarding miOerais incertain States 
has been discussed of the Inter-State Council in (b) Yes, Sir. 
the meeting held recently as appeared in the 
'HindustanTiems'datedApril24th,1993; 

(b)the details thereof; and 

(c) the decision contemplaledbythe Gov-
emment in this regard? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF MINES (SHRI SALAAM SINGH 
YADAV):(a)to(c). Yes,Sir. TheSub-Commit-
teeconsideredlherelellantrecornmer IdaIiOIlSof 
the Sari<ariaCommission. The question of Gov-
ernrnenttakinganyviewwillariseonlyafterthe 
Inter-StaleCouncilfinalisesilswonviewsonlhe 
recommendations of iIs Sub-CornmiItee. 

ExpansionofTrivandrumDooidal...., 
Kendra 

227. SHRI P.C. THOMAS:WftleMinister 
oflNFORMATIONANDBROADCASllNGbe 
plea&edtostate: 

(8) whether there is tIIr¥ scheme for the 
&patlSiollofDooldalshanKendraalTIiIa1dIurn 
inKelala; 

(b) whelherStatellite EarthSlationispro-
po&edforTrivandrum: 

(c)theslepslnbeing .... fortaIecasIof 
RegionaIProgrammesfromthiri;.Kendratobe 
seen~1heClOlRy; 

(d) whetherthereis a demand to insaaIIa 
T'.l&pclIldaratTrivandnn;and 

(c) Regional service is normally meant for 
the specific regionIState, asitcarryprogramme 
produced and telecast in the language of the 
regionlState. However, with a proper dish an-
tennaanddeceivingsystem, itwoddbepossille 
to receivethe service in any part of the country. 

(d)No,Sir. 

(e) Does not arise. 

nme Allotment for Metro Channel 

228. SHRI HARISH NARAYAN PRABHU 
ZANTYE: Will the Minister of INFORMATION 
AND BROADCASTING be pleasedtostate: 

(a) wheIher1heGovemmentI'lavei9ceiYed 
resignations from various professional 
organisations commenting adversely on time! 
slot poIicyofDoordarshanforMetroChannel; 

(b) if so, the details thefeOf; 

(c) Ihe rednof.theGovemmentthereto 
aIoIlQ!I'iIhadiontakenllel8on; 

(d)I1eI8COlII1.IdaIioI.ofDeoclwCom-
miItee and how for these have been impIe-
~a1d 

(e) if not. th8reasonsthelelor? 

THEMINISTEROFSTATe lNTHEMIN· 
ISTAY OF INFORMATION AND BROAD· 
CASTING (SHRIK.P. SlNGHDEO): (a)and(b). 
Yes, Sir. ThecommenlsaremainlyteOWng 
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the method of allotment of time slots. 

(c) The methodology of allotment of time 
solts on 'First First Served' basis is considered 
appropriate. 

(d).and(e). The matter is underconsicter-
ation. 

Tas~ Force for Road Accidents 

229.SHRIS.B.THORAT:WiRtheMinister 
of SURFACETRANSPORTbepleasedtostale: 

(a) whether the Govemment have ap-
pointed any Task Force to undertake critical 
assessment of the problems of road accidents 
and suggest effective remedial action plan in-
cludingamendments to Motor Vehicle Act; and 

(b) if so, the details of the steps takeni 
proposed in this regard? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGDISH TYTLER): (a) No, Sir. 

(b). Does not arise. 

Interllnikng of National Highways . 

230. SHRI HARIN PATHAK: WilitheMin-
Isler 01 SURFACE TRANSPORT be pleased to 
.state: 

(a) whetherthe Government have received 
any proposal from the different States for the 
constriction of new National Highways and for 
linking of the existing National Highways with the 
link in Gujarat; 

(b) if so, the names of such National High-
ways: and 

(c) the action taken by the Govemment on 

these proposals? 

THE MINISTEROFST ATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGDISHTYTLER): (a) and (b). Yes, Sir. A list 
indicatingproposalsfornewnational Higlways 
inkingwilt\existingNationalHiglWaysiriGl$Jrat 
in the 8th Plan is annexed, as statement 

(c) clue to limited allocations of funds for 
National Highways in the Both Plan, it is cifficuJt 
at this stage to declare any road as national 
Hig'tway. 

STATEMENT 

1. Extension of CaJcutta -Nagpur Dhule NH 
No.6toDhuIe-&Irat-HajiraklkingNHNo.8 
in Gujarat 

2. Gardlir 1aQ8I'-Ahmedabad-Gcxllra-Oahod 
lncb'e-8hopaI 

3. Malia- Jamnagar Okha -PorbancI'Iar-
veravaI-Diu-Bhavnagar..J<ar1anIinkingNH 
Nonearvadodara 

4. Rajkot-.Jarmagar -vadinarPort 

5. Extension of NH No.151o Bhuj Khavda 
IncianbricJge-<llanwnupolnciabor-
der 

6. Extension of NH No. 8 from KancIa to 
Mandvi Maliya - Narayan Sanovar 

7. Vadodara -Sinor-Natrang- Vyara -Ahwa 
saputra -Nasik RoadIinkingNH No, wilhNH 
No.3 

B. Link road from Palanpur on NH no 14 to 
Gandhinagar-AhmedabadNHnp.8 

9. Suigam- Sidhada Roadltnk. 



819 Anl'lOt.t'lCfiJf'tsbySpeMer JULY26,1993 in the Council of 820 
Ministers Re. Motiono(NoConf;cJeuce 

ANNOUNC8IU:NTSBYSPEAKER 

(ittlotionofno C\MtIi.uce 
intheCoundl ..... j.lers 

12.05hrs. 

[English] 

MR. SPEAKER: I have to inforthe House 
that I received 40 notices of No-Confidence 
Motion in the Council of Ministers under Rule 
198from4Omembers. SriAjoyMukhopadyay 
has secured the first place in the ballot. 

The motion reads as follows: 

"This House express its lack of confi-
dence in the Council of Ministers: 

Forils pursuance of anti-peopleeconomic 
polices based on total surrendertothe IMF and 
World Bank which are causing growing unem-
ployment, price-riseand abandonment of seIf-
reliance, adversely affecting Indian industry 
and the interestoffarmers. 

Foritscompromisingatlitudetocommu-
nalforcesresultinginfailureto tacklethethreat 
to the secularbasis of the Constitution arising 
outoftheAyrxkfyadisputeandiisafterment;for 
not bringing to book those responsible for the 
demolition of the mosque structure atAyodhya 
and for its failure to implement social justice. 

For aU-pervading comaption even at the 
highest levels of the Government which has 
damaged the image of the country and thatthe 
multi-lhousa1dcroresofn.peessecuriliesscam 
c;;)dthecontinuingscandal of disinvestment of 
public units' shares have resulted in lose of 
people's faith in the administration," 

Shn AjoyMukhopadyay may now seek the 
leaveofmeHouse,please. 

SHF1i AJOY MUKHOPADYAY 
• Knshnagarj: Sir, I beg to seek the leave of the 

HousetomovetheMotion of No-Confidenoe In 

the Council of Minister. 

MR. SPEAKER : May I request those 
Members who are In favour of leave being 
granted to this Motion to rise in their Places? 

[ TtansIaOOn) 

SHRI ATAL BIHARI VAJPAYEE 
(LUCKNOW): Mr. Speaker, Sir, we have sup· 
portedtheNo-ConfidenceMotion. Butwedonot 
agreetotheseveralother reasonsmentionedin 
it.( Intem.¢ons) 

[English] 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN 
SINGH) : Mr. Speaker, Sir, there is point of 
order. I have never heard in the entire history of 
Parliamentary system whether there is a quali-
fied Motion of No-Confidence (Interruptions) 
Just listen to me. If there is a qualified Motion 
of No-Confidence, what validity it has. it is for 
you to decide.(/ntentlPtions) 

SHAISOMNA THCHA TTEAJEE (BoIpur) 
: Why do you say qualified No-ConfitJence 
Motion? (Interruptions) 

MR. SPEAKER : As not less than fifty 
Members have risen in support of the Motion 
leave of the House is granted. 

( Interruptions) 

MR. SPEAKER: Atwhattime, do you want 
to take it up? 

THE MINISTER OF WATER RE-
SOURCES AND MINISTEROF PARLIAMEN-
TARY AFFAIRS(SHRI VIDYACHARAN 
SHUKLA) The Motion may be taken up for 
diSCUSSIon right away, ( Interruptions) 

SHRI RAM VILAS PASWAN (Rosera): 
Why do you not take It up after lunch? 
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Re. Receipt of Notice from M. P. Speaker Re. Recognition 
High Court of Leaders of Opposition 

MR. SPEAKER: We have some fonnal notice was received from the Deputy Regestrar 
business of ten or fifteen minutes. We will of the High Court of Madhya Pradesh, in the 
completethatformalbusinessandthenwewill matter of Miscellaneous Petition No. 11320f 
lake up the discussion on the subject. 1993, requiring the Chairman. Standing Com-

mitteeon External Aft airs, to appear before the 
SHRI EBRAHIM SULAIMAN SAlT High Courtt0sh?W cause wtlythepetilionbe 001 

(Ponnani): How much time has been allotted? admitted for heanng. 

(Translation] 

SHRI PHOOL CHAND VERMAS 
(shalapur): Mr. Speaker, Sir, How much time 
has been allotted for it? 

[English] 

MR. SPEAKER :1 will let you know. 

OBSERVATION BY SPEAKER 

Receipt of Notice from High Court of .....,.Pradesh 
12.07hrs. 

[English] 

MR. SPEAKER : I have to inform the 
House that on 8 June, 1993 a notice was re-
ceived from the Deputy Register of the High 
Court of Madhya Pradesh, in the matter of 
Miscellaneous Petition No, 1132 of 1993, re-
quiring the Chairman, Standing Committee on 
ExtemalAffairs. to appearbetoretheHiglCourt 
to show cause why an applk'.ation seeking ad 
interim relief field by the petiIionerbenotgranted. 

As per well established practice andean-
vention ofthe House, the Chairman, standing 
Committee on External Affairs, was asked not 
10 respond 10 the notice. I had passed on the 
relevant papers to the Minister of Law and 
Justice and Company Affairs for taking such 
"clion as he might deem fit to apprise the high 
court of the correct constltUl!ons position and 
well established conventlons 01 the House. 

Subsequently,oIl19.July, 1 993 another 

A copy of this nollce togeth8r with other 
relevanlpapers was also forw3: ded to theMin-
ister of Law, justice and Companv Affairs for 
taking such action as he might deem tit to 
apprise the High Court of the correct constitu-
tionaIposilion and well estabiished coovenf~)f)S 
of the House. 

12.8n. 

ANNOUNCEMENTSBYSP~AKER­

CONID 

(ii)RecogiIition of Leader of opposition 

[English] 

MR. SPEAKER: I ha ,:e to inIormthe House 
that I recognise Shri Ate' Bihari Va,payee. 
Leader of the Bhartiya Janata party in the Lok 
Sabha as the Leader of the Oppostions in Lok 
Sabha with immediateeffectlfl terms of Section 
2 of the salary and Allowances of Leader of 
Oppositioo in Parliament, 1977. I would like to 
extend a very warm welcome to Shri V,.tpayeeji. 
He has always been supporting thepa:1ament 
indoWlgthebusinessinapropermamer_ IINOUId 
also like to express our gratefulness to Shri 
Advantji who, as the Leader of the opposition. 
had been supporting the Parliamentary activi-
lies in a manner in which the Leader of the 
Opposition should. 

(Translation] 

SHRI ATAL BIHAR I VAJPAYEE: Mr. 
Speaker. Sir, iamgratefultoryourcompliments 
and I hopethewave ot change which has started 
from this side, would definitely have its impact 
on the other side 100, 
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{English] 

THE PRIME MINISTER (SHRI P.V. 
NARASIMARAO):lhavenotbeenabietohear 
what he said. Whether he said, I would like to 
join all my friends in welcoming him as the 
Leader of the Opposition. 

He has been very kindtous. Thathasbeen 
therecord. So,I hope, we will be able to work 
togetherverywell indeedinupholcil gthetradi-
tions of the House and Making the democratic 
functioning in India exemplary tor the whole 
wond. He believes in it; so, we also believe. 

And I also would like to payatribtdeto Shri 
Advarn for the manner in which he has con-
ducted himself as Leader of the Opposition. . 

MR. SPEAKER: Now, there are few pa-
perstobelaidonthe T ableof1heHouseandafter 
that we will start the debate on the No-Conli-
denceMolion. 

12.1Ohrs.. 

PAPERS LAID ON THE TABLE 

[English] 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRIJAGOISHTYILER):Sir, I beg to lay on 
the Table a copy of the Merchant Shipping 
(Examinaoonof Engine Drivers of Sea-Going 
ships) Amendment Rules, 1992 (Hindi and 
English versions ) published in Notification No. 
G.S.R.385(E) inGazelteof Inciadatedthe 27th 
April, 1993, undersub-section 45801 the Mer-
chant Shipping Act, 1958. [Placed in library. 
See No. LT. 4148J93.) 

Notifications under the Indian Tele-
graph Act. 1885 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): Sir,I beg to lay on the Table a copy 

each otthe following Notifications (Hindi and 
English versions) undersub-section (5) of sec-
tion 7 of the Indian Telegraph Act, 1885:_ 

(1) The Indian Telegraph 
seconcI(Amendment) Rules, 1993pub1ishec1in 
Notification No. G.S.R 384 (E) in Gazette 01 
India dated the 27th April, 1993. 

(2) The Indian Telegraph (Third Amend-
ment) Rules, 1993 pubIisheclin Notification No. 
G.S.R.387(E)inGazellein Inciandatedthe28lh 
April, 1993. 

(3) The Indian telegraph (Fourth Amend-
ment) Rules, 1993publishedin Notificcition No. 
G.S.R414(E) inGazelteof Inciandatedthe 13th 
May ,1993. (Placed in lhary. See. No.L T .41491 
~l 

ExpbnIIoryStatement giving reasons 
forimmedialeresiglllltionbytheRecovery 
of Debts and Financial Institutions Ordi-
nance,l993. 

THE MINISTER OF STATE INTHE MIN-
ISTRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENTOF OCEAN DEVELOP-
MENT) AND THE MINISTE~ OF STATE IN 
THE MINISTRYOF PARLIAMENTARY AF-
FAIRS (SHRI RANGARAJAN 
KUMARAMANGALAM):OnBehaHoIDr.Abrar 
Ahmed): Sir, I beg to lay on the Table an 
explanatory statement (Hindi and English ver-
sions) giving reasons for immediate legislation 
by the Recovery of Debts Due to Banks and 
FinanCial Institutions Ordinance. 1993, under 
rule 71 (2) the rules of Procedure and Conduct of 
Business in Lok Sabha. 

[Placed in Library, See. No.L T. 4150/93 

Consumer Protection (Amendment) 
Ordinance. 1993 Recovery of Debts to 
banks and financial Institutions Ordi-

nance,1993,etc 

THE MINISTER OF STATE IN THE 
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MINISTRY OF SCIENCE AND TECHNOL· (6) The Parliament (Prevention of Dis· 
OGY (DEPARTMENT OF ELECTRONICS qualificatioh) Amendment Ordi· 
t\NDDEPARTMENT OFOCEANDEVEL· nance.1993(No.290f1993)pro-
OPMENT) AND THE MINISTER OF STATE mulgated by the President on the 
IN THE MINISTRYOF PARLIAMENTARY AF- 19th July. 1993. 
FAIRS (SHRI FlANGARAJAN 
KUMARAMANGLAM) SIC I beg to lay on the 
Table a copy each of the following 
Ordinance(Hindi and English versions) under 
article 123(2) (a) of the Constitution:-

(1) The Consumer Protection (Amend-
ment) OrdinancE' , 1993 (No,24 of 
1993)promulgated by the President 
onthe18thJune.1993. 

[Placed In Library .See. No. L T 4151193] 

(2) TheRecoveryofDebtstoBanksand 
Firlancialinstitutions Ordinance. 
1993(No,250f 1993)promulgated 
by the President on the 24th June, 
1993. 

[Placed In Library See. No. L T 4152/93] 

(3) The Conservation of Foreign Ex-
change and Prevention of smug-
gling Aclivltles (Amendment) Ordi-
nance, 1993(No.260f1993)pro-
mulgated by the President on the 
25th June. 1993 

[Placed in Llbrary,SeeNo. L T 4153193] 

(4) The Prevention of Illicit Traffic 10 

Narcotic Drugs and Psychotropic 
Substances (Amendment) Ordi-
nance, 1993(No.270f 1993)promuf-
gated by the President on the 30th 
June,1993. 

[Placed in Library See. No. L T 4154/93] 

(5) The Oil and Natural gas Commis-
sion (Transfer of Undertaking and 
Repeal) Ordinance, 1993(NO.28of 
1993)promulgatedbythePresident 
onthe2ndJuly,1993. 

[placed in library. SeeNo. LT. 4155193] 

[Placed In Library. See. Nc. LT. 4156/93) 

Notifications under the Passports 
(Amendment) Act, 1993 and passport Act. 

1967 

THE MINISTER OF STATE iN THE MIN-
ISTRYOF EXTERNAL AFFAIRS (SHRI R.L 
BHATIA): Sir. ! beg to lay on the Table _ 

(1) copyoftheNotlflcation No. G.S.R 
484(E) (Hindi and English versions) 
published In Gazelle of India dated 
the 1 stJuly. 1993appointingthe 1 st 
day of July. 1993 as the date on 
which t:le passports (Amendment) 
Act, 1993 shall come into force. 
issued under sub-section (2) of sec· 
tion 1 ofthe said Act. 

(2) A copy of Passport (Amendment) 
Rules. 1993(HindlandEnglishver-
slons) published in Notification No. 
G.S.R 485 (E) in Gazette of India 
dated the lstJuly. 1993undersub: 
sechon (3) of section 24 of Ihe pass-
portsAcl. 1967. 

[Placed In Library. See No. LT. 4157/93 

Decision ofthe Speaker Under Tenth 
Schedule to the Constitution and the 

Members of Lok Sabha (Disqualification 
on Grounds of Defection) Rules, 1985 in 

the Janata Dal C:lse -Laid 

12.11hrs. 

{English] 

SECRET ARY -GENERAL: Sir. I have to 
lay on the table. a copy (Hindi and English 
versions) ollhe decision otthe hon. Speaker. 
LokSabha, dated 1st June. 1993. underlhe 
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Tenth Schedule to the Constitution and the 
Members of Lok Sabha (Disqualification on 
ground of Defection) Rules, 1985, in the Janata 
Dalcase. 

(Placed in Library. See No. LT. 4158/93) 

MR. SPEAKER: Now, we take up the 
discussion on No-Confidence Motion. 

(Interruptions) 

SHRI G. MADE GOWDA (Mandya) : Sir. 
I want a clarification. 

MR. SPEAKER: Please sit down. Shri 
Ajoy mukhopadyay: 

(Interruptions) 

SHRI G. MADE GOWDA: Sir. I want a little 
clarification from the hon. Minister lor Water 
resources. with regard to the news item which 
had appeared inthepaperssaYlngthatthey are 
going to constitute this monitor group. 

MR. SPEAKER: By tomorrow evening it 
shouIdbeover. ShriAjoyMukhopadyaypiease. 

SHAI. G. MADE GOWDA: I will take only 
one minute. I want to seek one clanfication trom 
the Ministerlor Water Resources. 

MR. SPEAKER: I wiU allow you If you want 
it in someotherform, You maymeetmeperson-
ally. 

SHRI LAL K. ADVANI (Gandhi Nagar): 
Before the discussion commence. it would be 
properfor the entire House, if the precise time 
lor the reply is given whether itstornorroworday 
after tomorrow or whatever It IS. If we know at 
what time the voting is likely to take place, It 
would enable the entire Members or the whips 
to mobilise their strengths properly. 

MR. SPEAKER: I think be tomorrow 
evening it should be over. 

(Interruptions) 

(T rans/ation] 

SHRI ATAL BIHARI VAJPAYEE 
(Luckonw): Sir, i submitthatthe discussion will 
not be completed in two days. So it should be 
extended lor the thnd day too. (Interruptions) 

THE MINISTER OF WATER RE-
SOURCES ANDMINISTEROF PARLIAMEN-
TARY AFFAIRS (SHRI VIDYACHARAN 
SHUKLA):Nolmallytwodaysareallocatedfor 
such kind of motions. (Interruptions) We Will 
also sit late for it. This diSCUSSIOn has to be 
completed by tomorrow positively (/nterwp-
lions) 

SHRI LAL K. ADVANDI (Gandhi Nagar): 
It is also possible that the hon. Prime Minister 
may reply to the diSCUSSion on the motton the 
data after tomorrow in the moming and the 
matter of this motion may speak tomorrow night 
and the reply should be given the day after 
tomorrow morning and lust after that we may go 
lor voting. 

[English) 

MR. SPEAKER: I think It IS a qood sugges· 
tion. I Will accept It. We Wli! do like that 

(InterruptIons I 

[rranslatJOl11 

SHRI EBRAHIM :;ULAIMAN ':;,\IT 
\ Ponnani)' I do not think that this much 01 timp 
wilibeenouqhforit. 
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COUNCIL OFMINISTERS never change itsanti-people policies. Rather 
with everyday these policies would become 

12.15hrs. moreanclmorestringent. Thecoomonpeople, 
the man on the street. the toiling masses. the 

[English] workers. the man in the village, the poor, the 
marginaltarmers, theagricullurallabourswould 

SHRI AJOY MUKHOPADYAY receivenolhingbutsermonsforti~ngupof 

(Krishangar): Mr. Speaker, Sir,l beg to move: their belts. And the Govemmer1t would do 

"That this House expresses its want of 
confidence in the Council of Ministers" 

About two years ago the newly formed Con-
gress-I Government. underthe leadership of 
ShriNarasirrlla Rao, soughtaconfidencellOte 
in this House. The Prime Minister, while 
replyingtolhedebate,madesomesignificant 
obsetYation. lmustsaythatthetoneancltenor 
of his speech satisfied many of us on this side 
ofthet-tou&e. HesaidanaJysingthe LokSabha 
election resuIIs: 

"lhe people have come back to the Con-
. gress,butwithawaming. They say. yes, 
the Congress will form the Govemment, 
butCOllQl8SS wiUnot ride roughshod; the 
Congresswillllalleto try iIs verybesttofincl 
aconsensuswith otherparties." 

I wouldalsoliketoquote what he said further: 

'We" notptriue anythingwhich win be 
againstlhenational interest or against the 
pugila ••• softheCongressment torpoor. 
Thisistheguaranteethatlcangivetothis 
House. We go by the manifesto." Yes. I 
do not want to go into the detail of the 
Congiass-I manifesto just now . If neces-
SBIY,lwouktdothatlateron. Butthismuch 
lcansayatthis momentthatthepromises 
that were there that we do this for the 
common people, we do thatfor the com-
1nOOpeopIe ..... 

Ntertwo years of rao Govemment it has 
been proved that those promises were insin-
P818. ..... tdecnly. Ewnaleopardcanchange 

nothing to remove their distress and do every-
thing to aggravate their distress. 

Sir. let me refertopart IV of the Constitution. 
It is pertinent, because all of us have taken bath 
underthis Constitution. Let me quote article 38 
which says: 

"(1) The State shaU strive to promote the 
welfare of the people by securing and 
protecting as effectively as it maya 
social order in which justice, social 
economic and political. shall inform all 
the institutions of the national life. 

(2) The State shall, in particular, strive to 
minismise the inequalities in income. 
and endeavor to eliminate inequalities 
in status. facilities and opportunities. 
not only amongst individuals but also 
amongst groups of people residing in-
different areas or engaged in different 
vocations." 

Article 39 states: 

"TheStateshaU. in particular. direct its policy 
towardssecurirl!r-

(a) that the citizen • men and women 
equally, have the right to an adequate 
means of livelihood; 

(b) that the ownership and control oftbe 
material resources of the community 
are so distributed as best to sub serve 
the common good; 

(c) thattheoperation of the e<J9OOrtlicsys-
tem does not result intheconcentration 
of weaJth and means of productiuon to 
thecommondetriment; ..... 
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ISh. AjoyMukhopadyay] 

Sir, I know that these principles cannot be 
achieved ortranslated Into reality in a day or two. 
We know that. But then the Govemment should 
at least show the direction towards implement-
ingthem; its Intention. its pol~lCalwjjl, Itssincer-
rtyto achieve these pnnciple. Unfortunately this 
Govemment is acting otherwISe. its polices "!nd 
objectives-economic and other polices-are 
concentratingthe wealth on the hands of a few-
the monopolists, the rich landlords and the 
fOreign multinationals. The common people are 
not interested in statistical jugglery. They are 
groaning under a relentless aU round economic 
crisis, the burden of which they are bearing. 

Sir. it is not that this Govemment is igno-
rant of the simmering discontent amongst the 
people. That has been amply demonstrated in 
two countrywide strike actions by the working 
chss, one on the 29th November 1991 and the 
01 her on the 16June 1992. ButtheGovemment 
d::t not think it proper to pay any heed to this 
9 owing discontent of the people which was 
al nply demonstrated. The working class and 
tl'e entire toiling people have been struggling 
hard fortheirlife and livelihood because all the 
attack has been concentrated on them. 

So, under the Circumstances, for us, who 
hilvetaken oath under this Constitution, it is our 
sacred duty, our obligation to move this'Motion 
of No-Confidence' against this Government 
which is deliberately violating the basiC prin-
cjpIesofourConstitutlOIl. The way the Govem-
men! has been govemingthe country is some-
thing extraordinary. During two years rule, Mr. 
Narac;irrtlaRaocmhsGoYerrrnerthavelanded 
ourvastcountryandthecountrymentothebrink 
of a total disaster. 

Sir, firstly, if we look at the economic front, 
what do we see? 

About two years back, Government 
adopted theeconomic policy and the industrial 
policy at the dictates of the IMF and the World 

Bank. Infect, tI'losipolicies were detenninect by 
these foreign agencies-imperial agencies. 
These policies. which a have been determined 
and dictated by those foreign agencies. led to 
situationwherethebaseofaself-reliantecon-:rny 
has been seriously endangel ed. 

The industrial policy now being imple-
mented has had a very adverse impact on our 
Indigenous industry. Government is pulling 
down the public sector. They are dismantling it 
Their action is not only anti-working class or 
anti-people. but It is also against the national 
interest. 

After46 years of Independence ,the work-
ing class of this country has been awarded a 

. policy which is called exit policy. This is the 
reward they have got. Not only in industry, but 
also the acceptance of the Dunkel proposals win 
open up new areas for penetration by foreign 
multinationals, particularly in agriculture. De-
spite the tall claims of bnnging down the rate of 
inflation, the people are suffenng. (Interrup-
tions) It has come down but the experienoeofthe 
people is otherwise. The prices of essential 
commodities are going up every day. But the 
prices of lUXUry goods like colour TV. air-
conditioners, cosmetics and other things are 
comingdown.(/nterruptions) 

Two years back, the economic policy was 
adopled What is the result?" isa total disaster 
on the rice front. It is a totai disaster on the 
industrial front. Adding to the enormous exter-
nal debt, the Rao Government is now again 
negotiatingforanother IMF loan 01$ 9 million. 
They have people in Delhi. You arenegotialing 
with them for a new dose under extendedtund 
facilityscherne.ltisestimatedthattheannual 
ouUaw for debt servicing tor thIS new loan win be 
to the tune of Rs. 6,000 crore every year. 

And what is this liberalisationpolicy? What 
is its impact? It is part of the-liberation process 
that deregulation of the financial sector took 
place which has led to the worst corruption 
scandal in the post-independence period. the 
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Rs.5000croresormoresecurityscandalisthe 
direct outcome of this policy. The rampant 
speculation in the stock market was blatantly 
encouragedbythisGovemment Dr. Manmohan 
Singh, our erudite Finance Mlnisteris here . He 
cited the stock market boom as an example of 
successofhiseconomic:poIicyin1993,Budget 
Session. The swindling of public: funds by the 
corrupt nexus of brokers and bureaucrats with 
political connivance has become the hallmark 
of all that is wrong with the economic: policy. In 
fact, Government is out to loot the national 
property. They are selling the shares of public: 
sector undertakings. public assists are being 
looted through disinvestment. Shares9f prof-
itable public sector units were sold to brokers 
and mutual fund units violating all regulations. 
This is to my version or our version only but 
according to the ComptroHer and Auditor 
General's report on the sale of PSU· shares in 
the first round of dis1nvestment in 1991-92, 
Rs.3000croreswerelosttotheGovemment. It 
is not a loss to the Govemmentbuttothe nation 
andtheentirecountry. Despitethis, theGovem-
ment is proceeding with the disinvestment 01 
PUS shares; it is selling away the hard-eamed 
public assists and forthat, they do not care to 
follow any norms. This is nol accidental. The 
spate of corruption scandals to cite all those 
scandals; you know everything. Lastly, Bofors 
has surfaced again and its Italian connection 
has surtaced. So, people will say many more 
things infuture. And this is the outcome of yoor 
policy. It is not only so in theeconomicfleld. As 
regards the question of communalism , what is 
the GoIIernmertdoingandwhatisitsapproach? 
ApackagewasaMClt.l'lCedonAycdTyaandour 
Prime Minister, Mr. Narasimha Rao has been 
persistent, in the past six months, in his efforts 
to win over a number of Hindu religious figures 
to the idea of partidpating in the Govemment 
appointed trust to build the temple. It is now 
amply cfear that these efforts are designed to 
competewilh the BJP-VHP-RSScombine and 
to appropriatetheirplatform on construction of 
the Ram Temple. 

Is it secularism? Are you at all serious in 
your efforts to protect the secular principles 

enunciated in our Constitution? You see, all 
these exercises will only end up in legitimizing 
and conferring validity on the BJP's rabid corr~ 
munal platform. More perilously, the secular 
credibility of the Indian State will completely be 
eroded. The outcome of the Ayoudhya Package 
and the line of Shri Narsimha Rao. competing 
with Hindu communalism will strike a grievous 
blow at the very secular basics of the Indian 
Constitution. Ancfthe halos we haveerned, will 
be shattered. 

Sir, some example in thiS context are the 
~Yagl8andlhewayinwhic:hyoutool<refuge 

underthefour Shankaracharyas. This is they 
way are fighting communalism! You are towing 
the same line adopted by the BJP. You are 
~wilhthem. Not only thai , you are even 
collaborating with them. . 

SHRI KIRIPCHALlHA(Glwahati): Who is 
collaborating with them in this No-Confidence 
Motion? 

SHRI AJOY MUKHOPADYA Y: Sir, way 
this GovemmentlS moving will do nothing but 
bring the country to a total disaster. So, it IS the 
sacred task of this august House and it is the 
patriotic duty of the Hon. Members of the House 
to bring down this Govemmentforthwith. Oth-
erwise, if this Government were allowed to 
continue with their anti-people polices, I do not 
know whatwiH the future of this greatcountrybe. 
I just don't knowI So,I urge upon altheMembers 
to support this Mollon of No-Confidence and to 
bring clown this Govemmenl. I saythisbec:ause 
the policies 01 the Government must be de-
feated. This Govemment must be defeated if it 
refuses to change their economic:poIicies, their 
policy towards communalism an if it is deter-
mined notto fight the all-providing corruption 
whic:h is eating at the vitals 01 ourcountry andour 
Constitution and all our values. 

HowcantheCBl intothe~charges 
levelled againstthe Prime Minister when, he, 
himself. is incharge of the C8t? How is It 
possbIe? 
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SHRI BH. VIJAYAKUMAR RAJU [fransiationJ 
(Narsapur): Sir, theGovemment hasaskedlhe 
·lPC to go into the details ofthe charges. I am 
on a point of order and Object it. 

SHRI AJOY MUKHOPADYA Y : It is aU 
right. lamreferringtotheroleoflheCBI. How 
can the CBI prone independently when the 
Prime Minister himself is in charge of that 
Department? The Prime Ministershould have 
stopped down when these charges were lev-
elled against him. 

The credibility of this Government is at 
stake. 

SHRj BH. VIJAYAKUMAR 
RAJU(Narsapur): Thatmeansyouare5t4JPOl1-
ing the criminals. You believe in Ihe words of a 
criminal. 

SHRIAJOYMUKHOPADYA Y: Harshad 
Mehta andothef·dea!s' are aU products of your 
policy. You have produced them. (Interrup-
tions) 

SHRI BH. VIJA YAKUMAR RAJU : They 
were produced even in 1990.( Interruptions) 

SHRI SOMNATH CHATTERJHEE 
(BoIpur):Thisisaveryseriousdebate. Please 
do not interrupt like this. By making interrup-
tions you are only causing more harm to the 
Prime Minister. 

SHRI AJOY MUKHOPADYAY: It was 
expected~tlhe Prime Minister would step 
down voluntarily and he would go to theJPC to 
provehisinnocenceBut, he did not do this. So, 
thecredibilityafthis Government is lost There 
is noolherway left us but to move a No Conti-
denceMolion. I wouidteqUeSt theenlir8t-ipuae 
to support this motion so as to oong cIownthis 
Government unanimously. as soon as pas-
&lble. 

With these words I conclude. 

SHRI BUTASINGH (JaJore): Mr.Speaifer. 
Sir.lhestandardoftheargunenlsmadeinhwour 
of the No-Confidence Motion moved by the 
respectable member of CPI(M) Shri. Ajoy 
Mukhopadyay is lower that of the college-
debates. IdonotconsiderittheargLll1el1lsoflhe 
standard ofthis House: 

First 01 all. his arguments lack factual 
information. He is not aware of the fact as to 
wherelheeconomyofthecounlryhasreached. 
(InterrLptions) Had he been I<nowirIgt.hewotid 
havepresentedthecomparalNesludyao." 
the people of the country aware of the present 
position of the economy of the counIry. The 
people all over the world are talking of the 
economic development made bythecounlry. 
OurpresentGovemmenthasbiot91t~ 

try out 01 the Dark well of theecolOl'nicdisenlar 
which was created 3 years before by the then 
Government 01 Janata Dal supported by the 
Marxist as well as by the B.J.P. At least, he 
should have spoken the truthandhasgiwlna 
~ativefiguresin respectafthecounby's 
eoonomy. 

I would liketopointoutlhattheilftalionhad 
reached 17pointsatlhattime~nyaaralter 
thatlhe NarasimhaRao, GoII9mmenttookover 
the region ofthecountry. itmaJChedon1hepalh 
ofdevelopment. Eventoday. weadnitthatOUlS 
is a minority Government. even then what we 
have achieved inspiteofbeingi'l minoriIy. they 
had not achieved with their majority Govern-
ment. 

The previous rate of inflation whic:t1 had 
rea:hed17poin1swasoonlroled~ 

down to 12pointsunder1hestewardUlipoUhe 
hon. MinisterofFtnaneeShriMaiw.dlartSirVL 

Shri Mukhopa<llyayshouldhaveat~ 
. startedhisspeech withreferenceto1he~ 
rateofinflation. HadStvtMulchclpacl\yay~ 
only one issue relatingtoeconomy ofthecoun-
tryandhadpresentedthefactualpoeilionabout 
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thedevetopment made in the country underthe Shri Mukhopadhyay has asked us.
teadership of Shri P V. Narasimha Rao, itwould
have been morally correct, but he has not
spoken the truth. It is unfortunate that our
opposition does not speak the truth.

Shri Vajpayeeji is a bit habitual of speaking
truth. I hope that he will utter some degree of
truth. But the Marxists did not utter any truth.

Iwould not like to go into the details. i have
findingsa survey conducted bytile P.T.I. and not
byanyGovernmentagency crbythe Congress
Party. I have findings of survey of entire
economy conducted by the P.T.I.which consist
ofevery minute detail. But Ihave referred to rate
of inflation because it is discussed all overthe
world today. Two years back, nobody had any
uustin us. The I.M.F., theWorldBankorother
International agencies were not ready to give is
loan. They were not prepared to give loan to us
withoutmortgaging gOld.Today tile condition is
that ourcountry is one of those six countries
whichare considered economically competent
andwhich have an effective control over their
economy. To whom the credit goes for it?

(English)

SHRI NIRMAL KANTl CHATTERJEE
(Dumdum): You ask the Finance Minster, he
will contradict you.

[rranslationj

SHRI BUT ~ SI~>JGH: lt is the Congress
Government which has led the country to this
decent situation with its hard labour during the
lasttwo years facing all sorts of challenges and
servinq the poor and the down- trodden people.

Ichanced upon togo through some where
a remark made by the hon. Minister of finance.
hehascommented that he did not care whether
his country ranked the 6th or the 130th in the
world. Headded that unless heuproots poverty,
unemployment completely from his country
ilnd Checksthe inflation. he \!viIInot be satisfied.

838

{English}

What isthe future ofthis country? He told,
I do not know what is the future of this
country?( InternJptions)

[TranSlation}

Just before concluding hisspeech hesaid-

{English}

I do not know what is the future of this
country precisely.

[Trenslstion]

The truth came out from his mouth. He
does notknow thefutureofthe country. He never
thought aboutthis country. His interest is re-
stricted only to the communist party and hedoes
not have any concern for the country. He knows
thefutureoftheC P I.(Marxists tbuthe doesnot
know the future or the count IV. After all the truth
automatically came ou. 0: :11"mouth.

[English}

Do not know wnat is the future of this
country. Let me tell you. The Congress party
knows what is the future of this country and we
know where we arc going to take this country.

[Translation}

Itisnotth-. matter oftoday. Even 105 years
before. the hel.nsmen of the Congress, the
leader's oi our country like Mahatma Gandhi,
Jawaharlal Neh- u, SardarVallabh Bhai patel,
Mautana Abul K~~lamAzad had presented an
independent out hn.. of the country.

Inthe ye:lI19291:le leaders of ourcountry
had presentc :1il very r>e picture of the country
statrng as to boiv t'''', would build this country.
recoust ri.ct the society, der=rnune rtsecon. imv
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and its standing in the world forum, It is not the
matter of today, It is a matter of 100 years ago,
This Congress party has been constituted on the
basis ofthe ideology of the people otthe country,
The Congress party has brrowed the ideology
neitherfrom RussiaandnorfromChina. It has
the ideology ofMahatma Gandhi. Itisbed on the
concrete programmes chalked out by the late
prirne'Minister Shri Jawaharlal Nehru

You have made a reference about the
interests of people. Recently last week some
innocent youth from Calcutta have come to the
capital to express their views. 'The ideology of
bullets, which you have imported has been laid
down by you. Even today your ideology is that-

[English]

power comes form the barrels ofthe guns.

[Translation]

You are carrying on your administration
through the barrels ofguns and notthr6ugh love,
inspiration of people. Everybody knows it. I,
therefore, would like to statethatthe people like
you can not know as to what is the future ofthe
country.

, We had been hearing a lot through news-
papers that no-confidence-motion would be
moved on behalf of all the parties. We were
aware of it because they do not have anything
except it. They do nothave any other alternative-
neither economic nor social, as well as political.
They are very jealous. They referred to the
previous speer:h of Shri Narasimha Rao. It
would have been better ifthey had readthe whole
<peech. By refening to the P.M.'s speech you
have done a very good thing. Shri Narasirnha
RHOhas given a new direction tothe ideology of
the country. I rememberthat he has assented
Inthis very august House in his first speech that
hewants tochange theagenda ofthecountry. He
wanted to change the national agends. he
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wanted to change the political system of the
country inwhich politics was being played inthe
name of temples, mosques and secessionism.
He has achieved political success to a great
extent in his mission. Todav a national feeling
has been created among the people of whole01

. India, from Kashmir to KanyaKumari and
Kamakhya to Kathiawar. and that feeling is
visible there in all the State like Assam or
Punjab which are burning. According to offical
figures, 20to 25 thousand youth have been shot
dead in Punjab. Moreover, the people of Punjab
have uprooted terrorism and anti-national ele-
ments as Shri BalarmJakhar uproots weeds
from his crops. Today there is peace and
stability in Punjab. Elections of local bodies and
Panchayats were held there. today inthe rnorn-
ing our hon. Member Shri Umrao Singh has
arrived here. The result of the Jalandhar bye-
election has proved that itwas an excellent and
uprecedeted bye-election of Lok Sabha. The
result proves that the people have supported
Congress with a massive mandate. it proves
that the Congress enjoys the full confidence 01
the people there. The Bharatiya Janata party
used to claim that .Jalandhar is a stronghold of
BJP, but it could not save its security deposit.

• SHRI SHARA~ YADAV (Madhepur): You,
togot Kalka constituency: You won this Kaiak
constituency also.

SHRI BUT A SINGH : I know the Palna
Constituency also. Yadavji, therefore, you
please keep quiet.

There is complete peace in Harya~and
Punjab. Wha~was the situation in A~ two
years back? ltoldthattheB.J.P.lost '/.,d. urity
deposit inJallandhar.1 have come' wthat
theBJP has decidednottosu _' the Corn-
munist in the discussion, but therWm vote with
them. Theycan do thrs very nappily. it is their
right. But Shri Vajpayeeji. would you like to
support the issue raisedby Shn V P.Singh an
dhis colleques and throu£jh which they are
creating a poisonous atm sphere Ifl the COUll-

try? Or should I ask my Milf'(I!;,! colleagues
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whether they will be a party to the BJP's Com-
munal move to push the country into a dark well
ofdevastation. Shri Vajpayeeji, you will refer to
corruption. I know it because you do not have
anyother issue. You cannot approach people in
the name of Ram temple because your hands
aresocked with blood. But as far as the corrup-
tion isconcerned Iwould like to tell you on ethnic
that I have got all the account of misdeeds of
Governments four states where your operate
was inpower. The reports have revealed thatthe
State Budget allocation swear being controlled
and monitored by R.S.S. (Interruptions) You
some Itimes support them an sometimes you
disassociate yourself with them as peryour own
convenience. I would like to ask B.J. P: which
always raises the issue of corruption as to what
isthe source of R.S.S. income, form where do
they receive donation who gives such a large
amount donation. I knowthatthe Vishwa Hindu
parishad people have deposited millions of
rupees in foreign Banks which they had col-
lected forthe construction of Rain temple. The
Millions of rupeescollectedfrom the poor people
isas small denomination as Hs. 5/- in the name
ofbricks and Ram Padukahavebeen deposited
with foreign banks. There are 30r 4 industrialist.
Iwould not like to mention their names. They
have invested large sums of the Vishwa Hindu
Parishad in their factories ona marginal rate of
interest. They are members of the Vishwa
Hindu Parishad also and they have investedthe
entire amount in their industries and they are
runningtheirbusiness and are also financing the
Bharatiya Janata party. The BJP is notvirtually
party. 11 is rathersomeother organisation with a
mask which whips up communalism and oper-
ates several other organisation behind the
curtation. The 3 or to4organsisations are
operating only for name sake and several
organisaations are operating with cultural
names. Many big trusts are being operate
whose accounts run into to hundreds or thou-
sands of millions. Nobody knows about it. There
no] only one Harshad Mehta, but thousands of
Harshad Mehta may be there.

Today we are movinq the No-Confidence
Motion againstthe Narsirnha Hao Government.
It .svery distressing that the hon. Membersof

this august House whom the people of the

country have heaRtedly voted, have levelled

allegations against the hon. Prime Ministerof

the country Shri Narsimha Rao who is our only
most re.garded leader. Who has levelled this

allegations against him? It was a professional
broker who took thousand cores of rupeesofthe
country for his personal benefit. He used this

money forthe benefit of several persons sitting

in the opposition here. He used the money not

for himself but for those friends who run their

politics with black money. He opted a well-
tested old method of leveling allegation against

the most powerful person.

13.00hrs_

Level allegations against the most influen-
tial person and put him into trouble. todayHarshad

Mehtaisequatedwithhon. Prime Minister. ltis
very disgracing. I feel very ashamed of it in the
House. lfeetashamed that we are sitting here

to witness such agloomyday ..Such an allega-

tion is levelled against our Hon. Prime'Minister

but the Prime Minister has denied it and the

House considers the Prime Minister's state-
menttrue. Thehon, Prime Ministerhastoldthat
henevermetanypersonnan1edHarshedMahta.

Harshad Mehta had himselttold that he met him
forthe first time and this meeting with the Prime

Minister has been proved false. We, and the

peopleofthe country have faith in the horr, Prime

Minister while a handful of leaders are not

believing the statement of the Prime Minister
andfortheirselfish motto. Had they been brave

enough, why Shri Somnath, didnotmovet&
motion? Why Shri Mukhopadyaya -an ordinary

member like myself was asked to rise on his

legs? I, therefore, know thatthe leader of your

. party is ... (/nterruptions)

[English}

SHRI SOMNATH CHA TIERJEE (Bolpur)
: The first speakerlrom the Treasury Benches

does not know anything. Sir, please educate

him. Shri Buta Singh, please be presenthere

when Ispeak. (Interruptions)
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[Translation] 

SHRI BUTASINGH: How can it possible 
without your consent? I know that you win 
definitely interfere. (Interruptions) 

[English] 

SHRI SOMNATH CHATTERJEE: He is 
a member of Parliament. His name has. 

[English] 

come first by ballot ... ( Interruptions) 

[Translation] 

SHRINITlSHKUMAR(Barh):HeOOesnot 
know parliamentary Rules and 
procedures ... (fntenuptions) 

SHRI BUT A SINGH: He does not know 
about1heissuesbetorethecountry. The issue 
before the country is that the unity and integrity 
of the nation remains intact, the issue is that the 
fannelsandlaboursshouldbeprotected. social 
justiceshouldbemetedout, secularismshoulcl 
stJ8IlgIhenedandCOtrtryshoulclmarchahead 
wilhcalfidellCeMdsbenglh. a.culeadersof 
opposition have no knowledge of these issues. 
WeheardmuchabouttheNo-ConfidenceMo-
tion and have been hearing 'or the last fifteen 
days. In BJP party meeting in Bangalore, a 
partyspokesmanrevealedthestatementwhich 
HarshadMehtawastomake ala PressGonter-
ence. He even pointed at the typographical 
errors. Before Harshad Mehta released the 
Affidavit at the Press Conference it was an-
nouncedatthe BJP meeting. 

SHRI RAM KAPSE (Thane): Mr. Speaker, 
Sir, the allegation levelled against a prominent 
BJP leader by Shri Buta Singh regarding the 
revelations about HarshadMehta's statement 
topressConferenceisnottrue. Hehasalready 

'Expunged as ordered by the Chair 
•• Not recorded. 

cleared his stand in this regard. You should 
knowthatwhateverheissayingistotallywrong. 
If you want I am ready to give information with 
theparticularname ... (/nterruptions) 

SHRI BUT ASINGH: It has been published 
in newspapers and leading magazines of the 
country with in bold quotations. Shri Atal Bihari 
Vajpayee was present there and he can throw 
some light in this regard. But I would like to 
submit" in Bangalore Session ... (Interruptions) 

[English] 

SHRr RAM NAIK (Bombay North): Sir, I 
am on a point of order. 

MR. SPEAKER: What is your point of 
order? 

SHRI RAM NAIK: Sir, •• is a Member of 
RajyaSabha. Can he name him? Can he cast 
as persions on him when he has no right to be 
here to defend himself? Is it according to the 
rules? 

[Translation] 

SHRI BUT A SINGH : I have not mentioned 
• .. narne. 

SHRI RAM NAIK : You have taken his 
name. 

SHRI BUT A SINGH: I had said an office 
bearerofBJP. You have taken his name. 

SHRI RAM NAIK: Now aftertakingthe ,he 
is not speaking the truth. 

SHRI BUT A SINGH : I did not name 
him ... ( Interruptions) 

MR. SPEAKER: It would be better If you 
please do not interpret. 
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[English] chargesbylevetingthechangesofcorruption's 

Shri Buta Singhji, we will rather rely upon.-
IhestatementmadebytheMenibersonlhefloor 
of the House than what hasappearedoutsiclein 
the newspapets. We will not referto .... or any 

. othername. 
( Interruptjons) 

[Translation] 

SHRI BUTASINGH: I said that an office 
. bearer of BJP read out during BangaIore ses-
sion of the party the copy of the affidavit to be 
presented by Shri Harshad Mehta at the Press 
Conference. Even typographical errors were 
notcorrected.lnsteadofl0.45P.M.,1045A.M. 
should have been typed. Should we interpret it 
in this way that this Affidavit washandedto Shri 
Mehta through an agent * ofBJP. 

[English] 

MR.SPEAKER:lhatisnotgoingoru9cord. 

(InIenupIions) 

SHRI CHANDRA SHEKHAR (BaHia) : 
Sir, there must be some limit to things. 

SHRI NIRMAl KANTI CHATTERJEE 
(Dumdum): ShriJettmalani is also a Member 
oftheotherHouse. 

[Translation] 

SHRI BUT A SINGH: Mr. Speaker, Sir, 
thataffidavitwashandedCMlrtoharshadMehta 
It1r'cMqlShriJelhmalani. In 1987whentaidswe 
concb:tedon'lnc:IanE>cpress'somedoctmenls 
well seized. As lt4inisterof Home AHairs I had 
laidthosedocumenlsonlhe T ableoftheHouse. 
The Same of old faces we their i.e., Shri 
Gurumurti and Ram Jethmalani a spell differ-
ence is that now Shri HarshadMehtahasoome 
in to the picture . They have been trying to 
defance Congressforthelasttenyearspolilical 

'ExpungedasordereclbytheChair 

as well as there is.nothing new in it. They also 
leveledmanya!leQ8tionsagainstlateShriRajiv 
Gandhi ... ( Interruptions) I know such people 
werealsotheretheCongress. Thetopleaderof 
Janata Oal, who revolted against his leader 
when hewas in Congress, stoIetlefilesfromthe 
Fmance Ministrywhen he was minister there. 
Hetookthosefilesto Defence Ministrygotthem 
Photostalandthenke¢tlathisresidence. Even 
atthattimelhadsubm~thatthisleaderisthe 

bestexampleofcorruptions ... (/nterruptions) 

[English] 

SHRI RAM NAIK : Sir, I am on a point of 
order.(/ntenupfjons) 

SHRI SRIKANT AJENA (Cuttack): Sir. I 
amanapointoforder. Hesocastingaspersions 
that the leader of the Janata Oal has taken the 

-files from his Ministe(s office. this is highly 
objectionable. 

MR. SPEAKER : lhatcanbederiedbythe 
Member. 

(T~ 

SHRI BUT A SINGH: Mr. Speaker, Sir, 
these are the some Jethrnalanis who ~to 
address the meetings of Khalistanis abroad 
Shri Vajlayee knows it well. 

[English] 

SHRI RAM NAIK ; Sir, I am on a point of 
order .. 

MR.SPEAKER:Whatistheruiethathas 
beenviolated'? 

SHRIRAM NAIK : Sir, yousaidthatasper-
sionscannotbemadeon aMemberoftheother 
House. But the point is no allegation can be 
against a person unless he is given a notice. A 
notice has to be given. 
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SHAISOMNAn-tCHATIEAJEE~) HeIhmaIaniisaMemberoftheOlherHouse. The 
: That is the rule. cannot be aspersions against him. (Interrup-

tions) 
[TranslatiOn] 

SHRI BUTASINGH: All this is included in 
the report of the House .. (1ntemJpfioos) Heisnot 
saying anything new ... ( Interruptions) Whodoes 
not know Shri Jethmalani. 

(English] 

MA. SPEAKER: I uphold your point of 
order. You are right and I hope that would be 
followed in every other case also. 

(Interruptions) 

SHRIINDRAJIT GUPTA (Midnapore): 
Sir. you are expressing yourhopethatwouldbe 
followed in Mure. You have not admonished 
him. He is going on saying whatever he likes. 
What I am saying isthat he cannot say it without 
giving notice. 

MA. SPEAKER: I have given the ruling. 

(Interruptions) 

SHRI BUT A SINGH : What I am saying is 
a matterot history. 

SHRI BASUDEBACHARIA (Bankura): 
Sir, he has been saying without. giving 
notice.( Intetruplions) 

SHRI BUT ASINGH: ShriJettmaJanihas 
been addressing rneetingsof the Khalistanis in 
America. in Canada and in Ouebec. 

SHRIINDRAJIT GUPTA: It is nol Shri 
Jethrnalani. (Interruptions) 

SHRIBUT ASINGH: Canyoudeoyj? Can 
youdeoyitas theleaderoftheparty? I have gone 
on record. I have seen the documents. I have 
studied the documents (Interruptions) 

SHRI SRIKANT A JENA : Sir. Shri 

.. Not recorded. 

SHRI GEORGE FERNANDES 
(Muzaffarpur): It is highly objectionable. (Inter-
ruptions) 

[ Translation) 

Mr. Speaker, Sir, there is a limit but he has 
crossed all limits . (Interruptions) 

(English] 

SHRI NITISH KUMAR(Barh): He cannot 
go on speaking as he wishes. 

SHRISRIKANTAJENA:Whydoyounot 
prosecute him for this? (Interruptions) 

SHRI BUT A SINGH: •• 

SHRI SRIKANTA JENA (Cuttack) : Me 
Speaker, Sir, if this kindot aspersion is cast and 
it goes on record, can this House founction in 
this manner (Interruptions) 

[Translation] 

SHRI GEORGE FERNANDES 
(Mujaffarpur): If you have got anyevdence you 
can file case against him. (InterruptionSt 

If you have got the information why have 
you notfiled a case against him. (Interruptions) 

MR. SPEAKER: Do not interrupt again 
and again like this. 

(Interruptions) 

SHRI NITISH KUMAR (Barh) : Mr. 
Speaker. Sir I am on a point otorder. Shri Buta 
Singh has levelled allegations on a Member of 
the other House indiscriminately and called 
him·' ... When he IS not present to defend 
himself. If he·· why was he not prosecuted? 
Your party is in power. if you have enough 
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evidence against him, why do not you prosecute and left, he tells the press 'Sorry, I have to cut 
him? Mr. Speaker, Sir, I would like to have your short my holiday, I am going to enjoy my holiday 
ruling in this regard. Do rules permit to cast such now.' Sir, is this country to betaken In that 
aspersionsagainstanhon. Memberoftheother manner? Are we here to listen to all kids 01 
House? .... (Expunged as ordered by the Chair) ... all 

{English] 

MR. SPEAKER: My Ruling is that these 
kinds of allegations should not be levelled against 
any Member, they will notform part of the record. 
Pfease stick to your usual fine. 

SHRI BUTASINGH : Mr. Speaker, Sir, i 
have a submission to you. Sir, does Mr. 
Jethmalani have the licence of this House to 
level charges against Shri Narasimha flaoji, 
who is the duly elected Prime Minister of this 
country representing nine million people of this 
country? Have you given him the licence, Sir? 
And he can speak anything he likes (/nterrup-
Nons). He is a criminal lawyer and can be 
commit a·crime also? 

MR. SPEAKER: Mr. Buta Singhji, now 
probably these Members are trying to maintain 
averyhiglstanclardofdebateandtheyaregor,g 
to follow the same stanclard when they make the 
speeches. I would expect you to foIlowthe high 
standard of the debate. You can take objection 
to any Member levelling baseless allegations 
againstanybody,butwedon'thave,inretum,to 
allege anything against him. 

SHRI BUT A SINGH: Sir, in my language 
t am told that if a snake enters your house , what 
have you to do? 

MR. SPEAKER: You leave this matter 
please. 

SHRI BUT A SINGH : You have to save the 
house and here isa person whoclaimsto be the 
leadingcfiminallawyer,goesonmakingallega-
lions after allegations against the Chairman of 
Ihe , againstthe Prime Minisler olthe country, 
against any leaderthat he dislikes and he says 
Ihat 1 have come only from London in Indulge in 
thiskindofthinginthiscountry' and he has gone 
back. After hitting and kicki"';J everybody right 

kinds of wrong charges, false charges, from the 
people who rare paid by certain forces which are 
not a in factor 01 India? May I putthis qUGstion 
to George Fernandes: Are we going to ~i!ol\fthis 
kind of leadership inthlscountry that th..;y come 
and abuse everyboay in inflict a'ly kin dol 
injuries orchargeson anybody and Ihey go back 
and say , I am going back to London toen(Oy my 
holidays'? (InterruptIOns). What are we to do? 
(Interruptions). Every Indian knows what he has 
been up to. You take out any list of very bad 
cases, cases of smuggling. cases of SWindling. 
andtheisonlyone lawyermln<iawhocancome 
uptotheSupremeCourt. Sir. I am sorry. with 
yourpermissionthavetosay ... 

SHRI SOMNATH CHATTERJEE: I am 
not defending him, nor am I a criminal lawyer. 
But the question is, a person If he is in the 
profession-it is said that in the highest tracitions 
of bar, even a prisoner, a person accused of a 
crime~kemurderwiU; not be derued defence. Is 
it the contention of Mr. Buta Singh that no 
criminaI,accusedperson,shouIdbeQlvenlega' 
assistance? 

SHRt BUT A SINGH : tam nol,;ayingthat. 

SHRI SOMNA TH CHATTERJEE: Thai IS 

what you are saying. 

SHRI BUT ASINGH: I am sony you have 
not I.I'\derstood me property. 

SHRI SOMNATH CHATTERJEE :The 
trouble is, you take rnoneyfrom the sWindler in 
a suitcase. (Interruptions) 

SHRI BUT A SINGH: t know the suitcases 
which Mr. Jethmalani is talking about. But I am 
sureyourconsciencewlll not allow because you 
arepolilicalWOl'ker. Y ouare a soaaIworker «110 

you have a coosclenCe. (/ntemlptlOl1S) 



, 851 MotionofNoConlidence JUlY26,l993 in the Councilof Ministers 8S2 

[TransIaIion] 

SHA1SOMNATHCHAlTERJEE: Trade 
Unionsarebehindasandtherearesome~ 

entiaIpersonsaJso,buttrade Unions do J19l9ve 
ismoney.(/nterruptiOns) 

(English] 

SHRIBUTASINGH: Thatiswhatlwant 
to drive home to this House. 

SHRIINDRAJITGUPTA: Sir,howisMr, 
RarnJethmalanirelevanttothisdebaleanclhow 
much times is he goingtotake on this point? He 
is wasting the time of the House. 

SHRI BUTA SINGH: Sir, thernanbehind 
the entire episode is Mr. Jethmalaniandthat is 
beingraisedherebytheErireCWOSilD .. wheIher 
it is A group orB Group or C Group. It is Mr. 
JelhmalanibrailChildandhewanlstodestablize 
this country. Who is this Harshad Mehta? 
(Interruptions) I wiD quote an instance for the 
knowledge of Shri Indrajit Gupta. I read the 
statementofMr. HarshadMehlawhenhecame 
to the JPC .. this very same person made a 
catergoIicalstalemeI:1tbeloretheJPChltinthe 
whole of the securities scam. there is no 
politician involved. WiN this House not recall 
that? The Hon. Mermerswhoareworkinginthe 
JPCwill recaIIlhatMr. HarshadMehtahasgone 
on record very categorically that he has no 
poJiIicaIlinksandhehasnotusedthismoneyfor 
political purpose. And what happened after 
threernonths? Whornadehimtodothisnow? 
Who drafted his affidavit? iarnsorry, I have to 
name him against. H it is not Mr. JethrnaJani, 
then it is definitely the BJP, because they are 
waiting in the wings and they ha1fe no other 
issue. 

Sir, whathappened intheBJPSessionat 
AhmedabadanclWhathaJlleoedin1lleBar9ore 
Session? lhavebeenveryclosetyfollowingthe 
proceedingsoftheB..JPNationaICou1ciIandlhe 
Executive. Theyhadtried to catch Mahatma 
Gandhi'sslogan. 

[TransIaIion] 

'Antoyodaya' should be the, swacJeshi' 
shouIcIbetherewhatis 'Antyodaya? Cantlon. 
Shrimati VtjayRajeScindiatili what is meant by 
'Antyodaya' Has she ever realised anything 
regarding' Antyodaya'. Those belong to this 
Section of society reside inslums and along 
dirtydrains. They do not get two square meals 
aday. What she spends on onetime make up 
andcosmeticstheyca1managetheironemonth 
meals withthat amount ... ( Interruptions) I think 
Shri Vajpayee understands the meaning of 
Antyodaya' because he had the spirit of nation-
alism. He is guided by Sangh guru who leads 
secret life. Everything is secret there be it 
charity, life style or training. They ':lever be-
lievedin lord rarna. Now they have become a 
devclIideweeeofLord Rama. They are neither 
belieYersof'ScnancfJanm'norof ~Samai'. 
I wouIdliketosubmitthatifBJP really wants to 
follow the principles of Mahatma Gandhi and 
wantstobring'Antyodaya'theyshouidfirst go 
to Gandhi Samadhi and apologise that is was 
1heywhohad shot him dead ... ( Interruptions) If 
at least in this generation they accept their 
follies, and repent people would trust their 
Anlyodayaprogoramme. Today, theyarermM"-
darers, that is why nobdoy will believe in the 
'Antyodaya'whichtheyarepreaching. TtJty 
cannot even bring 'Sarvodaya' ,Theycanonly 
bring 'Harshodaya'forthemselves. Harshadis 
thegrealeStinspirationorofthisparly. He1sthe 
guides. He had guided them to bring a motion 
of No-Confidenceagainstthe Prime Minister. I 
would like to know particularly from the 6JP 
Members that if there had been no issue of 
securities scam byHarshadMehta hadthisno-
confidence motion been moved at all? What 
otherissuewas sopressing before them? 

SHRI SRIKANT AJENA: GoId-Starwas 
flare. 

SHRI BUT A SINGH : You are not a mem-
berof BJP. 1 amaskingth~ question from the 
BJPn.mers. YouhavebeenonMandalissue 
? He has done many things in the name of 
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Mandal Commission. That is well known. I had

enumerated the philosophy of Shri V. P.Singh

lor two and a half hours in th!s very House. If I
repeat it,you would fee restless. I know each and

everything. Do not provoke me.

SHRI NIT ISH KUMAR (Barhl: What had

'IOU revealed?

SHFOBUTASINGH: Iwouldliketosubmit
that even tile BJP stalwart. Shri Atal Bihari

Vajpayee would agree that the way Prime Min-
isterNarasimha Hao revived the economy and
marched us ahead is an example which is

second to none. Shri Vajpayee is like an

Elephant who has a rider on his ahead with a

wrup. He may pass some remarks but in the
heartot hearts he knows well tnatthe hon. Prime
Minister has brought the country out from the

glGat crisis. he has brought stability in the

country. 1\11 the countrymer are aware of the
outcome of the non confidence motion being

brought today. All eyes are set on the scent}

People want victory of the system that had

~Icneratod faith among the poor and the farmers
.md gave momentum to the pace of progress. I1

has given an opportunity to the women to come
forward and share the pohtical powerthrough

panchayats. The credit of 9iving the right of
trancnise to youth at the age of 18 also goes to

1110 Prime Minister. He is rightly gearing the

OOIlClCSof Congress Party. The decision that

till' support price of the crops would be decided
I'dOle tile sowinq seas' ,n ISa gift f mm him to the
l.mners o! ttus country. [he prices which i1(1VO

11('('n dccrdec last week arc best in the history

If ;I'jrlculture. That is whv pe-ople aro trvrnq 10

nusioad tl10 farmers in tile name of Dunk(;1

l'r.)l'05als. Mukho!-,Clclhay,: ya p. you cannot

nll!:J'ddthefarn18Is. rile tarmcrs ot 111ISCOUIl-

;:'llJlldUSktnd thatthou Inkl ests are safe III the
, ' lds of C('n~ll ASS P drty ar (I Purne MlllIster

"'·I·f\I"f,L;ifllilaRaoJi l wou: :"hl;iowarnthc
, 'I"C'W:.Il want to estabusn 1\13en, mtl y and the

'1.:11IV. .nd stop the pace of cc onorn«: progl ess.
1',,),11(1like to warn them !hill tile 1'80plo of tlus

,IIIIV ,'1' 'ulo' 101.:-1110VJlh ,If mo j<1II()USdesiqns

,:CC 281'1. lknowtho final, -utcome of this no

confidence motion.

"Na Khanjar Ulhaga, na talwar uthagi,
yo Baju mere Ajmaye huye hain".

13.25hrs.

[English!

MR. SPEAKER: Let us rise for lunch, We
adjourn and meetagainat2.30 P.M.

The Lok Sabha then adjourned for lunch tJjJ

thirty minutes past Fourteen of the Clock.

14.34hrs.

The Lok Sebh« re-assembled after Lunch

at thirty-four minutes Past Fourteen of the Clock

(MR DEPUTY SPEAKl:R in the Chair)

12.34hrs.

[English1

MOTION OF NO-CONFIDENCE IN
THECOUNCILOFMINISTER -CON70

MR. DEPUTY-SPEAKER: Shir.Jaswant

Singh to speak.

SHRI JASWANT SIN~H (Chittorgarh): I
will be quite t1ill',Py even if there were no Minis-
ror

THE MINISTEfi OF STATE OF THE

MINISTRY OF STEEL (SHRI SONTHOSH
MOH AN DEV): As long as I am the Minister,

I Will de justice. (tnterruptions)

SllRl SOMNATH CHA TIERJEE (Bolpur)
: They are packinq up their suit-cases,

SHRI JASVv NT SiNGH: Is that what IS
happnlll1l9 now') (Interruptions)

Mr. Deputy. Speaker SII'. IIISO to support
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ISh. Jaswant Singh] 

the substance of the Motion that th is House do 
express its lack of confidence in the Council of 
Ministers. 

Sir. I do find it not unexpected but also not 
entirely unassuming when the hon. the Mover of 
the Motionandbeforethatwhenthe hon. Speaker 
read out the Motion and when all of us stood in 
support of the substance of the Motion , there was 
some forced merriment from the Treasury 
Benches. I do wish to remind the members of 
the Treasury Benches that this new found 
unison of voice with my friends and colleagues 
only immediate left ought really to have got 
demonstrated on the streels of Calcutta when 13 
Congressmen were killed. Where was your 
unison of voice then? And where was your 
mernmentthen? 

Sir. we support the substance of the Motion 
because we believe that this Government and' 
this Council of Ministers has no right to remain 
in office even for asingle additional day. This 
Govemment has the dubious Qi$tinction of hav-
Ing faced the maximum number of Motions of 
No-Confidence of any Govemment that I can 
thinkof. That you have despitethatcontinued to 
occupy the T reasury Benches is not on account 
of any confidence of this House, it is on account 
of manipulation 01 the arithmetic of the House. 
It is not because you have their the confidence 
lothe people of India or the confidence of the 
totality of this House but rather because you lack 
a confidence in seeking a fresh mandate; you 
lack a confidence in seeking a fresh vote of 
conhdencefromthepeopleoflndia, That day is 
not far and no matlerwhat arithmetic you try, the 
sheer momentum oIa vent and the sheercom-
pilation otmisdeeds Will co;TIpel the logic ofthe 
",ituatlon towards seeking a mandate a fresh 
Ifumthat House whose confidence eventually 
r,pn,]sall of us here. 

Why do I support the sut-stance of the 
Motion, Sir? My reasons are, thai as a 
GOYf'r'lment and as the Council of Ministers, 

this Council has failed in its primary responsi-
bilityto safeguard the security ofthe nation and 
the security this Govemment and this Council 
of Ministers has failed intemally in the manage-
ment of polity, it has failed internationally in 
safeguarding the interests of the country and it 
has failed singularly in displaying and demon-
strating the required depth and required com-
mitment to morality in the discharge of its 
responsibility. 

I support the substance of the motion and 
I oppose wholly the continuance of this Council 
of Ministers because even now, two years after 
the coming into being of this Govemment, there 
In neither a complete nor a cohesive Council of 
Ministers. Vacancies are abound in the Council. 
Eitherlhere is nobody that can fill those vacan-
cies orthere is. in yourTreasury Benches. no 
ability to fill vital posts of national importance 
like Defence, Commerce, Industry and, Sir. I 
would not comment on the plight thatthe Minis-
try of Extemal Affairs has been put into. 

Sir, I support the substance of this motion 
because we have a Council protection of na-
tional security and the security ofthe citizen, till 
today i the month of July, when July is drawing 
toa.ctose, remained unanswered- unanswered 
to this House and to the people of India-then 
certainly this Council of Ministers is to be 
charged by not just negligence, but callousness 
and the filure to preserve national interests. 

What is happening now? Where does the 
enquiry stand? What action have you taken to 
extracfrte. to arrest, to obtain the wanted crimi-
nals-whether they be in UAE or in Pakistan or 
anywhere else in the world? 

I must, with a sense of great shame, point 
out to the pathetic sight oIthis Govemment and 
this Council Of Ministers in their response to 
thisslapon the face of India which 12th 01 March 
bl'ist in Bomaby was. The response of this 
Govemment was to tryforan intervention by the 
Govemment of USA - a response that is so 
humiliating in its implications. It is not the United 
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States of America that have suffered by Indian 
people. by the Indian nation and this Govern-
ment had not sufficient sense to understandthe 
implications of asking the Government of USA 
that if Pakistan is declared a terrorist State. 
somehow an answer would tx!foundto the insult 
to India , tothe slap that had tx!en inflictedonthe 
honourof India. 

A more humiliating and a more pusillani-
mous demonstration, it IS difficult to find incident 
history of the country. It is like. we. having been 
. 'IlJred. go to a third party t::> say that for the 
redress of my inJunes. you own please declare 
Pakistan, a terrorist State. That is such an 
unforgivable de reliction of thE' pnmay responsi-
bility of thiS Government and this Councit 01 
Minister. That one smgle action by itself is 
sufficient to warrant the Motion on No-Confi-
dence 

Thereafter, example for a moment and 
spend a moment on examlnmg the hornfYlng 
mmlflcatlon and the disturbing extentto which 
thiS wrath of a total absence of governance has 
spread to oLir country, I would like to know from 
the Government that Instead of engineering 
selective Press releases about which point I 
1'1111 come in a moment-about the capture of RDX 
on Jamnagar Coast what e (actly is the infor-
mation that you have about the smuggling of 
explOSives In the country, whether it is through 
Rajasthan. Kutch, Jumnagar Coast the south-
orn coastal line ofthe country orthe North East 
or anywhere? What IS the extent of the wrath that 
you and yournon-govemanc3 have Inflicted on 
the country? We have a right to know: and we 
have a right to know it simply because you have 
to answer a charge 01 a total Inability and 
Incapacity to govern this c(lu~try. We have 
aright to know because what is Involved IS 
simply the primary responSibility 01 thiS Gov-
ernment which is what I have started by assert-
i q the secunty ofthe nation and the security of 
, (·Cltlzen. 

With great sense. the o:her day-to give a 
specific example- the newspapers were selec-

lively given a leak that five terrorists linked With 
Dawood have been arrested, I charge thiS 
Government of a collusive arrest Those five 
that were arrested in Delhi had been liVing 10 

Delhi for the past one month, The factor of 
efficiency in investigation certainly does not 
transform itself that five of the most wanted of the 
Dawood accomplices are suddenly found In a 
colony of Delhi in an Imported car on a road 
which IS cuI-de -sac' In a most conventent 
fashion, with a few shots fired In the air. they are 
caught This collUSive kind 01 dishonesty In 
what IS the single most Important evenconcem-
ing must answer, Even such a national humill-
alton and despite having done what they did by 
appealing to the United Slates of Amenca"." 
and I will dwell lust a little longer. After all. the 
vlStlingofficial from the United States of Amenca 
was no more than perhaps-I might be mIStaken, 
we have to see the details of tI- aJolnt Secretary 
levellunchonary: and to bnef that JOint Secre-
tary level functionary, five of the semor most 
Secretanes of the Government 01 India are 
assigned specially to hold Press Conferences: 
and the vISiting JOint Secretary or lower ranking 
official ofthe Untied States of America IS treated 
a If he is a special emissary of the President of 
the United States of America. Forhowlongare 
you gOing to inflict such humiliations upon the 
nalton" Even after committing one humiliation 
alter another on the nation, this Government and 
thiS pOlitical party educe ItS entire concern to 
scoring small debating POlfltS against each 
other Within Itself In a carntvorous fashion, 
whether It IS the aspect of entrusting entire 
enquiry to the Central Bureau of investigatlonor 
any other aspect. their pnmary and fll st preoc-
cupation IS to see how score a debating point 

How to score a crippling blow against a 
potenltal or a real political rival wllhln the party? 
It is unforgivable how thiS Government has 
conducted Iisell and Isconducllng Itself. Even 
now. there is newfangled and newly-announced 
committee for establishing a nexus between 
underworld and the politicl<)n. Dally we get 
press announcements that thiS cOfillmlttee Will 
give its report within three months. Why do you 
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need a committee to establish a nexus between 
the politician and the underwoOd? You simply 
have to look at yourself. If you were to look at 
yourself. you would not be in a committee. 

I cannot dwell through long on this. I must 
go 10 the second example of a gross and a 
criminal national failure. That is the manner in 
which affairs are continued or permitted 10 drift 
in the State of Jammu and Kashmir. As part of 
the overall mismanagement of the polity, I 
charge this Government that what you have 
done In the State of Jammu and Kashmir, is a 
signal failure anda great national disservice. 
Everyone-every visiting joumalist, official or 
whosoever-from the UK orthe USA has the 
temerity to aU India what to do III Jammu and 
Kashmir. But our government. this Council of 
Ministers. our honourable Prime Minister 
neither have the time nor the confidenc,jto tell 
Ihese House what this Government is doing in 
the State of Jammu and Kashmir. Has thiS 
Govemment, this Council of Ministers-I do not 
know what the experience- of my other col-
leagues in the opposition js..c·n as vital an issue 
01 national importance as the continuing drift in 
Itlc State of Jammu ~nd Kashmir, officially and 
lormany consulted anyone form the Opposi-
hon? Not once has it taken the leader 01 the 
opposition into confidence. Not once has the 
Primp. Minister had the courtesy to spend time 
with the leader of the opposition and say: this is 
what the state IS In jammu and Kashmir and this 
is what we intend doing. 

I. therefore, want and demand 01 this Gov-
ernmentto explain to this House: what is your 
present policy in the State of Jammu and Kash-
mir? Where are we headhg? What is the 
actuality of the new initiative that you are an-
nouncing in such garbled and conlused terms? 
Witness for moment the assent and dissent In 
here anarchy that we are witnessing in not jUst 
the Valley of Srinagarbut nON in Doda district. 
It IS now public knowledge that the Surplus 
weapons and. notjusttheweapons, thesurpius 

terrorists from Paskistan-who have been ren-
deredsurplusbecause of what has happened in 
Afghanistan. be they Sudanese. Lybians. Ar-
abs. Afghans or Pakistanis-are with impunity 
now camping above Dakshun and in the hills 
above Dakshun and in Doda district. 

I am amazed atthe sheerimmobility of Ihls 
Government into thi:; invasion that has taken 
place in the country . In the lace of this invasion. 
not a word. not now offiCial statement has come 
from the Government to say. yes, there are 
these loreign nationals: there are these terror-
ists that have come: they have come lorm 
Pakistan: this is our assessment; this is what is 
happening:thisiswheretheyarelodgedandthis 
is what we are doing and what we Intend doing. 

I had the privilege and the honour and 
distinction of gaving worn uniform. 

1S.00hrs. 

So. I was humiliated beyond beliefto come 
across the photograph of one of the soldiers of 
the Border Secunty Force In manacles being 
displaved on the hilts of Doda and the photo-
graph that is dlstnbutedto the Indian Press and 
the photograph that IS published shows not 
Pakistanis but Afghans standing there but not a 
chirp has come from the Government. (Inter-
ruptions) ThiS humlhation thai you are intticting 
on the armed forces 01 this country IS the 
humiliation that will not be easilyforgotteneither 
by this generation or by the coming generation. 
How long am I to speak on the plight of the nation 
and the plight of the State 01 Jammu and 
Kashmirwhenweconlront this confused Coun-
cil of Ministers, a listless leader a totally splin-
tered Home Ministryworking at cross purposes 
with itself without any sense of direction and 
shoveling the youth of our armed forces on a 
daily basIs. 

1 S.D2hrs. 

(SHRI NITISHKUMARintheChair) 

Whether this No-Confidence Motion has 
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comeomotcome, not matter what happens to 
lhispoI1ion of No-Confidence, I condemn this 
GoNiW"entforwhat it has done in the State of 
JanvnumdKashmir and for what it is doing, I 
ehargett\is Govemment for the greatest na-
1ionaIdisservice for what it is doing in the State 
clJammu and Kashmir. I charge thiS Govem-
mentforscarifying priceless youth of our co un-
tryonhemostimpossibleoftasksinthefaceof 
ourneartotal lack of policy and dircetion. Just 
thissing1echarge is enough to merit the imme-
diate removal of this Government. Instead of 
this, wt\atdowe see and witness? We witness 
a total perversion of all norms. Govemor.;; are 
transferedfrom one State to another, from one 
positionto another as if they are patwaris. I am 
sureti1atyou are awarethatpatwaris, tehisildars 
and1hundersare normally transferred from one 
inconvenient place to another when some 
etected legislator so persuades the Govern-
mentthat so and so is not really amenable and 
not suitable official to function in his constitu-
ency. We have now come to a situation that 
Governors are being transferred because they 
are no longerconventto the ruling party in one 
fashion or another. They are transferredfrom 
one State to another as if they are lowly officials 
and as if they are merely an extension of the 
political interest of ru~ng party. I am appalled at 
the manner in which Raj Bhawans have been 
converted into Congress 
Bhawans.( /ntenuptions) It is a matter of some 
mirthtornetocaution my friends on the treasury 
benches that it is their burning desire to climb 
back into offICe in there States that they wrongly 
placed under President's rule and their appre-
hension efface the electorate there and their 
unquenchablethirstforthechairandthebenefitc:. 
of thai chair is now persuading them, In the 
absence of a political thought or a leaderof a 
party to attempt to climb back into that office 
through the organs of the State, through the 
bureaucracy. Do try that experiment because it 
wastnesin 1 ~77 and you knoNwhat happened 
III 1977 when the State attempted to win elec· 
tions through civil servants. I would urge my 
friendsonthetreasurybenchestocontinuetodo 
ttIis,1ocontinuetochange Govemor, to continue 

to have whole-scale mass transfers of officials 
in all the States that were in our care and all the 
States which you wrongly, wholly and unjusti-
fiably placed under Pr~ident's rule. 

I nternationally Sir, this Government and 
the Council of Ministers have failed totally to 
safeguard our vitai national interests. I just add 
Sir, that the Govemment has failed to safeguard 
the nation's prestige andthe nation sgoodname. 
Under tile guise of the so called praqmatism, 
you halle pursued and demonstrated 
unforgivable pusillanimity in the conduct 01 the 
foreign policy of the country. Witness for a 
moment. the reactIOn that this Govemment has 
-leave alone vOice-even demonstrated or sug-
gested in the face of the US action in Somalia, 
in the face of bombing, repeated bombings of 
Baghadinthefaceofthekindofstatementsthat 
President Clifton made when visiting South 
Korea and in the contact of NPT in North Korea; 
witness Sir, fora moment. themannerlnwhich 
this Government has handled an Issue of great 

. scientific and national importance, preserving 
an agreement arrived at with the federation of the 
Republics of Russia on the matter of obtaining 
cryogenic engines from Russia. It is not a 
debaie only on the aspect of the cryogenic 
engines. It would be very easy for me to 
elaborate at length the list of failures of this 
Govemment and the manner in whichtheyhave 
mishandiedthecryogenlCenginealTan~t 

BUllet me leave a word 01 caution with the 
Government. We had doncIt eai1ier. And I wish 
to point out that should you be pressurlSed and 
should you be misled Into sending a contingent 
of the Indian Armv to Somalia, you will be 
committing a grave national wrong. We had. as 
BJP, cautioned yOU three months back against 
taking slIch a step. Despite thaI. to test the 
watersot Indian publicoplnion, you letthe news 
be selectively released that the Government 
against taking this step. Committal of Indian 
troops 111 Somalia tscommittal of Indlan tro~ps 
of foreign SOIl not for peace-keeping but peace-
enforcing. a very ulfterent concept' It will be a 
comtTutlal of Indian troops In Somaha not for 
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subserving Indian self-jnterest orthe interests 
of the United Nations; it will s!mply be for 
subserving the national interest of the United 
States of America. And such a step taken by 
India. will be a great disser/ice to the Indian 
Armed Force. 

I am still awaiting from the Govemrnentits 
reaction to the cancellation of the cryogenic 
deal. the Government when we asked them 
privately. 'What is your respor:se? Whatareyou 
going to do now?" Does not yet.. so many days 
afterwards. come forward and say. "This is what 
has happened: this is what'lve are going to do. 
when it comes to our relations with Russia: 
After all. Russia has gone back on a formal 
agreement and it Russia has gone back on a 
lormalagreement. need I re'11ind the Govern· 
ment that when this agreement. at least. 
announcedly made, about the procurement of 
certain vitally needed spares and other military 
hardwareforthe Indian Armed Forces? There 
was also an agreement Singed with Russia 
aboutthe rupee-double exchange rate. If Rus-
sia. under US's pressure or outside of US's 
pressurecan renege on a formal agreement like 
this. I would like this Government to formally 
Inform this House what it s reaction is. not just 
about the cryogenic engines, but about other 
agreements also and particularly about the 
rupee-double agreement. II RUSSia renege, I 
see no reason why this Go'/emment should 
inflieta 19.000croreliabilitvon India, Simply 
underthe guise of a rupee-ooJble agreement, a 
cisad.tantageousagreement: Inexplainingwhich 
the Govemmentthen said. "We are signing this 
because as a price for this cryogenic engine 
military hardware is coming". Unless the totally 
of the package ofthese agreement is satrsfac-
torilyexplainedbythisGovernment.1 am afraid 
I cannot but charge this Government with 
l)etraying nallonal interest. I can elaborate at 
very length on this aspect of the failure to 
safeguard Indla's national interest. Let us suf-
fice. Sic, to say that when Itcornes to the conduct 
of international affairs what characterises this 

Govemment is above all salinity an dtimidity; ,a 
timid council of Ministers timidly going around 
sellingthe goodnameandhonouroflndia.teave 
alone tomorrow, Sir, even today is not safe in 
their hands. 

I have saidlhatthereare three aspects why 
I support the substance of the motion moved by 
my honourable coIIecigue. That third aspect is 
the moral aspect. I have not ever known a 
Govemmentso totally lacking in moral author-
ity. The erosion of the moral authority of this 
Government is complete; it is irreversible an 
non-terminus. The absence of orally is there 
both in political and economic fields. Very 
briefly I have covered the political aspect. When 
it comes to cataloguing the totality of the ab-
sence of political morality, need I remind you. 
Sir. or need I remind the Treasury Beneches or 
indeed this Housethe great commitment that the 
ruling party or the Treasury Benches or the 
Council of Ministers showed to morality or 
integrity or accountability in publIC life than what 
it did in the matter of removal of a sitting justice 
oftheSupremeCourt. Wewerethentoldthatthe 
arrangements that the ruling party has found 
with this Justice of the Supreme Court is that 
once this rnotion isnotcarned in this House. he 
will leave the Bench. You committed a grave 
wrong to the nation. You committed a grave 
wrong to the Parliament. You II11hcted a humlli-
ationuponus. You arrived at a deal and that deal 
is unfulfilled and the Justicecontinues to be the 
Justice olthe Supreme Court 

What do you have to say about the eco-
nomic morality? Let is look at the third aspect. 
Here I am somewhat constrained. inhibited 
being a Memberofthe Committee appointed by 
this House to inquire specifically into one of 
those aspects. We had even then pointed out. 
firmly pointed out. that the sale of shares of 
public sector companies ought not to be taken 
recourse to meet budgetary deficits because it 
is like selling family gold because you cannot 
meet your day-to day expenses. Secondly, II 
you must go through the sales of public sector 
shares them you mustgothrough it properly and 
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you must not as Government undertake this 
task and you must entrust ittoa Disinvestment 
Commission. There must be a very proper 
selection made of how, which shares are sold 
and when. Noneofthiswasdone. 

The dis-investment of PSU shares was 
undertaken only meet the budgetary deficits. 
The rough calculations were done. Rough 
calculations at the share price prevailingon the 
hrstsalethattookplacepointedoutthattheloss 
tothelndianexchequerandtothelndiancilizens 
was in excess of Rs. 8,000 crore. At today's 
level of the Stock Exchangeandattoday'slevel 
of the prices of shares prevailing, theConlJlrol-
IerandAuditorGeneralhasbeenCOllStIailedto 
pointoutthatevenattoday'srate,itisRs.3800 
crore. Sir, this is not a smaU thing that the 
Govemmenthasdone. The Goverrvnenthas 
got rid of public assists for which they are the 
trustees of and in the process of getting rid of 
public assets, I have no dotb III mind, thatsome 
have been the illegal benefici aries of that illegal 
and wholly unwarranted sale. 

Sir, without reh,irring fora momentto the 
deliberations of the Joint Parliamentary C0m-
mittee which is going into the Banking and 
Securities Transactions Irregularities, it is my 
duty, Sir. to point oulthat above all, what this 
Committee is engaged with; lhisCommitlee is 
seized of is not simply, irregularities in banking 

'onn securities transactions but this Committee 
is seized of the total rot that has spread through 
the entire apparatusof governance. 

Do you know, Sir, that there are as many 
as seven Ministers, directly found as having 
been in default. including the Prime Minister's 
own charge? Ifseven Ministries are found in 
default, which Government any where in the 
world will continue to remain if Office even for 
a single day? Japan pays the price for it. In 
United Kingdom, Sir, a Minister resigned his 
ofticebecausehepersuadedaWllOedaiminal, 
throughhisc:on&ultancytim. to~a_tothe 
formerwle of his for seven days. So, he had to 
1ea't~~Ministry. The8earefacta.. ldonot 

wantlo name that Minister. What do we have? 
We have here a Government, In which, apart 
form Prime Minister and seven Ministers, seven 
Ministries viz. the Finance Ministry, the agri-
culture Ministry. the Railways Ministry, the 
Power Ministry. the Civil Aviation Ministry and 
others were involved. Where do you want to start 
now? Do you want me to give the list? 

SHRI BH. VIJAYKUMAR RAJU 
(Narsapur) : ThIS is going on since 1986. All the 
PSUs were doing it. The then Governments 
were also involved in this. Why don't you 
mention all those things? 

SHRI JASWANT SINGH : Sir, it is a point 
ofelaboration. I am very glad that myesteemed 
friend has pointed out that it has been going on 
since 1986. Indeed. not 1986. I charge ttiis 
Govememnt of perpetrating this wrong in the 
entire profligate decade of the 80s. It is not just 
19B6. it begun in the year 1980. since 1980.this 
Congress Party has been iooting this country. 

SHRI BH. VIJA YAKUMAR RAJU: What-
ever I am telling are on record. (interruptions) 

SHRIJASWANTSINGH; You know, Sir, 
that I am underan obligation nottogo into details. 
But. let me point outthatwhatinterruption exem-
plifies and indeed illustrates is what we are 
seized of even in the Banking and Securities 
Transactions Irregularities. It is a total lack of 
accountability any where in the world. Even in 
thatcountrywhichhassofarbeentheexemplifier 
of public wrong. that country is called Italy. In 
Italy, they are arresting people. In Italy, people 
havebecomeunaccountable. Even in Italy. the 
Ministers are being put behind the bars. Even 
in Italy. the Governments are falling. Even in 
Italy. they come to realise how serious the 
matter of corruption in public life is. Even 
Italians have now recongined thatthey have to 
establish accountability. 

{T IlMlSIaIionJ 

MR. CHAIRMAN: Mr. JaswantSingh, why 
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ou are comparing with Italy. 

SHAI JASWANT SING: My friend hon. 
Mr. George and Nirmalji have said it .. I have not 
said it. 

[English] 

Italians pay the pnce only in Italy. I did not 
say so. They said it. What I am saying is even 
Italy has woken up. We herel1oweverbackv"tard 
will not pay the price; wewil, not be accountable 
no matter what happens, no matter what this 
Govemment does, no matterVlhich Ministers 
cIoeswhat;noone,not<.nepersonlntheCouncil 
of Ministers in accountable tor a 1ything. ever. 

What is most distressing' s the total loss 
offibreinthecountry, this totalloss of standing 

. up and accepting responsibility for a wrong that 
has been perpetuated. i must admit to you that 
as an Indian I am humiliated to share with you 
an experience; andthisexperience is not part of 
any of the confidentialities of the Comrnittee: not 
one witness in the Committee ever accepted the 
respoosbility; everyone transferred downward" 
everyone said. I am not responsible; he is. This 
what exemplifiestloth the political culture I)f thiS 
party and the moral fibre of the Council of 
Ministers and this Governll)ent. That IS why I 
support the substance ofthis Motion. 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): What is this substance? ~re 
has gone this substance? Two Ministers have 
resigned. OneisShriP.Chidambaram. The 
second is Shri Madl1avrao Scindia. I am very 
glad. (Interruptions) 

SHRI SONTOSH MOHAN DEV : In the 
case of Mr. Solanki, when it was raised in the 
House, the Prime Minister reacted to it. Do not 
goon saying one-way. 

SHAI JASWANT SINGH: The hon. Min-
Isterisverydear~apersonalfriendofmine. 
lowe him but1hewas a gratitude. One he gave 

me a very fine box of Burma Churat. But I am 
very grateful to him for the interventionthat.he 
hasjustnowmade. HeiUustratedagreatqua!ily 
of his colleagues in the Council of Ministetlsby 
giving three examples. he cited the exampled 
my good friend. Shri P. Chidambram, whois, 
unfortunately. not here. Mr. P. Chidambaramis 
guilty. Do you want me to voice who is also 
guilty. Mr. P Chidambaram is guilty and is 
asacrifical goat ofthe Council of Ministers; and 
they have got rid of his for an offence whi£hl bad 
stood up here and said is not an offense.. He 
investedinshaes. Peoplecanhavec:ilfelellces 
of opinion with me. He made in invesmtenl, 
openlythroughachequeina~net 

to have invested In a promoters' quoaa of a 
dubious company. Thatwasa~ He 
resigned. Mr. Madharao Scindiadidnmresign 
because ofthls he resigned becauseot a place 
crashconveOientiy. 

It IS a matter of some interest 10 me. 

[T rans/atlOn} 

SHRI MADAr~ LAL KHURANA (South 
Delhi) : He has raised this queslioncle'it:lCcti/. 

[English} 

SHRI SONTOSH MOHAN DEV: Hesaid. 
he IS a good friend of mlOe. Heissayingabout 
our morality. I would like to yields when one of 
hiS. 

[TranslatJonj 

SHRI MADAN LALKHURANA: YouhaNlt 
raised this question to putyour<:alll9_ ilia ... 
Cabinet in an awkward position. AsamoralilJ 
sake you shouIdhave resigled. whchyouhae 
not. 

[English] 

SHAI SONTOSH MOHANOEV: H ...... 
Governemnt had resigned, they wouI6bav& 
changed their attitude. NowtheywikhaI'IgC 
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their altitude. WhenlheMosquewasciestroyed 
. your leaders were there. Why have you not 
resigned? That is one ofthe substances. I am 
talking of the substance of the Motion. 

SHRI JASWANT SINGH: I think, my hon 
friend is acluallyquite right. 1 his whole debate 
is about resignation. It is well known that 
Govemments either resign before they are hu-
miliatingly thrown out orlhey are actually thrown 
out. My suggestion to my good friend is thallhey 
should learn thallhe time has been and before 
they are humiliatingly thrown out they ought 
really to resign on their won. 

SHRISONTOSHMOHANDEV YouwllI 
get the answer day after. 

SHRI JASWANT SINGH I would request 
foryourconsideration. Sir. 

I must refer and I referred in some sadness 
.10 this continuing saqa of Bofors. This ghost of 
Bofors will not rest until guilty are actually pun-
ished. I reco"ectverywellbe~auselthasbeen 
my goodfortunetohave carried these two letters 
as suffixed to my name M and P for some lime 
now. I wasa Memberof parlia'Tlentwewhen the 
scandal first became public knowledge through 
a broadc~st of the SWldlsh Radio. I do not want 
to go Into the totality of this. I' IS a mailer of our 
(lxpenenrc It IS a mrttter of current Indian 
history. illS also a matter of OJr evolution as an 
ilrcountable functioning democracy. 

When Bofors was ftrst revealed. these 
very treasury benches. some of my good lriends 
wereeventhenMembersofparliament.charged 
us with destabilising. We were charged with 
acting as toolsofforeign agents. None of, what 
wesaid. was believed. What IS most distress-
ing to me as an Indian the humiliatingaspect of 
the judgment of the FoderalCourtofSwitzertand 
Isthat in the purchaseof 155mm. HowrtzerGun 
from Bofors. it has to be a foreign court to 
establish that the purchase was accompanied 
by fraud, by corruption and by bribery. itisone 
of the most shaming indtctment for me as an 

individual that a foreigncourtioondcorruptlOO in 
a transition entered into by one of my Govern-
ment. 

On the 21 st of July the Federal Court of 
Switzerland gave ItS pronouncement from the 
BenCh. Today is the 26th of July. 

FivedaysaHt.:, . ""1f10un.c",mentweare 
yet to have an aull. Gd reaction form the 
Government of India as to whatthey had to say 
aboutVlhatlhe highest Court in Swrtzerland has 
rutedaboutthetransaction entered into by Indian 
seized of the matter of corruption. This judge-
ment of the Federal court of Switzerland is nol 
only a shaming Judgement upon su~cesslve 
Governments of the Conqress hue. It IS an 
omdlclment of successive Congress Pnme 
Ministers 01 successive DefpncE Ministers of 
th·,:: Congress Party 3nd of successive such 
other "'''nlsters as had then stood up and delib-
erately and kn.)wll19Iy misled both House of 
parliament and'hetol<1hty ollhe peoplcoflndia. 
You did II for yl.:ilrs. continuously. form 1986 
onwards. time ,IIer lime whenever we raised 
this discussion here: whenever we mentioned 
this fact outSide. 

SHRI MANORANJAN BHAKTA 
(Andaman & Nicobar Islands): Does It include 
V.P. Singh also? 

SHRI JASWANT SINGH: II does not 
Include. If it satisfies you to say it som say it like 
Ram Nam. Japo it But it will not include .. 

I have many differences of opII1lOO With the 
fomler Prime Minster-political and othelWlse. I 
had many difterences ofopll1lOO With the Janata 
Oal as such but they are honest and open 
political differences of 01- .00on. (Interruptions) 
But. mostdefiOltely not. 

SHRI MANORANJAN BHAK T A : They 
should be happy now. 

SHRI JASWANT SINGH 11 IS not the 
question of happy or unhappy. lam astounded 
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Ihat my good friend from Andman is still able to 
sneer at the totalrtyof the moral collapse the the 
ludgement exemplifies. Whatever else you 
may charge the former Prlffi€ Minister, the hon. 
Member from Fatehpur. Shn Viskadaisical in 
Ius approach to Investigating the great scandal 
that Bofors is. 

This is an Indictment of successive Min-
istersol thc Congress Party, as had thenand as 
even now stand up in support of a proven case 
oIcorruption. The Federal Court of Switzet1and 
was not Interested in tax evasion. I recollect 
very well. my friends Shri Chidambram-whom 
I supported and praised 111 another context. the 
very same Chidambaram-hadthen stood up in 
the House and like the able lawyer that he IS, he 
pleaded the case of Bofors and he had engi-
neered a Letter RogcUory to SwitzeriandcaDing 
it notfraud. Ofcorruptionor briberybut he called 
It tax aVOIdance. deliberately. They all paid a 
price. beheve me. you will continue to pay a 
pnce unless the ghost 01 Bofors is finally set to 
rest. And is setting to rest th0:1 ghost of Bolors, 
Inadition to. here IS no aCllon forfivedays after 
the Judgement. You know. Sir. what a terribly 
~hammg thing for me IS that It IS a foreign court 
that has found it about us and 311 thattheycan do 
IS losllil conlinue 10 blindly. insensitively sneer 
"III. Theforeigncourthasnotfoundlaxevasion. 
The Federal Court of Switzerland will not be 
hotheredabouttaxevasionortaxavoidance. 
Thcy had established conuption: they hades-
lablished fraud and they had estabIishedbrib-
cry. otherwisetheywouldnothaveruledasthey 
have that the document besentto India. 

I make a demand that the Govemment is 
obliged nor. in addition to sharing fullinforma-
tion in this regard with us. and I presemwhal my 
~l1IOfcolleague ShriAtaI Bihari Vajpayeehad 
(lone the other day ill the press conference. a 
ntne-pointcharterforGovemment. 

Firstly the Govemment musttormally re-
act. SeconcIy. theCenllalBweaudinve&liga-

tion, instead of press ellipses to say that they 
have asked the Federal Court of Switzertand to 
not prematurely release thiS information to the 
press-why does the Central Bureau of Investi-
gation selectively and prematurely release in-
formation to the press-I do not want to ask thiS 
question olthe Minister responsible, why does 
itdowhen it is convementto the Central Bureau 
01 investigation to do so and why does it suggest 
in the case 01 Bofors to the Federal Court- 'donot 
now do so' - the Central Bureau of Investigation 
mustformally make an appeal that they are the 
investigative agency ,they are not a trial court 
and the documents must be made available to 
them. the documents when they are made avail-
able,lIlsteadofgoingbywhattheCentralBureau 
of Investigation IS suggesting, they mystic be 
made public andtherc must notbc selectivity or 
tampering with the documents in making them 
public. So. the Govemmentotlndia must share 
what information it has With IJS about Jubilee 
Finance-there are seven delendants. all the 
seven are known. Why did they defend the 
release of the documents, surely they have 
something to answer and where they have to 
answer and to whom they have to answer is 
India, who are these seven- Jubilee Finance is 
one. The Govemment of India must share what 
information it has about jubilee "nance. Svenska 
Inc. IS another. Svenska has defended in tow 
capacities-asSvenskaandasShriWinChadha. 
It is a very mysterious defence. Win Chadha is 
certainly the recipient 01 moneys. Bl!t why is he 
having to defend individually and as a corporate 
entityofSvenska? 

Surely, Sir. if Italy is doing it and as my 
friends George Femandes said that if italians 
are doing it to Italians, now let us at least start 
doing it here also and I demand of the Govem-
ment of India to 10rmaNy charge a certain 
Quattrochi. I do not know what he does. but he 
seems to be winning all Ihe lucrative contracts 
from you and If he continue to win all these 
lucrative contracts form you and when he 1$ 

named asone of the defenda!lfS. then you are 
aIsoaguiltyparty unless you charge him and 
you interrogate him and you ask him to fully 
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reveal his total involvementthatthis huge scan- Sir, I started by.suggesting that I supportlhe 
dalthathasseenmanychangesofGovemment substance of this Motion and I reiterate-that 
and will still see many changes of govemment intent. I support the substance because this 
in this country. Sir, I clemand of this Govemment thoroughly dilapidated council 01 Ministers has 
to immediately question all the there HinduJa now outlived its mandate. I support the sub-
brothers and they must immediately share with stance of this Motion . Sir. because this Govem-
us what is this account called Tulip. what is this mentwith Its limited vision. the smallnessofthe 
account called Mont Blanc and what is thiS 
account called Lotus, who am the Ix'neficlaries 
of Lotus. and Tulip. 

SHRI SONTOSH MOHAN DEV : The 
lotus is with you atthe moment. 

SHRIJASANTSINGH: I wish the Lotus is 
with us. but the lotus that is mired in mud is with 
you. It is better, Sir. thattheydo it. Fortheir own 
sake I suggestthattheydo it, 

I demand of this Gove(nment.Sir. that if 
they can move so expeditiously and that thiS 
holistIC display of activity In extraditing Niranjan 
Shah was perfectly merited, why have they 
taken so long to extradite Win Chadha. the 
principal accused in the matter of Bofors? In-
stead of extraditing him. on :he contrary they 
have actually withdrawn cases against him. 
Unless the Governemnt moves formally to 
extradite Win Chadha and to question about this. 
this Government too is responsible for the 
continuance 01 these scandc.I, I.e .• Bofors. Sir. 
we demand of this Governemnt to formally yet 
again move Bofors. to share whatever addi-
IIonal details they have even now. and we 
demand. Sir. that a criminal inquiry be formally 
Instituted in this entire matter of Bofors because 
unless this Bofors matter and this Bofors ghost 
is finally set at rest, it will not simply suffice as 
you have clone in the matter of SI.Kitts. You 
know thc SI. Kitts matter. Sir, but very few 
people know that the St. Kitts CBI inquiry has 
bcen~.lcIonotwanttogointoSt.Kittsnow 

becausE} how manyollhesesnakes am I to pull 
outfrom the coffins of this Government? 

I Vo!illconclude,Sir. You have been most 
kind. (Interruptions). Sir,Jw,DconcIudeinjust 
twoorthree.sentences. 

filed of its awareness. its blinders to the larger 
moral and spiritual issues of the day IS leading 
the country into a fields where it has already 
harmedthe security of the nation and the secu-
rity of the citizen. On this single charge alone 
this Government cannot continue to remain in 
office even for a single day. Sir. I support the 
Motion. 

fT ransiationJ 

SHRI GEORGE FERNANDES 
(Muzaffarpur): Mr. Chairman. Sir. it would have 
been better if this no-confidence motion would 
have been brought in one line. without adding 
anything. Though as opposition parties we have 
differences in views. policies and programmes 
and we do notified thesedifferences and there IS 

no need to hid them, but we all are unanimous 
that the Congress Government which is in 
power for the last two years has no right to 
govern and it should be removed from the 
Office. if the no-confidence motIOn had been a 
one line motion then members from thetreasury 
benches would not have got an opportunity to 
comment on differences in opposition parts and 
enough onus. I would hke to remind the Mem-
bersofcongressparty. whohadlalJ!1ledet1OU!tt 
in the momingforwe stood with Bhartiya Janata 
P arty at the time when mohon was moved. I 
asked the why they did not feel ashamed for 
standing with BhartiyaJanata Party during the 
no-confidence motion against the Vishwanalh 
Pratap Singh Government on November 7. 
1990. I wouidliketo point out thaI at least such 
incidents should forgotten In politICS. 

In the very fristspeechthal thehon. Prime 
Minister~ed he said that the rulingparty 
is in minority and so I have to run thIS Govern-
mentbyconsensus.coIIectiveeHortsthrough 
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dialogue and common public opinion. But I 
wouIdliketocomplain that practically it has not 
done anything of this sort. Thereisnochange 
in lheworicing and attitude of CongressGovem-
ment and its party people in and outside this 
House. Theattitudeofcongress merrtlersinthe 
tenth LokSabha reveal that it alreadyknewthat 
it will not remain in powerfora longer period. so 
its workers and leaders have utilised theirca-
pacity attheirbest invery sphere to earn money. 
Harshad Mehta is the product of this situation. 
Wecannot deny that he has not emerged out of 
the blue but he is the outcome of their wrong 
policies. and impractical solutions. The Con-
gress has been under preEsure because of 
betng in the minonty. 

I am sorry that Bula Singhji is not present 
at1hemoment.lnthemominghegaveusavivid 
accountofthematters pertaining to economics. 
Iknowthatspeechesarewnrtenbyothersand 
sometimes the orator does not know what do 
thesecontatn. but at teastwntercan express his 
views and he should nol be exposed. He said 
that the Congress Government has performed 
a magic in economic sphere and India occupies 
sixth position sofar as economIC prosperity is 
concerned. He added that instead of praiSing it, 
the opposItion IS trying to topple the Govern-
ment. He is not bothered about the impact of 
such Government on the economy. 

I know the power of IMF and the seven big 
nations of Western Europe and U.S.A. which 
yields influence on it. U.S.A.lmposedimperi-
alism in ~tern hemisphere and imposed 
economic imperialism throJghoutthe World 
after the second Wortd War. but it had not 
lJSUIl)ed land of any other country. But big 
cotM1tries of Western Europe had made em-
pires and colonise by imperialism. So I would 
like to remind the Finance Minister that if Ma-
hatmaGandhi, Subhash Chandra Bose and 
~fightersbadnotstrugglefortree­
dom of the country and due to unavoidable 
circumstanees in Europe 6ritishers had not 

beenthlol..lgloutof India, theseforeiglers would 
IlOthavestoppedelCploiling Irrla HadHitiernot 
made life uncomfortable for Europe, things 
would have been difference today. I know that 
Finance Ministerwill r.ot reply to my question 
But everybody knows that several such coun-
tries are trying to exploit India even today and 
there are people are living in illusion that India 
occupies the sixth position in the Wor1d sofar as 
economicprospentyinconcerned. UNDP an 
organisation of United Nations has made a 
comment on it. on the 22nd Mayfrom its Delhi 
office. II says that: 

{English] 

"India's exhilaration lasl week that it 
has been declared the Sixth largest 
economy by the Inlernallonal Mon-
etary Fund Will be dampened thiS 
weekbyanotherUN />qer'cy. the United 
National Development Programme 
which ranked II only 1341n Ihe list of 
173counlnes" 

{Translation] 

India has been ratedal13·t lhposlhon inthe 
'Iist 01 nch countfll5!> T he 'Iver~gB per capita 
income In India IS betwpcq C'bO 10 280doll"Is. 
Devaluation 01 rupee dlscontrnuous and the 
valueofdollarwill(jouplrom Rs 31.8010 Rs. 
35 in neartuture. The Governments is happy 
thatlMFhas ratedusnumbersixth. Bulthefact 
is that IMF IS playmg a mischief I would like 10 
warn the Government thaI '1 Will explOit our 
country in the matters ot interest and loan. He 
should bereave wilh a solution. We would 
support such a move. 

I nse here to support thiS no-confidence 
motion so attheoutse! I would ~ke 10 SI'Iythat the 
Government has to go. There are several 
reasons like communal violence. corruption. 
Bofors and economic policy of the Govemment 
which have ruinedthe economy of the country. 
Hadthe V.P. Singh Government not been in 
power tor 11, onthsyouwouldhavenadtogo 



rrrr MotionofNoConfidence SRAVAMA4, 1915 (SAKA) in the Council of Ministers. 878 

muchearlier. Eartieralso,Ihavesaidthatthis 
Govemmentshouldnotbeforrnec:ltMaspercu 
poIiticaIset-upitwasunavoidabie. Wewould 
haveOO'tlefallcMedthisGovernrnerUocometo 
power but we are helpless as the game of 
numberhadlssayintheHouse. ItwasOOvious 
thattheCongresswouidcometopower,being 
the single Iargestparty. Fromtheveryfirstday 
offormation, this Government has starEd ruin-
ingtheeconomyofthecountry. Ithascompro-
mised the sovereign1y of the nation. Shri Buta 
Singh, has asked the specific areas where the 
sovereignty has been compromised. i would 
liketopointout1hal;-.st2Skmsaway.trom Delhi 
islocaled MarultCompanyinGurgaan. The 
nameismisleadingasthecompanymanutac-
tureinJapanforwhichlndiahastopay38crore 
dolla.s annually in for eign exctalge; The 
C.K.D. isunkladedattheGalct.lltapodan 
cOITlpilfly merely assembles and sells it in the 
name of Maruti. Since establishment of thts 
company in 1982thesecurilywasundefCenlral 
Industrial Security Force. It is a para military 
Force undertheGovemment of InciaIikeR.P.F. 
in Railways. CISF is safeguardingallthe Public 
Sector organisations and is someti.!I!es de-
pIoyedtoPunjab,Assamandotherpartsofthe 
country for restoring peace. This year on 1 st 
Aprill, CISF has been removed and a Dutch 
multinational Company. Group Four Securite 
Ltd has been deployed. Is this yourprogress, 
thatyoucannotdeploylndianpeopleaswatch-
man. The Chairman of Maruti, former lAS 
officerR.C. Bhargavawhowasappointedbythe 
Govemment of India in a meetingwilh joum~ 
ists, unashamedly said thatCISF wasc:ommit-
ling the fts and therefore the mullinalianal 
companywas deployed ClSFisaparamilita'y 
force and it is unfortunate thatacorrupt retiI'ed 
lAS officer who was.appointed by you levels 
chargesagainstthis Force. IodianGowlmment 
hasSOpercentshareinit •. andamullinational 
company is deployed tor security of the pre-
mises of the company . Where is ButaSingh ji 
now. Let him justify the progress made by the 
country in thiscontelCt. 

Similarly, Pepai Cola was inlIoduced 

whidlhas30percentlhlreofPepsi30percent 
ofPunjabGovenwnentand30percentofT AT A. 
Hon. Comangojihadtoughtforilsasit violated 
the rules by selling non-listed goods like rice 
fish etc .• butan in vain. Iaterthe Government 
snatched away the Portfolio from him as he 
stuck to his stand and even dragged the com-
panytotheSupremeCourt. Nowthiscompany 
haSonly Bpercent capital of Punjab Govern-
ment, rest is in the hands of Pepsi, as T atasold 
its share and so did Punjab Government It 
reveals that now Coca Cola is once again being 
brot.9'rthere onthebasiscXcentpercentforeigl 
capital. 

15.59tws. 

[SHRI SHARAO DIGHE in the Chair] 

You are not ashamed of that. Coca Cola 
company. will use water and sugar of our COUll-

try. MerecoiourfromAmericaandthe~ 
will fetch them Rs. 20 billion from India. This 
~destroyourindustnes. Isittheprogressthat 
this Government claims to have made. 

16.00hrs. 

As percent agreement with Pepsi2l3profit 
was to remainin India but now it is manipulating 
totakethetotalprofit out of the country. andhon. 
Minister is telling us about economic progress. 
You have brought the kalox which has estab-
lisheditsfactorynearPunebyhundredpercenl 
foreigncapieaL itsaemslhatCOLallrycannotdo 
wllhoutkaloxCerealltisservedeverywhere, 
even in the Circuit Houses. AndhowMcDowei 
will comeas it has successfully mad eahde 
agreement with the largest poultry farm c0m-
pany in the country. Apart from. it there is a 
depaltmentalstore in South Extension Market 
in Delhi. As per proposal it should contain one 
third share of each eountry Germany. USA, 
Indiabut~itis 50 percent German and 
SOperc:entAmeAca. itisadepertmentalstore 
butllaells ........ sJ)Otato. bananas, meat, 
fish etc. 
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. SHRI SOMNATH CHATTERJEE :Alos 
suitcase? 

SHRI GEORGEFERNANDES:Suitcase. 
Th~re is a departmental store named -NANZ. 
NANZ departmental store has announced that 
30 more stores would be opened in Delhi and all 
over the country. Europeans are employed in 
these stores. I di not believe it, so I went to see 
that departmental store. When some of my 
friends said that you only raise hue and cry over 
matters, why don't you pay a visit to thesaid 
departmental store and see for yourself wi)at is 
happening. Sir, now you have done. Themill 
workers who are thrown out of jobs in Bombay 
earn their livelihood by becoming hawkers. If 
they are killed in accidents or die in the old age 
or are retrenched during strikes, their women 
are forced to eke out living by selling bananas 
and vegetables on the footpath. They have to 
struggle every day to make their both ends 
meet. But now they would be deprived ofthis 
as the Government has handed overthe busi-
ness of selling vegetables to foreigners. This 
Govemrnentisnotevenashamedwhenittalks 
ofeconomicprogressofthecountryooderthere 
circumstances. 

Leave all these things also, I don't know as 
tohowmanyleadersdtheCongresssiltinghere 
have participated in the freeoomsaruggle. I am 
not asking this to embarrass the young leaders. 
I am asking this because the leaders who 
participated in the struggle lor freedom do re-
membefthatMahatmaGancllihadmadesalas 
the symbol forthis struggle. mahatma Gandhi 
ITIafdled to Dandi from Sabannalonfootduri1g 
Satyagrah Movement in March 1930. Your 
Ieader ........ (IntetTl.f)tions) Yourlateleaderhad 
alsomarchedtoDandi. ifyoutalkofCullure.1 
will notspeak. ldon'tknowhowtheleadersof 
Congresswhohadpat1icipatedtnfleSailyarph 
Mo>Mnentorpar1icipatedi1Ihe~ . 
aretderatinglhismove. Kandaportislooaled 
hardly 200"kms north of Dandi in Gujarat and 
thereisanisiandnamedSa1beras1leEtWlg 12 
kmsntenglhand8kms. inbleatl. ThetDtal_ 
is60thousandcrores. Ourofthis. theGovem-

menthas decided to give 15 thousands acres of 
land of the Cargill Incorporated, the biggest 
multi-national company of the world whose tum 
over was 60 billion U.S. dollarequivalentto rs. 
21akh crore till March 1992. 

There was a question in today's list. It did 
not come up for oral reply. The question is .... 

[English] 

"wh,:ther .. the Government have 
signed an agreement with any multi-
national company for production of 
slat at kandla Port; 

Answer: No, Sir. 

If so, the details thereof; 

Answer: Does not arise. 

whether the Kandla Port Trust had 
made any recommendations in this 
regard; 

Answer: The Port T rustdid not lind the 
proposal acceptable." 

What proposal? What is the proposal 
that Kandla Port did notfind it accept-
able? The Answer given are:"No. 
Sir, " "Does not arise"and"The 
KanclJa Port Trust did not find the 
propoalacceptable: Butwhichone? 

"if not, the reasons for handing over 
thousands of acressoflandofthe Port 
to multinational company. 

Answer: No fand has been handed 
overtoany multinational company" . 

Howcoulclyou handoverwhen1here 
aretowrits? 

[Translation} 

TWOCXlUrtshave~stayOlOers. Qne 01 
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the cou rt's issued stay order on 19th February.

A special meeting go of Kandla Port Trust was

convened on the orders of the Central Govern-
ment on 20th February. A joint Secretary and

Director of the Ports went there to participate in

the meeting with a special mandate that they
to.we to accept the proposal which they had

18]ected earlier. They went to the Ministry of

Surface T ransportto say so, but Kandla Small

Scale Salt Manufacturer Association moved

the court of DistirictJudge on 19th February.

The corrupt issued stay order, because the

ssue was notto be resolved there so Ifiled a writ
ietition in the Gujarat High Court, Ahrnedabad

In 28th February and the court issued stay order
In 29th February. The stay order is valid upto

ilh September and the next hearing of the case
viIIbe held on 30th August. The date of hearing

"as been extended the hearing of the case was

'In 12th of this month. We were present in the

court but no reply has been given so faron behalf
of the Government of India, Kandla Port Trust,
the Government of Gujarat and Cargill com-

pany. Representatives of Carqill company were
at least present in the court but no representative
or layvver of the Governmentwas present in the

court. How long can the Government mislead

the House?

A few days backa meeting of the Consul-

tative Committee of the Ministry was told and
one of the members asked the Government

whether it has given land to Cargill Company in

Kandla. A Secretary of the M.nistry. Iwould not

mention his name, replied.

[English]

"No land had been given" but he did not

say that the land cannot De given because there

isastay.

{Translation]

Then I came to know a Member of the
Committee, that when the Mriisterwas asked
as to what all this bungling was about he said It
is a political stunt.

Mr. Chairman, Sir, weare not aware ofthe

progress made in regard tothis proposal, ofthe

Cargill company. The House and the country do
not know anything issue it. The Government

should have resigned on the Cargill issue. The
f)riginal application of the company is dated 1 st

July. Iwill not read out other things but would like
to tell how for treachery is being played with the

country. The company discloses in the appli-
cation in detail.

[English]

The application is dated 8th July. Para-

graph No. 10 7 oftheirappitcation says like this.

"Satellite imaqery. Photographs of.
tll(: project Jntty Clrea have been ob-

tained from the Indian Space Re-

search Organisation and the National

RemoteSensingAgencybyourgeo-
logical consultants and will be shown
to the Gujarat Maritime Board by
Captain Bhal."

How did they getthem? Is someone in the

Government going to answer? How did an

America multinational company which is using

all the resources at its command, whose turn-

overlastyearwasone-thirdofthe GNP of India,

secure the satellite picture of the most sensitive
part of the sea shore?

[Translation]

They are not concerned with the history of

Kandla Port. There IS no need to go into the

history. They want to create Cl new history.
(interruptions)

When was KandJa Port set up? It was after

the partition when karachi became part of Paki-

stan that a need was felt to provide a port. for

Kashmir. Himachal Pradesh. Punjab Haryana.

Rajasthan. Western Ultar Pradesh. Western
Madhya Pradesh and North Gujarat and there-
fore Kandla port was constructed. Karachi was
naval based port and the Government wanted a
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forward based port, so'this KandIa port was 
constructed. 

• The Kandfa Port T rustconsidefedtheap-
plication of Cargill in its meeting. The Govern-
ment argued through the Defence Ministry 
spokesman in the meeting held on 9Ch Decem-
ber, 1992 that this land can't regiven to Cargill 
as the security of the country is involved. OItler 
people had also made demand for this land 
earlier. Farmers of Kutch districts who produce 
salt atsmaH scale had also demanded this land 
for production of salt in 1974 but they were 
refused on the grounds of the security of the 
country. 

Mr. Chairman, Sir, activities of our party 
are observing Satyagrahthere. Shri Rabi Ray, 
Sarmti Saroj Dubey and Shri V.P. Singh re-
turned recently from there after observing 
Satyagrah. About3250personshaveobserved 
Satyagrahthere,anditisbeingobservedthere 
everydaysince 191hMay. Whenphotographers 
of BBC and Zee T.V. wanttotakephotographs 
there, their cameras were snatched and they 
weretoldthattheycouldnottakephotogaphsof 
the land adjacent to the port whereas there is 
no dangertothesecurity of the country ingiving 
that very land to an America Company, Cargill. 
( IntemJptions). 

Mr. Chairman, Sir. this issue is not related 
to non confidence alone. Itisfarbeyondthat.lf 
theyseUoutthecountry, how ('.an we allow them 
to sit here even for a moment? 

Mr Chairman, Sir, I would not go into the 
detail about the Cargill Company but this apex 
House hadbeenmisleadinthe moming and the 
consultative committee has been mislead 10-
15 days back. 

[Eng/ish] 

In the corrupt of CivilJudge at Gandhldham 
Civil Suit No. 23. Response of Defendant No. 1, 

Board of Trustees of the Port of Kandla .. 

[TtanSIation] 

GovenTnentof Indiasaysthat1hequestion 
of giving this land to Cargill does not arise. 

Kandta Port T rust decided on 9th Decem; 
berthatthe land should not be given. Contrary 
to this the Govemment asked the port trust to 
change the decision. 

The Ministry of Surface Transportissued 
orderon llthFebruarywhichstates ... 

[English] 

"As a matter of Government policy of 
Iiberalisation and encouragement of foreign in-
vestors, the Foreign Investment Board of the 
Government of India have given approval to the 
above project." And what is the above Project? 
Cargill proposal is tor allotment of land forsalt 
project at Kandla Port. We have given permis-
sion. 

[Translation] 

It is abreach of privilege by the Minister and 
the Secretary, then he was rebuKed. after that it 
has been said: 

[Eng/ish] 

"In view of the above. KPT Board is ad-
vised to reconsider Its earlier decision for which 
a special Board meeting may been convened. 
Government nominee inthe KPT Board and the 
Joint Secretary, Ports are being advised to 
attend the Board meeting in which the issue will 
be reconsidered. The would provide clarifica-
tions to any issue requinng reclassification 
from the Government then and there in the 
meeting." 

[Translation} 

The issue does not endtlCle. Afterthallhey 
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rnovethecourt. A meeting is convened on the MR. CHAIRMAN (SHRI SHARAD 
19thandthecourtissuesstayorder. Whencourt DIGHE): That IS correct. Unlessyouaulhenti-
serves them a notice, their reply is: cate1hosedocuments. It WIll not be proper. 

'English] 

Paragraph No.8 01 the counter-affidavit 
;ays: 

"It is submitted that in view of the new 
polk-ies 01 the Govemment in respect 
of llberalisation and encouragement 
to foreign invebtors, the Government 
of IndiahasconstrtutedaBoaro, known 
as Foreign Investment Promotion 
Board. It IS submittedthatthe Board 
has given their approval for the 
Project. looking tolhe aspectsotthe 
re\lenues of the Government and also 
turn over at th~ Port." 

[Iransiatlon] 

(English]. 

Here is an interesting thing. Para-
graph - 14 is about defence. 

With reference to paragraph 6 of the appli-
catlon-. paragraph 6 of the apptication was the 
Implications 10 defence-it is submItted that as 
staled In the fOlegolng paragraphs. all aspects 
regarding defence"" .. Now. I will particularly 
seek the Ilea ring of Shri Jaswanl Singh. 'AII 
aspects regarding deiencE' also wJlI be got 
approved." (interruptions)" .. will be got ap-
proved." (Internlptions)" .. Willbe got approved." 
(Interruptions)" .. will be got approved from the 
concerned Departments". (Interruptions) 

SHRI JASWANT SINGH: Sir. I am on a 
pOlnlolorder. Sir. thehon. Member has been 
quohng 110m various documents. They are 
oflicial documents: some cf them are court 
documents: they are documents of Importance. 
I submit. Sir. that he authenticates them and lays 
them on the table of til..:' HOll:>e, 

SHRI GEORGE FERNANDES: Theywill 
be presented. I will authenticate and I wiIISlbnit 
them. 

IT rans/arion] 

25 thousand persons have been rendered 
jobless afterttle entry of Cargill mthe country. 
It is their affidaVIt. Defendent No.2 writes in 
paragrapll.3-

[English} 

"The entire saltprOClUCtion often lakh 
tmnesperye3rto::JehafvestedmairWy 
by manual methOc1s sc as to create 
efTllIoymentfortwothousandpec4Jle" 

It IS thell proposal furthertheywrite. 

[rransJationj 

{Engl/S.'Jj 

Bv companson. Cargill harvests 22lakh 
lonr1es of salt .vith only 50 J:>eI 1I)Ie through me-
chanical harvesting at its salt works at Western 
Australia. 

[ T TaflSJatlonJ 

This is a declaralion submitted by the 
CargiUIn the court thalltharvcsts 10lakhtonnes 
of salt only with 50 people I n the declaration 
submitted to the court the company has written 
that it wiU harvest 1Olakhtonnesofsaltwittl2000 
people but this number has been shownthere as 
1500. Once harvesting of salt starts the number 
of workers will start decreaSing as is the ten-
dency preVailing in other public or private sector 
manulacturingsectors and the number of work -
ers will be 50 even before the actual harvesting 
of salt starts. 
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TheU.S.companiesare notenteringlndia 
to create employment opportunities ratherthey 
are entering here to exploit us. 25 thousand 
workers will be rendered jobless only in Kutch 
where 20lakh tonnesof salt VIas harvested last 
year. 

Mahatma Gandhi has started the slat 
Movement from Gujarat and very interestingly 
a foreigncompany is going to start harvesting of 
saltinthesamestate. It has not found any other 
place suitable for it. Again, I would like to 
demand that if there is no ot,er reason'to pull 
down this Govemment: this decision of the 
Govemmentin respect 01 Cargill is sufficient lor 
removing this Govemmen: because in thiS 
regard, the Govemment has constantly been 
concealing the facts and mISleading the House 
as well as the Consultative committee. 

(English! 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRIJAGDISH TYTLER): I amon a point of 
order. II the accusation is against the Central 
Government, I am prepared to leave my seat. 
And I want him to say that if he can prove his 
charges. he should also leave his seat. 

MR. CHAIRMAN: There is no point of 
order. 

( Interruptions) 

SHRI JAGDISH TYTLER : It should re-
corded and also what I said about the han. 
MeiT1ber, Mr. George Femandes ... (/nterruptions) 
I stand by it .... ( Interruptions) 

I Translationj 

SHRI GEORGE FERf\ANDES: We are 
here to remove this Government and he asks 
meto'resignfrommyseat. Wearecontidentthat 

this GovemmentwiHbe no more by the evening 
01 the day after tomorrow. 

SHRI MRUTY ANJA YANA YAK (Phulbani 
): Please, reply his point. 

SHRI GEORGE FERNANDES: Tellme, 
what reply do you want? Hetalksveryhigh. He 
himself does not know what he has said. 

Mr. Chairman. Sir. whatever. I am ready 
to resign from my seat if the Committee even 
changes comma and full stop from it. 

[Eng/Ish] 

SHRI JAGDISH TYTLER: 
Accepting ... ( /nterruptiOflS) 

[ Translation] 

SHRIMADANLALKHUANA(SouthDelhi) 
: Mr. Chairman. Sir. this isa very serious (!latter. 
Kindly, refer illo the Privilege Committee. This 
is my proposal. 

[English] 

MR, CHAIRMAN: Follow the proper pro-
cedure, This is nalthe way. 

SHRI NIRMAL KANTI CHATTERJEE 
(Dum Dum) : There is an east solution to the 
whole problem. lithe no-confidencewins, both 
of them will' resign. Both of the them will 
go .. ,{ Interruptions) 

MR. CHAIRMAN :Itisbetweenthem. This 
House has nothing to do with the challenges, 

{T rans/ations] 

SHRI GEORGE FERNANDES: I would 
like to mention two orthree points on one more 
aspect olthe Economic Policy . Today. during 
the Question Hour, my friends Shri Kalka Das 
asked a question about DESU. its privatisation 
and the effect of privatisation on the policy 01 
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reservation. The Government has not given any 
reply to it. The hon. Prime Ministerwaspresent 
in the House but he has also not given any reply 
In this regard. The concerned Ministerwasnot 
In the position to give any reply. Atalji made an 
cHoort to suggest for a solution in this regard but 
the Government did not accepted his sugges-
tion. He has given such a reply that his 
point. ... (Interruptions) 

Mr. Chairman, Sir, this is not a new 
demand. I have been saying right from the 
commencement of the economic policy of 
pnvatisation and Iiberahsallon that there is a big 
conspiracy to repress the struggle for social 
justice in India b~hind this policy and :tseffects 
are visible right now. We can see two impacts 
of the policy of liberalisation. The first is thalthe 
employment opportunities are reducing in pub-
lic sector. Employment opportunities have 
been reduced in public sector undertakings and 
Railway Ministry toodu'ring t1e lasttwo years. 
I cannot give the latest data Just now but its 
number is not less than one and a half lakh 
perhaps it may be 2lakh. For these jobs the 
provision of reservation is made under the law 
and as per Mandai Commission 27 per cent 
reservation is also essential for backward 
classes and when the Government is reducing 
21akhjobsoutofwhich llakhjobsare reserved, 
how is possible to fulfill the constitutional obli-
gallons, particularly when the Government is 
adopting the policy of privallsallon. It has two 
aspects. It is not only a mattm 01 privatisation. 
Reducing the number of employment opportu-
nities in Public Sector Undertakings and going 
for privatisation of public industries will have a 
direct effect on the aspect of s()cial justice. Apart 
from this, the significant aspect of our se" 
respect is also inv9lved in it; so it is not relevant 
togo into the long discussion aboutthesethings 
now. 

I am greatly perturbed that on the one hand 
we are demanding from the Government in the 
HOllse as well as out side to implement the 
recommendati~so'MandaICommissionand 
provide job opportunities in presence of its 

recommendations. On the other hand employ-
ment opportunities are b~ing reduced in those 
sectors where possibilities of reservation are 
there. The Governmen1 is taking us aback 
literally to the situation prevailing pnor to 1947 
bccausethe Constitution came inforce in 1950. 
The Constitution provides lor reservation. there 
were no provisions of reser/ation prior to it. 
Ignoring the Constitution, the Government IS 

doing away with the provisions of reservation 
through privatisation and redUCing employment 
opportunities in public Sector. I think that the 
present approach of the Reserve Bank and the 
Ministry of Finance for giving clearance to 
foreign Banks to operate in the country andl0 
open new banks here, will destroy indigenous 
industrial structure. whatever you may say 
about banks but public sector banks will defi-
nitely lost their existence. The Problems so 
other sectors may be somewhat different and 
the economic development rna y have its won 
importance. but the policy of liberalisatlon is 
running the most exploited man of society by 
drifting away from the policy ot reservatIOn. I 
have to say this thingemphalically. Underthis 
very policy of liberalisation the Government 
started Is-investment of shares of PSU's. Just 
now the moverof this Motion and Shri Jaswant 
Singh referred to the report of Comptroller and 
Auditor General, According to that report an 
amount of As. 3441. 70 crore ash been misap-
propriated inthis case and how it happened. The 
Government has toconstitule joint parliamen-
tary committee in this regard because it has 
been mentioned in the overview of the said 
report. The comptroller andAuditorGonerat of 
the country Shri P. G. Somaiya has signed the 
report on April 21 , 1993. Hesays: 

[English] 

"Offers re<:eilled in the first phase of 
disinvestment were far below tho re-
serve value of bundles based on Re-
serve Prices fixed for shares of each 
PSE. Reserve prices originallylixed 
on the basisofaccepted critena were 
reduced drastically without which the 
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,h. George Femandes] 

low offers received could not have 
beenaa:epted.Suchreductionranged 
between 29.95 percent to B6.67 per 
cent." 

[T ranslattonl 

Alter all everything has its own limit. A joint 
Parliamentary Committee will have to be con-
stituted in this regard. Among other priorities the 
Government has to do this thing on priority 
basis. As Shri V.P.Singh raised Bofors issue 
and got investigated this case to this extent, 
similarly when the new Governmentwould be 
formed, it will have to start investigation of this 
scandal too. 

We have been saying lor a long timethat 
this Gove rnment mortgaged the country but it 
always refused the charge. Now I have a later 
with me which had been written by the former 
Prime Minister Shri Chandra Shekhar to the 
hon. Finance Minister on 2(lth April this year. 
We had tried to raise this matter in the House 
but we failed to do so. Today, I would like to 
mention about that Ie~erbecausethe reply has 
notbeensentsolartoShriChandraShekharor 
to any other Member. We had raised this matter 
in this vory House onthe last day olthe Session 
or perhaps one daybefore during the Zero Hour 
but the hon. Finance Minister lolt the House 
without replying to It. Several matters raised 
dunng tho Zero Hour virtually become zero 
because reply to some 01 them is not given by 
the Government and so waf' the case with it. 

ThiS IS not a simple alle-;}ation. I don't the 
name olthe British Finance Ministerwho had to 
resign on account 01 the leakage 01 a little 
informallon regarding hike In the prices. of 
cigarette in his budgetary proposals. Perhaps 
he was Rob Butler who W3S Finance MiOister 
in AteeGovernment. While taking tea, he had 
;,aid to his friendsthat smoke as much cigarette 
as you can today because its price might in-
crease tomorrow. As the joumalist heard this, 

he published this news In the evening edition of 
his paper that the prices of cigarette could be 
increased the next day. The Budget was to be 
presented next day and Bob Butler had to 
resign ... (IntemJptions) 

[English] 

SHRI MANI SHMJKAR AIYAR 
(Mayiladutural) : I thir,k you mean High Dalton. 

[Translation] 

SHRI GEORGE FERNANDES: I need not 
to have all this Information with me wh'en people 
like you are here to help us ... (int.;rruptions) I 
have I lot stuied foreign history. You would have 
certainly studif!d it. 

SHRI MANI SHANKAR AIY AR: Why was 
it nece"sary for YOlilo pi oduce tile evidence in 
thatr00ard? 

SHRI GEORGE FERNANDES Peltlaps 
you have nol heard my point. I asked what was 
the name of the British Prime Minister and you 
said that his name was Rob Butler. But I asked 
his name first. .. (Interruptions) Mr. Chairman. 
Sir. I have a proof that the President of Asian 
Development Bank. Mr. Kllni Maja T arameejoo 
visited India in October 
November ... (/nterruptions) Whenever I am 
wrong you ple3se correct me. I may commrt 
mistake and you have fight to correct it. I will 
admitthat. He handed over a documentto the 
Board of Governors on 20th Novemebr. Mr. 
Chairman Sir, the Ministry 01 Finance and Ihe 
hon. Finance Minister inform the President of 
A.DD. B. through the said document as to what 
reforms the Government proposed to bring in 
the next budget of 1993-94. which had been 
presented in.the House in February. 1993 and is 
being implemented now. He prepared a report 
In this regard and gave a copy of it to the hon. 
Finance Minister. The representative of the 
country in the Board of Governors of ADS has 
not given thiS copy: the Government has gone 
to the extent of mortgaging the country. Now. 
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auditors form foreign countries will audit the [English] 
accounts of the Govemmenl. Approved audi-
lors trornthe Asian Devetopmem Bank and the HazieweIiRoad,Putney,LondonSWI56 
IntemaIionaIMonetary Fund will come to audit whatever it is 
the accounts of Govemment. Which sector in 
eoonomictieldsisleftthere. rnwhosepraiseyou 
wanttoputyourclarificationhere? You are only 
concemedwithyourwon GOllemment ast(l how 
it runs; it is immaterial for you whether eco-
nomic development of the countrftakes place 
or not. 

Mr. Speaker, Sir, now I would like to raise 
one more issue which will reveal two facts 
beforsus. Theissueisaboutcorrupti<Yl HalShad 
Mehta has levelled charges on the han. Prime 
Minister. Just now, SardarButa Singh came 
here. Today,inthemominghehassaldasto 
howshameful is itthataprofessionqlbrokerhas 
IeYelledcnargesonthehon. Prime Minister. He 
isquiteright. What can be more shameful that 
.aprotessio"albrokerhas levelled charges. But 
1hechargeor allegation can't be ignored be-
causeaprofessionaldidit. I have repeatedly 
said Ifl the House as well as outside that 
~Mehtaisbiglier. So,theC.B.l.put 
1 tBshadMehtaand his brother only detector or 
poIIagraphyin Bombay and a foreign company 
madetheseteslsandits reportcameon SthJuly. 
laIso4ol:Mtlatthecourtdoesnotstillacceptthe 
flJpOrt or documents of lie detector test as an 
evidence,1houghineachcaseCBlinsiststothe 
court to accept the lie detector test as an evi-
dence. ff1opethat~daythecourtsofthewor1d 
wiIIacceptliedetectortestasanevidence. As 
idearecDJdingwasnotaccepted as an evidence 
intt1eCDlll1s but now the courts have started 
acceptillgitasan evidence. This letter is dated 
Jaty 5 and. will also present it in the House. 

fEifgtishj 

Ma1itetShooters limited. 

-&cpungecIasordered by the Chair 

ITrans/allonj 

13 question were asked on behalf of the 
m, :agj~)9 Dira10r ('fthat Company .... ( Interrup-
tIO(lS) ..... • 

[Englishj 

DR.KRUPASINDHU SHOI (Sambalpur): 
Hl' is a P-..ler.lber of the J PC. 

SHFlI GEORGE FERNANDES: I am not 
yielding. 

DR.KRUPASINDHU BHOI : I am not 
point of order. All these things are being exar 
inedbyJPC. HeisaMemberoftheJPC. Ce. 
these things be discussed on the Floor of this 
House? Can he raise them on the Floor ofthe 
House as a Member oftheJPC betorethetinal 
ReportispresentedtoLokSabha? Thisparticu-
lar matter is pending before the JPC; and he is 
aMemberoftheJPC. 

SHRI NIRMAL KANT I CHATTERJEE 
• (dumdum) As a Memberofthe JPC, I can say 
this was not part of the document. Afterhesays 
all these things, this will be part of the jpc. 
( Interruptions). 

MR. CHAIRMAN: There is some sub-
stance in what the hon. Member has raised. If 
JPC is discussing it, if theis particular issue is 
before the JPC, I think this document can be 
properlyproducedbelore theJPC and not in this 
House before. 

(Interruptions) 

MR. CHAIRMAN: Becausetheproceed· 
ings of JPC are all still continuing. 

( Interruptions) 
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MR. CHAIRMAN: That isthe proper place 
for placing this document and notthis House. I 
do not allow this. 

( InteTTfJptions) 

MR. CHAIRMAN: I have given my ruling. 
Please sit down. . 

( InteTTfJptions) 

SHRIRAMNAIK(BombayNorth):lamnot 
at all disputing your ruling. This document was 
to be pleased before the JPC is another matter. 
But we are all aware, the whole House is aware 
that beofre the Finance Minister's or the CBI's 
reply reached the JPC, it has reached all the 
newspaper. 

MR. CHAIRMAN :.Thatdoes not matter. 
Arly document which ought to be produced 
pre .perlybeloretheJPC, which is in charge of the 
pa ilculr Issue. I think, should not be produced 
he·e. 

(Ti anslation] 

SHRI BUTASINGH: We had hard that if 
a.aisspoken hundred time, it becomes a truth. 
I wJuld like to ask from Shri George Femandes 
thi;.t if this lie is put intos machine whether it will 
t-3;ome a truth •.. ( Interruptions) 

• SHRIGEORGEFERNANDES: You have 
ordered methat I can not speak anythings on it. 
But you are doing great injustice to the hon. 
Prime Minster because we would mak this 
document publish in the evening today. When 
it has been decided to the placed before the 
House and had it been under any rule of the 
Parliament that a member of a parliamentary 
Committee which is Seized of a particular mat-
ter,cannotputanythingotherthanthedocument 
received there, then i would not have placed it 
here. 

[English) 

MR.,CHAIRMAN: JPC is seized of the 

matter. 

( InteTTfJptions) 

SHRI GEORGE FERNANDES: So, may 
I makeasubmission? TheJPC is seized of the 
entirescam. The entire scam is investigated by 
the newspapers, by various 
bodies ... ( Interruptions) 

MR. CHAIRMAN: WhenJPCisseizedof 
the particular issue and it is being discussed 
there then it is notproperto discuss here also 
before theJPC report is received. 

rr ranslation] 

SHRI GEORGE FERNANDES: You are 
trying to stop twenty members of this House 
express themselves. How it can be possible? 

[English] 

SHRI BASUDEB ACHARIA (Bankura): 
How can you infringe upon the rights of the 
Members of this House? 

MR.,CHAtRMAN:Theinquiryisgoingon 
there, You cannot reopen thelt'lholething here. 

( Interruptions) 

SHRt SRIKANTAJENA (Cuttack): I am 
onapointoforder,Sir. (Intetruptions) Thehon. 
Member has raised this issuethat document 
whic:hShriGeorge Femandesisreferring ispart 
ofthedocument~issuppliedtotheJPC. It 
isnotapartoftheJPC. itisa'documentwhich 
can be helpful so let the document be placed 
beforetheHousebyShriGeorge Femandesancl 
then given totheJPC. Why are you restricting 
it? 

MR. CHAIRMAN:JPCistheConmitteeof 
this House only and it is seized of the matter. 

(Interruptions) 

SHRlSOMNATHCHATIERJEE :What 
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is before the Committee can be before the 
House. It can never have prior right over this 
House,Sir. 

MR. CHAIRMAN (SHRI SHARADDlGHE) 
: Therefore, theevidencewhichcanbeproperty 
producedtherecannotbeagainproducedhere. 

SHIR SOMNATH CHATTERJEE: Sir, 
you are precluding an hon. Member from pro-
ciJcingadocumertonlhegoundlhalthestbject 
matter is sub judice before.a Committee of 
Par1iament. Sir, it is a question of the Member 
of parliament using his discretion to use it and 
the house is a much bigger body. We have 
selected that Committee, we can regulatethe 
affairs of the Committee, we can direct what 
doct.menttoseeandwhatnotlosee. Itcannever 
haveahigherright,itcanneverstopor~ 

the House as a whole from considering any 
matter. Itcanneverdoso. It\\ojJfbeadangerous 
precedent. 

SHRIJASWANTSINGH: Mr. Chairman, 
Sir, themclerstandinQandtheconventionislhat 
deliberations of a Committee of Parliament, 
unless the Committee has submitted a report, 
shallnotberefenedtoinsidetheHouseandthat 
is a perfectly established ancI weH-understood 
convention. 

AN. HON. MEMBER: Beforethesubmis-
sion cit the report. 

SHRIJASWANTSINGH:Beforelhesub-
mission of the report. 

Thesecondaspect,Sir,isthatshouidany 
docurrientbel.l1derlheconsidera1iondaCom-
mitteeof'Parliarnent, itwiUallwithintheeaJtier 
provision and hence by implication shall also 
notbediscussed. Here,thereisadifferertcase 
altogether. There is acertain documentwhich 
my honourable colleague, Shri George 
Fernandesisreferringtoandportionsolwhich 
he is quoting. This document is not underthe 
considerationoftheJPC. Thisdocumenthas 

notbeensubmittedto~JPC. Thetotalityofthe 
securities in banking transactions matter or 
suchotherissuesas they have been referredto 
by the House to the Committee are certainly 
underthesecurity an dinquiryofthe Committee. 
This particular document, Sir, is not with the 
Committee; the subject matterofthisdocuiTlent 
couk:Iperhaps implication be treated asa matter 

. oftheCommittee's concern, but it is not even 
under active serenity, the Committee has not 
given anyfindingson it. TherefOre. it isforyOO-
of course, Sir, form the Chair you can most 
definiteiysay, 'You will notreierto it' but I would 
request you to consider the submission that I 
have made orthat Somnathji had made. 

SHRI SOMNATH CHATIERJEE: Sir, 
sofarasthesubject matter of the Committee is 
concerned, no Ministereven can make a state-
mentthen.lfitistakentoalogicalconclusion. 
itwill rnean that there can benodiscussion with 
regard to scam on the floor of the House. Can 
anybody say that»l submit that it is not permis-
sible'? Then the Ministerwillneverbeentitled 
to repfyto any olthe issues. (Interruptions) 

SHRI A. CHARLES (Trivandrum) : Mr. 
Chairman, Sir, there is a question of propriety 
also. HonourableGeOrgeFemandesisarnem-
ber of the JPC. As a member of the JPC he 
should have an open mind. "a member oftha 
JPC, when the draft report is being prepared, 
takesastandthattheallegationisprovEid, lam' 
sorry it is a question of propriety, he cannot 
make a statement as a member of the 
JPC.( Interruptions): Youshould have an~ 
mind, youshouidgotolheJPC with an impartial 
mind, you have no business to make a judge-
menthere. Itisveryurifortunate.ltisaquestion 
of propriety. (Interruptions) 

[Translation} 

SHRI NmSH KUMAR: You have given a 
rulingandinthatyouhaliestatedthattheJ.P.C .. 
isseizedofthemat1er, theIefore, nothing should 
besaidonit.(/ntenuptions) 



899 Motion of No Confidence JULY 26, 1993 in the Council of Ministers 900 

[English] 

SHRI A. CHARLES: A memberoftheJPC 
coming and saying that the allegation is 
proved .... (/nterruptions) Is he notstill a member 
oftheJPC? ... (/nterruptions) 

rr ranslation] 

SHRINITISHKUMAR: It is going to have 
a wider effect. According to this, nobody can 
iiscuss the Harshad Mehta episode in this 
lUgust House. Then the n<rconfidence motion 
'Jecomes meaningless. You will nullify its 
effect. (Interruptions) 

[English] 

MR. CHAIRMAN. My ruling is very much 
restricted. I do not want to stop the Memberfrom 
participating on this issue. But. what I say is, this 
particular point, namely as I have read from the 
newspapers also, thatMr. KhandekarhasQlVOO 
affidavit there and Mr. Khandelwal also has 
given affidavit there, and so on that particular 
incident, the JPC is seized of the matter. This 
House, in its wisdom, has relerredthis issue to 
aCommilteeandthatComlTlltteeisproceeding 
wilhthehearing. Thisparticularpintalsowhelher 
he is telling untruth or not is very much before 
theJPC. Therefore, I submit. with respect to all 
the senior Members here. that this particular 
document can properfybeproduced before the 
JPC and not before this House. 

(Interruptions) 

SHAI NIRMAL KANTI CHATTERJEE 
(Dumdum): Mr. Chairman, Sir, your ruling has 
created one difficulty for all of us. Thedifticulty 
is. the No-Confidence Motion which hs been 
submitted by ourfriendShri AjayMukhopadyay 
includes a paragraph on corruption. As well all 
know, Sir. this issue of scam, this issue of the 
prime Minister'ssoo'scompanyGolcl Star, the 

Issue of Harshad Mehta's giving of As. one 
': rore to the Prime Minister aU thesethings are 
I AlerredtotheJPC. Therefore, if yourruling has 

to be abided by, then that part of theMolieo 
should fall through and intern that cannot be 
referred to. This is the implication, as I have 
understood, .of your ruling. Kindfy clarity. 

MR. CHAIRMAN: Asihavemadeitdear. 
my ruling is very much restricted. i know 'hat 
corruption charge is very much a part of this 
Motion; not only that. this particular allegalionot 
Harshad Mehta paying certain amounttothe 
Prime Minister will also be discussed by this 
Motion. There is no doubt about it. Butthis 
particular document which isinthe possessioo 
of a Member of the JPC should be properiy 
produced there. ItisnotpropertoprocU::eil~ 
and get reactions here. I do not allowthis. 

(Interruptions) 

SHRI BASUDEB ACHAAIA : Sir, this 
document petains to the payment of As. one 
Crore by Mr. harshad Mehta to thePrifneMin-
ister. (Interruptions) 

SHRI SRIKANT A JENA (Cuttack) : 
Mr.Chairrnan, Sir, sinceShri GeorgeFemarldas 
is a Member of theJ PC he is not supposecito 
readoutthisdocument. So,letmereadoullhis 
document. 

MR. CHAIRMAN: My point is not. that 
because he isa Memberof the JPC , heshauld 
not produce it here. That is not my poiRt. 

(Interruptions) 

rr ranslation] 

SHAI RABI RAY (Kendrapada.):Mr. Chair-
man, Sir. it is well accepledlactthMyowru!iflg 
isfinal. Iwouldliketoreadoutr~portion 
WI regardtolayingoftheclocurnet'l&tlfthet:lor* 
"Kaul and'Shakdhar" which reads: 

[English] 

·When a Member seeks 
permissionto lay a paper or docu-
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men! on he table oflhe House, he is anythingagainsttheconhden1ialityoftheJ.P.C. 
mqUiredto recordlherein a certificate he should be given the pe'rmisslon. Nobody is 
In one of the following forms, as the allowedtolaytheconfldentialpaperoltheJ.P.C 
case may be:- outside this Committee. But If you adopt the 

(a) '1 certify from my personal knowl-
edge thaI Ihls is theonginal document 
which is authentic.' 

(b) , I certify from my personal 
knowledge that this document IS a 
true copy of the onglnal which IS 
authentIC ' 

(c \ . I certify that the contents of this 
document are correct and based on 
Cluthcntic informatl:>n.· 

Apaporsought tobelaidbyaMember 
may be referred to under the direc-
tions ollhe Speared, to a Parliamen-
tary Committee ISub -Committee. if 
the mailer referred to there is under 
examlnalion of that Committee/Sub-
Committee." 

Here thiS IS relevant. 

17.00hrs. 

If the matter referred to therein is under 
examination of that commlttl3e or subcommit-
tee. if you can think proper, you can refer the 
matter which has been submitted to you authen-
IlCated by Shri George Fernandes to that Com-
mittee. 

[ Translation] 

Mr. Chairman. Sir, I would like to submit 
that forthe sake of wider discussion thereon the 
han. Member can lay on the Table or make 
refereene to the document which is neither 
underconslderationoftheJ.P.C. nor has been 
submitted to the J. P . C. I read out it so that you 
may review your ruling ... ( Interruptions) The 
Il(ln. Member of theJ.P. C. is,m hon Member of 
thiS ilUgust House also. Sillce Ihe won't do 

norms prescribed in the book by "Kaul and 
Shakdhar" Shn George Fernandes must be 
allowed to lay Ihe paper and you must review 
your ruling. 

[English] 

MR. CHAIRMAN: Regarding the general 
pnnciplesof laying down the papers onthe Table 
of this House. I agree with that plOeedure 
completely. There is no dispute about It. But 
whatver you have read further. that Itself sup-
ports my ruling that the issue IS before a sub-
committee appointed by this House. It is very 
much there. 

SHRI RABI RAY: Mr. George Femandes 
document is not at the moment. under the 
custody of the JPC. You can refer 1110 Ihat 
cDn1mittee. 

MRCHAIRMAN: TiUnow11 not produced. 
Even after it is produced. It cannot be referred 
to. Butforthatonly, I feel thatthe cannot aiso 
produce that when that subject-matter is before 
that subcommittee. 

I do not allow. Please go ahead. 

SHRIINDRAJIT GUPTA: May I seek one 
clarification trom you? 

All thiS exercise whICh the hon. Members 
are going through seems to anse trom the fact 
that the paper or document has been produced 
in the House by Mr. George Fernandes who 
happens tobeaMemberoftheJPC. Thathas 
beenchailengedonthegroundofpropnE'ty~iso. 

So, the objection IS withertotheciocument Itself 
or to the person who IS presenting It here 
SUPPOSing it is presented by somchorty who IS 
not a MemberofJPC. that could C;)Slly bc clone 
andthatc:ouidstlllbccione. OtcolW,C I!cannot 
be laid here unless It IS zll1thenllc.ll(;rj But th" 
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question of propriety will not arise if it is pro-
duced or laid here by somebody who is not a 
Member of theJPC. What I am saying is. this 
particular document certainly can be laid here, 
lilt IS authenticated. If the objection is to being 
done by a Member of the eIPC. Mr. George 
Fe rnandes can easily arrange or mange so that 
C1 non-Member of the JPC can lay it. 

ITmnslatlonj 

SHRI SRIKANT JENA The accord copy 
is will me. 

I English] 

MR. CAHIRMAN On both the points. I 
said. not only on the pOint of propnetybecause 
he IS a Member of J pC. but t ecuase the Issue 
is very much before Ihe subcommittee ap-
pointed by this House. Therefore. It is not only 
Mr. George Fernandes but ·hrough anybody 
else.ldonotthlnk. thatthe do:ument can come 
before thiS House at all. 

,TranslatIon/ 

SHRI GEORGF FERNANDES: Mr. Chair-
man. SIr. I have Cilrcady staled Ihat one you 
passed your order. I will not be <lble to speak 
:1nytlllng In thiS august HOlls,:;. I regret that you 
are compelhng me to speak It outside this 
,1Ugust House. I comply With your orders. 

Thelt;fore. I raised thiS Issue ofthe docu-
ment here. Nobody can deny what Shri Buta 
Singh revealed here In the momingtoday. Since 
a broker and out and out adlshonesl person 
levels charges against the hon. Pnme Minister 
we wantthat such a lire shodd be Investigated 

, 1I1(J subjCCted to polygraph test. the lie detector 
1,,51 .. .Ilntorruptlons)· 

Mr. Chairman. Sir. my wbmlssion Isthat 
·:t1en sllch a big hre appeClrs at a lie detector 

I· :: ,I. i/nterwptlons) 

THE MINISTE R OF STATE IN THE MIN-
ISTRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECmONICS AND 
DEPARTMENT OF OCEAN DEVEL 
OPMENT)ANDMINISTERGr STATEINTHE 
MINISl'RYOF PARL IAMEIH /\FW AFFAIRS 
(SHRI PANGARAJAN 
KUMARAMANGALAM) : Arc you aware that 
the law does not accept It? 

SHRI GEORGE FERNADES: I have said 
it. I have also suggested thatlhe CBO 10 every 
case should take lie detection test and then 
suggest to the court thaI Ihls also may be 
conSidered whether it is accepted or not, it is 
another matter. It should be done in every case 
where It seems necessary 

{Trans,'atlOn} 

Mt submiSSion IS that If a pE·rson speaking 
so much he IS given the certificate thaI what he 
has spoken is truth tl1em all the persons who 
have contradICted and whose statements to thIS 
effect have appeared In newspapers should also 
pass through he detector tests. They should 
also submit Ihemselves for thiS test. It is 
Indisputable. If ,1 i1rccanappearthcncourtthose 
person who always speak the 
truth ... f Internlpllons) 

Those person should also sublecledthcm-
selves for he rietector tests so ttlal such a 
senous allegation could be removed and the 
Commlnee and the House could also be help 
The issue before Ihe country I:; .. ( InterruptIons) 

II ISdlHcrent thing If Government IS booked 
out of provide. But I would not like Ittogowlth 
so many bioI thallI may nol gEt any opportunity 
to get ridofthem. 

SHRI MANI SHANKAR AIYAR. Mr. Chall-
man.Slr.lfthISNo-ConhdenceMotlOnlsadoptcd 
. the J. P C also Will cease to exist. and all Its 
labourwdlgolnvalod If you wlshlhattheJ.PC. 
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Sl10uld brrrKJ out the fact. this Motion may please 
be withdrawn. 

SHRI GEORGE FERNANDES: The Com-
millee will not cease to exist. An alternative 
Government will be formed. 

SHRI RAM NAIK (Bombay North) : Mr. 
Chairman. Sir. what Shn Mani Shankar Aiyar 
has stated here is ... (Interruptions)" 

{English] 

MR. CHAIRMAN: Whatever her sharp-
cned In JPC should not be discussed. If anybody 
has referred to It. It is expunged. It will not go 
on record( Interruptions) ... 

, TmnsiatlOfl) 

SHRI GEORGE FERNANDES: Weare 
merelydislodglflg, the Governrnent. We do not 
Intend to get the parliament dissolve. You 
should not be worried about 11. .. (Interruptions) 

SHRIMANI SHANKAR AIYAR: You want 
to run the Government with the support of the 
B.J.P . ... (mterruptlons) 

[EnglISh) 

SHRI RANGARAJAN 
KUMARAMANGALAM: Sir. I do not knowhow 
long my hon.friend ahs been speaking. But I 
would Itke to know whether he has completed aR 
the lime of hiS party yet. 

MR. CHAIRMAN: ShriGeorge Femandes. 
I think you have taken enough bme. PleaseWlfld 
lip Within five minutes. 

I TransiatlOfl] 

SHRIGEORGEFERNANDES: Theepi-
sode 01 the payment made by Shn Harshad 
Mehta disqUIets the remind a bit. He haspaid 
Il1oneytothepollltcalpersonsfortheltrsttime. 
Dunng a general dIscussion In thIS very august 

.. Not recorded 

House it has become obvious that Harshad 
Mehta andhis companies paid lakhs of rupees 
to the Rajiv Gandhi Foundation. 

SHRI MANI SHANKAR AIYER : It has 
become clear that the RajivGandhi Foundation 
has must accepted those cheques and has not 
gotencashed. 

SHRI GEORGE FERNANDES: Com-
plele information regarding this should please 
be presented before this House. The names of 
Harshad Mehts's companies were there in the 
list of donors of last year moreover. the names 
of his wife and brother were also there in that list. 

[ Translation) 

SHRI MANI SHANKAR AIYAR : That 
document has not been placed in the House. If 
the hon. Member wishes I am ready to prepare 
the document and place it on the Table of the 
House. Rajiv Gandhi foundation has not ac-
cepted the cheques it received. (Interruptions) 

[English) 

SHRI RANGARAJAN 
KUMARAMANGALAM: Sir. I am sorry. 
object to it. It IS most unfortunate. 

MR. CHAIRMAN: ShriGeorgeFemandes 
. please wind up now. 

[T ransJatlOfl] 

SHRI GEORGE FERNANDES: I do 
agree that they may have returned the money. 
As our colleague Shri Mani Shankar Aiyar has 
pointed out that if the documents are produced. 
it would be clear that cheques were delivered 
and also received but retumed as soon as the 
scam came to light. (InterruptIOns) 

[English] 

MR. CHAIRMAN: ShnGcorge Fernandes. 
how long Will you take to flnrsh It? 
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SHRI GEORGE FERNANDES: I wmtake 
only five more minutes. 

MR. CHAIRMAN: It is aU right. Please 
complete it. 

[ Translation) 

SHRI GEORGE FERNANDES: I have 
already stated atthe outset that the two scams 
that took place. are related to each other. The 
verdict with regard to Bofrs issue was given a 
few days back and I wentthrough the statement 
of the Congress party published in the newspa-
per with regard to the dame. I do not feel that 
blaming one another would solve the matter. I 
do not leel that the Bofors issue can be kept 
secret. However. an attempt was madeto hush 
it up but in vain. The involvement of Katrochi, 
Hinduja. Win Chandhawas revealed. Whatever 
verdict was gMln by the Supreme Court cannot 
be changed by the Govemment. Oneafterthe 
other Ministers changed , the hen. Member per-
haps forgot the name of Shri Madhav Singh 
Solanki. or perhaps I might have missed his 
name- Thehon. Minister of Extemal Affairs was 
madeascapegoatandthougheffor1wasmade 
to hush the matter but II did not succeed. There 
is no hope of success in it. This is myopinion .. 

I would like to submit thatthe hon. Prime 
Minister is togive a reply day aftertomorrow and 
some concrete measures must be taken before 
that. To begin with: Win Chadha should be 
extradited with immediate effect. The proce-
dure should not be similar to that of CBI. That 
agency hasbeen rendered ineffective because 
of its excessive involvement in umimportant 
assignments. As aresult it has become a 
worthless organisation. The Government di-
rected CBltoconceal thelacts. i would not like 
to mention any particular name, however. a 
director who worked Irom 1987 -1989crossed 
all limits and VISited even Stockholm. and 
Geneva to Indulge in all types ollrregularrties. 
Thus. the Government failed In every attempt. 

I remember when the ISSue regarding Shri 

Solanki was raised here. the Members of the 
ruling party started leaving the House. The 
Prime Minster while replying to a question 
during the discussion had assured that the 
message would be conveyed through FAX the 
same. day. The hon. Prime Minister is to give 
the reply day alter tomorrow. I would like the 
House to decide accordingly because the Con-
gresspartywould no more bethe ruling party, 
but still there are two days You have said: 

{English} 

The ghost has to be laid to rest: the ghost 
has to be exorcised. 

{Translation} 

It would be better If It is exorcised by you. 
Otherwise you will be blamed for thiS too 
Therelore. the very first initiative should be to 
extradite Win Chadha. KatrochiisinDelhi. he 
has given interviews to newspapers challeng-
ingthe Govemmentto arrest him. Hadhe been 
in his own country, he might have committed 
suicide since many people have started com-
mitting suicicte there. He took the money and 
now hechallenges us to arrest him. If you do not 
take any action against him what the people will 
think about you. What will the people of Italy 
think about you. They would think that had they 
been in India they could not have been arrested. 
Everyonewouidavesavedtheirneck.lsthlSthe 
message that you are sending out? You too 
have given a statement in reply to that 01 the 
BBC. We would like to say that he should be 
arrested. His passport should be impounded. 
His bank accounts should be sealed. if there in 
no such law, then such a law should be enacted 
and the whole affair should be investigated. 
Then comes HinduJa. HinduJa's name ap-
peared in 1987. Thlscompany had threatened 
to file a suit against those newspapers In Swit-
zer1andwho had revealed their name Inconnec-
lion with the Bolors scandal Their agent In Inda 
had personally met a Journalist In whose news-
paper I had contributed an article wherein I had 
charged that HindUJas have 901 the kickback. 
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The edilor came from Bombay to Delhi to meet 
me and told me how that agent of Hinduja said 
intheend: 

{English] 

"T ellyourlriend, George Fernandes, notlo 
corssourpath." 

(Translation] 

I remarkedthat in case he meets you gain 
tell him on my behalf that people who tie the 
laces 01 othersshoescan notthreaten us. Some 
members 01 the Hinduja family are in Indiaand 
someoithemcircuilEngiandandsomeinother 
countries. hey are the traitors of the first water. 
Wr;wiII have enough time to have discussion it. 
TodaysomehonMembersrttingherehavesaid 
that there was no middleman, nocommission 
was paid and whatever amount was paid, was 
only nominal. I would like to say that the same 
F . I. A. should be lodged against otherMembers 
of Hinduja family inl ndia, warrants should be 
issued,hisbrothershouldbearres1edandtheir 
branch office in India should be sealed. 

Mr. Chairman, Sir, you have given a ruling 
fortheJ.P.C. Various joint committees have 
beenformedbulonlyonecommilteewastormed 
fro Botors. I had categorically demanded that 
the Chairman of that committee has right to sit 
in his House. i do not say it is applicable in case 
of other committees also. It may sound bitter 
butatterpresentingthereportwhichstatedthat 
thefactswerecistortedandtruthwassomething 

. else through out the world, heshouldtenderhis 
resignation (/nterrupttons) We will sack the 
Government day aftertomorrow. Wewantthat 
one man should go. 

Mr. Chairman Sir, Iwouldliketoconclude 
with one sentence which is also about Bofors. I 
amsayingsobecauseyesterdaytheCongress-
men hasexpressedtheirangeron newspapers 
and those who have defected and specially of 
Shri Vishwanath PratapSingh. There is a book 

named-"Bofors-T~ story behind the news". 
It is written by a very bold lady, Chitra 
Subraroaniam. I know that she was threatened 
~esandthosewhodidso, 

were those belongJOgto the Hinduja company. 
Everything was done to gag her voice. It has 
been mentioned in this book. I think that this 
book has been purchased by the library. This 
book was released in Delhi one or two months 
back. I would like you to go through the last 
pages 01 this book. please go thorough page no. 
242. 243 and 244 of it. I would not recommend 
more than it since you do not have enough time 
to read. 

{English] 

Ardbo says- Ardbo negotiated the deal-
Met Bob Wilson at Sergi! Plaza. He suggested 
thall can be forced total the whole story. Con-
sequence torN. one did not care about. On the 
other hand a's involvement was a problem 
because of his closeness to R 

"Proof does not exist.' There is indeed no 
evidence within Bofors to show a's involve-
ment and the company's interaction with this 
payoffstopswithA.E. Services.' 

{T ranslalionJ 

Those persons who had helped by giving 
proofto the investigating team of the Govern-
mentfelt:-

{English] 

'There is little doubt the a is involved -
where h and how we win know sooner or later.' 
said sting in may 1991 . 

{Translation] 

What she writes further may be a honble 
thing but I would like to place It before you. 
(Interruptions) I would like to conclude with one 
ortwo sentences. She has furtner said," 



911 Motion of No Confidence JUL Y26, 1993 , in the Council of MinistefS 912 

ISh. GerogeFemandes) 

[English] 

" Fdteen days later Ra;ivGandhi was 
brutaly~ Theworldpaid 
rich tributes-ne was perceived as 
honest, trulydemocralicandaperson 

. under whose leadership the World's 
largest democracy was safe. 

Duringa visitt08angaloreearfierthat 
year, I had two long meetings with 
General Sundarji. There had been 
manyopenencls=abouttheGeneral's 
role, about Arun Singh's role and 
silence and I' affairs Bofors as a 
whole. I knew that he had met Arun 
Singh in New Delhi inJanuary 1990 
and they had gone over the whole 
story. Sundarji agreed to be inter-
viewed. Excerpts." 

MR. CAHIRMAN: Pleaseconclude. 

SHRI GEORGE FERNANDES: IwW 
condude_neadingtwo-heeserEilCeSfrom 
thisi1lerview. I won'tlelldthewholebook; there 
is no time for that. 

"0. What did Arun Singh tell you before 
hefell91ed? 

A. Youknowthe~par1ofillclon't 
thinktheywill slop any anything and they'll use 
a broad brush to smear a whole lot of people 
induding1hose inthesenlicesandmyonly fear 
is that this institution called the army is also 

, going to get hurt in this process. They are 
preparingtodo all this, they are goingtodo all 
this' Just to save the spian of one-man.' 

Who the man wasneitherrnentioned, nor 
did I ask him. 

Thereafterhealsosaid lcannotdefendyou 
people in the service if I stay on as Minister in 
the Council of Ministers. Thafs why I am 

resigning. I'R still be a member of parliament of 
the Rajya Sabha and I'll be able to defend the 
services from the floor of the house if this 
techriquegoesbeyondacertainpoint. Andthen 
he told me 'I know I can bring this govemment 
down within 24 hours if I speak up." 

MR.CHAIRMAN. That is right Youcannot 
read the whole book. 

SHRI GEORGE FERNANDES: Only on 
emoresentence. I am concluding. I won't take 
morethan 120seconds. Here is the General 
speaking: 

"0. Why didn't he ever speak up? 

A. When I met him in Delhi, I asked him 
'Arun, Whydidn'tyou pick it up from there and 
speakup? Why didn't you?' He had a problem 
which I didn't realize earlier. Apparently his 
childrenwereunderthreat. Onecan'tbelieveit 
in this day and age. It sounds so ghastly . as it 
it'soutofbook,athriller. Thiskindofthingcan't 
happeni1broaddaylightinapiacelikeDeh, but 
it's apparenllyso, and it (the threat) wasalive 
enough and credible enough for him to take it 
seriously. 

O. Whefewas the threatfrom? 

A.ltwasquiteobviouswhereitcamefrom, 

O. Whefedid it come from? 

A.ltmust'vecomefromthesoun:esclose 
to the Congress party headquarters." 

That was General Sundarji speaking. 

[Translation] 

Even Gen. Sundarji whowas the Chief of 
Army Staffatthattimewasgiven thleatpethaps 
fromcongressheadquarters that his children 
wiH not be spared if he did not remain silent. It 
washewboknewlherealfacls aboutlhe Bofors. 
he has admitted that the threats mighjt have 
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been given by sources close to the Congress 
Headquarters. Therefore, I urge upon all the 
opposition parties tosackthis Govemmentand 
those who are associated with it, and help us to 
form a new Govemment. 

[English] 

SHRI PAWAN KUMAR BANSAL 
(Chandigarh): Mr. Chairman, Sir, the Congress 
assumed power two years back, though we fell 
short of an absolute majority in the House 
... (Interruptions) 

[ T ranslationj 

SHRI CHHEDI PASWAN (Sasaram) : 
Will Shri PawanKUmar Bansal reply to the 
points raised by Shri George Femandes. 

[English] 

MR. CHAIRMAN: Please sit down. 

( Interruptions) 
SHRI PAWAN KUMAR BANSAL: Sir, I 

am sure my friends know as to what are the 
ethics of Parliament. (Interruptions) 

MA. CHAIRMAN: Please resume your 
seats. Shri Bansal, you may proceed. 

SHRI PAWAN KUMAR BANSAL: Sir, 
when the Congress assumed Office two years 
back, though we did not attain an absolute 
majorityinthisHouse, thernandateofthepeople 
was clear. Aftertheagonsingexperienceofthe 
V.P. Singh Govemmentofwhich ShriGeorge 
Fernandes was a senior Member, they were 
awarethatinashortperiodofeyear,thecountry 
hnd been pushed ina quagmireof atrophy. The 
economy of the counIry was then in a shambles 
andthell1tereStofthepeopiehaclbeensacrificed 
at the after of personal join and greed. The 
country had beenset aflame my the caste war 
triggered off by the self-proclaimed champions 
of the downtrodden; and the prestige of the 
country in the intemationalanmahadreceived 

a very severe battering. So, from day one, the 
Congressaddressed.itseltto the various press-
ing issuesconcemingthe nation. Very ear-
nestly, the Prime Ministerpledged himself to an 
approachofconsensustowhich the hen. Mover 
of the Motion referred. That was unfortunately 
misunderstood by the Opposition. While the 
BJP wanted immunity against its acts of 
sacriliege and the acts of defiling age-oldtradi-
tions and those of 'sari dharm sambhav', our 
friends of the Left wanted the Government to 
pursue those theories which had been practiced 
and rejected in the land of their mentors. The 
Government could not have succumbed to thaI; 
and the result is we have faeeda barrage of No-
Confidence Motions. There was a No-Confi-
dence Motion rejected in July 1992 and then 
anotrerinDecernberl992. This year. we began 
w,th an AelfoummentMotion: and now we have. 
fe r the fourth time, a No-Confidence Motion. 
Tnere is only one underlying motive behind 
these reckleSS exercises of the Opposition, that 
is tei keep lhe Government under pressure so 
thaltheG~vemmentcannotaddressitselttothe 

variousiswesconfrontingthenationtoday.so 
tt:attheG.wemmentcannot rea tty take up the 
las!< of nat.on-building and the developmental 
w:>rk So) necessary for the country today. 
Undeterr( d by such moves, the Govemment 
continues 10 moveforward in itsendeavourto 
intprove e..ery facet of Indian life. 

Hearing the hon. Member, Shri 
Mukhopatiyay, 1heonly irresistible conclusion 
that OnEIc<oUIdarriveat is thatourfriendsonthe 
other side have only made a fetish of this no 
confidence motion. They continue doing so 
underthe Impression that perhaps this is their 
only duty!o be performed. TheGovernment 
underShr. Narasimha Aaohasbeenfuly alive 
Ie itsdutias. LargeqtJantitiesof goIdpiedged 
olJlsidew~reledeemejandbrouc;tttbackwilhin 

ashortspt;llofourcor.ling baCktopower, Bold 
OI:OOOOW: 1l88SUfE!Sv'ere,!dopted\,,;hichhave 
started if: Idng result:;. TtH run-awayinftation 
r£.te has l>:ten brougl.t UOI ler control. From a 
back-bre£.kingrateot 17~rcent, it has come 
downtoS 4percenl. fet,:3hriMukhopadyay 



915 Motion of No Confidence JULY 26, 1993 in the Council of Ministers 916 

[Sh. Pawan Kumar Bansal] 

termed the Government's policies as anti-
people. 

Bc~:tuse of the p(.":.:.ies PUf3u8,j t' y the 
Government. economic growth, which had 
fallen to 1.2p€i cc:nthas i0COvemdto! percent 
and is likely te go to 5 per cent this year. This 
is perhap3 anti-people in their view. The depart-
ment of Rural Development has got an en-
hancedoudgctof62percent. This,ir,theirview, 
isanti-people. Theallocationfor JawaharRozgar 
Yojana would add 1,100 million mand:;ys of 
employment. iwouldliketoknow: Isthisanti-
people? 

Outlayior eltlmentary education has been 
increased by 55 percent and for adult education 
by 48 per cent I do not know whether they call 
this antl-people. The outlay for national health 
programme has been increased by 54percent. 
The outla y lor agriculture and allied activities 
hasincreasedby300percent. Steps have been 
taken for liberallon and rehabilitation of safari 
kararncharis. To insulate the poorfro(l1 ours of 
necessary economicadjlJ<>--tments the National 
Renewal Fund was floated to retrain and re 
deploy the displaced workers. And they call 
these measures anti-peopIe. 

The public distribution system has been 
expanded an d revamped In 1.700 backward 
blocks to serve the people belter. Yet we hear 
our friends calling the policies of the Govern-
mentas 'anti-people: 

The budgetary deficit has been curtailed 
and greater allocations, as I have said. have 
been made for various developmental works. If 
in all these developmental activities, the per-
ception of ourfriends In the opposition IS that the 
Government's policies are anti-people, I feel 
that they deserve only pity and no applaud and 
cheers. 

What they haveveritablymastered 111 is the 
art of spreadingdisinformationandmisinforma-

tion. How else one will plain the pronounce-
ments by the mover of the motion on Dunkel 
proposals draft. While the Government is en-
gageq in a serious debated and in strong neg0-
tiations in extracting the best forthe country, our 
foondsintr,cupposilionaregc~nyaro',jndspre» 

ing a sense offear in the minds of the farmers, 
a fear in the mind of C(;l11mon ;1': all about the 
possible consequences If this Dunkel drattwere 
tobeaccepted. ldonol knowwhethertheywant 
India to continue as a member of tile GAIT or 
they want India to be isolated In the comity of 
nations. 

Sir. one leason advanced fortoday's No 
Cof:lfidence Motion vIas the alleged failure ofthe 

. Government to curb the activities of the com-
munal forces. Whenthe h~n. Speakerread the 
Motion to the House, theentire lot of Members 
of the BJP stood in support thereof. I, at that 
moment,thoughtthatperhapsthere isa genuine 
change of heart on that side andthattoday they 
would perhaps atone fortheirSlflS and mistakes 
committed by them when they extended their 
whoIeheartedSl4JPOrttothe KarSewaks. In fact. 
to the anti-social elements who masquerading 
as Kar Sewaks went wild to demolish the age-
oIdmosqueatAyodhya. On the contrary, I hear 
Mr. Jaswant Singh repeatedly saying that he 
supported the substance of the Mobon. I heared 
ilanumberoftmes when herepeatedthatword. 
Nothing could be more opportunistic. Permit 
me, Sir. to say that opportunism is the hallmark 
of BJP. What did they do to VP Singh Govern-
ment? What they wanted to extract from the 
present Government? Having failed to extract 
oreosure a policy of their due from that Govem-
ment,theywentaboutplaymghavocwithlndian 
ethos and they have resorted time and again to 
thisblackmail of presenting the No Confidence 
Motion in the House. 

In a parliamentary democracy, the Gov-
emment rules as long as it enjoys mal0rity. 
Once haVing established its maJority, it goes 
abouttostart and understandably . the role of the 
Opposition is to check any excess that could be 
committed by the party in power at any point of 
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tllne. ButwhatweseehereisthatthcrelSarense v3riousissues. HetookustotheSaItSatyagrah 
of recklessness on the part of our BJt> friends. of Mahatma Gandr,lI, which was the symbol of 
Some how having entertained a feeling that India's struggle to shake ofthe yoke offoreign 
pel haps the environment is conductive s for rule. \I ery strangeiY he IIdiculed tne present 
thorn to win the elections. after having played all application IT'.oved by 0110 foreign company, that 
ti10 gimmicks with the countrymen, they have is Kargll, to set up Zlf1 IndL,stllai sa:~ j-jlant in our 
come once again with a No Confidence Mction country. He wasexh;larateJovemarratmgthat 
ag:]:nstthe Governmentandfinding thatthe No at length when Suddenly r'Aoi',ist0[ lor Surfac'3 
Confidence Motion stands in the name of an- T ransport ha~,pened t-:, come to the house. It 
oihe~ honourable Memberfrom a differellt pMy, 
they are deviSing means to justify their stand. 

S,r. Mr. Jaswant Singh referred to three 
salient features ·!vhich. in his op;nion, amounted 
to failure of the Government to manage our 
policy i would r)ot like to go into the d etailsbut 
! would lIefinitoly say that what is importantfor 
the c(".wllry today is to rise as one and prove to 
the world that despite machinations of different 
fOI ces inimical to the country, India has inherent 
strength of fighting back those proxy wars and 
fighting buck any effort to weaken the country. 
On the other hand people from amongst us are 
raislllrJ high decided on any small incident that 
ruppens in our country. They try to exaggerate 
to shnw that ollrcountry is on fire. ShriJaswant 
Singh referred to the srtuation in Kashmir. Doing 
so. he wanted us to believe that the policies 
adopted by the Government from time to time 
will lead to disintegration of the country. On the 
contrary. any IOdependentobserverofthe events 
dUring the last 45 years woutdfeel-whether it 
was the murder of Mahatma Gandhi. whether rt 
was the demolition of mosque at AyodhYiil or 
wllether it IS the question of Kashmir-that our 
friends In the BJP wantthecountry's name to 
<]0 down. It horrifies me to imagine. Sir, when 
they talk of nationalISm: when they talk of 'Sharata 
Mata·. what shape they want to give to Sharat 
Mata. I do not know whether they are really 
sincere to reserve the unrty and integrity of the 
country ;]5 it IS today or whether in their mad 
deSire to s.oek power they can compromise with 
anything. They can even compromises wrthttle 
breaking of the country. These are serious 
questions thai are posed before us. 

Shn George Femandes spoke atlengtt1 on 

\'las a Sight to see Snri FernanJes then back 
tracking from Ihat. I am sure Shri Fernandes 
knowsvelY well thattholigh the prOjoct as such 
was cleared by the Investment Board the same 
was releCted by the Ka: Id,d Port Trust. Alter-
warJs, the Minister asked for a regular inquiry 
into the matter so lilal the malter IS looked into 
from !he defence angle: Ii om environmcntangle 
and from r:eLatation pOint of view and then to sw 
whether the project can be cleared or !1Ot. Ason 
today, !learn. noteverl an Inch of me land has 
been given to the company. Not thai I say that 
rtshouldnctbegtVentotheconlpanybutti1efact 
remains that not even an inch of the land has 
been gtven to the company but Shri Fernandes 
said that hundreds of acres ofland was gtven fo 
a foreign company. 

Much has been said about truth. untruth, 
falsehood, etc. He referred to the bedetectortest 
purportedy by Shri HarshadMehta. Hestooped 
low-I am patned to sue these words- to demand 
of Prime Minister to undergo a Similar test. I 
think it will be Within my right to demand of Shri 
George Femandes to undergo a similar test. 
Parliament has been taken for a nde on a 
number of ococaslOns. 

It is not only histrionics which would mat-
ter, it is the bare facts lhat we have to confront 
ourselves with. Sir, thatw"sllotthetSsueforthe 
day. But Mr. George Fernandes, as he always 
would. took pride III relernng to the Bofors 
kickback case. Without authentICating what he 
was reading, he we making all sorts of wild 
allegations 10 thiS House. He reterred to an 
Interview given by our retired General to a 
journalist and there. the journallSthas wntten in 
her book the General Sundal]t was referring to 
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what the then MinisterofState for Defence had 
said. Sir. it isprepo5teroustohearthethird hand 
hearsaythatthe then Minister of state had not 
revealed the truth because there was threat to 
his children's security. Had this been true, Mr. 
George Femandes would not have been sitting 
here. We know how he acts and what are his 
motivations. You know he would have let loose 
hell on that. 

A matter as serious as this, when in a No 
-Confidence Motion, the Govemment is called 
upon to give an account of its work; of its 
achivevements and the Oppositions points out 
the failings of the Government I suppose this 
is a solemn occasion and it is with a sense of 
responsibility that if a Member wishes to put on 
record or rely upon a particular document, if he 
undertakestoauthenlicatethesame. he may do 
so. But a question of propriety is involved, when 
theJPCisgoingintocertainmalters.ourfriends, 
riSing here particularly, those hon. Members 
who happen to be the Members oftheJPC and 
dalnto be In possession of certain information, 
theydon't ask for it officially, they don't present 
itintheJPC;theydon'twanttheJPCtofunction 
properly. If JPC is equipped inadequately to 
discharge its duties, then it is surethattheJPC's 
working is furtherparalysed. Theyraisecertain 
points hereto raise subsequently an accusing 
IingerattheJPC. That was done in the case of 
Boforsand they intend to do the same here. As 
one of my friends intervened to say that one 
moIivebehindtoday'sNo-ConfldenceMotions 
is to see that theJPC presently going into the 
scamdoesnotlunction;lhatitswori<comes to 
an end, with the present Lok Sabha. 

Sir, it is unfortunate that a scamsterwho 
haslootedlakhsofcountJymenof1housandsof 
crores of rupees .. is today given greater cre-
denoe1han even the Head of the State. Sir, how 
canourhon. friends on the other side in reply to 
it say that is the state of affairs which we have 
come to? They musfhave some sort of intro-
spection on this, whethertheiipursuit of power 

his made them so greeqy about it that they can 
goto the extent of even relying upon a scamlSter 
to bring bad name to the Government 

Sir, this has raised many many important 
issues as to how our friends in the Oppositions, 
Mr. George Fernandes, in particular, and an· 
other han. Member from the other House got in 
contact with Mr. Ha'rshad Mehta; how Mr. 
Harshad Mehta finding that he wasbeing cor-
nered from all Sides that he could not really 
escape from the gauntlet 01 law . that haVing 
played havoc with hard earned money of the 
people of thiS country hiS place, according to law 
wasso ordained. In thAI desperation. he did not 
think tWice even In \'Iilnllng to blackmail the 
Prime Minister 01 the country. Our. han. friends 
on the other side take that as God sent gift and 
in his company . level out, all sorts of allegations 
agalnsttheGovemment. 

This IS the main .question before the 
country today. The questijilns not whether our 
friends on the other side have confidence in the 
Government or not; they never had it and they 
would never have it; they oniywant their interest 
to be sought. But it is the people whose opinion 
has to besought; and that opinion is not sought 
by going to the pools again and again. Forfive 
years, they gave their mandate to the Govern-
ment. They do not wish the election to he held 
every two years. 

We had seen the great adverse Impact on 
our economy when we were forced into an 
election after 1 1/2 years in 1991. The people 
have started realising that they are enjoying the 
benefits of he various policies pursued by this 
Government, not that we claim to have a magic 
wand in our handfil but the polices which were 
adopted by this Government, after the neces-
sary gestation period, have started yielding 
results; and the people have acknowledged 
that. ( Interruptions) Mr, Nirmal Kanti Chatte~ee 
maynotandwouldnot. Hyouwaitforthreeyears' 
you will see that the people reject you for all the 
time to come because they know the results of 
the various policies adopted by the Govern-
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ment, know that the policies adopted by the 
CongressPartyhavebr'ougltaboutaseachange 
in the economic scene ofthecountry. (Interrup-
tions) That is what you will see. I only wish to 
repeat once again that if you go to the people, I 
am sure, you will know the reality of your being 
cut off fromthe reality and are living in a world 
of yourownand aretryingto mistead the people 
honourable Member George Femandesdoes. 
They are living in a make beliefworldwherethey 
fell that what they say is really acceptable to the 
peopIeasgospeltruth. it is notso. what had been 
his motive in the past, what could be his motive 
in the days to come are crystal clear before the 
people ! And the people are not going to be 
misled by them. 

I amsure, the present Govemment enjoys 
the confidence of the people. The present 
Govemment' policies which are intendedforthe 
long term benefit of the people, thepeoplewould 
benefit from them. With these words,l oppose 
this Motion and I am sure that even if the people 
of the country were to be given a opportunity 
today, whether it may cost us in financial term, 
our friends par1icularly on the BJP side would 
know as to wt· '''cidaleis. 

Our senior colleague, Shri Bula Singh 
referredtotheelectionatJallandhar. it was held 
after normalcy returned in the State, afterthat 
relentless war was waged, fought and won 
against terrorism in the country. People now 
have started living in an atmosphere of peace 
andharmony. Anotherelectionafterthatwasthe 
recent election in Kalka. That election was 
soughttotheconverted into a sorIof referenc:ilm 
at the national level by ourfriends of BJP. All 
sorts of issues which the nation faces today 
were raised in that election; and that area I know 
is a sort of mini India, the town of Panchkala, 
which comprises the largest chunk of voters; 
people have come and settled there from all 
overthecountry; they were aware of the issues 
before the country. The result is thatthe Con-
gresscandidateinanAssembiyelectionwonby 
a margin of 60,000 votes and all the other 

candidates including BJP candidate Iostth,ir 
security deposits; and Incidentally the BJP 
candidate was at number3 in that election. 

18.00hra. 

That is howthe people of the country today 
lookattheGovemment. Thatishowthepeople 
view the situation today. 

I have alwaysbeen acknowledging the 
immaculate style in which Shri Jaswant Siflgh 
has always presented the case of his party but 
today here one was convinced that it lacked 
substance. It was fighting well a verypoorcase 
which he knewfromthe very beginning andthat 
is why he repeatedly was referring to the Words, 
'the substances of the motion.' He knew that one 
cause for which our friends on the left have a 
grouse against the Congress today is the alle-
gation that Congress has failed tofightcommu-
nalism and he knows very well that the virus of 
communalism has been let loose in the country 
by none otherthan hisown party. (Interruptions) 
Shri Somnath Chatterjee-supportedbywhom. 
Byyc,\J In-::Ii..:ctlybecauseon occasions you 
give us a picture of strange bed-fellows. You 
know very well, as to what is wrong with the 
country andwhoarethepersons responsi>Iefor 
that. But may be some compulsions, of your 
own, impelled you to join them ingiving an 
opinionthattheGovemmenthastobevoteclout. 

We know today that it is the Congress 
which is required, which is necessary to be in 
Government, to save the country from all the 
unnecassaryproblems that could arise, if ever, 
I say if evertheir ambitions were to be realised. 
You would know where yourplace would then 
be. Concentration camps are not heard of in our 
country today. Theywouldthencome intobeing 
andyourplace will be there. So you have got to 
realise the situation. Youhavegottorisetothe 
occasion today. It is not just a question of 
sco~ir.g a point over the Congress, taking up 
various issues. you haveto realise astowhatthe 
consequences of a move like this could be. 
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Whose purpose you are serving? Whether 
pascism will not be perpetuat~ in this country, 
if evertheir ambitions were to be realised? The 
people ofthis country do realise that but our 
friends on the left who profess to representthe 
people of the country do not. I am sure our 
friends, the rightthinking people who can imag-
ine, who can think of the possible consequences 
that if a move like this could lead to will even at 
this stage, part company with them and rise to 

the occasion to see that the Government re-
rnainsinpowertopursuevariouspoliciesadopted 
by it. 

MR. CHAIRMAN: The House stands ad-
joumed today to meet again tomorrow the 27th 
July 1993 at 1100 hrs. 

18.03hrs. 

The Lok Sabha then adjoumedtill Eleven 
of the Clock on Tuesday, the 27th July 1993/ 
Sravana4,1915(Saka) 
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